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LOK SABHA DEBATES

LOK SABHA

Thursday March 21, 1985/
Phalguna 30, 1906 (Saka)

The Lok Sabha met at Eleven of
the Clock.

[MR. DEPUTY SPEAKER in the Chair.]

ORAL ANSWERS TO QUESTIONS

[English]
Prevention of High Rate of Chidren’s
Death
*¥121. SHRI AMAR ROY-

PRADHAN : Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state the main reason for
high rate of children’s death every year
and remedial steps Government propose
to take in the Seventh Five Year Plan ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI) : The Main causes
of infant and child mortality are pre-
maturity, disorders of respiratory system,
diarrhoea, tetanus, maloutrition and
fevers. Measures to improve and
strengthen the Maternal and Child Care
Progtamme during the 7th Plan include
expansion of the existing Health infra-
structure, training of manpower, health
education, adoption of risk approach,
uoniversal immunization of children, con-
trol of diarrhoeal diseases, Prophylaxis
against nutritional anaemia and supple-
mentary nutrition under the Integrated
Child Development Service Scheme.

SHRI AMAR ROYPRADHAN :
Today’s children are the fature of India.

2

But what is the figure of life after birth?
According to Food & Agriculture Orga-

nisation, 23 million children are born

in India every year. 3 million of them

are to some extent healthy. 120 out

of 1,000 children do not live beyond®
one year. Omne out of 7 children dies

beforo the age of 5 years. 7 out of 10

children suffer from malnutrition.

In children’s death, India is the top-
most. Its share is 389 of the world’s
child mortality. The Integrated Child
Development Scheme and the Mother
and Child Health Scheme have totally
failed to improve the condition of the
children of India.

If you make a reviow of the Five-
Yoar Plans from the First Five Year
Plan to the Sixth Five Year Plan, the
Child Development Schemes and the
Child Health Schemes out a sorry
figure.

Before I put my question, I would
like to remind the Hon. Minister through
you of the poem of Mr. Gabrila Mistral,
the Nobel Prize winner of Chile.

“Meny of the things we need can
wait,
The child cannot,
Right now is the time his bones are
being formed,
His blood is being made,

Aud his senses arc being developed,
To bim we cannot answer “Tomorrow’

His name is ‘Today’.”

May I ask the Hon. Minister what is
today’s immediate programme for the
betterment of children because today’s
children are the future of India.
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What is the child mortality rate for
1983-84?

PROF. MADHU DANDAVATE :
Hon. Madam Minister may tell us her
opinion about Lhat poem also.

[Translation)

SHRIMATI MOHSINA KIDWALI :
Mr. Deputy Speaker, Sir, the Hon.
Member has rightly said that the infant
mortality rate in our country is very

igh. I would like to inform you that
in the Sixth Five Year Plap and in the
Seventh Five Year Plan, we have tried
our utmost to develop the health infra.
structure. Two years back, the National
Health Policy was- also discussed in this
House and it was said during the dis-
cussion that we should strengthen our
health infrastructure to this extent that
its benefit may percolate to the lowest
strata of the society. Infant mortality
rate per thousand of live births was 127
in 1978, 114 in 1980 and 110 in 1981,
which is the latest available figure—

[English)

—110 out of 1,000 live births. It
shows that it is declining. The progress
is not very fast. But it is declining.

[Translation)

Qur infrastructure and the way in
which we are working is very effective.
There has been considerable expansion
in our mother and child health care pro.
grammes. lnfan; mortality and expuc-
tant mother’s deaths are inter-linked
matters and that is why wc have initi-
ated a mass immunisations programme.
Till now, we used to give five injections
—Triple Antigen, B.C.G. and Polio, but
with the beginning of the Seventh Plan.
we are starting a new injection of
measles, which would be given to chil-
dren in the age group of 0 to 1 year.
Similarly, there is a mass immuni-
sation programme for expectant mothe, s
against tetanus. We hope to complete
this programme by 1990.

You are already aware of the infra-
structure which we have. You have said
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that this is all on paper. I would like
to say that a fot of work has been done
through this infrastructure and a lot of
work is being done in your State also.
In this connection, I would only say
that such a gloomy picture shonld not
be projected. Ono should always be
hopeful and we all should collectively
try to accomplish this task.

[E-ghish]

SHRI AMAR ROYPRADHAN : It
has been admitted by the Hon. Minister
that the child mortality rate in 1980
was 110 per thousand., It is the highest
in the world. Can we claim that this
is a very good figure for India ? It has
been rightly said by the Hon. Minister
that the question of child mortality
should not be taken up alone, it should
be taken up along with the health of
mother. The danger of “too close, too
maay, too young’’ can be seen from
the UNICEF’s recent survey in India,
El Salvador and Argentina, It reveals
that 3-4 year gap birth meant an infant
mottality rate of 80; it climbed sharply
10 200 when the difference was less than
a year; in babies born to women below
20, the dearh rate of babies was double
that of above-mid-twentics mothers. So
child health means mother’s health, age
of mother and family planning. I would
like to know from the Hon. Minister
what are the programmes being taken
up in the Seventh Plan for mother’s
health and family plannisg and what is
the amount allocated for this purpose
in the Seventh Plan.

[Translation]

SHRIMATI MOHSINA KIDWAT ;
The allocation of th: amount for the
Seventh Plan has not been finalised yet.
I cannot say anything at this stage, as
it has to be finalised by the Planning
Commission. You have suggested that
the number of Parimary Healih Centres,
Sub.Centres aad Communpity Health
Centres should be increased. [ would
like to tell you that the total numbsr
of Primary Health Centres and Sub-
Centres is 76,3500 and during the
Seventh Five Year Plan, we propose o
incronss the number by another 50,000.
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{English]

At present 6,500 Primary Health
Centres are there, and we are proposing
to have apother 10,250 in the next
Plan. These are the steps which we
are taking to strengthen this programme.
In every village there is a Health Guide
and there are ANMs and traditional
birth attendants to whom we are giving
training to take up the programme in a
scientific manner; at the time of child’s
birth, they should be there, there are
ANMs to assist in the Dals in difficult
cases; they can also refer difficult cases
to the district hospitals or Primary
Health Centres or upgraded Community
Health Centres.

SHRI VAKKOM PURSHO-
THAMAN : The Hon. Minister has said
that the child mortality rate in 1980
was sbout 110 per thousand. May I
know the rate of infant mortality in
India at present and what is the target
fixed for 2,000 A.D., when we have to
achieve the moto of Health for All ?

I would also like to know the
present infant mortality rate in Kerala
and if it is less than the target fixed
for (2000) AD, I would tike to know
whether it is a fact that sufficient funds
are not being allotted to Kerala due to
that reason and will you please bc
kind enough to allot more fynds to
Kerala in appreciation of the good
work done by them ?

SHRIMATI MOHSINA KIDWAI :
The Kerala is doing good work in the
family planning programme and we are
giving them award. I wish Kerala
should get this award also. OQur target
is that by 2000 AD we want to reduce
this figure of infant mortality by 60
per thousand births.

SHRI VAKKOM PURUSHO-
THAMAN : In Kerala to-day the rate
iz even less than the target you have
set for 2000 AD. The complaint is
that due to that reuson you are not
allowing sufficicnt funds.

SHRIMATI MOHSINA KIDWAI :
It is not correct. We are giving funds
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to Kerala also, and we wish we can
give some more to them.

SHRI MANORANJAN BHAKTA :
In remote areas like the North-Eastern
Region, the Andaman and Nicobar is-
lands and in Lakshadweep even the
general medical care is not sufficiently
available. Particulalry in Andaman
& Nicobar Islands no child specialist is
available. Even gynaecologists are not
available and now even the Gegeral
Duty Medical Officer posts are lying
vacant, In view of this, will the Hon.
Minister assure this House that to
control this child mortality some
special programme is taken up in such
remote and isolated areas to chock the
child mortality rate during this Plan
period ?

SHRIMATI MOHSINA KIDWAI :
To difficult areas doctors are not ready
to go. That is why we have sanctioned
Rs. 400 for the doctors who are work-
ing in the rural areas—Rs. 250 for
their allowance and Rs, 150 for accom-
modation where they do not get govern-
ment accommodation. It is an impor-
tant thing because we want doctors to
go there and work in difficult arcas.
In the North-Eastern region thore is
the same problem as also in the Anda-
man & Nicobar Islands. So we are
finding some solution by giving some
incentives. We are giving Rs. 400
extra to the doctors to go to rural
areas and also difficult areas.

SHRIMATI GEETA MUKHER-
JEE : Is the Hon. Minister aware that
in the present arrangement of immuni-
zation long queuos are there and also
not enough medicines are available.
You have meationed universalisation of
immunization to be the goal of the
Seventh Plan, I would like to know
what you mean by universalisation.
Upto what administrative level do you
propose to start this immunization
centres and whether these can be sub-
stantially increased thaa coanfining it to
0.1 as at present ? Otherwise, it canaot
be universal immunization.

SHRIMATI MOHSINA KIDWATI :
We are not going to start some special
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contres for this immunization. In our
present infrastructure, in the Sub-
centres there are ANMs who are
capable of giving injection to children.
In the PHC there is the provision for
immunization of children and in the
District Headquarters there is also some
arrangement for this, So through our
infrastructure we propose to get all the
infants of the age group of 0-1 immuni-
zed as well as the cxpectant mothers,

SHRIMATI GEETA MUKHERJEE:
Is it covered by to-day’s arrangement ?

SHRIMATI MOHSINA KIDWAI :
Yes.

SHRIMATI
JEE : No, no.

GEETA MUKHER-

MR. DEPUTY-SPEAKER : Next
question.

Rail Line from Ranchi To Korba

¥123. KUMARI PUSHPA DEVI :
Will the Minister of RAILWAYS be
pleased to state :

(a) Whether Government have a
proposal for the consiruction of a
railway line between Ranchi (Bihar)
and Korba (Madhya Pradesh);

(b) if so, the steps taken to imple-
ment the above proposal , and

(c) whether it is proposed to be
inctuded in the Seventh Plan ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL): (a) to (c). A Preli-
minary Engineering-cum-Traffic Survey
for conversion of Ranchi— Lohardaga
parrow gauge line to broad gauge
aod a new broad gauge line
from  Lohardaga to Korba was
carried out in 1975-76. As per the
Survey Report the project was not
financially viable. 1n view of the severe
constraint of resources and heavy
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commitments already in hand, the

- proposal will have to await considera-

tion till the resources position im-
proves.

KUMARI PUSHPA DEVI : Mr.
Deputy-Speaker, Sir, the Minister has
stated in his reply that the engineering-
cum-traffic survey between Ranchi to
Laboardaga and Lobardaga to Korba has
been undertaken in 1975-76 and the
survey report says that the above
project will not be financially viable.

This has been surveyed thride and
assurance was given to us by the late
Prime Minister, Shrimati Indira
Gandhi, that this linpe will be taken up as
it covers the backward under-developed
tribal areas. 1 would like to know
from the Hon. Minister whether he
will consider this proposal and take it
up in the Seventh Plan so that the
mineral areas which are at present
under-developed can be developed in
future ?

SHRI BANSI LAL: It is not
possible to take it up in the near
future,

SHRI NARAYAN CHOUBEY:
Sir, it seems in the Ministry of Rail-
ways the king goes and with him the
orders also go. Akbar goes and
Jabangir comes. Akbar’s orders go and
Jahangir’s orders come. One minister
goes and all his orders are cancelled.
The pew minister comes and he gives
new orders which are to be concelled
when another minister comes.

Sir, on the Floor of the House in
the year 1981 late Kedar Pandey bad
promised that Purlia to Kotsila would
be turned into broad gauge. I would
like to know whether government is
going to keep the promise made by
late Shri Kedar Pandey. He will be
happy to sce in the heavens that his
promises are being implemented.

SHRI BANSI LAL : Sir, it does
not arise out of this question.



9  Oral Answers

PROF.K. V. THOMAS : I would
like to bring to the notice of the Hon.
Minister that in Kerala the train called
307 and 308 was earlier stopping at
the station in my constituency...

(Interruptions)

MR. DEPUTY-SPEAKER : Mr.
Thomas, it is not connected with the
present question. So, please sit down.

Low Power Generation by Farida-
bad Thermal Power Stution

*124. SHRI MOOL CHAND
DAGA : Will the Minister of IRRIGA-
TION AND POWER b¢ pleased to
state :

(a) whether the power generation at
Faribabad Thermal Power Plant is only
8 M.W. instead of 195 M.W. ;

(b) if so, the reason thercfor;

(c) whether the activities of the
workers union have contributed to this
situation; and

(d) the remedial measures taken in
this matter ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND) : (a) Itis not correct to say
that the power generation at Faridabad
thermal power station is only § M.W.
The average power generation was 58
M.W. in Japuary, 1985 and 78 MW in
Fobruary, 1985 as - against the installed
capacity of 195 M.W.

(b) and (¢) The low generation was
primarily on account of problem of coal
mills, poor quality of raw water and
overstaffing, indiscipline & other person-
nel problems amongst others.

(d) Besides measures boing taken
to overcome the personnel problems, a
comprehensive renovation and moder®
nisation programme to improve the
performance of the pgower station has
been taken up.
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[Transiation]

SHRI MOOL CHAND DAGA:
Mr. Deputy-Speaker, Sir, as regards
thermal power station in the country,
the example of Faridabad is before you.
The Thermal Power Station at Faridabad
must have been set up after approval
from the Central Blectricity Board. In
reply to the question about the date of
its installation, its capacity and the
actual utilisation of its capacity, year-
wise, it has been stated that—

[English)

“The average power generation was
58 M.W. in January, 1985 and 78
M.W. in February, 1985 as against
the installed capacity of 195 M.W.”

[Transiation]

I would like to know how much loss
has been incurred due to under-utilisa-
tion of the installed capacity and the
details of the loss, yearwise. Who is
responsiblc for this and what action has
been taken against bim ? Who is guilty
and who has been punished ? Have you
terminated the services of any of the
officers who were responsiblec for it 7 I
would like to know if anybody is
accountable for this or not.

| English]

SHRI B. SHANKARANAND : The
installed capacity, as stated carlier, is
195 MW, A 15 M.W. unit was commi-
ssioned in February, 1966. Uunit one
of 60 MW capacity was commissioned
in November, 1974. Unit two of 60
M.W. were commissioned in March,
1976. Three units of 60 MW were
commissioned in April, 1981.

It is true that the performance of
these units is not satisfactory due to
many reasons. Regarding the plant load-
factor of the 15 MW unit, I would like
to say that during 1984-8S, April to
February, the plant load factor is 41.80.
The plant load factor of the other units
are as above ;—
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Unit No. 1. {60 MW) 14.30
Unit No. 2. (60 MW} 38.40
Unit No. 3. (60 MW) 29.50

PROF N. G. RANGA : Who is
managing it ?

AN HON. MEMBER : Let it be
laid on the Table of the House.

SHRJ B. SAANKARANAND : His
question needs a veey detailed answer.

The House should expect me to give
a detailed answer.

The reasons for poor performance
are the following :—

(1) Poor performance of the
hammer type coal mines which
require roplacement after about
100 working hours.

(2) Poor quality of raw water from
Gurgaon canal which is causing
algae growth in the cooling
tower and also chocking of
condenser (ubes

(3) High axial shift due to salt
deposits on the blades or HP
rotor in case of 60 MW units.

(4) Frequent failure of economiser
and platen tubes.

(5) Erratic coal flow to the mills
from bunkers.

SHRI G. G. SWELL : I request that
this may be laid on the Table of the
Hoase. The reply is lengthy.

PROF. MADHU DANDAVATE :
If the Ministor is lengthy, he may be
laid on the Table of the House.

SHRI B. SHANKARANAND :
Steps arc being taken to put proper
persons in proper places to manage the
affairs of thoese units.

MARCH 21, 1985
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PROF. N. G. RANGA : What
happened for ail these years?

SHRI MOOL CHAND DAGA:
I asked for reason why the generation
at Faridabad Thermal Power Plant is
only C.M.W. He has not apnswered
that Mr. Deputy-Speaker, will you
kindly ask the Minister to reply to my
question ? I have put a specific question
and I request him to unswer this
question and also inform us about the
role of the management. Let him
answer these questioas.

THE MINISTER OF STATE IN
THE DEPARTMENT OF POWER (SHRI
ARUN NEHRU : Sir, in Haryana, last
year, the plant load factor was 34%
which was very poor. The Hon. Member
will be happy to know that in the
month of February. it was 48% which
is a substantial improvement.

SHRI MOOL CHAND DAGA :1
have to put my second supplementary.

MR. DEPUTY-SPEAKER : You
have already put the question.

SHRI MOOL CHAND DAGA :
Sir, he has given certain rcasons—

[Transtation)

—When did you come to know
about these reasons and how much time
did you take for correcting them ?

[English)

SHRI B. SAANKARANAND : Sir,
I have already given the years of
commissioning.

SHRI MOOL CHAND DAGA :
When did you come to know of all
these reasons ? What steps did you take
to rectify them ? Sir, he has only said
that these are the reasons.

SHRI B. SHANKARANAND : My
friend is imagining that all these things
have come to my notice all at once
which is not possible. They bave com-
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to our notice wheonever they occurred.
But with a view to improve performance
a comprehensive renovation and moder-
nisation programme for the power
station had been prepared under the
Centrally sponsored scheme for reno-
vation and modernisalion The pro-
gramme is expected to cost about Rs.
39.66 crores, out of which Rs. 19.39
crores will be given as central assistance.
The scheme has been considered by the
Central Electriocity Authority,

SHRI H.M. PA1EL : Sir, the
point is really very interesting. Why
is it that in these power stations, the
gencration is only a fraction of their
installed capacity ? You have given
the various reasons for this. Were
these not considered at the time of the
project plan was prepared ? Did they
not foresee the difficulties that have
now cropped up’? Were they sudden
unforescen happenings which could
not have been foreseen by them ?
You have not answered ome importaot
question that was put by him. Has
anybody been found responsible for the
failure of this power station ? If so,
what steps did you take against him
or in connection with the shortfall or
is it merely that nobody bas been found
respoosible ?

SHRI B. SHANKARANAND : I
have already given the plant load fac-
tor. My colleague has already given
it and bow it has improved. It has
come to 48%. That means that there
is improvement in the functioniog of
station.

SHRI H.M. PATEL : I bave put a
very clear question. Who was responsi-
ble for this failure 7 Was this not
foreseen when the project was pre-

pared ?

SHRI B. SHANKARANAND
Please listen to me fully and have
paticnce- The problems of the various

power stations are envisaged when they
are put up and duoe care is always taken
to sce that such problems do not
arise later. But in spite of it, certain
préblems do arise for whichao indivi-
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dual person is responsible and the
question of taking any action against
anybody does not arise.

SHRI H.M. PATEL: Thisis not
the correct reply. This is a blatant
evasion of the reply. Ireally put to
him this question. There are so many
power Stations in this country. I want
to know how many power stations that
have bcon installed have failed to gene-
rate such a small fraction of their
installed capacity. Even if the actual
gencration of power by this station
were to be doubted; it would still bo
only a fraction of the total installed
capacity. How many such stations are
there in the country with such Jow
generation ?

You say that various relevant as.
pects are considered before. setting up
power stations and if they fail, they
fail for no reason and nobody is respon-
sible. How is it possible ? 1 may
tell you that I have been myself res-
poasible for 2 number of power stations
when I was Chairman of an Electricity
Board. And certainly if thore had
been this kind of performance, there
would have been serious troublc for any
number of paople.........(Interruptions).
1 am astonished. Minister must be
good enough to give as honest reply.
If he is upable to give a satisfactory
reply, he may say that he has no ans-
wer for it.

SHRI B SHANKARANAND : I
am happy to kaow that the Hon. Mem-
ber was Chairman of an Electricity
Board  himself. I do not know,
he said that himself. And Ido not
know whether he wants to say that he
was responsible for what had happened
in these power slations. I do not take
it that way... .. (Interruptions).

I have given reasons for poor
performance and I have never said that
the power station is performing in a
good way. This is not my contention.
I bave said that it is pet performing
very well. I have given roasons also
for the poor parformance and I have
also told the House what action ] am
going to take to improve the sitwation,
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SHRI CHIRANJI LAL SHARMA:
Will the Hon. Minister let the House
kpnow whcther the Government is aware
Of the fact that there was a demand
from the engincers of the HSEB that
the HSEB shou!d be headed by a
technocrat ? Since its inception it was
being headed by bureaucrats. Has
there been any improvement after
the Board is being headed by an engi-
neer 7 Is it alsoa fact that there is
some sort of a tussle because of the
wholesale transfers of ecngineers, not
one, but about eighty, by the HSEB
authorities and it has adversely affected
the functioning of the plants ?

SHRI B. SHANKARANAND : It
is not correct to say that it is because
of these personnel problems that the per-
formance i8 very PoOOL -....-» (Interrup
tions). He mentioned about the whole-
sale transfer of enginecrs. I do not
think, this is the reason for the poor
performance.

AN HON. MEMBER : This is not

the answer.

New Line Connecting Jalpaiguri with

Siliguri Jn.
*125. SHRI ANAND PATHAK
Will the Minister of RAILWAYS

be pleaesd to state :

(a) whethor  Government  have
received a proposal for construction of
a new Broad Gauge-cum-Metre Gauge
line connecting New Jalpaiguri with
Siliguti Junction via Rangapani and
thus avoid frequent traffic jams in the
heart of Siliguri town; and

(b) if so, whether Government
have considered the above proposal in
the larger interest of the people of
North Bengal ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) No
Sir, However, &s an alternative
to construction of road over bridge
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in replacement of level crossing on Hil-
cart Road in Siliguri, N.F. Railway
submitted & proposal to divert the
existing MG/NG lines between Siliguri
town and New Jalpaiguri stations along
the cast baok of the Mahananda river
to avoid traffic congestion in Siliguri
town.

(b) As the diversion of Railway
line is in licu of Road Over Bridge, the
State Government of West Bengal has
been requested to agree to share 50%
of the cost as per extant rules.

SHRI ANAND PATHAK : Sir,
the reply is very vague. My question
has not been adequately answered.

Siliguri is a fast developing town
and in a sense, it is called the gateway
of North Bengal. Thousands of people
from different parts of North Bengal,
North-Eastern region, Sikkim, Bhutan
and other places pass through Siligari
and all the essential commodities etc,
are also trapsported for these
areas through Siliguri. The level
crossing and the railway gate near
Siliguri town Station have stood as
stumbling blocks for the smooth flow
of traffic. The gate remains closed
quite frequently, several times during
the day as well night. This causes
serious traffie congestion in the busiest
business centre of the town, and the
road commupication is dislocated for
hours together.

All the people, mass organisations
and political parties of the North
Bengal have been demanding removal
of the rail gate and diversion of the
line from Rangapani. I would like
to know whether the Government will
consider this most vital demand of the
people and adopt remedial measures
immediately, ’

SHRI BANSI LAL: It can be
done only if the State Government pays
50 per cont, except the land cost.

SHRI ANAND PATHAK : It is
stated that the NFR is also in favoor
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of such diversion and this proposal has
been forwarded to the State Govera-
ment. I would like to know from the
Minister wha: the reaction of the State
Government is and whether the Chief
Minisler of West Bengal has accepted
the proposal,

SHRI BANSI LAL : The Stato
Goverament bas not conveyed its
approval so far.

SHRI MANIK SANYAL : Mr.
Deputy-Speaker, 8ir, I would like to
know from the Minister whether the
extant rule made in the statement of
the second part of the reply would be
followed for all the States or exemption
is made in the case of some States, and
if so, the reasomns thercof and the
names of such States.

SHRI BANSI LAL: The rule

is applicable to all the States.

Manufactare of Quality Drugs

*126. SHRIR.P. DAS ;

DR. SARADISH ROY
Will the Minister of HEALTH

AND FAMILY WELFARE be pleased

to state:

(a) whetber it is a fact that about
15 per cent of the samples @f Indian
drugs tested in Government laboratories

are proved to be substandard ;

(b) if so, how Government pro-
pose to onsure quality of drugs manu-
factured by tbe indigenous manufac-
turers;

(c) if, no such proposals are there,

by what time some working arrange-
ment for manufacture of quality drugs
would be evolved by Government; and

(d) steps proposed to penalise the
erring drug companies 7

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHRI YOGENDRA MAKWANA) :
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(a) Yes, Sir.

(b) The specific measures taken
by the Government to ensure the qua-
lity of drugs manufactured in the
country include amendment of the
Drugs and Cosmetics Actin 1982 to
provide for additional powers for drug
Inspoctors as well as stringent penalties
for certain offences, appointment of a
Task Force to go into the eamtire prob-
lem of spurious and sub-standard drugs,
conducting training programmes for
drug inspectors and drug analysts and
assisting ihe States in carrying out
inspections of manufacturing firms,
approved drug testing laboratories,
blood-banks etc.

(c) Does not arise.

(d) The drugs and Cosmetics Act
contains adequate penal and adminis-
trative provisions ageinst the manu-
facturers whose products have been
found to be sub-standard. The Drugs
and Cosmetics Act has recontly been
amended in 1982 to make the penal
provisions more stringent,

SHRI R.P. DAS: Sir, this ques-
tion of sub-standard and spurious drugs
was raised in the House several times
in the past two-three years and each
time, the Ministry gave the same reply
in different languages. The intended
measures are never oqual to the situa-
tion of growing incidence of munufac-
ture, distribution and sale of sub-stan-
dard and spurious drugs all over the
country. At long last, the Drugs and
Cosmetics Act was passed and the
Government got it amended in 1982,
After that, the Government formed
one Task Porce under the chairman.
ship of Shri S. Mani. It gave &8
few good recommendations which were
considered for a long time. After
the Government came the conclusion
that theso recommendations could not
bo accepted fn fot0. Now the Minister
says that adequate penal administrative
provisions bave beecn made to tackle
the growing incidence of masufacture
of sub-standard and spurious drugs,
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although the situation is quite other-
wise.

In view of this, may Task the Hon.
Minister how many manufaciurers and
their associales have so far been put
behind the bars aftor the Drugs &
Cosmetics act was given effect to; and
whether such a sitution has ever been
brought down to the bearuble limit ?

SHRI YOGENDRA MAKWANA :
The Hon. Member complained that the
questicn and the reply are the same.
If the questions are same, the replies
will always be the same. [ cannot
change my reply if the same question
comes today or tomorrow. But about
the specific question which the asked,
1 can give information to the Hon.
Member from the years 1978-79 to
1982-83 or if he wants information
about a specific year, I can give During
1982-83, the number of prosecutions
launched was 53; the number of prose-
cutions decided was 27; there was an
imprisonment in 13 cases and a fine
in four cases and acquittal in 10
cases. Now, if he waats information
about the previous year, I can give or
if he wants I can lay the whole state-
ment on the Table of the House—
whatever the Deputy-Speaker decides.

PROF. N.G. RANGA . Let it be
1aid on the Table of the House all the
information whatever he has got.

SHRI R.P. DAS: I think "the
Mani Committec recommended aboli-
tion of lone licensee forthwith; and it
was of the opinion that lone licensees
are the fountain head of all such sub-
stapdurd, spurious drugs all over the
country. So, I would like to kaow
from _the Hon. Minister whether this
system will be abolished forthwith.

SHRT YOGENDRA MAKWANA : I
will require a scparate notice for this.
It is a question which docs nat rise
from this.

SHRI R. P. DAS : But the govern-
meat have accepted the Mani’s Com-
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wittee recommendations. It -is  very
mach with the measnrés that the
govérnment have to take about spurious
drugs. (Inzerruptions)) There should ~be
a reply from the government at least
about lcne licensees. We should know
what has been done about these lone
licensee ? (Jurerruptions)

SHRI YOGENDRA MAKWANA ;:
That does not arise from this question.

SHRI S. JAIPAL REDDY: In
answer (a), the Minister said, Yes. When
was this percentage discovered? Was it
before the Act was amended in 1982;
if so, bas there beeen an improvement
since the amendment to the Act was
brought forward ?

SHRI YOGENDRA MAKWANA :
I have got the figures upto 1984, In
1979, it was 15.41 per cent, in 1980-
81, it was 15.06 per cent; in 1981-82,
it was 18.3 per cent; in 1982-83; it
was 17 per cent; in 1983-84, it was
14 per cent. So, in almost all cases, I
said, it is the same,’

SHRI S. JAIPAL REDDY : After
the amendment to the Act was brought
forward, the percentage increased to
18 per cent.

SHRI YOGENDRA MAKWANA :
It bhas not increased; and this does not
indicate that all drugs are spurious
or sub-standard because samples arc
drawn from the market.

PROF. P. J. KURIEN : It has
been reportcd that some drugs which
been banned in the Western
countries aro being sold in our country.
I would Jike to kmow whether the
Government have come across such
reports and if so what action has béen
taken ?

SHRI YOGENDRA MAKWANA':
No such Jdrugs are imported into the
ceuntry. .

PROF. P.J. KURIBN : I said, that
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certain drugs which have been banned
in tho Western countries because they
are perpicious to human health are in
circulation in our country. There were
such reports. Have you come accross any
such reports? If so, what action bas
been taken ? If not, will you kindly
examine the problem?

SHRI YOGENDRA MAKWANA :
This also does not flow from this
question, But I can certaiply examine
the problem.

[Transiation]

SHRI BALRAM SINGH YADAYV :
I-would like to ask the Hon. Minister
how many such cases, including the
production of sub-siandard and spu-
rious had been brought to his notice
during the year 1982-83 in U. P. and
what action has been taken by the
government thereon?

SHRI YOGENDRA MAKWANA :
I have all India figures.

[English)

—But no information is available
in regard to Uttar Pradesh.

DR. KRUPASINDHU BHOI : Hoa.
Deputy-Speaker, I wapt to know whe-
ther it is a fact that in the interpational

market, according to the W. H. O.
guidelines there arc 27 drugs
which  have not been  banned

actually, but it is left to the respective
countries to use them or not, depending
upon their geo~physical conditions Out
of those 27 drugs 21 have been banned
in India, but the remaining six drugs,
are in circulation in India, as they aro
suitable to our geo-physical conditions.

Secondly, I have heard the Minis-
ter’s reply to the Question, and I want
to mention that generaliy, the drugs
and pbarmaceutical  laboratorios—
which are growing like mushrooms in
the country—are not producing any
standard products. I want to know
whether sofficient number of quallfied
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people with B. Pharm gualification and
other expertise are available in the
country, to check tiem, say at least ip
a proportion o 1:15, so that the people
of the country will be awaro of the
fact that spurious drugs and sabstan-
dard drogs are available in the country,
even through the C. G. H.S. Also,
our own Qovernment firms liko ihe
IDPL and other companies which are’
producing such drugs must m‘xinmin.
standard and produce good drugs.

[Transiation)

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI-
MATI MOHSINA KIDWAI) : To say
that IDPL 15 also producing spurious

DR. KRUPASINDHU BHOIL: 1
did not say ‘spurious’. I had said ‘sub-
standard drugs’.

SHRIMATI MOHSINA KIDWAI :
So far as the question of production
of sub-standard drugs is concerned,
fifteen percent samples are taken to
find out wherc the sub-standard drugs
are being manufactured. In the exist-
ing infrastructure, the Central Govern-
nent, of course have a responsibility,
but the State Government also have a
respoasibility separately The State
Governments should maintain  well-
equipped laboratories for this purpose.
The Central Government has (wo
laboratories—one at Calcutta and the
other at Ghaziabad where we ost the
drugs and the samples sent by the
States are also tested. All the States
have been asked to appoint qualified
Drugs Conirollers in their respective
states, but barring a few Staltes, the
remaining ones have not domo so. The
purpose of the ameadment made in.the .
Act is to. strengthen the law and to
increase the testing fucilities and qualie
fied staff so that moro and more Statos
could themsolves undertake this work
in their own States. :

So far as such drugs, arc concerned
as have been banned in other countrics,
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but are in use have.........(Inferruptions)
...sssKurien  Sahed bad montioned
about it. v

I was sayine that doctors here
prescribe medicines and drugs keeping
in view the climate our coantry. It is
not that they will not prescridbe the
banned drugs. There is a bao on
D.D.T. in other countries, bat we
spray D.D.T. in our couatry. Simi-
larly, there are certain other drugs
also, but I do not have details about
them at present. But if the Hon.
Member wants, he would be furnished
the information.

(English]

SHRI S. M. BHATTAM : Whenever
the Government finds the druga of sub-
standard quality, apart from taking
action against the manufacturers and
stockirts; etc. What is that they do
with the stock ? Do they seize it or
destroy it ? Dooes the stockist continue
to sell the drug ?

SHRI YOGENDRA MAKWANA :
It is destroyed.

SHRI S. M. BHATTAM : What is
the total valae of the drugs which
wore destroyed in tho last threo years ?

SHRI YOGENDRA MAKWANA :
That figure is not available with me.

People Afected by Drug Abuse

*127. SHRI N. DENNIS : Will the
Minister of SOCIAL AND WOMEN'’S
WELFARE be pleased to state :

(a) whether Government have
conducted or proposo to conduct any
sarvey on the nature and exteat of
abuse of narcotic drugs and psycho-
tropic substances at the nationol
level with particular referonce to the
people affected by it and those vulner-
able to drug abuse; and

7 (®) whether Governmont have
taken proper steps with the co~opera-
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tion of Ministries of Information and
Broadcasting and Health and Family
Welfare to formulite programmes, for
concrete publicity and imparting edu-
cation on the harmful effects of such
drugs ?

THE MINISTER OF STATE OF
THE MINISTRY OF SOCIAL AND
WOMEN’S WELFARE SHRIMATI
M. CHANDRASEKHAR): (@) 11
research studies in the feld of
alcobolism and drug abuse were spons-
ored by the Ministry of Social and
Women’s Welfare through universities
and other educational institations.
Fresh studies in nine umiversity centres
have recently been spomsored and are
likely to be completed by the middle
of 1986.

(b) Yes, Sir. A Statemenat is laid
on the Table of the Sabha.

Statement

The Government has been continu-
ously meking efforts to educate people
about the evils of drinking and drug
abuse by publicity through mass com-
munication media and also by encourag-
ing voluatary organisations through
grants for educative publicity.

Sponsored radio programmes entitled
“NAYA SAVERA” and ‘“AKHIR
KYON?” bave been launched to disse-
minate message agninst drinking and
drug abuse.

For the direct benefit of the student
community, ecssay and debate competi-
tions against drinking and drug abuse
have been sponsored by the Ministry
at University level.

To make the publicity more intoreats
ing, TV play competitions have boen
sponsored by the Ministry in the
Universities coiresponding to 9 regional
TV stations. Cash prizes of the valuo
of Rs. 85,000,/-, Rs. 3,000/- and
Rs. 2,000/- have been offered . to the
top three prize winning teams in esch
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region. ‘Besides, a grant in aid of
Rs. 5,000/- has been offered to each
host University. Tho top two prize
winoing plays in cach region will be
recorded and televised.

The State Governments/UT Admins-
trations have been impressed upon to
request the University authorities to
mount a special vigil against dinking
and drug abuse in the University cam-
puses/hostels. It has been further
requested that whenever information
regarding the abuse of these drugs in
educational, institutions comes to their
notice, the law enforcement agencies in
the State may be promptly informed.
The State Government have also been
requested to undertake mass educa-
tional and motivational programmes
so that the people could be weaned
away from the habit of consumption
of narcotic drugs and psychotropic
substances.

To ensure co-ordination among the
conccrned Ministries/Departments, an
Inter-Ministerial Group has been
constituted by the Ministry to review
and moritor the drug abuse situation
in the country and to advise on the
measyres that may be required in the
field. The representatives from the
Ministries of Health & Family Welfare,
Finance, Home Affairs, I & B and Edu-
cation are member of the group.

SHRI N. DENNIS, Abuse of
drugs has become a world wide
menace. It is on the increase and a
serlous situation is created in our
country too. It has greatly eroded
our educatiopal institutions. In the
unswer only educative and persuasive
approach alone is mentioned. That
elone cannot be taken as an effective
step to prevent this menace. Easy
availability of harmful drugs, mild
punishment given for smuggling of
drugs, multiplicity of legislation to
deal with the menace aad the loopholes
therein aggravated the spread of this
menace (o this magnitude in our
country. So, may I know whether a
comprehensive legislation at the natlo-
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nal level would be cmacted at the
carliest for effective prevention of these:
harmful drugs and medicines ? Whether
drogs which are harmful and without
medicinal valve would be prohibited.

SHRIMATI M. CHANDRA-
SEKHAR : Thore is going to be a
comprehensive logislation on narcotic
drugs and psychotropic substasces
which will tighten the existing coatrols
and suabstantially increase penalties,
This is wunder the consideration of
Finance Ministry.

SHRI N. DENNIS: A national
policy to check this menace effectively
is bighly necessary. So, may I know
whether an integrated National Advi-
sory Board would be coastituted with
Social Welfare Minister or Health
Minister as Chairperson or Chairman
and also whether unauthorised channel-
ling and selling of drugs would be
provented cffectively ?

SHRIMATI M. CHANDRA-
SEKHAR : Regarding the National
Advisory Committee, we have an inter-
ministerial committce set up towards
the end of last year.

Since the Ministry of Social and
Women’s Welfare is the aodal Ministry,
wo have the responsibility. Repre-
sentatives of other Ministries are also
there in this commtttee.

Wo have been having frequent moet-
ings. Just few days back also ono
meeling was held.

SHRI SHANTARAM NAIK :
Minister may be aware that Hippies in
Goa create a lot of menace by taking
all sorts of narcotic drugs and other
substances and they move naked ia the
villages of Anjuna and Vagator. 1
would like to koow whcther the Govern-
mont has copsidered this special aspect
and have taken any measures to cure
this menaco so that the local peopel
and their culture is not affected,
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SHRIMATI M.  CHANDRA-
SEKHAR The law  eoforoment
agency is tackling this problem and they
do not allow any such thing come into

the country, and if anybody is found

indulging in such activities, action is
taken against him.

SHRI A K. PANJA :  Sir, will the
Hon. Minister kindly axswer whether
the Government has received any in-
formation that the young students in
universities, particalarly the medical
students are addicted to sarcosotic drugs
because of its casy availability from
various dispensaries and outdoor depart.
ments.

SHRIMATI M. CHANDRA-
SEKHAR : As 1 said in replies, which
have been laid on the Table of the
House, study that was made clearly
shows that it is not very predominaat
in our universities, The study was
mainly centred round the uaiversities,
We are having a repeat studies are
made at the same places to find out
how much imrovement has been there,
We are concerned more not only about
the students where the drugs oan be
abused but also about the industrial
areas and other sectors.

New Rajlway Line between Chengannur
and Trivandrum

#128. PROF. P.J. KURIEN !
Will the Minister of RAILWAYS be
pleased to state :

(a) whether a survey has been
conducted for he construction of a

aew broad gauge Railway line from .

Chenganpur to Trivandrum;

(b) if so, when the survey would
be completed; and

(o) the details thereof.

THE MINISTER OF RAILWAYS

(SHRI BANST LAL): (a) The survey
is in progress. ‘

(b) The survey is likely to be
completed in 1986,
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'¢) This new line is being surveyed
via Kottarakara as an alternative to
direct doubling via Quilon.

PROF. P.J. KURIEN : Sir, I am
happy that the survey is in progress
but the Ministry is aware of the com-
plaint from the State .of Kerala that
adequate consideration is not given
to tho legitimate demands of Kerala.
Railways should be an instrument for
minimising regional imbaladees. The
national average kilometres of railway
line is ten whereas in Kerala it is four
kilometres oaly. That means wo are
not having even 50 per ceot of the-
share we should have. T would like
to know the reason for this kind of
step-motherly attitude towards Kerala
and also whetber the Mipister will
reconsider his present stand of not
allowing any new lines to the State
of Kcrala,

SHRI BANSI LAL : There is no
discrimination against Kerala. The
line survey is in progress and as soon
as the report comes, we will take that
into consideration.

PROF. P.J. KURIEN : Since the
liee survey is in progress, I would like
to ask a specific question that once
the survey is completed, is the Hon.
Minister prepared to take up the cons-
truction of this railway line.

SHRI BANSI LAL : I Cannot

commit at this stage.

SHRI SURESH KURUP : I
would like to know what proposals are
there before the Union Government
from the Government of Kerala regard-
ing construction of new lines in Kerala.

SHRI BANSI LAL : This does not

arise out of this quesiion.

MR. DEPUTY-SPBAKER : Ques~
tion Hour is over now.
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WRITTEN ANSWERS TO QUESYIONS

[English)

More Passenger Trains between
Birbhum and Calcuttn

*122. SHRI GADADHAR SAHA :
Will the Minister of RAJLWAYS be

pleased to state :

(a) whether Government are aware
of the problems being faced by pussen-
gers travelling from Birbhum District to
Calcutta because of inadequate rail
services;

(b) If so0, the details thereof;

(¢) whether Government are eonsi-
dering to introduce more trains;

(d) if so, when and the details
thereof; and

(e} if not, the reasons therefor ?

THE MINISTER FOR RAILWAYS
(SHRI BANSI LAL) . (1) und (b)
Sir, there arc already 11 pairs of trains
including 6 pairs of Mail/Express direct-
ly connecting Birbhum 'District with
Caleutta.

(c)to (&) Dse to lack of resour-
ces like coaches, locomotives, inade-
quate line capuacily on scctions enroute
and termina! facilities at the terminals,
introduction of new trains is not feasible
at present.

Demands of D.T.C. Employees

*129. SHRI LALIT MAKEN : Will
the Minister of SHIPPING AND
TRANSPORT be picased to state ;-

. (a) whether the recommendations
of the High-Level Committee . set up to
consider the demands of the Delhi
transport Corporation employees after
the one day strike of DTC on 23 March,
1983 have been.accepted ;
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whether mapy a recommenda-
about the ponmsien
scheme, have not been implomented 20
far; and

(2]

(¢) if so, the reasons therefor ?

THR MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI):
(a) The recommendations of the Com.
mittee were accepted by the Govern-
ment in principle subject to specific
consideration where financial implica-
tions are involved.

(b) and (c). Many rccommenda-
tions bave ulready been implemented.
Some are in the process of implemen-
tation and in a few of them, involving
financial implications, including the
pension schemes, a final view has yet to
be taken. The various factors affecting
the pace of implementation are proce-
dural and legal requirements, consulta-
tions with multiple upions, internal
budgetary constraints, etc.

Delay in Completion of Jriigation
Project

*130. SHRI DHARAM PAL
SINGH MALIK : Will the Minister of
IRRIGATION AND POWER be pleas-
ed to state :

(a) whether Government’s atten:
tion has been drawn to the news item
appearing in the Nav 'Bharat Times
dated the 17¢h February, 1985 under
the heuding ‘Sinch3i preyojanai lagoo
hone tak keroraor rupar badh jate hai’;
and

{b) If s0, what effective measuares
are being taken by Governme:nt for
speedy completion of irrigation projects
to save cxtra expenditure duc to escala~
tion of cost of thesc projccts ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKRA-
NAND) : (a) Yes, Sir, .
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(b) Simce Irrigation is a State
sabject, the projects are planned, funded
and implemented by State Governments.
Government of India bave been urging
the State Governments to complete
the one-going projects expeditiously by
providing necessary funds for such
projects on priority. To assist the
States in completion of the projeots
expeditiously, the Central Water
Commission monitors selected projects,
in which bottlenecks and difficulties in
supply of scarce material such as cement
allocation for irrigation and power
sector are indentified. Assistance for
such supplies, and other technical
assistance is arranged for the State
Governments. Central Government also
arranges for credit/loan assistance from
. external lending agencies such as World

Bank, JFAD and other bilateral agen-
cies to assist the States in gotting
additional plan assistance.

Central Assistance for Development
of Minor Ports igl Seventh Five Year
an

*131. SHRI S.M. GURADDI :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether there is amy proposal
to provide Central assistance in the
Seventh Five Year Plan for develop-
ment of minor ports in the country;

(b) whether any such plan for the

development of mioor ports in
Karnataka, Kerala and Maharashtra

has been included; and
(c) if so, the details thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI) :
(a)to(c). Tho Seventh Five Year
Plan i3 yet to be findised. However, the
Working Group on the Port Sector has
recommended selective Central Assis-
tance for development of minor ports.

Increase in Pussenger Fares

*132. SHRI AMAL DATTA : Will
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the Minister of RAILWAYS bo pleased
to state :

(a) the number of times the Indian
Railways has increased the passenger
fares during the last 10 years, and

(b) the proportion of increase in
freights and passengers fare during the
above period ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) Passenger
fares were increased on seven occasions
during the Jast 10 years i.e. between
1974.75 to 1983-84.

(b) The increase in passenger fares
and freight rates during the above
period was of the order of 85% and
168Y%, respectively.

Incentives to Medieal Graduates to
Work in Raoral Areas

*133. SHRI CHINTAMANI JENA :
SHRI AMARSINGH RATHAWA :

Will the Minister of HEALTH AND .
PFAMILY WELFARE be pleased to
stato :

(a) the opumber of unemployed
medical graduates in each State as on
the 31st December, 1984;

(b) how Government propose to
tackle this situation vis-a.vis lack of
medical personnel to man hospitals/
dispensaries particularly in rural areas;

(c) the details thereof;

(d) whether it is a fact that there
is lack of qualified medical personnel
to man dispensaries in rural arcas of
the country;

(¢) whether Government have any
scheme to encourage the medical
graduates to serve in rural areas and
also to introduce mobile dispensaries
for rural areas; and

(f) if s0, the details of the scheme
and when it is likely to be introduced ?
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~ THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI-
MATI MOHSINA KIDWAI) : (a) to ()
As D available information, the
number of Medical Graduates (including
Post-grzduates) onm the Live Register
of Employment Exchanges of 21 States
and 7 Union Territories excluding
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Sikkim, Dadar and Nagar Haveli stood
at 19,954 as on 30.6.1984. State-
wise dctails arec given below. Itis
clarified that all the Medical Graduates/
Post-graduates registered with the
Employment Exchaoges are not necessa-
rily unemployed since registration with
employment exchanges is voluntary.

Number on Live Registor as on

States
30.6.1984
1 2 3
1. Andhra Pradesh 3539
2. Assam 125
3. Bibar 1413
4. Gujarat 618
5. Haryana 291
6. Himachal Pradesh 124
7. Jammu & Kashmir 5
8. Karpataka 1690
9. Kerala 949
10. Madhya Pradesh 308
11. Maharashtra 1846
12, Manipur 6
13. Meghalaya 3
14. Nagaland -
15 Orissa 456
16, Pupjab 407
17. Rajasthan 533
18. Sikkim*
19. Tamil Nadu 2016
20. Tripura 6
21. Uttar Pradesh 1051
1555

22. West Bengal
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1 2 3
Union Territories

1. Andaman & Nicobar Islands —

2. Arunachal Pradesh@

3. Chandigarh 307

4. Dadra & Nagar Haveli **

5. Delhi 2483

6. Goa 76

7. Lakshadweep 5

8. Mizoram —

9. Pondicherry 142
19994

All India Total

No Employment Exchange is functioning in this state.

2. * One Employmzn. Exchaoge is functioning in this Union
Territory, but data are yet to be received,

3. @ No full-fledged Emp oyment Exchange is functioning. Some
Employmet Cclls are functioning, data relating to which
are yet to be received.

According to available information,
as against 31,247 posts of doctors
{including doctors of Indian System of
Medicine), 28,953 doctors are in
position in rural areas. ‘This excludes
information in respect of the States of
Andhra Pradesh and Jammu & Kashmir.

On the recommendation of the
Ministry of Health and Family Welfare,
the Eighth Finance Commission has
agreed to allocate funds to the tune of
Rs. 89.80 crores to all States/UTs
during the Seventh Five Year Plan
period for :

(i) conmstrustion of residential
quarters for doctors serving in
the rural areas;

(ii) grant of rural health allowance
of Rs. 250/- per mooth to .
doctors working in Primary
Health Centres ;

(iii) grant of House Rent Allow-
ance of Rs. 150/- per moath
where Government accommo-
dation is not provided; and

(iv) provision of additional equip-
ment to Primary Health
Centres for better professional
satisfaction of the doctors
working in the rural areas.

The rural health infrastructure is
being strengthened. It is expected that
by the end of the Seventh Five Year
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Plan, 2 total of 30,000 Primary Health
Centres and 1,30,000 Sub-Centres
would be established. Mobile dispen-
saries are organised by the States
wherever necessary

[Translation)

Central Financial Assistance for
Narmada Valley Project

*134, SHRI DILEEP SINGH
3HURIA : Will the Minisier of IRRI-
GATION AND POWER be pleased to

state :

{2) the extent of financial assistance
made available to Madhya Pradesh
Government by Union Government for
various projects under Narmada Valley
Development Project ;

(b) whether Government of Madhya
Pradesh has utilised the entire amount
within the stipulated time; and

(¢) if mot, the amount which remain
un-utilized and the reasons thercfor ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKRA-
NAND) : (a) No financial assis-
tanco has been madc available to
Madhya Pradesh Goveroment for its
projects in the Narmada Valley Deve-
lopment Scheme.

(b) and (¢) Do not arise.

[ English)
Setting up of State Electricity Board
in Tripura

®135, SHRI AJOY BISWAS : Will
the Mipister of IRRIGATION AND

POWER be pleased to state ;

(a) whetber the Tripura Govern-
ment have submitted any proposal to
the Union Government for setting up
a State Electricity Board in Tripura;

(b) if so, whether the Union
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Governnent have approved the pro-
posal; and

(c) if not, the reasons therefor ?

THR MINISTER OF IRRIGATION
AND POWER (SHRI B, SHANKARA-
NAND) : (a) to (c) : When the proposal
of the Tripura Government to constitute
a Blectricity Board in the State was
received in 1979, the Committco on
Power appointed in December, 1978
was examining all aspects of the
functioning of State Electricity Boards
and Central Organisations engaged in
electricity generation, transmission and
distribution, including organisational
structure, mapagement practices, plan-
ning systems, efficiency of operations,
financial performance, tariff structure
and legislative framework. In view of
the recommendations of the Committee
on Power and the legal aspects under
the Electricity Supply Act, 1948, the
matter is now being re-examined.

Major Railway Production Units

*137. SHRIMATI JAYANTI
PATNAIK : Will the Minister of
RAILWAYS be pleased to state :

(a) the pumber of major railway
production units established in the

country,

(b) the location thereof;

() whether Government bave a
proposal to open somo now railway
production units;

(d) if so, where such units are
proposed to be located; and

(e) the steps proposed to be taken
to improve the efficiency of the existing
units ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL): (a) There are
five major railway production uaits
in the Railway Sector in the Country
of which one is under comstruction,
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10)] Name of the Units

Chittaranjan Locomotive Works

Diese! Locomotive Works

Integral Coach Factory
‘Wheel and Axle Plant

Diesel Component Works
(under construction)

(c) and (d) : Yes, Sir. Rail India
Technical and Economic  Services
(RITBS) had been assigned the task
of preparation of detailed project report
and the location survey for setting up
of thoe New Coach Factory in the
Railway Sector. Recommendations for
the location and other aspects, as
received from the RITES in their report,
are under study.

(¢) Constant monitoring and watch
op quantity and quality of output is
exercised on the units. A proposal is
under consideration to create a separate
Department under the Ministry of
Railways on the lines of Department of
Defence Production for the management
of Railway Production Units. This is
cxpected to further improve their
efficiency.

Stopping of Package Inserts by Drug
Companies

*¥138. SHRI HANNAN MOLLAH :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state ©

(a) whether some Drug Companies
have done away with package inserts on
grounds of cutting costs ;

{b) whether such inserts are essen-
tial as most of the Doctors bave little
time to read medical journals and to
koep themselves upto date om drug
information;

whether Government
the Drugs and

(c) if so,
propose to amend
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Location

Chittaranjan
Varanasi

Madras

Bangalore

Patiala

Cosmetics Act accordingly to make such
omigsions punishable with fine and
imprisonment both;

(d) if so, details thercof; and

(e) if not, the reasons therefor ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRIMATI{
MOHSINA KIDWAI) : (a) Yes, Sir.

(b) Tt is desirable.

(c) to (¢) : There is no proposul
to amend the Drugs and Cosmetic Act/
Rules at prescut (o provide for inclu-
sion of package inserts compulsorily in
the packages of medicines. There are
several aspects, including the pricing
of medicines, which are required to be
examined caarefully before making such
a provision.

De-Recognition of Degrees

*139, SHRI K. RAMAMURTHY :
Will the Minister of EDUCATION be
pleased to state :

(a) the details of de-recognition of
degrecs from the Colleges which have
not come upto the required standards
under the powers acquired by the
University Grants Commission within
the purview of the amended University
Grants Commission Act;

(b) the decisions taken at the
meeting held in Bombay on 10.2.85 by
the Ugiversity Grants Commission with
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the representatives of various States in
this regard; and

(c) the action taken thereon ?

THE MINISTER OF EDUCATION
(SHRI K.C. PANT) : (a): The amend-
ment made to the University Grants
Commission Act does not empower the
Commission to derecognise the degrees
obtained from any cullege. The
amended provision cnables the Commis-
sion only to prohibit colleges which
violate the provisions of the regulations
framed under Section 12-A of the UGC
Act from presenting any student for the
award of the qualification coacerned.
The Commission has not so far invoked
this provision.

(b) and (¢) : The Commission has
apooiuted a Committee to frume regula-
tions under the amended provision
This Comittee had a meeting at
Bombay on Febiuary 9, 1985 at which
discussions were held with the represen-
tatives of the  Governments of
Maharashtra and Gujarat, and also the
Principals of somc¢ unaided and self-
supporting colleges. A similar mectiny
was held at Bangalore on February 26,
1985. After these meetings, the Com-
mitiee decided to have Ffurther dis-
cussions with the represenlatives of the
managements of selected private colle-
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ges. These discussions are still to be
held.

Allocation for Mentally Retarded
People

¥140. DR. KRUPASINDHU
BHOI: Will the Minister of SOCIAL
AND WOMEN'S WELFARE be pleased
to stato :

(a) the steps taken or proposed to
be taken to help the mentally retard-
ed;

(b} the allocation made for the
purpose during the last three years,
year-wise; and

(c) the steps taken to se: chat it is
properly utilized and  reaches the
deserving persons ?

THE MINISTER OF STATE OF
THE MINISTRY OF SOCIAL AND
WOMEN’S WELFARE (SHRIMATI
M. CHANDRASEKHAR) : (a) to (¢) :
The Central Government provides
financial assistance to voluntary organi-
sations for promoting education, train-
ing and rchabilitation of the mentally
disabled persons. During the last three
years the following amounts havo been
released to voluatary organisations :

1981-82 1982-83 1983-84
(Rs. in lakhs)
Voluntary Orgnisations 31.53 40.27 46.30
2. A National , Institute for the school for mentally handicapped
bM°ﬂ‘a"Y Hat"d:"gpedb dh“A f°°°“"yf children viz Model School for the
een set up a yderabad. sum o ) . .
Rs. 5 lakhs cach was released to the  Mentally Deficient  Children in New
organisation during 1983-84 and Delhi. During the past three years
1984-85. the following amounts have becn
3. The Ministry runs a special released to the School :
1981-82 1982-83 1983-84
(Rs. in lakhs)
School 6.90 1.24 8.47
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4. S8cholarships are given to the
mentally handicapped children in
Class-IX and onwards for pursuaing
academic and vocational studies.

5. Special employment exchanges
register mentally handicapped persons
for placement in jobs.

6. Grants are given to voluntary
organisations for service programmes
on the basis of audited accounts for the
past year and recommendations of the
State Government. The accounts of
the National Institute, the Model
School and the scholarship Scheme are
audited by the Comptroller and Auditor
General of India.

Cancellation of Driving Licences for
want of Photographs by Delhi
Traffic Police

661. SHRI G. VIJAYA RAMA
RAO : Will the Minister of SHIPP-
ING AND TRANSPORT be pleased to
state

(a) whether Government are aware
of the new rule being followed by the
Delhi Traffic Police cancelling all valid
driving licences for want of photographs
of drivers;

(b) whether Government are aware
that even drivers of over 10-12 yeoars
experience with valid licences are being
required to go in for Learners Licences;
and

(c¢) if so, what steps Government
propose to take to redress the grievan-
ces of such valid licence holders?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI):
(a) The Motor Vehicles Act was amend-
edin 1982 whereby a special provi-
gion made in Section 11 of the M.V.
Act 1939, makes it mandatory to have
the photographs of drivers affixed on
all new licences as well as licences
issued prior 1o the amendment within
a stipulated period. .
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(b) and (c) : Licences-holders who
have not got the photographs affixed
on driving licences during the stipulated
period ceasc to hold a valid driving
licence.

However, in such cases, the Delhi
Administration is condoning the period
of 60 days of learners licence prescribed
under Rule 2.14 of Delhi Motor Vehi-
cles Rules and issuing fresh licences on
completion of formalities laid down
under Section 7 of the Motor Vehicle
Act.

Trains Hauled by Electric Engines

662. SHRI LAKSHMAN
MALLICK : Will the Minister of
RAILWAYS be pleased to state the
details regarding the trains being hauled
by electric engines in the country at
present ?

THE MINISTER OF RAILWAYS

(SHRI BANSI LAL) Average
number of wmail, express and other
passenger trains hauled by electric

locomotives per day on different Rail-
ways is as under : —

Central 84.5%
Eastern 117.0
Northern 103.4*
Southern BG 48.0
MG 44.3*
South Eastern 92.7%
Scuth Central 37.3%
Western 54.0

*The number of trains is not whole
on account of averaging of the trains
some of which do not run daily,

The number of goods trains run by
different types of tractions is maintained
section-wise on each Division. Cumu-
lative sum of the trains run in cach
section will, therefore, give a distorted
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picture as a npuwmber of trains run
through from one section to another
and other Railways also. In view of
this, the figures of goods traffic hauled
by electric trection in terms of net
tonne kilometres for the year 1983-84
are furnished in lieu thereof;
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Net Tonne Kilometres

(millions)
Elec, Traction

Coatral 3,825
Eastern 12,137
Northern 13,878
Southern 1,905
BG+MG) '
South Central 2,878
South Eastern 16,483
Western 2,765

Total 53,871

Import of Equipments for Power
Generating Units

663. SHRI SAIFUDDIN CHOW-
DHARY : Will tbe Minister of
IRRIGATION AND POWER be
pleased to state :

(a) whether Government are incli-
ned to import equipments for power
gencrating upits in the country ;

(b) if so, whether Bbarat Heavy
Electricals Limited is opposed to this
idea ;

(¢) the reasons for the opposition
by the Bharat Heavy Electricals
Limited ;

(d) whether Government propose
to reconsider their stand in view of the
opposition from the Bharat Heavy
Electricals Limited ;

(e) if 50, the details thereof ; and
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(f) if oot, the reasons therefor ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND): (a)to(f): The endeavour
is to maximize the utilization of manu-
facturing capacity developed by the
Bharat Heavy Electricels Limited and,
therefore, primary reliance for procure-
ment of power generating equipment
continues to be on the indigenous
manufacturers. Import is resorted to
only solectively and on merits, depend-
ing on the totality of circumstances,

The import of power generating
equipment is regulated by the provision
of the present Import-Export Policy.

Harbhangi Irrigation Project in Orissa

664. SHRI SOMNATH RATH:
Will the Minister of IRRIGATION
AND POWER be pleased to state :

(a) The amount sanctioned by the
Government for the construction of
Harbhangi Irrigation Project in Ganjam
District, Orissa ;

(b) the estimated cost of the pro-
ject ; and
to expedite

(c) the steps taken

ils execution ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND) : (a) Irrigation being a State
subject, Government of Orrissa provides
funds for the exccution of this project.
The State would be spending about Rs,
10 crores on this project by the end of
Sixth plan.

(b) The latest estimated cost of
the project is Rs. 34 crores.

(¢} The Government of Orissa bBas
proposed an allocation of Rs. 24 crores
in its draft VII Five Year Plan to cover
the entire balance cost of the project so
as to complete the project by the end
of the Seventh Pian.
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Protocol Sigaed by India nnd Soviet
Union in the Fields of Medical

Sclences and Public Health

SHRI B. V. DESAI : Will
HEALTH AND
bie pleased to

665.
the Minister of
FAMILY WELFARE
state :

(a) whether India and the Soviet
Union have signed a protocol on new
areas of cooperation in the field of
med ical sciences and public bealth;

(b) if so, what are the new areas
that wiil be wunderteken under (this
agreement;

(c) whether the two countries also
agreed to exchange delegation and speci-
fic plans of cooperation between the
two Countries during 19835-86; and

(d) by what time the agreement is
likely to start implement ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHRI YOGENDRA MAKWANA): (a)
and (b) : An Inter-Governmental
Agreement on co-operation in the field
of Medical Sciences and Public Health
was signed between India and USSR on
14th March, 1979. The Second Mecting
of the Joint Indo-Soviet Standing
Committee, under the said Agreement,
was held in New Delhi from February
4t09, 1985. On the conslution of
this Meeting a Proiocol was signed bet-
ween the two sides. It has been agreed
in the Protocol to develop cooperation
in certain mew areas namely, Liver
Cell Tra-sfusion Therapy, Traditional
Systems of Medicine, Occupational
Health and monitoring the health as.
pects of enviconment.

(c) and {(d) : A plan of cooperation
for 1985-86 10 implement the Agree-
ment was also aedopted at the meeting.
The plan envisages continued periodic
exchange of specialists between the two
sides in various problem areas in the
field cf Health and Family Welfaro and
conclusion of specific work plans in
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these areas, This plan has already
become operative.

Schemes for the Women’s Welfare
During Seventh Plan and Amount
Fixed for Each Scheme

666. SHRI B. V. DESAI : Will
the Minister of SOCIAL AND
WOMEN’S WELFARE bc pleased to
state :

(a) whether it isa fact that Rs.
262 crores outlay has been proposed for
the Seventh Plan for schemes regarding
Women’s welfare and development;

(b) if so, what are the main
schemes that are likely to be undcrtaken
in the Seventh Plan for the women’s
welfare;

(c) ~ what is the amount fixed for
each schome;

(d) to what extent these plans will
help the women; and

(e¢) whether any employment oppor-
tunities have also been provided for
them in the plan ?

THE MINISTER OF STATE OF
THE MINISTRY OF SOCIAL AND
WOMEN'’S WELFARE SHRIMATI M.
CHANDRASEKHAR) : (a) : Yes_ Sir.

(b) to (¢) : The details of the pro-
gramme for women’s welfare for the
Seventh Five Year Plan beginniog from
1985 are in the process of being
finalised.

Railway Production Units Under a
Separate Department

667. SHRI B. V. DESAIL: Will
the minister of RAILWAYS be pleased
to state .

(a) whether all the major railway
production units have been brought
under the purview of a seprate Depart-
ment,
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(b) if so. whether the Depart-
ment wou'd be an autonomous body on
the lines of Department of Defence
Production;

(¢) if so, to what extent this
decision has helped in the production
in these units;

(&) if so, the other steps being
taken to improve the cfficiency of the
Department;

(e) whether these units needed
toning up; and

(f) to what extent these measure
have helped production ?

THE MINISTER OF RAILWAYS
( SHRI BANSI LAL) : (a) to (f) : No,
Sir.

There is, however, a proposal to
bring all the major Railway Production
Units under the purview of 2 separate
department to be created on the lines
of Department of Defence Prnduction.
This is considered necessary and it is
expected that the performance of Pro-
duction  Units will further improve
when the aforesaid measure is imple-
mented.

Central Subsidy to Calcutta Port
Trust

668. SHRI B.V. DESAI: Will the
Minpister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether Calcutta Port Trust
which is consistently in the red for
more than a decade will lose the entire
subsidy from the Union Government;

(b) whether it is also a fact that
the Ministry has decided to adjust the
subsidy payable to Calcutta Port Trust
against its defaulted debts;

(c) whether the Ministry has refu-
sed to release apny subsidy in the
current financial year; and -
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(d) whether this step was necces-
sary because the Calcutta Port Trust
has been in a financial mess for more
than a decade ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI):
(a) and (b) : According to existing
orders covering the period upto 31.5.83
Calcutta Port Trust is eligible to get
90% of the cost incurred on items
directly related to river dredgingand
river maintenance and the maintenance
dredging of shipping channel leading to
Haldia as a subsidy from the Union
Government. A rcquest for contipua-
tion of the subsidy beyond 31.3.85 has
been received from the Calcutta Port
Trust.

It was decided in 1978 that 50%
of the subsidy payable to the Port
would be adjusted against the defaulied
debts of the Port from the year
1978-79 onwards.

(c) and (d) : No. In 1984-85, the
Government has released Rs.21.50
crores as subsidy and an amount of Rs.
10.75 crorcs bas been adjusted against
the defaulted debt in terms of extant

orders.

(Translation)

Retrenchment of Imployees of Pan-
cheshwar Project

669. SHRI HARISH RAWAT
Will the Minister of IRRIGATION
AND POWER be pleased to state :

{a) whether some of the employees
working in the Pancheshwar Project
have either been retronched or trans-
ferred elsewherc; and

(b) if 80, the reasons therefor ?

THE MINISTER OF IRRIGATION
AND FOWER (SHRI B. SHANKARA.
NAND : (a)and (b): Yes, Sir. As
investigations on Panc
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on the Indian side have been mostly
completed, surplus staff has been
transferred to other projects of the
Central Water Commission. Ope work-
charged employee, who was not willing
to accept alternative employment, has
been retrenched.

[English]
Bridge Over Ganga at Patna

470, SHRI C.P. THAKUR :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether construction of bridge
over the river Ganga at Patna is pend-
ing with the Government since long ;
and

(b) the steps taken by Government
to complete the comstruction of the
bridge ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL): (@ and (b):
Enginecring Field survey for conduct-
ing a feasibility study of the Bridge
has been completed and recess work is
in progress, along with the traffic
survey. A final decision will be taken
in consultation with the government
of Bihar after receipt of the detailed
Survey Report and the same examined,
in all its aspects, subject to availabi-
lity of funds and clearance by the
planning commission.

[Transiation)
Delay in providing Medical Aid to the
Accident Victims of G.T. Express

671. SHRI VILAS MUTTEM-
WAR : Will the Minister of RAIL-
WAYS be pleased to state :

(a) the time taken in providing
medical aid to the injured passengers

of the 15-Dn. G.T. Express which
met with an accident on  January
6, 1985 ;

(b) the reasons for delay in pro-
viding medical aid to them ; and
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(c) the steps taken by the Govern-
ment to avoid such delay and lapses in
futgre ?

THE MINISTER OF RAIJLWAYS
(SHRI BANSI LAL) : (a) and (b):
Prompt medical attention was given to
the injured passengers of 15 Down G.T.
Express, which met with an accident
on 6.1.85, by railway doctors who
reached the site at 7.05 hours. There
was, thus, no undue delay in providing
medical aid.

(c) Railways take due care invaria-
bly in moving the medical relief train
expeditiously to the accident site for
randering prompt medical .attention.
Besides, medical aid is also requisitioned
from all possible sources in and around
the vicinity of the accident sites,

English
Facilities to School going Disabled
Children
672. SHRI LAKSHMAN

MALLICK Will the Minister of
SOCIAL AND WOMEN’S WELFARE
e pleased to  state what  facilities
Government  propose to  extend in
favour of the school going disabled
children ?

THE MINISTER OF STATE IN
THE MINISTRY OF SOCIAL AND

WOMEN’S WELFARE (SHRIMATI
M. CHANDRASEKHAR) : A state-
ment on the facilities extended to

school-going disabled children by the
Central Govenment is enclosed.

Statement

To ecnable disabled students to
pursue education from class IX onwards
the Government of India provides
scholarships.  Scholarships are also
given for technical and professional
trainiog, correspondence courses of
study and on-the-job training. In
addition readers’ allowance to the
blind, prosthetic/transport allowance
to orthopaedically handicapped are.
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available. Assistance is also given for
purchase of books statiomery and
special equipments.

2. Disabled persons, including
students, are provided with necessary
aids and appliances for their physical
rehabilitation. The valge of the aids
ranges between Rs. 25/- and Rs. 1500/-.
It is provided free of cost if the income
of the family of the divabled is less
than Rs. 750/- per month apd at 50
per cent cost if the income ranges bet-
ween Rs. 751/- and Rs. 1500/- per

month.

3, Facilities for integrating
disabled children in @ormal schools
are a Vailable. The Scheme of Inte-
grated Bducation of disabled children
provides for additional special teachers,
resource rooms and other facilities to
those schools who offer education to
handicapped children.

4. Fipancial assittance i8 given to
voluntary organisations to conduct
special education and training pro-
grammes for disabled students. The
assistance oxtonds to construction of
school buildings, construction of hostels,
provision of equipments, maiotenance
of the school, maintenince of the
hostel, transport, etc.

Setting up of Two more General
Cargo Berths at Haldia

673. SHRI SATYAGOPAL
MISRA : Will the Minister of SHIPP-
ING AND TRANSPORT be pleased to
state :

(a) whether it isa fact that the
Chairmen of the Calcutta Port Trust
requested the Government to set up two
more general cargo berths at Haldia ;

(b) if so, the details thereof ;

(c) the steps so for taken by the
Government thereon ; and

(d) if not, the reasons for the
delay ?
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THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI):
(a) to (d) : The Port had proposed the
construction of ooc General Cargo
Berth at Haldia. The Working Group
on Port Sector for the Seventh Five
Year Plan has recommended it for
inclusion in the Seventh Five Yecar
Plan. The Seventh Five Year Plan
has not yet been finalised.

Financial Assistance to Private
Shipping Companies for Purchasing
New Vessels

674. PROF. RAMKRISHNA
MORE : Will the Minister of SHIPP-
ING AND TRANSPORT be pleased to
state :

(a) whether the All India Shipper’s
Council have urged the Government to
provide finapcial assistance to private
shipping companies for purchasing new
vessels ; and

(b) if s0, the Government’s reaction
thereto ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z R. ANSARI) :
(a) : Yes, Sir.

(b) : This is already the policy of
the Government.

introduction of Super Fast Trains
from Gauhati to New Delbi and
Bombay

675. SHRI BAJU BAN RIYAN:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether there is any proposal
to introduce superfast trains from
Gagbati to New Delhi and Bombay to
bring the North Eastern Region into
the national mainstream ;

(b) if so, the dotails thercof ; and

{5) if pot, the reasons thorefor ?
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THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) to (c) : Sir,
This proposal has been cxamined but
not found feasible duc to lack of
resources and line capacity constraints
on the section enroute.

Roreign Expertise for Road Moderai-
sation

676. SHRI B.V. DESAI: Wil
the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether Government are consi-
dering to seck foreign expertise for
quelity control relating 10 road cons-
truction ;

(b) if so, whether his Ministry is
considoring the proposal of the Plann-
ing Commission in this regard ;

(¢) if so, what were the suggestions
made by the Planning Commission for
road modernisation in the country ;

(d) whether the Planning Commis-
sion’s suggestions in this regard were
considered by his Ministry ;

(e) if so, to what extent the

Ministry has agreed ; and

(f) the steps being taken to seck
the foreign expertise for road moderni-
sation in the country ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI):
(a) : No, Sir.

(b) to (f) : Do not arise.

Central Control of Universities

677. SHRI ANIL BASU : Will
the Minister of EDUCATION be
pleased to state !

(a) whether Government are consi-
dering to initiate legislation to bring
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all the wuniversities in the country
under the Central control ; and

(b) if so, what are the reasons
therefor and the salient features of the
said proposal ?

THE MINISTER OF EDUCATION
(K.C. PANT) : (a): No, Sir.

(b) : Does not arise.

Absorption of Project/Open Line
Labourers

678. SHRI AJIT KUMAR SAHA :
Will the Minister of RAILWAYS be
pleased to state :

(a) the criteria for absorption of
Project/Open Line labourers in the
Railways into regular employment ;

(b) number of casual labourers in
Indian Railways in project/open line
who are awaiting absorption in regular
employment ; and

(c) whether casual labourers in the
Railways enjoy the facilities/amenities
available to regular employces like pay
scale, free pass, medical facilities/
leave etc. 7

THE MINISTER FOR RAILWAYS
(SHRI BANSI LAL) : (a) Casual labour
are not automatically, by mere passage
of time, absorbed in regular employ-
ment. Their absorption in regular
service depends upon factors like availa-
bility of vacancies in the relevant unit
of absorption, suitability for regular
service and length of service as casual
labour. However, with a view to
enlarge the pumber benefiting by such
absorption, virtually all Group ‘D’
(Class 1V) vacancies (with a few excep-
tions like workshops and appointments
made on compassionate grounds, against
Sports quota etc.) are at present being
filled from amopgst screened/empanell-
ed casual labour and substitutes, For
this purpose, instructions exist that
after working out vacancies for cach
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apit of absorption, all casual labour
who have pat ina minimum of 120
days contingous service whether on
the open line in the Division or
un adjacent construction projects,
showld be listed for screeming, seniority
being reckoned on the basis of camu-
lative aggregate service as casual
labour.

(b) There are at present ubout
2.20 lakhs casual labour on Railways
who, as per instructions currently in
force, will be eligible to be considered for
absorption on the basis indicated above,
further, extant Instruction also provide
for consideration of discharged casual
labour borne on current casual labour.
Register if thecy approach the Ad-
ministration at the time of screening.

(c) Casual Labour working on the
open line are granted temporary status
on completion of 120 days’ of conti-
nuous employment. Project casual
labour also have since been made eligi-
ble for temporary status on completion
of 360 days of continuous employment,
the benefit being extended to them in
phases.

On the grant of temporary status,
casual labour become entitled to many
of the benefits granted to regular
temporary railway employees, such as
railway passes,’ P.T.Os, leave, medical
facilities and regular time scale of pay.
Casual labour on projects who bave
completed 180 days of continuous
employment  become  eligible for
montbly consolidated wages at thy
minimum of the scale plus decarness
allowance and nine holidays in a year,

Exemption of Import Daty on Items
of Hospital Eqnipment

679. SHRI SANAT KUMAR
MANDAL . Wil the Mipister of
HEALTH AND FAMILY WELFARE
be pleased to state :

(a) the Particulars of jtems
hogpitul squipment which are allowed
to be imported duty free in terms of
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Ministry of Finance Notification No.
279/83-Customs dated the 30 August,
1983 [GSR No. 767 «E) ]; and

(b) the particulars of hospitals
including those wunder construction/
Medical colleges/Institwtions/R esearch
Centres which had applied for duty
cxemption in respect of various items
and bad been cleared by his Ministry/
Director General Health Service after
the issue of the " above Notification till
date ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHRI YOGENDRA MAKWANA):
(a) All equipments/apparatus and
appliances including spare parts and
accessories thereof excluding consum-
able items which are not manufactured
in India and are conmsidered essential for
patient care are allowed to be import-
ed duty-free,

(b) A statement is laid on the
Table of the House [Placed in Library.
See No. LT-599/85].

Loss Sustained by Shippiog Corpo-
ration of India Limited on its Vessel
M.V. Chidambaram due to Fire.

680. SHRI K. PRADHANI:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) total loss sustaind by the the
Shipping Corporation of India as a
result of the fire on its vesseal M.V.
Chidambaram;

(b) the amount for which the
Shipping Corporation of India’s ship
was insured and what is the likely
amount to be received from the Insu-
rance Company;

(c) whether the fire-ruvaged ship
will be scrapped or it will be repaired
and again but on the high seas; and

(d) the estimated cost involved on
repairs ?
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THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI) :
(a) The total loss sustained by
SCI will be known only after the
Surveyor’s report is received from Sal-
vage Association who have been appoin-
ted as Surveyors on behalf of the ships
under-writers (Insurers).

(b) The vessel was insured for Rs.
10.15 crores subject to deductible ex-
~ess of Rs.6 25 lakhs for each accident.
The amount to be received from P & 1
Clubs will be known only after the
claims have been duly processed by the
P &I Clubs.

() No decision has been taken by
the Government.

(d) Rs. 1.15 crores.
Movement of Steel for South

681. SHRI R. ANNANMBI : Will
the Minister of RAILWAYS be ploased
to state :

(a) whether Government are aware
that the engineering industry in South is
facing severe crisis duc to non-availabi-
lity of iron and steel following the
recent decision of the Railways, limit-
ing movement of steel 1o one rake per
day for entire South;

(b) if so, whether it is a fact that
one rake a day (i.e., 30 wagons of 22
tonnes cach) is totally inadequate com.
pared with the minimum estimated
requirement of at least four rakes a
day;

() if so, whether Government
propose to allot adeguate number of
rakes to move steel to South India; and

(d) if so, the details thereof ?
THE MINISTER OF RAILWAYS

(SHRI BANSI LAL) : (a), (c) and (d)
Engineering  Industries in the
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South have been representing
recently for iocreasing the movement
of strel to the South, The movement
to the South was badly affccted during
November and December, 1984 due to
breaches caused by cyclone resulting
into heavy backlog in movement of steel,
foodgrains, coal and other essential
commodities,

During January ard February, 1985
on an average daily over 1.5 rakes
loaded with the steel material have been
despatched to destipations in South
from Stee! plants. During this month
efforts are being made to step up steel
despatches to South to the extent
requires.

(b) The normal composition of
rake loaded with steel material is 30/35
bogic wagnns with cach wagon baving
a carrying capacitly of about 55
tonnesr.

Progress of the Construction of
Second Hooghly Bridge

682. SHRI PRIYA RANJAN DAS
MUNSI :
SHRI NARAYAN CHOU
BEY :

Will the Minister of SHIPPING AND
TRANSPORT be pleased Lo state :

(a) whether his Ministry is aware
that the construction of Second Hooghly
Bridge Project in West Bengal is dolayed
too much resulting in escalation of cost;

(b) if so, the reason therefor;

(¢) what amount of fund has been
released by the Union Government for
construction of the bridge to date; and

(d) the progress of the project
made to date ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARD) :
(@) Yes, Sir. Second Hooghly Bridge
falls on a State Road and as such West



§1  Writen Answers

. Bengal Government is primarily concern-

ed with all matters pertaining to this
project. The Government of India is
only providing loan as a special case¢ to
tbe tune of Rs,150 crores. The cxecu-
tion of the Project continues to be by
the State Government Agency, viz. the
Hooghly River Bridge Commissioners,
Calcutta.

The State Government authorities
have intimated that the progress of work
on some of the segments of the Project
is not strictly according to the schedule.
However, the bridge is expected to be
completed by December, 1987.

(b) There has been delay mainly
due to :—

(i) Getting possession of land on
Calcutta and Howrab sides
which pass through highly
congested areas.

(ii) Persistent constraints on pro-
curement of essential construc-

tion meterials and labour
problems.
(iii) Differences betweon foreign

consultanis on design points
for the main bridge.

(cj Rs.7912.61 lakhs hav e been
released to the State Govern-
ment upto 3.2.1985.

GroupA & B
(Class T & II)
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(d) Physical progress of the Pro.
ject ig as under:—

(i) Calcutta Side Approach 61%
(iiy  Howrah Side Approach 32.5%

(iii) Main bridge 427,

Number of Employees in Indian

Railways

683. SHRI HANNAN MOLLAH :
Will the Minister of RAILWAYS be
pleased to state :

(a) the oumber of employees
inclading gangmen working in [ndian
Railways til] date ;

(b) the number of the same in each
plan period ; and

(c) the number of officers in the
Railways in each plan period ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) to(c):
The Staffl strength on Indian Railways
is maintained on the financial year
basis i.c. (28 on 31st March of the
year). The Staff strength as on 31st
March, 1984 together with the strength
as at the end of each Plan is given
below :—

Staff Strength in thousands

At the end o) :

Ist Plan (31.3.1956) 2.7
2nd Plan (31.3.1961) 4.4
3rd Plan (31.3.1966) 6.6
Inter Plan (3].3.1969) 7.5
4th Plan (31.2.1974) 8.8
Sth Plan (31.3.1978) 9.5

Rolling Plan (31.3.1980) 10.5

As on 31.3.1984
(Fourth year of
6th Plan) 12.0

Group C Group D Total
(Class III)  (Class 1V)
373.3 648.8 1024.8
463.1 689.5 1157.0
550.7 795.0 1352.3
562.4 784.0 1353.9
622.4 801.0 1432.2
662.9 §22.4 1494.8
707.4 832.5 1550.4
778.0 803.3 1593.3
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Unrecognised Medical Colleg €9

684. SHRI  VIJAY
YADAV :
SHRIMATI PATEL RAMA-
BEN RAMJIBHAI MAVANI :

KUMAR

Will the Minister of HEALTH AND
FAMILY WELFARE be plcased to
state :

(a) whether the Medical Council
of India bas decided to refuse to register
students passing out of unrecognised
Medical Colleges in the country ; and

(b) if so, which are the colleges so
un-recognised and reasons for not
giving recognition to cach of these
colleges 7

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHRI YOGENDRA MAKWANA) : (a)
Medical Council of India does not
register doctors passing out of une
recognised medical colleges in the
country.

(b) The following medical institu-
tions which do not conform to the
mibimum requirements as prescribed
by the Council for imparting under-
graduate medical education, are yet to

be approved/recognised by the Medical
Council of India.

1. Kampegowda Institute of Medi-
cal Sciences, Bangalore.,

2. Siddhartha Medical Colicge
Vijayawada, Andhra Pradesh.

3. M.S. Ramaiah Medica! College,
Bangalore.

4, Dr. B.R. Ambedkar Medical
College, Bangalore.

3. Medical College, Trichyr.
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Fire in Shipping Corporation of

India’s Ships
685. SHRI C. MADHAV
REDDY : Will the Minister of

SHIPPING AND TRANSPORT be
pleased to state :

(a) whether recently there has been
heavy loss of life and property due to
fire on Shipping Corporation of India’s
passenger Ship M. V. Chidambaram
in mid-ocean ;

(b) whether there have been simi-
lar losses earlier to cargo and passcngor
ships belonging to Shipping Corpora-
tion of India ;

(c) if so, the details thereof;

(d) whether there has been lack of

supervision in maintenance of ships and

in many cases old and dilapidated ships
have been purchased by Shipping
Corporation of India ; and

(¢) whether Government propose
to enquire into the various aspects and
streamline the working of Shipping
Corporation of India ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI) :
(a) Yes, Sir.

(b) and (¢) : Apart from the case
mentioned in part (a), no other incident
of fire on passenger ships of SCI result-
ing in loss of life and property has
taken place during the last five years.
Details regarding losses to carge ships
belonging to SCI due to fire during the
last 5 years are indicated in the state-
ment attached.

(d) No, Sir.

(e) No, sil'-
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SI, No,

Statement

Particulars
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Approximate Loss

Ship

Cargo

(in rupees)

Persons/
Luggsge

Aradhana—29.11.81
Fire in engine room
at Mangalore

State of Madhya Pradesh

1.1.81. Fire at
Calcutta

State of Uttar Pradesh

1.2.81. Fire at

Calcutta

A.X. Azad—4.8.81.
Firc at Savannah

Barnuni-18.3.82
Firc at Sascho
Shipyard, Jopan.

Vishva Pankaj—
1R.6.82. Fire in
oflicers

accommodation.

Vishva Bhakti—
19.11.82. Firc in
Fneinc Room,

Shompen—24.9.83
Fire on way 1o
Porl Blair.

Mutilul Nebru-
19.5.83—Firc in
Engince 1oom at
Singapor-.

Lejpat Raj—
24.10,84—Fire at
Bombay

Vishva Mohini—
—9.10.84 Fire at
Caleotwa.

6,40,00

5,000

99,85,000

4,83,32,000

18,50,000

6,04,000

5,00,000

3,00,00,000

1.00,000

5,00,000

3,00,000

6,00,000

75,00,000

10 Japaness Work-
shop persons died
and two  wero
injured.

8 Ship’s staff
died
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-Second Super Thermal Power Statien
at Manuguru (AP)

686. SHRI SOBHANADREE-
SWARA RAO:

SHRI S.M. BHATTAM :

Will the Minister of IRRIGATION
AND POWER be pleased to state :

() whether an indication was
given by Government of India that
Manuguru will be better suited for the
second pit-bead Super Thermal Power

Station ;

(b) whether Government have
indicated that the site sclected by the
. Government of Andhra Pradesh could
be considered for locating the second
Super Thermal Power Station at Manu-

guru ; and

(c) if so, the steps taken in regard
to locating second pit-head  Super
Thermal Power Station at Manuguru ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND : (@) : A Site Sclection Com-
mittee conslituted by Govt. of India to
identify sites for location of large
thermal power stations in the country
had, inter-alia, recommended two
sites in  Andhra Pradcsh, namcly,
Rama: uedam und Munuguru.

(b) and (¢) : Government have
asked National Thermal Power Corpo-
ration to underteke o feasibility  study
for Manugu'u cuper thermal power
project.

Introduction of EMU Coaches between
Asansol dnd Barddhaman

687. SHRI PURNA CHANDRA
MALIK :  Will the Minister of RAIL-
WAYS be pleased to state ¢

(a) whther in view of the growing
number of passengers on the Asansol-
B:rddhman Scction of Eastern Railway,
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Government are considering the demand
of the people of West Bengal to intro-
duce EMU coaches between Asansol
and Barddhaman ; -

(b) if so, when and the details
thereof ; and

(c) steps taken so far by the
Government in this regard ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) to (0):
The demand for introduction of EMU
services between Asansol and Barddha-
man has been examined but not found
feasible as considerable investment is
required for raising of platforms, foot-
over bridges, shifting of structures and
provision of additional crossovers on
Barddhaman-Asansol section. Further-
more, due to acute shortage of EMU
coaches in Calcutta area, extension to
Asarsol is not fzasible,

New Power Generation Schemes of
Gujarat Awaiting Clearauce

659. SHRI R.P. GAEKWAD :
Wil  the Minister of IRRIGA-
TION AND POWER be pleased to
stale :

(a) the number and name of new
power generation schemes submitted by
the Gujirat Government pending clea-
rance of the Central Electricity Autho-
rity/Planning Commission ;

(b) the ycar of submission of
these  schomes, stages of progress,
pending with Central Electricity Autho-
rily/PIanning Commission and reasons
for long delay in giving clearance ; and

(¢) whether the Government wou'd
expedite the clearance in view of
Gnjarat focing acute power shortage ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND): (1) and (b} ; Five power
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generation schemes, received from the
Gujarat autboritics stand referred for
investment decision after  techno-
cconomic clearance by the Central
Electricity Authority (CEA). Two
schemcs are presently uader techno-
economic appraisal in the C.E.A. The
details of these schemes are contained
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in the Statement.

(c) Project proposals can be
accorded approval after the availability
of relevant clearances, ecssential inputs;
clarifications of the State authorities
and resources in the State Plan, as the
case may be.

Statement

L. Schemes referred for investment decision .

S1. No. Name of Scheme Receipt of Date of Prasent status
Report in clearance
CEA by CEA
HYDRO :
1. Sardar Sarovar July, 1983 10.1.1984 The Project rcmains
(Jt. Project) to be cleared from
the eavironmental
angle,
2. Panama Canal Fcb., 1983 26.3.1984 Resources constraint
in the State Plan.
THERMAL :
3. Kutch Lignite May, 1981 6.11.1982 ~do=
Extension
4, Gandhinagar June, 1982 26.3.1984 ~do~—
Extension
5. Utran Replace- May, 1984 3,12.1984 ~do—
ment (revised)

Il.  Schemes under examination in the Central Electricity Authority :

3

81, No. Name of Scheme Receipt of Present status
Report in CEA

1 2 4

THERMAL :

1, Sikka Extcnsion

July, 1983

—Coal linkage is yot to
be estadlished.

- Eavironmental clémnca is
awaited. e
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2. Sabarmati Replace-
ment-cum-Modernisation
Scheme (Modified)

April, 1984

~Clarification furnished by
the  Gujarat  Electriciy
Board on 9.1.1985 regard-
ing soil investigation and
cost cstimates are under
examination in the CEA.,

Clearance from the Depart-
ment of Environment and
the Gujarat Water and Air
Pollation Central Board
are awaited.

Restoration of the Stoppage of
Coslfield Express at Bordwan

690. SHRI SUDHIR ROY :@ Will
the Minister of RAILWAYS be pleased
to state

(@) whether Government are aware
that the people and Passengers of
Burdwan are agitating for restoration
of the stoppage of Coalficld Express at
Burdwan ;

(b) whether Government
received any letter regarding this ;

have

() if so, the details thereof ;
and

(d) the steps taken so far by
Government for restoration of the
stoppage of Coalfield Express at Burd-
wan which was withdrawn by the Rail-
way sauthorities some time back ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) to (¢ : Yes,
Sir. Ropresentations have been received
from various quarters for restoration
of stoppage of Coalficld Express at
Barddhaman.

.(d) Thers is no proposs! to restore .

the stoppage  of Coalfield Express at
Barddhaman as compensating non-stop
. BMU service bas alrsady been introduc-
od between Barddbaman and Howrah

on more or less the same timings as
Coalfield Express.

Realisation of Dues from the Shipping
Compenies Hiring Ships from Shipp-
ing Corporation of India

691. SHRI RAM BHAGAT PAS- .
WAN : Will the Minister of SHIPP-
ING AND TRANSPORT be pleased o

" State : .

(a) whether it is a fact that a
large amount of moncy is to be realised
from shipping companies which are in
arrears for hiring ships from the Shipp-
ing Corporation of India ;

(b) if so, the names of the Com-
panies from whom the dues are to be
realised and the year from which it is .
due to them ;

(c) whether any of thoss com-
panies are using Shipping Corporation of
India’s ships at present ; and

(d) if so, the details thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI) :
(a) An amount of Re. 142.52 lakhs is
outstanding at preseat feom the
various Shipping companies who had
taken ships on hite from the Shipping
Corporation of India Limited,
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(b) Details are as follows ;

S1, No. Name of Shipping Amount Outstanding
Company outsianding from
(Rs. in lakbs)
) (2) (3) 4)
1.  M/s Salgaocar Bros. Pvt. 7.66 1977.78
Limited
2.  M/s. Govlandris Shipping 14.74 1975-76
Company, U.K. .
3. M/s. Shinwa Kaun Kaisha, 2.86 1977,78, 19
Japan
4. M/s. Japan Lines, Japan 4.44 1977-78
5. M/s. Oceanic Shiffahnts 2.86 1979-80
6. M/s. P.J. Octkar, Hamburg 7.26 1980-81
7. M/s. Nippon Shipping 4.86 1977-78
Company, Japan
8. M/s. Cerrigina-Maxitina 3.92 1980-81
9. M/s. Cobolfrat-N.V. 3.61 1977-78
10. M/s. Maritime Transport 1.55 1979-80
Overseas, West Germany
1. M/s. Poompuhar Shipping 41.33 1980-81 &
Corporation 1982-83
12.  M/s. China Trade Transport 2.91 1980-81
Corporation, China
13.  M/s. Ahjui Shipping, Scoul, 2.88 1981-82
South Korea
14.  M/s. Svedel Ges of Paris 3.49 1982-83
15.  M/s. Navrtrans 12.04 1980-81
16. M/s. Flota Colombia, Colombia 2.66 198 1-82
17.  M;/s. IBIS Line, Tehran 11.87 1980-81
1981-82 &
1982-.83
18. M/s. Sanko Shipping Company, 1.94 1977.78
' Japaa
19.  M/s. Central Gulf Linos 3.64 1983
142.52

o=
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{c) and (d) : Yes. Only one shipp-
ing company M/s. Poompuhar Shipping
Corporation (a Government of Tamil
Nadu Undertaking) is coatinuing to
have 3 vessels of the Shipping Corpora-
tion of India on charter viz, M.V.
Hargobind, M.V. Harkishin and M.V.
Har Rai.

Scheme for Driving Training to
Women

692. SHRIMATI MADHURI
SINGH : Wili the Minister of SHIPP-
ING AND TRANSPORT be pleased
to state :

(a) whether Government have
recently launched a scheme for women
_ learn driving ;

(b) if so, the details thereof ; and

(c) what steps Government pro-
.pose to take to make this scheme
more popular among private vehicle
owners so that they canbe more aware
of the traffic rules ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI):
{a) and (b) : Waila Government do
not have a training scheams exclusively
for womsa drivers, a D:ivers Training
School has baen sct ap in 1984 at
Shahiica, in Dolhi, to impart training
to both men and wombda trainses.
Other States/Union  Territories have
also becn requested tc develop similar
facilities, The scheme at Shahdara
provides for comprehensive training
with the aid of latest training equip-
ment on well designed tracks, qualified
instructors etc.

(c) Efforts are being made to
widen the coverage of this scheme to
include all categories of vehicles in-
cluding appointment of female instruc-
tors for women trainees.

Health Check-up Facllities Clinics
fo Delhi

693. PROF. MADHU DANDA-
VATE : Will the Minister of
HBALTH AND FAMILY WELFARE
be pleased to stato :
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(a) the number of persons who
availed of the facility of the Health
Check-up Clinics in Delhi during the
last three years ; and

(b) the reasons for the under utili-
sation, if any, of the services of such
Clinics ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHRI YOGENDRA MAKWANA)
(a) The number of persons who availed
of the facilities of the Health Check-up
Clinic of the Central Governmeat
Health Scheme in the past three years
is as follows : —

(i) 1982 1222
(i) 1983 947
(iii) 1984 1036

(iv) 1985 194 (till 16,3.1985)

(b) There is no wunder-utilisation
of the services because the Health
Check-up Clinic is conducting Medical
Examination for Group ‘D’ employees
on first appointment in -addition to
the Health Check-up of the CGHS
beneficiaries.

Major and Medium Irrigation Pro-
* jects In Gujarat

694. SHRI MOHANLAL PATEL :
Will the Minister of IRRIGATION
AND POWER be pleased to State :

(a) the opumber of unfinished
mejor and medium irrigation projects
walting for completion in Gujarat ;

(d) the total amount earmarked
for this purpose in Seventh Plan oute
lay ; aad

(c) by what time theso projects are
expected to be completed ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND) { (s) 111 major and medium
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schemes were awaiting completion
during the Sixth plan period.

(b) and (c) Since the 7th of the
State is yet to be finalised, it is difficult
to indicate the time by which the
schemes could be completed.

Major Irrigation Projects in Orissa
1
’695. SHR1 SOMNATH RATH : Will
the Minister of IRRIGATION AND
POWER be pleased to state °
(a) the name ‘and ths pumber of
major irrigation projects under exccu-

tion in Orissa ;

(b) how many of thosc were
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expected to be completed by the end
of the Sixth Plan ;

(c) the estimated cost of cach of
those projects ; and

(d) the progress made in the
completion of those projects ?

THE MINISTER OF IRRIGATION
AND POWER (SHR] B. SHANKARA.-
NAND) : (a) to (d) The deuails of
major irrigation projects under cxecu-
vion in Orissa, their cstimaled cost
and progress made thereon are given in
Statement enclosed. Two major pro-
jects i.e. Mahanadi Delta and Salandi
are expected {o be completed during
the Sixth Plan period.

Statement

Sl.Nd. Name of Project

I. Pre-Sixth Plan Schemes :
1. Mahanadi Birupa Barrage

2. Upp:v Todravati ¢
(a) Dam
(b)Y 1Irriga‘ion
3 Rengali
A (a) Dam (Irrigation share)
(b) Irrigation
4. Mahanadi Dclta
5. Salandi
6. Anapdpur
7. - Upper Kolab :
(a) Dam (Irrigation share)

(v) Irrigation

Latest Estimated Likely
cost (Rs. in Jakhs) Expenditure
upto 3/85

(Rs. in lukhs)

3 4
9265.0 49.7.99
10035.0 2117.91
8312.68 §76.15
3192.0 9.7 52
792°3.93 4358.22
7055 41 7056.44
1637.9i 1617.91
1217.84 1150.33
4194.39 2858.79
7541.60 1635.83
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1 2

3 4
H. New Scbemes. of VI Plan :

1. Somakoi 8239.52 116.49
2, Kanvpur 7721.18 51.96
3.  Lower Indra (Indra Dam) 6493.79 63.12
4. Ong' Stage*II (Chiroli) '5264.03 55.86
5. Additional Spillway to Hirakud Dam 606.00 ) 1.00
6. Sub.rnarckha 39149.00 350.45

Proposul to Restructure Medical
Courses 10 Mect Need for Medical
Attention in Rural Areas

696, SHRI BALASAHEB VIKHE
PATIL ¢ Will the Minister of
HEALTH AND FAMILY WELFARE
be pleascd to state :

(a) whether Government have any
proposal to restructure the medical
course and make it possible that many
can get the benefit of Lhis education
so that the neced for the medical atien-
tion in rural areas could b fully met ;

(h) whether it is a3 fact that in
China the problem of mecting rural
needs for m-dical care has been met
through restructuring the course ; and

() if so, Govcrnment’s reaction
thercto and when this is goiag to be
doac ?

THE MINISTER OF STAYE IN
THEF DEPARTMENT OF HEALTH

D FAMILY WELFAIRE
(SHRT YOGENDRA MAKWANA) ¢
() The Muzdicil Couacil of I.dm

which has been statu orily ch rzed wi h
the  respeosibility of maiataiaing
unifrm minimum stand ird of Madical
Educ:tion in th: county his becn
rovi.wing and revising the under~
graduate curriculum from tim: to time
80 as to meet the nceds of the couatry
including the needs of people in rural
areas, The Government of India had
also set up 2 Madical Edye:tion Review

Committes in Scptember, (981 to
review and to make recommendations
for effecting necessary changes in the
present Medical Education System., In
their Report, the Committee has,
inter-alia made  recommendations
relating to additional credit for service
in roral areas, training of interns in
rural arcas, and additional incentives
to doctors for service in rural areas.
On receipt of the Report of the Review
Committce, an Empowered Committee
was appointed which submitted its
Report to tho Government. The
report is being further processed.

(b) No such information is availa-
ble with the Government of India.

(c) Docs not arisc.

[Transiation]

Multi-Purpese Irrigation Projects of
Uttar Pradesh .

647. SHR! HARISH RAWAT:
Will the Minister of IRRIGATION
AND POWER b pleascd o state :

’ N\

(a) the number of multi-purpase
irrigation  prejocts of Uttar Pradesh
pending with the Union Government
for approval and since when each of
these projects is peading ;

(b) the number of the projects,
cut of them, pend'ng due to iater-
State disputes; and
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(c) the action proposed to be
taken by the Ministry to resolve the
inter-State disputes ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA.-
NAND): (a)and (b) : Four multi-
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purpose irrigation projects of Uttar
Pradesh are pending for approval of
the Centre as showa below. Two of
these projects are pending on account
of inter-State issues,

Name of the Proposal

Year of Receipt

1. Kishau Dam Project

2. Lakbwar Vyasi Pariyojana
(Revised Project)

3. Tehri Dam Project
(Revised Project)

4, Panchnad Dam Projoect

1978
1979

1980

1980

() Kishay Dam Project requires
the concurrence of Himachal Pradesh
for submergence in their territory.
The basin States are also to come to an
agreement about sharing of available
waters of Yamuna upto Okhla (Delhi).
The Centrc has been assisting the
States to come to an agreed solution.

Panchnad Dam Project is on
Yamuna River in its lower reaches.
Centre has requested Uttar Pradesh to
obtain the concurrence of the concerned
Governments namely Madbya Pradesh
and Rajasthan for taking up of this
Project.

[English)

Recommendation of the National
Commission on Teachers about
Promotion System

698. SHRI G.G. SWELL ; Wil
the Minister of EDUCATION be

pleased to state :

(a) whether the National Commis-
sion on Teachers has recommended a
two-tier system of promotion for
college and univeraity teachers ;

{b) whether Government have
considored the recommendation ; and

(c} If so, the details thereof and
the decision taken in the matter ?

THE MINISTER OF EDUCATION
(SHRI K.C. PANT) : (a) The
report of the National Commissions on
Teachers I & II is awaited,

(b) Does not arise.

(¢c) Does not arise,

‘Central’ Status for Patma University

699. SHRIC.P. THAKUR : Wil
the Minister of EDUCATION be
pleased to state :

(a) whether the Unio.. Government
contemplate to take up Patna Univer-
sity as a Central University;

(b) If so, the details thereof ?

THE MINISTER OF EDUCATION
(SHRIK.C. PANT): (a): No, Sir.

(b} Does not arise,
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Policy Regarding Changes in Cater-
ing Restaurants

700. SHRI SHIVENDRA BAHADUR
SINGH : Will the Minister of
RAILWAYS be ploased to state :

(a) whether there is any policy
of Government to make changes in the
present catering restaurants uat present
in the railway stations ;

{b) if so, when and the details
thereof ; and

(¢) if not, whetber Government
propese to do so where catering to the
public is not upto the mark ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) to (c) :
Constant cndeavours are being made
by the Railways to improve the quality
of food and catering services at the
stations a5 well as in the trains, To
this cffect, regular frequent inspections
are conducted by Officers and Inspec-
tors at various levels and suitable
deterrent action taken against those
found guilty. Moreover, wilh a view
to further improving the catering
standard, India Tourism Development
Corporation have also been commission-
ed as comsultants for modernising
catering arrangements at  New Dolhi
Railway Station as a  Pilot Project
which may be extended to other sta-
tions in the light of the cxperience
gained.

Import of Generating Fquipment
for West Bengal

701.  SHRI SANAT KUMAR
MANDAL : Wil the Minister of
IRRIGATION AND POWER be
pleased to statz :

(a) whether the Centre has rejected
the two proposals from the West
Bengal Goverament for the import of
power generating equipment ; and

(b) if so, the reasons therefore ?
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THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA:
NAND): (a) and (b): Government
bave not agreed to the proposals of
West Bengal Government (o import
power generating equipment as the
equipment is available indigenously on
reasonable terms.

Electrification of Jalarpet—Bangalore
Railway Line

702. SHRI V.S, KRISHNA
IYER : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether Government are
aware that therc is great need to
electrify Jalarpet—Bangalore Railway
Line for the speedy movemont of
traffic ; and

(b) if so, whether Government
would takc up the elecirification of
Jalarpct-Bangalore line in the Seventh
Plan period ?

THE MINISTER OF RAILWAYS
(SHR! RANS! LAL) : (a) and (b) :
The R.ilways huve approved the electri-
fication  of  Jolarpettai—Bangalore
Section, hut the actu'l execution will
depend on the availability of funds
after meeting the requirements of
others higher priority sections. For
the time being, the clectrification of
Jolarpettai—Bangalore Seciion  is
deferred due to inedequacy of funds.

Measures to Ensurc 77ir Deal and
Equality of Status anu Opportunity
for Womeo

703. SHRI S.M. BHATTAM :
Will the Minister of SOCIAL AND
WOMEN’S WELFARE be pleased to
state

(a) whether Goverpment have’
taken or proposed to take any specific
measures for ensuring fair deal for
women as aonounced recently by the
Prime Minister ard if so, what are the
detiils thereof,



88 Written Answers

(b) whether Government propose
to make any reservations in jobs for
women and if so, the details thereof ;
and

(¢) whether Government contem-
plate to take specific steps for ensuring
and eofurcing ecqmality of status and
opportunity for women aand if so, the
details thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF SOCIAL AND
WOMEN’S WELFARE (SHRIMATI
M. CHANDRASEKHAR): (a) Yes,
Sir. The proposed measur:s include
integrating women into development
programmes 1o all sectors such as
providing greater opportunities for
employment, greater access to educa-
tion and vocaticnal training, etc.

(b) No, Sir.

(b) The Constitution provides for
cgual opportunities for women and
prohibits discrimination. The Equal
Remuneration Act was passed ; in 1976
to provide for the payment of equal
remuneration to men and women for
the same type of work and to prevent
discrimination on the grounds of sex
against women. Stale Governmenis and
Union Territories have been addressed
for stricter implementation of legisla-
tions affecting women.

Container Handling Complex at
Culcutta Docks

704. SHRIR.P. DAS : Will the
Minister of SHIPPING AND TRANS.
PORT be pleased to state :

(a) what is the fate of the
proposed container handling complex
at the Calcutta Docks ; and

(b) the progress made so far, if
\ny, in this regard ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z.R. ANSARI) :
(a) and (b) : The proposal for provid-
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ing container handling facilities at
Calcutta Port at an estimated cost.of
Rs. 10.36 crores has since been
sanctioned by the Government.

New Trains to be Introduced

708. SHRI LAKSHMAN
MALLICK : Will the Minister of
RAILWAYS be pleased to state
the number of pew trains, route-
wise, proposed to be introcuced during
the current financial year ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : There is no
proposal at present to iptroduce any
Dew passenger carrying -train during
the remaining period of current finan-
cial year viz. 19%4-858.

Steps to Popularise Homoeopathic

Treatment, Number and Location of

Homocopathic Hospitals in .the
Country

706. SHRI CHINTAMANI JENA :
Will the Mimster of HEALTH
AND FAMILY WELFARE be pleascd
to state

(2) the number and location of
homocopathic hospitals functioning in
the country ;

(b) the number of beds in each
such hospital ;

() whether there is a great
demand to open morz homucopathic
hospitals in the country ; and

(d) if so, what is the Government’s
proposal to popularise the homoco-
pathic treatmeat in tho country and
to open more homocopathic hospials
during the Seventh Plan period ?

THE MINISTER OF STATE IN
THRE DEPARTMENT OF HEALTH
(SHRI YOGENDRA 'MAKWANA) :
(a) and (b) : As per information
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available in this Ministry there are
120 homgeopathic hospitals with a
totsl bed strength of 3.771 in the
whole country on 1.4.1983.

(c) and (d) The demands for
opening new hospitals are considered
by the respective State Governments
as opening of hospitals for providing
health care is primarily a State
sabject. .

For the development of homoco-
pathic treatment a sum of Rs. 1,175
lakhs has been proposed in the 7th
five Year Plan in the Central Scctor.

Number and Location of Ayurvedic
Colleges in the Country

707. SHRI AMARSINH
RATHAWA : Will the Minister of
HEALTH AND FAMILY WELFARE
be pleased to state :

(a)‘ the number and location of
syurvedic colleges functioning in the
coualry ;

(d) whether there is any hospital
which is attached to an ayurvedic
eollege, if so, the location and the
pumber of beds in cach such ‘hospital ;

(c) whether itisa fact that this
treatment is very popular in the rural
areas of the country ; and

(d) if so, what steps are being
taken by Government to popularise
this treatment and open MOIC ayur-
vedic colleges in the country in near
fatare ?

THE MINISTER OF STATE IN
THE 1EPARTMENT OF HEALTH
(SHRI YOGENDRA MAKWANA) ;
(a) and (b) : As on 1.4,1983, ninety
cight Ayurvedic Colleges were function-
ing in the country. The location of
colleges, and of hospitals attached/
linked to such colleges with number of
beds in each bospital is given in the
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statement laid on the table of the
House. [Placed in Library. See No.
LT-600/85].

(c) The troatment is popular in
the rural areas, as well as in urban
areas,

(d A sum of Rs. 44.00 crores
approximately has been proposed in
the Central Sector in the Seventh Five
Year Plan for the development of
Ayurveda in the country. Opening of
Ayurvedic Colleges is primarily a
State Subject and as such is within the
purview of respective State Govern-
meats,

Pablication of Books in South Indian
Languages by Natlona! Book Trust

708. SHRI G. VIJAYA RAMaA
RAO : Will the Minister of EDUCA-
TION be pleased to state :

(a) Whether the National Book
Trust is proposing to establish a branch
at Bangalore to bring out books in
South Indian Languages quickly;

(b) If s0, the details thereof;

(c) How many books, either original
or translations, in South Indian langu-
ages are pending publication for want
of press and other difficuities; and

(d) the oumber of books published
so far by the National Book Trust,
language-wise ? ’

THE MINISTER OF EDUCATION
(SHRI K. C. PANT) : (a) and (b) : Yes,
Sir; the National Book Trust has al.
ready opened a Regional Office at
Bangalore for the Southern region on
21st June, 1984. This regional office
has been opened with a view to expedit-
ing the editing and printing of its
publications in South Indian languages
through close ligison with translators
and language presses. This office will
also be responsible for the sale and
promotion of its publications as well
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“as for organising book exhibitions, (a) whether Cochin Shipyard will be
seminars, workshops and related book manufacturing oil tankers soon; and
promotional activities in the reglon.

(b) if 30, the details thereof ?

(c) The :umber of titles in south ‘
Indian languages pending publication as THE MINISTER OF STATE OF
on J5th March, 1985 are as under :— THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARD :
Telugu : 54 {a) and (b) : The Shipping Corporation
- of India bave placed a letter of intent

Tamil : 33

. on Cochin Shipyard Limited for construc=
. . tion of three oil tankers of 86000 DWT
Kannada ) 27 each. The specifications of these tankers
Malayalam ; 50 have not yet been finalized.
(d) The number of titles, language- Proposal Submitted by Cochin Ship-
wige, published since the inception of vard for its Expansion
the Trust in 1957 to February 1985 is
as under :=— 710. PROF, RAMKRISEHNA
e e et o e e e e e e MORE : Will the Minister of SHIPPING
. AND TRANSPORT bc pleased to
English 515 state :
Hindi 485
(a) whether Cochin Shipyard bas
Assamese 144

submitied any proposal to the Govern-
Bengali 215 ment for expansion in ship-building and
ship-repairs etc.; and

Gujarati 175
Kannada 139 (d) if so, the Government’s reaction
thereto ?
Marathi 184
Malayalam 11 THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
Oriya 164 TRANSPORT (SHRI Z. R ANSARI) :
o (a) Certain proposals, for the expansion
Punjabi 151 of its ship-building/ship-repair facilities,
Tamil 146 received from Cochin Shipyard Limited,
were considered by the Working Group
Telugu 176 set up by Government for the formu-
Urdu 231 lation of VIIth Five Year Plan on Ship-
building and Ship-repair industry.
Sanskrit 1
Sindhi 4 (b) Since the content and size of the
VIith Plan are yet to be flnalised, the
- - picture will be clear ooly after finalisa-
Total 2841 tion of the overall VIIth Five Year Plan
— and the detailed cconomic and financial

viability of sauch schemes.

Cochin Shipyard to Manufacture O}
Tankers Budge-Badge-Namkhana Rail Line

709. PROF. RAMKRISHNA 711. SHRI AMAL DATTA : will

M ORE: Will the Minister of SHIPPING the Minister of RAILWAYS be ‘pleased
1
AND TRANSPORT be pleased to state ; to state : d
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(a) what would be the fate of Budge-

" Budge-Namkhana Railway line which is

pending with the Government for several
years;

(b) when its conmstruction would
start; and :

{c) the details thereof ?

THE MINISTER OF RAILWAYS

(SHRI BANSI LAL) : (a) to (¢) : This
project has been appearing in the Budget
but it has not so far been cleared by
the Plaoning Commission for want of
resources. Necessary further action will
be taken on receipt of the clearance.

Extension of Sabjbgunj and Tara-
peeth Passenger Trains upto Howrah/
Sealdah

712. DR. SARADISH ROY : Will
the Minister of RAILWAYS be pleased
to state :

(a) whether there is any proposal
for extension of the Sahibgunj passenger
and Tarapeoth passenger right upto
Howrah or Sealdah for which the
passengers of Birbhu District are agi-
tatiog since long,

{b) if so, when
thereof;

and the details

(c) progress so far made in this
regard; aod

(d) if not, the reasons for the delay ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL): (a) to (d) : The
feasibility of extension of 317/318
Tarapeeth Passonger and 325/326
Sahibganj Passenger to/from Howrah/
Secaldah has been examined but not
found feasible due to lack of resources
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like coaches, locomotives, spare line
capacity enroute and terminal facilities
at Howrah/Sealdah.

Allotmant of Railway Rakes for
oodgrains

713. SHRI BAJU BAN RIYAN:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether Governmeat propose
to allot o sufficient number of railway
rakes in order to build up a buffer
stock of foodgrains in the North
Eastein Region for the monsoon
months ;

(b) if so, the detalls thereof ; and

(c) the steps taken so far by
Government in this matter ?

THE MINISTER OF RAILWAYS
(SHRI BANSI LAL) : (a) to (c): The
movement of sponsored foodgrains from
Northern Region to deficit States
including North Eastern Region is done
on the basis of monthly plan drawn up
by the Food Corporation of India in
consultation with Northern Railway.
The total quantity of foodgrains planned
for movemént to Assam and other
States located in the North Eastern
Region has been raised to the level
of 1.40 lakh tosnes per month from
September, 1984 onwards. Prior to
September, 1984, the allocatiop was in
the region of one lakh tonne. During
the period April, 1984 to February,
1985, Railways bave been moving
more than one lakh tonnes of food-
grains almost c¢very month. While
the Railways have sone marginal
problems of capacity via Farakka,
difficulty is aslo experienced by the Food
Corporation of India to releasc more
wagons at Broad Gauge tcrminals.
Coordinated steps have been taken to
move adequate foodgrains (o Assam and
other North Eastern States to build up
buffer stocks before momsoon and no
serious difficulties are anticipated.
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Providing a Stoppage of Krishna/
Golconda/Narsapur Express Trains
at Garla

714. SHRI GADADHAR SAHA :
W1l the Minister of RAILWAYS
be pleased to state :

(a) whether he has received any
memorandum demanding stoppage of Up
and Dn Krishna/Golconda/Narsapur
express trains at ®arla, Andbra Pradesh
in South Central Railway ,

(b) if so, whether Government are

considering the demand favourably ; and .

(c) if not the reasons therefor ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) :
(a) to(c) : The demand has been
received and examincd but not fouud
justified due to meagre long distance
traffic offering from Garla station.

Represcatation Regarding Conces-
siona] Seasonal Tickets

715. SHR1 GADADHAR SAHA:
Will the Minister of RAILWAYS be
plcased to state

(a) whether a memorandum daled
the 19th February, 1985 addressed to
the Prime Minister has been received
from Railway employees working in
Railway offices in and around Madras
and residing far awsy from the offices
for extension of Frse Zone upto 100
Kms. from Madras Central and exten-
sion of distances upto 150 Kms for
concessional season tickets ;

(b) whether such concession is
available to the general public ;

(¢) ifso, whether the same faci-
lity would be eatended to Railway
- employees also ; and

(d) if not, the reasons tbirvfor ?
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THBE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
{SHRI MADHAVRAO SCINDIA) @
(a) Yes, Sir.

(b) No, Sir. The general public
are entitled to  wmonthly/quarterly
Season Tickets and not Concessional
Season Tickets as available to railway
employees.

(¢) and (d) do not arise.

.

Inland Container Depot At New-
Jalpalguri/Siliguri

716. SHRI ANANDA PATHAK :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether there is any proposal
to set up an Inland Container Depot
at New Jalpaiguri or Siliguri for the
transportation of cargo to and from
North Bengal ;

(b) if so, the details thereof ; and

(c) the steps taken by Government
so far regarding this proposal ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) :
(a) to (c): There is n~ proposal at
present to set up an Inland Coatainer
Depot at New Jalpaiguri or Siliguri,
Consideration of such a proposal will
depend upon the traffic potential
available in the region for containerisa-
tion, suitability of the location and
other relevant factors which have to be
studied by the concerned agencies,

Introduction of a Superfast Train
between Rolpur and Howrah

717. SHRI AJIT KUMAR SAHA :
Will the Minister of RAILWYS be
pleased to state :

(2) whether there is any proposal
for introduction of a sgperfast (rain
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between Bolpur (Shantiniketan) and

Howrah to ease the passenger rush on
this Section ;

(b) if so, when and thc details
thereof ; and

(©) if not, the
delay ?

reasons for the

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) :
@) to (c): At present there is o
proposal to introduce any additional
train between Bolpur and Howrah due
to line capacity constraints on Khana-
Sainthia Section and paucity of coach-
ing stock and lack of terminal facilities
at Howrah and Bolpur. However,
Bolpur apd Howrah/Sealdah are alrcady
connected by 8 pairs of trains including
4 pairs of Express trains which are
considered ndequate for the present
lovel of traffic.

Advice to Pregnant Mothers in Gas
Affected 1.ocalfties of Bhopal for
Termination of Pregnancy

718. SHRI LAKSHMAN
MALLICK :

PROF. SATFUDDIN S0Z :

Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state :

(a)  whether the pregnant mother
in the gas-affected localities in Bhopal
have been advised to go in for medi-
cal termination of pregnancy keeping
in view the possible bazards crealed by
the exposure to Loxic MIC gas ;

(b) whether any sarvey has also
been conducted in this regard in the
gas-affectod arcas and noted that a
few babies born in Jsnoary, 1985 had
the problem of a paralysed limb,
bleeding toe, ecyes were affected,
babies had clots of blood in eyes and
other common complaints; and
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(¢) if so, the details in this

regard 7

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
SHRI YOGENDRA MAKWANA) ;

(a) Government have not advised
the pregnant mothers in the gas affecied
localitics in Bhopal to undergo medical
termination of pregnancy (MTP).

(b) and (c) : A study on growth
and development among new born of
the MIC affected arcas has been
initiated at Bhopal since 1st January,
1985 by the Indiin Council of Medicul -
Research.  Approximately 100 babies
were examined during the first week
who were 7 to 40 days old. Most of
these babies are full term but Jow in
birth weight with an average of 2 kgs.
Mother’s weight ranges from 40 to 45
kgs. and they are generally malnouri-
shed. Development wise, the babies
appear to be normal. Three new born
babies had minor birth anomalies,
such as periauricular nodule aad hernia.
However, this incidence is not any
higher than those reported in general
population.

Another Direct Traia between New
Jalpaignri and New Delhi

720. SHRI ANANDA PATHAK ;
Will the Minister of RAILWAYS be
pleased to state :

(a) whether Government  have
received any proposal for the introduc-
tion of another direct train from New
Jalpaiguri to New Delbi and back ;
and

(b) ifso, when the Government
purpose to consider and implement the
above proposal ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) :
(a) and (b) : Sir, This proposal has
been examined byt not found feasible
due to lack of resources and line capa-
city constraints on the section enroute.
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Indo-Bangladesh Talks on Sharing
of Ganga Waters

* 721. SHRI DHARAM
SINGH MALIK :

SHRI SANAT KUMAR
MANDAL :

SHRI K. PRADHANTI :

Will the Minister of IRRIGATION
AND POWER be pleased to state :

PAL

(a) whether the Government of
Bangladesh bas recently approached
the Government of India to discuss the
complex issue of sharing of Ganga
waters as the January-May Ganga flow
agreement has expired on January
31,1985 ; and

(b) if so, the reaction of the
Government of India thereto ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA.-
NAND) : (a)and (b) : Arrangements
for sharing of the available flows of
the Ganga at Farakka, as per the
Indo-Bangladesh = Memorandum  of
Understanding—October, 1982, has
expired on 31st May, 1984, The
Government of Bangladesh has approa.
ched the Government of India rccently
for discussing the issue of sharing
of Ganga Waters. In Dccember,
1984, the Ministers of Irrigation of
India and Bangladesh have discussed
the subject of sharing of the dry season
flows of the Ganga at Farakka
between the two countries and the
question of augmentation of the dry
season flows of the QGanga at Farakka.
Recopnising the need for continuing
the dialogue they have agreed to meet
at an early date in Dhaka.

Funds for Ernakulam-Alleppey and
Alleppey-Kayamkulam L ires

722. PROF, P, J. KURIEN : Will
the Minister of RAILWAYS te pleated
to state

(a) whether Government are
considering to allot more funds for
Emekulam-Alleppey and  Alleppey~
Kayamkulam railway lines ; and
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(b) if so, the details thereof ?

THE MINISTER OF STATE IN
THB MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) :
(a) and (b) : The funds allotted for
Ernakulam Alleppey and Alleppoy-
Kayamkulam railway line were R,
3.01 crores during 1984-35.. No
additional funds are proposed to be
allotted during the current year. The
proposed outlay for those two lines
during 1985-86 is however, Rs. 2
crores.

New Broad Gsauge Line Between
Kuttippuram and Trichur

723. PROF. R.J. KURIEN : Will
the Minister of RAILWAYS be pleased
to state :

(a) whether Government are consi-
dering the construction of new broad
gauge line between Kuttippuram and
Trichur via Guruvayoor; and

(b) if s0, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) : (a)
No, Sir. Not at present.

(b) Does not arise.
Rural Electrification in States
DHARAM PAL
SINGH MALIK ;
SHR1 AMARSINH RAT-
HAWA :

Will the Minister of IRRIGATION
AND POWER be pleased to state :

724, SHRI

{a) whether it has oome to the
notice of the Government that the
Rural Blectrification Programme is
considerably behind the schedule in

" various States;

(b) if so, the oames of States
where the programme is lagging
behind the schedule;
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(c) the reasons therefor; and

[ (@) whether Union ' Government
propote to issue any directives to the
State Governments to achieve the
Rural Electrification Programme parti-
cularly in adivasi and backward areas
‘of the country and if so, the details
thereof?

THE MINISTER OF IRRIGATION

AND POWER (SHRI B. SHANKARA-
NAND): (a) and (b): While the
~iaggets for village electrification for
the Sixth Plan bave already been
exceeded, the programme of energisation
of pumpsets may not be fully achieved
-in  Andhra Pradesh, Assam, Bihar,
Gujarat, Haryana, Orissa, Rajastban,
Tamil Nadu, Uttar Pradesh and Woest
Bengal,

() The factors contributing to
“shortfalls in fulfilling targets include
the lack of infrastructural facilities in
certain areas, short supply of construc-
tion materials, difficult terrain in
hilly and tribal areas and cost
escalation,

(d): In order to accelerate the
pace of electrification in backward and
Adivasi arcas, schemes are sanctioncd
under liberalised terms and conditions
and reduced viability criteria. The
State Governments have already been
advised that while formulating schemes
for new areas, Harijan Bastis should
necessarity be simultaneously covered
slongwith the main villages.

Progress of Narmada Valley Develop-
ment Project

725. SHRI DILEEP SINGH BHU-
RIA: Will the Minister of IRRIGATION
AND POWER be pleased to state :

(%) the project-wise progress made

to far in Madbya Pradesh under the’

Narmada Valley Development Project
as per the Prime Minister’s Award ;

v

(b) whether the progress made is
consistent with the Award;
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(c) if not, the reasons for slow -
pace of progress;

(d) whether slow progress has put
all the projects in bad shape financially
aod u review of each of them is
necessary;

(¢) whether the Union Govern-
ment have ever assessed the loss;

(f) whether Government propose
to set up any monitoring agency in
Madhya Pradesh to over see the
progress of work of Narmada Valley
Development Project; and

(g) if so, by what time and what
will be the composition thereof ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SAANKAR-
ANAND) :(a) to (g): There has not been
any Prime Minister’s Award in this
regard. Hence, the various questions do
not arise. However, the Narmada Water
Disputes Tribvonal has given its
Decision in this respect, according to
which the inter-State Sardar Sarovar
Dam and the Narmada Sagar Dam
of Mucdbya Pradesh are required to be
completed within a period of ten
yems from the date of publication of
the dccision of the Tribunal.

Late Running of Trains

726. SHRIMATI JAYANTI
PATNAIK : Will the Mipister of
RAILWAYS be pleased to state :

(a) whether the chronically late
ruoning trains have been identified ;

{b) if s0, the name of such trains;
and

(c) the specific measures taken to
ensure timely ruaning of trains ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCIENDIA) :
(a) Some long distance  Mail/
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Express trains whose punctuality per-
formance bas not been satisfactory for
sometimes have beea identified.

(b)

The name of such trains are

as under

)

()

(3)

4)

(5)

(6)

V)]

(8)

)
(10)

(11)

(12)

(13)

(14)

(15)

(16)

15/16 Madras—New Delhi
G. T. Express.

21/22 Hyderabad—New Delbi
Dakshin Express.

121/123 Madras—New Delhi
Tamil Nadu Express.

123/824  Secunderabad—New
Delhi Andhra Pradesh Express.

125/126  Trivandrum~=—New
Delhi Kerala Express.

127/128 Bangalore New—Delhi
Karnataka Express,

905/906 Nizamuddin—Banga-
lore Express.,

907/908 Kanyai:umari—-lammu
Tawi Himsagar Express.

911/912 Cochin—Gorakhpur
Express.,

145/146 Abmedabad—Madras
Navjeevan Express.

107/108 Varanasi—Jhansi
Bundel Khand Express.

903/904 Ahmedabad—Trivand-
rom Express.

1/2 Howrah-—-Bombay V. T.
Mail.

59/60 Howrah—Bombay V.T.
Gitanjali Express.

141/142 Madras—Howrah
Coromandal Express.

901/902 Trivandrum—Gauhati
Express.
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(19)

(20)
(21)

(22)

(23)
(24)
(25)

(26)

¢3)]

(28)
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155/ 156 Gauhati—New Delhi
mmmm. R

191/192 New Delhi-l‘atnl
Magadh Express.

85/86 & 3/4 New Delhi—
Barauni—Dibrugarth  Assam
Mail, o

101/102 New Delhi—Howrah
Rajdhani Expross.

173/174 Jammon Tawi—Howrah;
Himgiri Express.

915/916 New Delhi—Puri
Express. K
175/76  New Delhi—Puri

Neelachal Express.

137/38  Amritsar—Bilaspur
Chhatisgarh Express.

77/78 Nizamuddin—Puri Utkal
Express.

143/144  Nizamuddin—Puri
Kalinga Express,

177/178 Jammu Tawi—Pune
Jhelum Express.

5/6 Bombay V. T.—Firozpur
Punjab Mail.

(29) 57/58 Amritsar— Dadar Bxpress.

(30) 149/150 Jabalpur—Nizamuddin

Kutub Express.

(c) The following steps ’au being
taken to improve the punctuality of

trains @

4

(iid)

Monitoring of selectod Mail/:
Express trains ha- been intensi-
fied at the Railway Board,
Zonal and Divisional Level,

Cases of avoidable d'etentiom
to trains are being apalysed
and corroctive action takea.

B o
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(i) Liaision with concerned State
Government is being maintsin-
od for arresting the incidenoes
of alarm chain pulling; hoso
.pipe disconacction and other
miscreant activities.

Fund for Control of Blindness During
Seventh Plan

917. SHRIMATI JAYANTI PAT-
NAIK : Will tho Minister of HEALTH
AND FAMILY WELFARE be pleased
to atate:

(a) the achievement made in the
implementation of the National Pro-
gramme for the control of blindness
during the Sixth Plan, (Year-wise);

(b) whether Government has a
proposal to continue Natiopnal Pro-
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gramme of blindness during séventh
Plan as 100 per cent Centrally-spon-
sored Scheme;

(c) if so, the approximate amount
proposed to be earmarked during
Seventh Plan for the above purpose;
and

(d) the details of steps proposed to
be taken for the prevention of blind-
ness ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHRI YOGENDRA MAKWANA) :
(a) Year-wise achievements made
in the implementation of the National
Programme for the Control of Blind-
ness during the 6th Plan are as under:

Services At the

Achievements

beginning 1980.
of 6th 81
Plan

developed

1981-
82

1984- Total

85

1983-  1983-
83 84

Contral
Mobile
Units

Strengthen-
ing of
PHCs

Strengthen-
ing of
Distt.
Hospitals

30
1100

15
2.

500
3.

150 50
Distt.
Mobile
Units

Upgrada.
tion of
Opbthal-
mic Deptt.
of Medical
Colleges

‘.

26

50

20 15 80

70 330 2000

66 44 44 404

30 30

60

10 11
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6. Support to
Regional
Institutes - b

7. Training
Schools for
Ophthalmic
Asstts. -_ -

8. State Oph-
thalmic
Cells - -

Cataract

Operations

performed

(inlacs) — —

19 - - 37

9.04 10.69 7.63* 32.86

*Upto January, 1985

(b) Yes.

(c) The Allocation for the Seventh
Five Year Plan has not been finalised.

{(d) Besides continuing the existing
service units already set-up at various
level, it is proposed to set-up eye
banks. It is also proposed to augment
health education activities. Prophylaxis
against blinding malnutrition through
distribution of Vitamin ‘A’ to children
in the age group of 1-6 years is to be
continued.

[Transtation)

Road Proposals in Hilly Areas of
Uttar Pradesh Pending Approval

728. SHRI HARISH RAWAT:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) the number of proposals of
Uttar Pradesh Government regarding
construction of roads in hilly ereas of
Utiar Pradesh pending approval in his
Ministry; and

(b) when these proposals are likely
to be approved 7

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARID) :
(e) and (b) : The Government of India
are paimarily concerned with the roads
declared as National Highways only.
The roads in question when constructed
would form a part of the State Road
network under the charge of the State
Government. Heace the question of
any proposal regarding constructlion of
these roads pending in this Ministry
does not arise.

[ Eng ltsh]
Review of Implementation of P.F.A.

729. SHRIMATI JAYANTI PAT-
NAIK : Will the Minister of HEALTH
AND FAMILY WELFARE be pleased
to state .

(a) whether Government bave re-
viewed the implementation ot prevention
of Food and Adulteration Act and
identified some bottlenecks in its offec-
tive implementation;

(b) if so, details thereof; and

(c) the detailed steps taken to re-
move those bottlenecks; and the details
thereof ?
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THE MINISTER OF STATE IN THE
DEPARTMENT OF HEALTH (SHRI
YOGENDRA MAKWANA) : (a) Yes.

(b) As a result of the reviews done
the bottlenecks identified are in the food
production and control system, infra-
structure and other related matters like
inadequacies in the research and deve-
lopment efforts, public awareness etc.

(c) In the light of the recommenda-
tions of the Central Council of Health
and Family Welfare, the State Govern-
ments have been advised as under :—

(i) The laboratory and enforce-
ment services at State Level
should be augmented by provid-
ing adequate funds for appoint-
ment of technically qualified
staff and improved facilities.

(ii) The State Government should
set up and develop at their
Heedquarters Advisory and
Extension Services for food

handlers and food industries on "

matters of food laws and
hygiene.

(iii) The licensing and hygienic
conditions in the manufactur-
ing units and other food esta-
blishments be  periodically
checked. Speciul attention be
given to the quality of food
sold in the vioinity of the
Schools and Hospitals.

(iv) Consumiers education and infor-
mation through mass mcdia
should be intensified for pro-
moting consumer participation,

(v) The delays in trial of cases
should be curtailed and legal
units should be established at
the State Headquarters.

(vi) The licensing conditions for
hygienic quality at manufactur-
ing, storage of salcs levels be
strictly enforced.
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(vii) Regular training and refresher
courses for various fuaction-
aries be organised,

(viii) The functionary organisation
be activised for educational
programmes and for certain
public awareness.

(ix) Special courts be set up for
P.R.A. cases.

(x) Consultative committees be
established at State/District.
level. During the 7th Five
Year Plan also the Central
Government has taken suitable
measures for removing the
bottlenecks identified by
strengthening the enforcement
machinery at Hcadquarters
for better coordination and
guidance to the States on the
one hand and for monitoring,
surveillance and evaluation on
the other. Suitable provisions
have been made or gearing up
the education, public awareness
and training programme.

De-Recognition of Jawabarlal Nehru
Institute of Post ' Graduate Medical
Fducation and Research

730. SHRI K. RAMAMURTHY :
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
state :

(a) the reasons for de-recogaising
Jawaharlal Nehru Institute of post
Graduate Medical Education and Re-
search by the Indian medical Council at
its meeting held in New Delhi on
February 4, 1985; and

(b) whether there is any proposal to
wind up this premier institute ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF HEALTH
(SHRI YOGENDRA MAKWANA) :
{a) Under the Indian Medical Couacil
Act 1956, the power to de-recognise
the medical qualification of any Medioal
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Institution in India vests with the
Government of India.

(b) No, sir,

Winding up of the National Road
Safety Council

731, SHRI K. RAMAMURTHY :
SHRI K. PRADHANI :

Will the Minister of SHIPPING AND
TR ANSPORT be pleased to state :

(a) the reasons for winding up of
the Natiomal Road Salety Council
which had been established under an
Act of Parliament;

(b) the recommendations made by
the three-day Seminar on Road Safcty
which was concluded in New Dclhi on
the 28th February, 1985; and

(c) the action proposcd (o be taken
thercon ?

THE MINISTER OF STATE OF
THE *MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R, ANSARD) :
(a) No National Road Safety Council
has as yet been set up. The question
of its having been wound up does not
arise.

(b) It is learnt from the Delhi Police
authorities who were the organisers of
the Seminar that the main recommenda-
tions of the Seminar related to the need
for proper data collection, investigation
of road accidents, safety features as a
part of the original model of vehicles,
getting up of a National Road Safety
Council; strict enforcement of provisions
of Motor Vehicle Act, 1939 etc.

(c) It is for the organizers of the
Seminar to send copies of the detailed
report of the Seminar to the authorities
concerned for appropriate action.

Gherao by Research Scholars of
Judian Institute of Technology, Delhi

732, SHRIMATI GEEBTA
MUKHERJEE : Will the Minister of
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EDUCATION be pleased to state : -

(a) whether research scholars of
Indian Xostitute of Technology, Delhi
gheraoed the Director of Indian Instis
tute of Technology on 2 March, 1985;

(b) if so, the details of their de-
mands; and

{c) the steps taken to rcfress the
grievances ?

THE MINISTER OF EDUCATION
{SHRI K. C. PANT): (a) and (b):
The research scholars of IIT Delhi had
gheraoed the Director of the Institute
on 2nd March, 1985, in protest against
denial of the revised rates of scholarship
to the scholars admitted to the Ph.D.
programmes with post-graduate degree
or equivalent in Science or Bachelor’s
Degree in  Engincering/Technology but
who had not come through an All India
Test,

(c) The Government of India after
consideration of the references received
from the IITs and other institutions,
decided to extent the benefit of the
revised rates of scholarship to all those
students who are in these programmes,
where an All India Test huad not been
prescribed earlier.

Wagons for Movement of Slack Coal
to Gujarat

733, SHRI R, P. GAEKWAD :
Will the Minister of RAILWAYS be
pleased to state ;

(a) the quota of wzgons per month
fixed for movement of slack coal to
Guijarat for the year 1985;

(b) whether this quota is quite in-
adequate to meet the requirements of
brick manufacturiog units in Gujarat as
due to rapid indastrial development a
large number of brick manufacturing
units have come up in urban as well as
rural areas in Gujarat;
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(c) whether State Government has
represented for increased allocation of
quota of wagons for slack coal; and

(d) if so, the action taken in the
matter ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) :
{8) The slack coal quota for Gujarat
State for the year 1985 is 260 wagons
per month.

(b) to (d) : State Government have
been representing for increase in guota
of wagons for slack coal. Considering
the total availability of slack coal, trans-
port capacity and pressing demands
from other sectors/States it was not
found feasible to increase the present
allocation for Gujarat State. Farther,
the full quota of slack coal during 1984
was not utilised by the consumers of
QGujarat State.

Superfast Train between Ahmedabad
and Bombay

734. SHRI R. P. GAEKWAD :
Will the Minister of RAILWAYS be
pleased to state &

{(a) whether there is any proposal to
provide a svperfast train between
Ahmedabad and Bombay to cope with
the tremendous rush on the Scction,
and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAY
(SHRI MADHAVRAO SCINDIA) :
(a) and (b) : There is no proposal at
present to introduce a Superfast train
between Ahmedabad and Bombay due to
capacity of resources like coaches, loco-
motives and constralnts or line capacity
on the sections earoute.

Coach Manufacturing Unit ln Gujasat

735. SHRI R. P. GAEKWAD :
Will the Minister of RAILWAYS be
pleased to state :
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(a) whether Government of Gujarat
represcated in 1981 to Union Govern-
ment for locating the proposed Railway
Passenger Coach Manufacturing Unit
in Gujarat;

(b) whether the proposal for setting
up a new Railway Coach Production
Unit has been cleared by the Planning
Commission and that Railway India
Technical and Economical Services
Limited (RITES) has been asked to pre-
pare a Project Report which would in-
clude location survey cost estimates,
etc.;

(c) whether, on providing informa-
tion by the State Government, RITES
have taken detailed notes on Pethapur
and Kashipur locations;

(d) whether RITES have finalised
location survey Report;

(e) if so, whether a decision on
lecation has been taken; and

(f) details of locations ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) :
(a) to (c) : Yes, Sir.

(d) to (f) : Recommendations for
the location as received from the RITES
in their Report are under Study.

World Bank Assistance for Sardar
Sarover in Gujarat

736. SHRI R. P. GAEKWAD :
Will the Miqister of IRRIGATION
AND POWER be pleased to state :

(a) whether the World Bank has
agreed to give loan for the Sardar
Sarovar to be build at Navagaon in
Gujarat under the Narmada Irrigation
Project;

(b) if so, the amount of loan, rate
of interest, number of years for repay-
ment and other copditions etc.; and
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(c) whether a part of the loan has
been disbursed and if not, when will it
be disbursed ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA.-
NAND) : (a) to (c) : Recently an agree-
ment has been negotiated with the world
Bank for a credit assistance of SDRs.
99.7 million (equivalent to $ 100
million) and US $ 200 million loan
respectively for tho Narmada (Gujarat)
River Development—=Sardar Sarovar
Dam and Power Project and a credit
assistance of SDRs. 149.5 million (equi-
valent to US $ 150.0 million) for the
Narmada {Gujarat) River Development
=~=Water Delivery and Drainage Project.

The IDA credits under the two
projccts have 50 years repayment period
with grace period of 10 years. The credit
carries no interest but a service charge
of 0.75% p.e. is levied on the disburs-
ed balance and a commitment fee of
0.5% p.a. on the undisbursed balance.
The IBRD loan is repayable over a 20
year period, including 5 years’ grace
period, and carries & 6 monthly variable
rato of interest (currently at 9.297,) in
addition to a commitment charge of
0.75% p.a. on the undisbursed balance.

The Agreements with IDA and IBRD
for the projects have not yet been
signed. IDA/IBRD will start disburs-
ing the credit/loan to Government of
India after the agreements are signed
and the credit/loan declared effective.

Providing Public Address System In
Long Distance Trains and Wireless
Service between all the Stations

737. SHRI G. VIJAYA RAMA
RAO : Will the Minister of RAILWAYS
be pleased to stgte:

(a) whether Railways had intro-
duced Public address system in vesti-
buled long distance trains, which was
used for playing music and relay of
news etc.;

(i)) if 30, the pumber and names of
the trains which were provided with this
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facility and expenditure incurred there-
on for the last threo yoars;

(c) whether the public address wye.
tem has been discontinued in many of
these trains and if so, reasons tharefor;

(d) whether Government proposo to
provide the facility of public address
gystem in all vestibuled long distance
trains; and

(e) whether Government also pro-
pose to provide wircless service between
all the Stations to replace/buttress
phone system ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) : (a)
Yes, Sir.

(b (i) Rajdhani Esxpress between
New Delhi aad Howrnh;

(ii) Rajdhani Express betwsen
New Delhi and Bombay;

(iii) Tamil Nudu Express;

(iv) Sarvodaya Bxpress;

(v) Garib-Nawaj Express; and
(vi) Andhra Pradesh Express.

Expenditure incarred during the Jast
three years—Rs. 9.56 lakhs :

(c) Facility provided in the follow-
ing trains has been discontinued :~—

(i) Tamil Nadu Bxpress;
(il) Sarvodaya Express;

(iii) Garib-Nawaj Bxpress; and
(iv) Andhra Pradesh Express.

Facility was discontinued for opera-
tional reatons and difficulties of mainte.
pance namely (i) the system works
satisfactorily only in AC Coaches end
such Coachs have to be adjacent to cach
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other, (ii) the accommodation blocked
by equipment and staff for operation
and maintenance purposes, reduces the
accommodation available for use by
passengers and (iii) divergent public
opinion, including serious criticism of
this facility.

(d) No, Sir. It is proposed to conti-
nue to provide the facility in Rajdhani
Trains only.

(0) No. 8ir.

Revision of Delhi Transport Corpo-
ration Bus Fares

738. SHRI RAM BHAGAT PAS-
WAN : Will the Minister of SHIPPING

AND TRANSPORT be picased to state §

() whether Government propose to
revise the fares of Delhi Transport
Corporation buses in the near future;
and

(b) if so, the details thereof ?

THE MINISTER OF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSAR]) :
(a) No decision regarding this bas been
taken. :

. (b) Does not arise.

Water Transport Service between
Haldia and Patna Via Farakka

739. SHRI SAIFUDDIN CHOW-
DHARY :
SHRI HANNAN MOLLAH :

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state :

{a) the progress made in the water
transport service between Haldia and
Patna via Farakka; and

(b) by what time the project will be
completed and water transport service
would start on the National Waterway ?
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THE MINISTER OF STATE OF
THE MINISTRY O SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI) :
(a) River services by CIWTC are alrcady
in operation between Haldia and
Farakka. Due to non-completion/
commissioning of the navigational lock
at Farrakka, the river services could not
be extended further wupstream of
Farakka,

(b) A scheme has been sanctioned
for providing river conservancy works,
aids to navigation, channel markings
establishment of terminals etc. between
Haldia and Farakka. A similar scheme
for developing the stretch between
Farrakka and Patna has been formula-
ted and is under process for sanction.
These two schemes are scheduled to be
completed in 1986-87. The naviga-
tional lock at Farakka, is expected to
be commissioned by December, 1985
and as such, river services could be ex-
tended further wupstream of Farakka
thereafter.

Railway Terminal at Vikhroli

740, PROF. MADHU DANDA-
VATE : Will the Minister of RAIL.-
WAYS be pleased to state :

(a) whether there is a plan to have
a rail terminal at Vikhroli (Western
Railway), Bombay,

(b) the proposed investment towards
this project;

(c) whether the Railway Reforms
Committee has suggested that tho
terminal should not be located at
Vikhroli;

(d) if so, the reasons therefor; and

(e) whether Government have taken
a final decision on this project ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) : (a)
and (b) : The acquisition of land for the
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proposed rail terminal at Vikbroli is an
spproved work. Its present cost will
be about Rs. 10 crores. The work for
the first phase of the terminal station
costing about Rs. 24.38 crores is pro-
posed in the Budget for 1985-86,

(©) fes. Sir.

(d) and (¢) : The Railway Reforms
Committee has recommended develop-
ment of new facilities in new Bombay
arca for dispersal of population. These
recommendations are under examination.

Rural Electrification

741. SHRI AMARSINGH RAT-
HAWA
SHRI MOHANLAL PATEL :

Will the Minister of IRRIGATION
AND POWER be pleased to state :

PHALGUNA 30, 1906 (S4X4)
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(a) the total number of villages
electrified in cach State by the end of
31st March; 1984;

(b) what is the target fixed for
electrification of villages during the yoar
1984.85 in each State;

(c) the total amount earmarked for
rural electrification State-wise duriog
the year 1984-85; and

(d) the details thereof ?

THE MINISTER OF IRRIGATION
AND POWER (SHRI B, SHANKARA.-
NAND) : (a) to (b) : A Statement con~
taining information in respect of the
total number of villages electrified and
targets and outlay for 1984-85, is en-
closed.

Statement

Sl. Name of State Number of
No. villages
electrified as

Target of
village electri-
fication during

Outlay for rural
electrification
during 1984-85

on 31.3,1984 1984-85 (Rs. in crores)
1 2 3 4 3
1. Andhra Pradesh 21,661 1,190 21.00
2. Assam 9,355 3,000 5.97
3. Bihar 32,794 3,000 19.80
4. Gujarat 14,930 1,200 17.51
5. Haryana 6,731 —(*) 8.40
6, Himachal Pradesh 13,664 538 5.79
7. Jammu & Kashmir 5,529 270 5.41
8. Karnataka 21,242 1,560 20.66
9. Kerala 1,268 - 2,90
10. Madhya Pradesh 36,717 3,010 28.90
11. Maharashtra 32,024 1,100 45.06 .
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1 2 3 4 5
13. Masipor 532 , 60 1.19
13.  Megbalaya 1,138 156 2.53
14. Nagaland 580 33 1.34
15. Orissa 22,520 1,125 14.08
16, Puojad 12,126 —(% 810
17. Rajasthan 18,565 940 . 16.75
1. Sikkim 154 52 -
19. Tamil Nadu 15,673 20 12.28
20, Tripura 1,705 180 1.82
21. Uttar Pradesh 58,029 3,432 38.47
22. VC'es\ Bengal 18,320 1,950 19.80
Total (States) 3,45,517 22,916 ' 297.76

®—Caat per cont village electrification slready achieved.

**—The outlay is exclusive of institutional fnancing.

Note ; (i) There is also a lump-sum provision of Rs. 92.00 crores under REC

for SPA programme.

(i) There is also a provision of Rs. 10,00 crores under Rural-Co«opera-

tive.

Settiog up of Four Hydel Projects on
Teesto Barrage

743. SHRI ANIL BASU: Will
the Minister of IRRIGATION AND
POWER be pleased to state :

(2} Whether Government propose
to approve the proposal of Government
of West Bengal to set up four hydel

projecta on the on-going Tecsta Batrrage
Irrigation-cum-Flood Control Project;
and

{b) if so, whether the Government
would move for its immediate clearance
by the Planning Commission ?
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"THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA-
NAND) : (a) and (b) : Project reports
for copstruction of three power houses
based om Teesta Canmal Falls, received
from the State authorities have been
cleared by Central Electricity Autho-
rity and the Department of Eaviron-
ment. They have been recommended
to the Planning Commission for iaclu-
sion in the State Plan.

World Bank Loan to Railway

744. SHRI SANAT KUMAR
MANDAL: Will the Minister of
RAILWAYS be pleased to state @

(a) whether his attention has been
drawn to the news item captioned
‘Paying for nothing’ appearing in the
‘Indian Express’, New Delhi dt 5th
March, 1985;

(b) if so, the facts of the case ;

(c) the reasons for not availing of
the World Bank loan for the moderni-
sation of Railway Workshops and
railway electrification lcading to the
levy of ‘commitment charges’ of Rs,
70,000 per day ;

(d) the action taken to fix responsi-
bility for this lapse ; and

(e¢) how it is proposed to deal with
this matter to prevant further loss to
the Exchequer ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS :

(SHRI MADHAVRAO SCINDIA):
(a) Yes Sir.
(b) to (e): A statement i
attached.
Statement

A loan for 280.7 millieon US
dollars for Railway Blectri- fication
and modernisstion of workshops was
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~

Written Amswers 123

signed between the World Bapk and
the Government of India in May,
1984. The amount was to be drawn
in stages (as required) over a period
of Six Years till 1990.

2. Payment of commitment charges
is an inbuilt featare of all World Bank
Loans. These are a nominal percentage
of the loam amount payable on the
portion of the loan not drawn. On the
amount drawn, interest at & much
higher rate as compared to the commit.
ment charges is payable till the loan is
paid back. The closing date for ths
loan for Railway Electrification and
Modernisation Project is Sept., 1990.
The projects are being progressed.

3. Selection of a collaborator for
Operation loformation System (OIS)
was accepted as a condition to the
effectiveness of this loan. OIS is a
highly complex project—first of its
kind in the country without any
guiding precedents. For this reason,
the Government had appointed a high
level inter-Ministorial Committee to
pursue the selection of a collaborator
for this project and frequent consul-
tations with the concerned Ministries
had to be carried out at every stage.
In the process selection of a suitable
collaborator for OIS took somewbat
longer than originally anticipated.

However this delay has not caused
apy financial loss to the exchequer.

4. Constant monitoring of the
Projects is being done to ensure timely
jmplementation.

Manufacturing of Wagon by Private
Manafacturers

945. SHRI RAM BHAGAT PAS-
WAN : Will the Minister of RAIL-
WAYS be pleased to state :

(a) - Whether Governmont bave
placed orders for manufacturing wagons
to private manufacturers when the
capacity of Government undertaking is
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boing under utilised for want of orders
from Government; and

(b the details of orders for
wagons placed to various manufacturers
during last two years and the price
quoted by them separately thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA):
(a) and (b): Annexure indicates the
details of orders placed on Wagon
Building Units in the Public 85 well as
Private sector. It will boe seen from
the statement attached that, with
reference to the annual production
target - for 1984-85, all Units in Public

MARCH 21, 198$
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es woll as Private soctor have load
adequate for over three years.

Out of the total targetted pro-
duction of 11,812 wagon in terms of
4 wheelors during 1984-85 the share
of the Public sector is 6280 four
wheelers or 52% of the total target.

As regards prices offered by the
wagon builders, it is stated that there
is no system of calling tenders from
them. Prices are settled through
negotiations with Wagon India Ltd.;
keeping in view the norms recommended
in the report of the Burcau of Industrial
Costs and Prices on Fixation of Wagon
Prices, which have been accepted by
the Government.



PHALGUNA 30, 1906 (SAKA) Written Answers 126

125 Written Answers

*++"PIBMIO) PALIIED

0829 L2 0A R
0s€E [ WAZA $S¢ £°T68 ‘enmoje) “piy ‘oD % dossar ‘P
0681 $°L969 SLIET 0s9v qeiaoH
“P¥1 "0D pIepueis wing s/ 'S
0L9I $°L0C9 0L91 SLESY rindorng
“P¥T "0D piepUB)S wing 5/W P
0671 §°co6vy 088 s'zeob ‘eme)
“P¥1 ‘0D B Jyemyneig s/W €
QGW ONON th ﬂ?n— Q-—oaﬂuoz q.”ﬂ-ﬂ -6
SundamBuyg 2p uodep Jeieqy s/ ‘T
06¥ (9433 £°L98 $96 “andiegezRiy “pi ‘0D
SuudouiSog P uodem ivieqyg s/ 'J
JOLO3FS OI'1dNd
9 S 4 € (4 | 8
*8380L 7 1se[ )
‘spiegM 0o oY} Ul juauy jo
$8-¥861 WOy 11177 /n1den00D P8Vl
$8-¥861 e[qsjieas [ew10] ySnoiy ao se peog nun 3oipling
305 39318, peoj 101 pede(d s10p10 Buipue)singo uodepA JO aweN ‘N °S

(817U} $I9[90YM-INO0J Ul 831081,y)



Written Answers 128

137  Written Answers

MARCH 21, 1885

ZI81Y el
STIt S¥601 0617 SSL9 ‘Bmd By ‘osemua] s/IN ‘01
LES LS61 1 X714 <oLl ‘prqeqiges
‘salnsnpuy CIdpoW 8/ 6
(1143 §°LZIT S L8I orel 1q3g ‘1oq8usN ‘so1nsHPU]
1219090 wesnpuiy /N ‘8
0€StT 13349 S$€6 0SSt “Jndyeleqyq
‘*0p Suundejnuey
L1x01goey BIpU] [enad) s$/IN 'L
AOLOIS HLVAIYd
0829 piemio) yqsnoig
6 S 14 € (4 ¢




129-"' Wﬁtﬁn Answers

) Lm of Shlpp Corpmtlon of
lndh D-':lgg 933-&4

746, SHRI: SHIVBNDRA' BAHA-
DUR SINGH : Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state :

(a) whether the Shipping Corpo-
ration of India bas run into a 50 crore
loss during 1983-84; and

(b if so0, the reasons therefor ?

THE MINISTER OF STATE ORE
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI) :
{(8) The loss incurred by Shipping Cor-
poration cf India during 1983.84 was
Rs, 51.64 crores.

(b) This was due to the global

recession in the shipping industry lead- -

ing to fall in freight rates.

. Recommendations made by Parlia-
mentary Committee on Welfare of
SCssnd STs

747. PROF, MADHU DANDA-
VATE : Will the Minister of EDUCA-
TION be plcased to state :

(a) whether Parliament Committee
"on Welfare of Scheduled Castes and
Scheduled Tiibes vine its 43rd report
(1983-84) stated that in respect of its
15 recommendations it was not satis-
fied with the replies of the Government;

{b) whether Government have since
reconsidered the recommendations of
the Committee; and

{c) if s0, what is the Government’s
decision in particular about (i) cat off
point for Scheduled Caste and Schedy-
led Tribe studeats (para 1.10 of the
aboye report), (i) restriction op number
of children per family entitled to post-
matric scholarship (para 1.16), (iiD)
availability of data from Central Univer-
sities (para  2.31), (iv) inclusion in
\ Selection Committee (para 2.12)?7
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THE MINISTBR OF EDUCATION
(SHRI K. C. PANT) ! (a) to () : The-
Parlismentary Committee on Welfare of
Scheduled Castes and Scheduled Tribes,
vide its 43rd Report (1983.84) hed’
referred back to the Government 1§

reconsideration for  reconsideration.:
On some of these recommenda
tions, Government’s views ' bave

been communicated to the Commi-
ttee. One of these is regarding the
lowering of the cut off point for Sche-
dnled Caste and Scheduled Tribe candi-
dates appearing in the Joint Entrance
Examination. Government’s earlier
views on this issue have been reiterated.
Osher recommendations are under re.
consideration in consultation with varie
ous authorities concerned.

7

National Waterway on Ganga-Bhagi-
rathi-H ooghly River ,

748. SHRI MOOL CHAND DAGA :-
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(8) the details of the National
Waterway on Ganga-Bhagirathi-Hooghly

. river showing the expendituro involved;

(b) whether the navigational lock-
gates of the feeder capal at Farakks
were aupposed to be completed by July,
1984;

(c) if so, whether the Project has
been completed and vavigation started
by now;

(d) if not, what are the reasons for
the delay and when it is expected to
operate;

(¢) whether the delay in the execo-

tion will result in extra expeaditure;

(f) whether Government contemp-
lates having such other waterways in
the country; and

(g) if so0, the details thereof ?

THE MINISTER CF STATE OF
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARD) :

(a) The river stretch between Haldis
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‘r Alchhabad of the. river QGangas

* Bhagirathl-Hooghly bas been accorded

the statws of a National Waterway.
With a view to developing this National
Waterway for introduction of river ser-
vices, it bas been divided jnto three
stretches namely  Haldia-Farakka,
Rarakke.Patna and Patna-Allahabad.
A Scherse (costing Rs. 189.50 lakhs)
for providing. infrastrucuiral facilities
betweoen Haldia and Farakka stretch has
been sanctioned. A similar scheme
oosting Rs. 390 lakhs to develop the
streteh between Farakka aod Patna has
_ miso been formulated and is wnder pro-
cess. As.regards the stretch betwogn
Patns and Allahabad, a Pilot Project at
a cost of Rs. 978.60 lakhs hay also
been sanctioned for an indepth study
apd identiication of problems for deve-
loping this stretch for introduction of
river services.

(b to (d) : The date for completidn

of the navigational lock and other anci-
lliary works at Farakka has been shift.
lag from time to hme. It was expected
to be completed by December, 1984,
_ However, according to the latest indica-
tions, due to delay in finalising the
myodification of the Caisson stop logs,
the navigational lock is now sxpected

to be completed by December, 19885,

afterwhich a through navigation between
Patna and Farakka will be possible.

at Parakka has recenfly .been  revised
and its completion by December, 1985
will not involved any extra expenditure,

{f) and (g) : The working Group on
Iplsnd Water Transport for the 7th
Five Year Plan 1985-90 has recommen-
ded the following waterways for declar-
ing: them as National Waterways :—

(i) The Brahmal;utra

(H) The Godavarj
(1i{). Tho West Coast Canal
(iv) The Sunderbaas

(v) The Krishoa.
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(e) The cost of the navigational lock '
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" The 7th Bive year Plan is' bowever
yot to be ﬂnallml.

Cause of the Fire fn 327 -p Nmm-
Passenger Train

KUMAR

749. SHRI = VDJAY
YADAV :
SHRI BALASAHEB VIKHE
: PATIL :
SHRI DHARAMPAL SINGH
MALIK :

SHRI BASUDEB ACHARIA :

SHRI K. PRADHANI :

SHRI  SANAT KUMAR
MANDAL :

SHRI HANNAN MOLLAH :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether apy enquiry has been
conducted into the cause of the fire
that broke out in two coaches of the
327 up Nagpur Passenger on Raj-
nandgaon-Dongargarh Section of South.
Eastern Railway on February 23, 1983,
and

(b) if so, the findings thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) : (a)
and (b) : Commissioner of Railway
Safety, South Eastern Circle has been
conducting’ inquiry into the fire accident
to 327 up Nagpur Passenger, which
occurred on Durg-Dongaragarh Section
of South-Eastern Railway on 23.2.85. .
He has not yet finaliced his report.

12.00 hrs.

PROF. MADHU DANDAVATE
(Rajapur) : Sif, you can follow the same
procedure that the Hon. Speaker follows.
He allows us to make submission und
gives the ruling, Let me make the
sobmission and gives the ruling Lot
make the submission and you van give
the mllng.

MR. DEPUTY-SPEAKER v«;
what is that. t
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PROR. MADHU DANDAVATE :
Sir, torough you I want to bring to the
notice of this House a very serious
episode for which I have already given
a notice. Today’s Gujarati Papers from
Abhmedabad carrled a very important
fiews § that two important person
Chandrakant Amin and Ashutosh Nana-
vati representing a big industrialist
from  Ahmedabad Shri  Mrugesh
Jaikrishna who is very close to
political quarters, were caught hold of
by the Customs authorities at Sahar
Aiiport on 19th March and dollars
worth Rs. 48 lakhs were recovered from
them.

They admitted that these were han-
ded over to them by the Ahmedabad
Industrialist Mrugesh Jaikrishna to
deposit them in the Hong Kong Bank,
They were already takon charge of. This

bas been flashed in all the Ahmedabad.

papers today, Itis a scrious matter,
Gujarat members know that this indus-
trialist is close to high political quarters
Therefor, 1 have given a Calling Atten-
tion Notice as well as an- Adjournment
"Motion. I would like you to give your
ruling.

MR. DEPUTY-SPEAKER : I have
received the Calling Attention.

SHRI G. G, SWELL (Shillong) : Do
not discriminate; you must allow every-
body,

MR. DEPUTY-SPEAKER : I will
come to you. Please sit down.

PROF. MADHU DANDAVATE:
Simce the charge of discrimination is
raised, let me go on record that I have
given two notices the adjournment

- tmotion and the Calling Attention. So,

J-defend your right.
MRB. DEPUTY.SPEAKER : The

‘adjournment motion is ruled out, I

will coasider the Calling Attention.

SHRI O. G. SWELL : No discrimi-
mation.
‘ (Interruptions)

PROF, SAIF-UDDIN SOZ (Bara-

W: 8, yom bavg; .sejected my
Wmmﬁuhmm
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Ahmedabad. But I have given two
other notices, a Calling Attention and a
motion under rule 193. Thero is loss
of life and property to both the com.
munities. But, perhaps, in my opinion, -
much more important is the fact whe-
ther we ore maintaining and strengthen<
ing the ideals of secularism., I want
a full-scale discussion in the House.
Irrespective of the fact whether the
Minister makes a statement this after-
noon or not, there should be a discus-
sion, ak least under rule 193. You
bave refected the adjourament motion.
So, und® rule 193 there should be @
full-scale discussion,

MR. DEPUTY-SPEAKER : The
Minister is going to make a statement,
Please take your seat.

PROF. SA{FUDDIN SO0Z: I will
take my seat, That is natural. Bat,
what about the discussion under rule
193 ?

MR. DEPUEY-SPEAKER : I will

consider it. You please sit down.
L ]

(Interruptions)

MR. DEPUTY-SPEAKBR All of
you sit down.

PROF. K. K. TEWARY (Buxar) :
I bave given a notice. You must have
seen it. A part of India has been
declared independent by TNV guerillas,
who are operating in Tripura. The State
Government bas not been able to per-
form even the elementary law and
duty., Many p:ople belonging to our
security forces have beea killed by TNV
guerillas, Today it has come out in
the newspaper...(Interruptions) that 7
persons have been killed. Now that
we have 8 precedent in the Houseon
Gunjarat perhaps you aro going to
permit a debate—we want a debate on..
Tripura, regarding the failure of the
Government to maintain law and order.

MR. DEPUTY-SPEAKER : Please
sit down. I am oot allowing anyone.

(Interruptions)

MR. DEPUTY-SPEAKER : No-

thing is golag on record.

Unterruptions) * ¢

=-g"m:um B
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Arising out of Escalation
of Irag-Iran War

1208 brs. - o |
STATEMENET ON THE SITUATION

ARISING OUT OF ESCALATION OF
* IRAQ-IRAN WAR

[ English]

THE PRIME MINISTER‘ (SHRI
RAJIV GANDHI) : Hon. Member are
no doubt aware of the extrem:ly” serious
escalation that has taken place in the
past few weeks in the tragit conflict
which has been going on b:twsen two
fellow non-aligned countries, Iran and
Iraq, for more than four and a half
years. The most unfortunate recant
development has been the extens’on of the
hostile operations by both countrics to
civilian targets and residential areas, with
direct attacks even on the cipMtal cities
and many other urban centres, resulting
in the loss of civilian lives and properties.
There are even allcgations of the usc of
chemical weapons.

We, as India and as Chalrman of
NAM, are deeply concerned and alarmed
at these developments. Our enceavour,
from the beginning of this conflict has
been to persuade the two countries, with
both of whom we have traditional and
friendly relatiors, to ceasc the hosti'ities
and settle their differences through
negotsiation and peacefulmeans. Such
large scale military opcrations can only
benefit those outside forces which do
not want the region to enjoy peace and
stability. Last week, I Sent a personal
appeal to their Excellencies, the Presi-
dents of Iran and Iraq, for ccssations of
hostilities and, as a first step, to stop
attrcking civilian targots as they had
both argecd to do in their agreement
with the ' UN Secretary-General of 12th
June, 1984. I foHowed it up by sending
special  emissaries at Secretary level
to the two capitals on Sunday, the
17th March, who have delivered my
personal messages to the two Presidents,

On Tuesday, the 19th, I had a long
discusgion with a Special Eavoy from
Iran who brought me a message from
his President. I have also received a
reply from President Saddam Hussain.
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Since the hostilitics showed no signs of
abatement, I have sent a high-level
delegation to Baghdad and Tehran. Shri

 Khurshid Alam Xhin, MOS in MEA, left

yesterday, accompanied by Shri Romesh
Bhandari, Foreign Seccretary. He will
visit the two capitals and coavey to the
two Presideats the grave concern of the
entirc NAM. He will urge them, in
India’s name and in thc mamss of all
fellow non-aligned members, to immedia-
tely agree, on reciprocal basis, to cease
hostile attacks against civilian targets as
a first step to completc cessation of
hostilities, to exchange Prisoners of war,
and not to attack civilian ships in the
Gulf.

I know the House will join me in
sending good wishes 1o the mission of
Shri Khurshid Alam Khan.

—— e

12.10 firs.
PAPERS LAID ON THE TABLE
[ English)
Annual Report of .and Rceview on

University Grants Comonission for 1933-84

etc. and Annual Accounts of and Audit

Reports on Malviya Regional Engineering

College, Jaipur, Maul ana Azad College of

Technology, Bhopal and-Karnatka Regional

Engineering  College  Surathkal  for
19-¥3-£4

THE MINISTER OF IRRIGATION
AND POWER (SHRI B. SHANKARA
NAND) : Oa behalf of Shri K. C. Pant
I beg to lay on the Table :

1. () A copy of the Annual Report
(Hindi and English versions)
of the University Grants
Comrhission, Ncw Delhi, for
the year 1983-84, under
section 18 of the University
Grants Commission  Act,
1956,

(1)) A copy of the Review (Hindi
and English versions) by the
Governmetn on the working
of University Grants Com-
rafision, New Delhi, for the
year 1983.84, . "y
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2. A statement (Hindi and English
versions) showing reasons for
delay in laying the papars menti~
oned at (1) above. [Placed in
LibrarySee No. LT—532/85].

3. A copyof the Aanual Accounts
(Hindi and English versions) of
the ‘Malaviya Regional Enginee-

- ring College, Jaipur, for the year
1983-84 together with Audit
Reprrt  thereon. [Piaced in
Library. See No. LT—534;85].

4. A copy of the Annual Accounts
(Hindi and  English versions)
of the Mau'ana Azad College of
Technology, Bhopal. for the year
1983-84 together with Audit
Report thcreon. [Piaced in
Library See No. LT—535/85).

5. Acopy of the Annual Accounts
(Hindi and English versions) of
the Karnataka Regional Enginee-
ring Collcg Surathkal, for the
yecar 1983-84 together with Audit
Rcport  thereon. tPiaced in
Library. See No. LT—535/85].

"Reviewon and Annual Report of Hospital

Services Consultancy Corporation (India)

Limited, New Dclhi for . 198374 and a
Statemeat

~ THE MINISTR OF HEALTH AND

- FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAI) :1 beg to lay
on the Table : .

- 1. A copy each of the following
paper (Hindi and English ver-
sions) under sub-section (1) of
section 619A of the Companies
Act, 1956 :—

() Review by the Government
on the working of the
Hospital Services Consul-
tancy Corporation (India)
Limited, New Delhi, for
the year 1983.84,

“{if) Aomual Report Of the
.. Hospital -Services Consu-
. Itadgy Corporstion (India)

ingited, New Delhi, for the

year 1983-84  along with
Audited Accounts and the
comments of the Comptroller
and  Auditor  General
thereon. [Placed in Library.
See No. LT—S536/ 85].

2. A statement (Hindi and English
versions) explaining the reasons
for not Jaying the Annual Report
and Audited Accounts of the
"Central Council for Research in
Yuga and Naturapathy for the
year 1983-84 within the slipu'a-
ted poriod of the nine months
aftcy the close of the Accounting
Year, [Placced in Library. See
No. LT-—-537/ 85].

Notifiactions under Past Trusts Act,

Review on and Report of Indian Road Cons-

truction Corporation Ltd., New Delhi for

1983-84. Annual Aceounts etc. of Paradip
Post Trust for 1953-84 etc.

THE MINISTER OF STATE OF THE
MINISTRY OF SHIPPING AND
TRANSPQRT (SHRI Z. R. ANSARD):
I beg to lay on the Table ¢

1. A copy cach fo the following
Notifications (Hindi and English.
versions) under sub-section (4) of
section 124 of the Major Port
Trusts Act, 1963 :

(i) Notification No. G. §8. R.
829(BE) published in Gazette
of India dated the 29%th
December, 1984 approving
the Kandia Port Employees
(Conduct)Third Amendment.
Regulations, 1981,

(ii) Notification No. G.S.R. 74
Published in Gazette of India
dated the 19th January,
1985 approving the Bombay
Port dated the 19th .
January, 1985 approving the
Bombay Port Trust’s Docks
{Amendmct) Bye-laws, 1981,
[Placed in Library. See No.
LT—538/85).

2. A ocopy each of the following



138 Paper; Lald

[Shri Z. R. Ansari]

Papers (Hindi and English  versi-
ons) under sub-section (1)
ofsection 6197. of theCompanies
Act,. 1956 : ‘

(i) Review by the Government

on the working of the °

Indian Road Construction
Corporation Limited, New
Delhi, for the Year 1983.84.

(ii) Annual Report of the Indian
" Road Construction Corpora-
tion Limited, New Delhi,
for the Year 1981-84 alorng
with Audited Accounts and
the comments of the Com-
ptroller and Auditor General
thereon. [Placed in Library

See No. LT—539/85].

3. A copy of the Annual Accounts
(Hindi and English versions) of
the Paradip Port Trust, for the
year 1983.84 and the Audit
Report thercor, uader subsectian
(2) of section 103 of the
Major Port Trusts Act, 1963,
[Placed in Library. See No.
LT—540/85].

4. A copy of the Annual Administ-
ration Report (Hindi and English
versions) of the Paradip Part
Teust for the year 1983-84,
[Placed in Library. See No.
LT—541/85].

6, A coby ofthe Annual Adminis
tration Report (Hindi and English
versions) of the New Mangalore
Port Trust, Panambur, for the
Year 1983-84. [Placed in Lib-
rary. See No, LT—542/85].

Review on and Anoual Report of
Hundustan Latex Ltdfor 1933-84 and a
statement redelay in leying the papers

THE MINISTER OF STATE IN THE
DEPARTMENT OF HELTH (SHRI
YOGEDRA MAKWAVA) : I beg to lay
on the Table ¢

“1. A copy each of the following

papers (Hindi and English ver
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j
sions) urder subsection’ (1) of
section 619A of the Compities
Act, 1956 :

() Review by the Government
on the working of the
Hindustan Latex Limited,
for the Yoar 1983-84,

(ii) Anrual Report of the Hindu-
stan Latex Limited, for .
the year 1983-84 along with
Audited Accounts and the
comments of the Compt-
roller ard Auditor General
thereon.

2. A statement (Hindi and Baglish
versions) showing the papers
meutianed at (1) adove. [Placed
in Library. Se¢ No. LT—
543/85].

2.12 brs.
MESSAGE FROM RAJYA SABHA
[ English)

SECRETARY-GENERAL : Sir, 1
have to report the following message
received from the Secretary-General of
Rajya Sabha ;

“In accordance with the provisions
of rule 111 of the Rules of Procedure
and Conduct of Business in the Rajya
Sabha, I am directed to enclosed a
copy of the Bhopal Gas Leak Disas-
teer (Processing of Claims) Bill
1985, which has bcen passed by the
Rajya Sabha at jts sitting held on the
18th March. 1985.”

BHOPAL GAS LEAK DISASTER
(PROCESSING OF CLAIMS) BILL -
As Pawsed By Rajya Ssbba

{ English) -
SECRETARY-GENERAL : §ir, Ilay

on the Table of the-Hotse the Bhopal

Gas Leak Disaster (Pfdsessing of Claims)
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Bill, 1985, as passed by Rajya Sabha.
12.14 hrs.
(Interruptions)

SHRI G. M. BANATWALLA
(Ponnani) : When you have listened to
a few. Members, why should others be
dlscriminatcd against. - This is a diseri-
minltory practice. You should allow
other also to make submission.

(Interruptions)

. MR. DEPUTY-SPEAKER : Please sit
down. Let Shri Shivraj Patil make his
statement.

SHRI G M. BANATWALLA : This is
not & proper practice. This is a discri-
minatory practice.

PROF. MADHU DANAVATE : You
have allowed some of us to make sub-
missions, why don't you allow others ?

(Interruptions)

'MR. DEPUTY-SPEAKER : Pleaso sit
down. :

SHRI G.G. SWELL (Shillong) : I will
not eit down, if you do not allow me.

MR. DEPUTY-SPEAKER : I will lis
ten to you.

SHRL K. K. TEWARI (Buxar): Let:
me compleet, Sir,

MR. DEPUTY-SPEAKER :
please sit down,

SHRI G.M. BANATWALLA : Yester-
day, we were promised a Statement by

You

PHALGINA 30, 1906.(S4XA)

the Home Minister on Ahmedabad sitra- -

tion. The Statement has not come as
yst. We should be:told why this dila.
tory tactic is going on with respect to
tho placing of the Statment here. The
Statement must come in time and a dis-
cyssion muit aiso be wstated today itself,

- that: she: discassion; is: timaly, lighte

.
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bearing and fruit-bearing. We are npt
told why the Statement has not come as
yet. When is that expected ? It must be
during the course of the Day and the
discussion should also take place during
the course of the day.

. MR. DEPUTY-SPEAKER : Yesterday
we had discussed it. At that time the
Prime Minister informed the House that
the Home Minister had gone to Ahmeda.
bad and after his return he would make
a Statement. He has not returned.

SHRI G.M. BANATWALLA ? He has
returned.

MR. DEPUTY-SPEAKER : I will
enquire, Please sit down.

SHRI G. M. BANTATWALA : Eng-
uire, When ? This is a matter which
concerns the life and property of our
people .

MR. DEPUTY-SPEAKER : Mr. Swell
what do you want to say ? :

(Interruptions)

PROF. K. K. TEWARY : You have
not heard me completely. Just let me
complete.

MR. DEPUTY-SPEAKER : If you all
stand like that how can I hear you ? Let
Mr. Swell say what he wants to say.

SHRI G.G. SWELL : I would like to
submit that it appears that the question
of the security of this couatry has taken
a back seat in this House. For the last
2-3 weeks I bave been sending notices
of Call Attention and all that about
certain things that are happcmns on our
borders or ngar our borders and none
of them has been pntcrtained. You are
aware that in the month of December
Chief Minister of Manipur escaped death
by the skin of his teeth and four of his
security men were killed. This was
followed = month latcr by the slaughter
of about 14 of our sccurity men by the
Naga hostiles and after that more kille
ings have taken place. Here the Goverge
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ment is conducting negotiations with
Mizo National Front. The leader of the
Mizo National Front is here. Well, just
two weeks ago the Mizo rebeis raxdcd the
police camp in Manipur and went away
with large quantities of exposives—I am
“told 17,000 dctonators and gelignite and
all thatright from within the camp of
the Manipur Rifles, and a truck was inter-
cepted by the Army while going to
Mizoram towards Aizwal. It was said
that the amount of explosives that was
taken away was enough to blow up the
entire Aizwal town, if you know, Mr,
Deputy-Speaker, where Aizwal is, A
truck was intercepted by the Army and
arrested fully loaded with all these
explosives and it was said that many of
of these explosives were taken there
from Rajasthan. I would like to know
whether these things are bapp ening,
whether the Government is aware of
these things and whether the Home
Minister will coma forward with a state-
ment on these issues.

MR. DEPUTY-SPEAKER : Have you
given notice regarding this ?

PHRI G.G. SWELL : 1 have given all
the notices. Kindly read all those
notices.

MR. DEPUTY-SPEAKER : I will
look into it. Please sit down. ’

(Interr uptions)

PROF. K. K., TEWARY : Mr. Deputy
Speaker, what I was saying was also
related to what Mr. Swell said.

MR. DEPUTY-SPEAKER : Have you
given the notice regarding this ?

PROF. K. K. TEWARY : Sir, I have
given notice. Part of Tripura has b2en
declared independent of India and this
has been done by the TNV guerillas.
The State Government......

MR. DEPUTY-SPEAKER : If you
have given a notice, I will look into it.
Now, Mr. Shiyraj Patil will make s
Statement, . B

(Processing of Claims) Bill
' (Inrerrﬁprior;s) .

MR. DEPUTY-SPEAKER : He ia
making an important statement. . Please .
listen. ‘

SHRI AJOY BISWAS (Tripura West) :
I am from Tripura. Kindly allow me,...

MR. DEPUTY-SPEAKER : Pleaso sit
down. The time is over for this, I
have already heard so many Members.
Now, I have called the Minister, Shri
Shivraj Patil, to make his statement.

(Interruptions)

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-.
NOLOGY AND IN THE DEPART-
MENTS OF OCEAN DEVELOPMENT,
ATOMIC ENERGY, SPACE AND
ELECTRONICS (SHRI SHIVRAJ V,
PATIL): Sir,on Integrated Policy
Measures on Electronics the Statement
is a little longish, I crave the indul-
gence. of this House and I hope that I
would be allowed to read the -eatire
Statement.

Hon. Members are aware of the bone-
ficial effects electronics has improv-
ing productivity . and efficiency in
different scctors of our national eco-
nomy. In fact, electronicscan contribute
significantlv in improving the capital
output ratio of several of our projects
and investments.

PROF. MADHU DANDAVATE (Raj-
pur) : Mr. Deputy-Speaker, Sir, he is
making a statement. It is a 10.page
statement. It may be laid on the Table
of the House. It is a 10-page statement.

SHRI INDRAJIT GUPTA (Basirhat) :
By listening to such a long statement, we
cannot digest, you see.

MR. DEPUTY-SPEAKER : I cannot
stop it like this. He is reading out the

' statement. .

(bﬁc'rruptlon:) ,
MR. DEPUTY-SPEAKER : yoq are
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interested that it shoulld be laid on the
Table of the House. I will request the
Minister. Do you want to place it on
the Table of the House ?

SHRI SHIVRAJ V. PATIL : At the
beginning itself, I asked for the permis-
sion to read the whole statement.

MR. DEPUTY-SPEAKER : Now only
they are asking so. I want your opinion.

PROF. N. G. RANGA (Guntur) : It
is 2 matter of policy. We are intercsted
in hearing the statement.

MR. DEPUTY-SPEAKER : Do you
want to lay it on the Table of the
House.

SHRI SHIVRAJ V. PATIL : I may be
permitted to read.

MR. DEPUTY-SPEAKER : He wants
to recad.

SHRI INDRAJIT GUPTA : We
require to digest. Rs, 10,000 crores or
something likc that cannot be decided
by just reading out a statement. There
should be a discussion.

(Interruptions)

PROF. N. G. RANGA : Arc they very
koen that time of the House should be
saved ? It is a matter of policy and we
want the stalement to be read out by
the minister, in full.

MR. DEPUTY-SPEAKER: He is
reading the statement. Please sit down.

PROF. MADHU DANDAVATE :
Then, to the Members, .

PHALGUNA 30, 1906 (SAXA)
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STATEMENT RE. INTEGRATED
POLICY MEASURES ON
ELECTRONICS

[English]

THE MINISTER OF STATE IN THE
MINISTRY OF SCIENCE AND TECH-
NOLOGY AND IN THE DEPART-
MENT OF OCEAN DEVELOPNENT,
ATOMIC ENERGY, SPACE AND
ELECTRONICS (SHRI SHIVRAJ V,
PATIL) : Hon’ble Members are aware of
the bencficial effects electronics has in
improving productivity and efficiency in
different scctors of our national economy.
In fact, elcctronics can contribute signi-
ficantly in improving the capital output
ratio of several of our projects and in-
vestments. It is, therefore, necessary
that we use this opportunity to give
an added impetus to the ecconomy
through this technology. Day by day, the
software content of electronics is
increasing and India is most appropri-
atcly placed to take advantage of
this.

Taking all these reasons into account,
the Government have decided that there
is a nced to accclerate the use of
electronic equipment such as communi-
cation equipment including mass
communication, computerissed control
equipment, data communication and
data processing cquipment. A large
country such as ours cannot afford to co-
ntinue to import such equipment. As such
it is proposcd to set a target of local
prodaction of Rs. 10.000 crores in the
year 1989-90. To achieve this, several
integrated policy measures are pro-
posed :

1. Broad banding
Licences :

of Industrial

Heaceforth, to optimafly utilize the
investments, ‘broad band’ licences will be
issued for the following :

(i) Entertainment eleotronics, covering
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radio receivers, tape rccorders,
- twosin-one, amplifiers, record pla-
yers, record changers, TV sets—
black & white and colour, CCTV
systems, but cxcluding those
reserved for small scale industiy;

(i) Electronic toys, including radio
" controlled ones and games;

(iii) Computer peripherals ;

(iv) Electronic test and measuring
instruments, excluding those reserv-
ed for small scale industry; and

(v) Discrete scmiconductor dcvices.

2. Policy for VCRIVCP and Micro~
wave ovens :

Keeping in view the approach of pro-
ducing electronic equipment at near inter-
national prices, Government is drawing
up an Industrial and Licensing Policy for
the manufacture of Video Cassette Re-
corders/Video  Casscttte Players and
Microwave Ovcns on the basis of the
following :

VCR/VCP

The Départmeut of Elecrtonics or
its designated agency will purchase
technology for VCR / VCP, including
the technology for manufacture of
Deck Mechanism. Deck  Mechanism
including Head/Drum Assembly will be
manufactured by a Public Sector Enter-
prise to be designated by the Department
of Electronics. In addition to this,
another unit in private scctor has already
been approved for the manufacture of
Deck Mechanism.

The existing licensed/registered units
which wish to enhance their capacity
will be asked. to apply afresh and their
applications will be considered along
with other applications.

A minimuom complement of produc-
tion apd test equipment, as decided by

L
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the Decpartment of Electronics, from
time to time would be required to be-
installed in each production uait.

M'erowave Oven

The Department of Electronics or its
designated agency will purchase tech-
nology for this item., The same approach
as given for VCR/VCP Policy will be
adopted.

3. Digital Electonic Watches :

The existing industrial and technology
policy for  electronic watches had
reserved the marketing of Digital elec-
tronic watches (DEW) to the Central and
State Public Corporations. In view of
the changed technology, as a result of
which very cheap digital elcctronic
watches are now available internationally,
the following has been decided

(a) Scmiconductor  Complex Ltd.
(SCL) would be allowed to
manufacture and sell low cost
DEW modules to DEW  assemb-
lers, both in the State public
scctor and small scale units, as
well as other units engaged in
tho manufacture of mechanical
watches, handicrafts, etc.

(b) The small scale units may be
permitted to sell low cost DEW
or other DEW module based
products directly in the market.

If the demand out-strips the
capacity of SCL, a second unit in the
private sector will be permitted to
manufacture these modules.

4. All consumer durable products
mentioned in para 1 (i) above would be
de-licensed for applicants who will not.
draw on the resources of Financial
Institution,

5. Qgqality and Reliability :

Government will set up adequato
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facilities for quality certification of
elecrtonic .consumer durable goods so
that consumers are assured of reliable
products,

6. Liberal Growth :

At the time of issuing industrial
lidences for any new product, the antici-
pated demand in the foreseeable future,
as well as the techno-commercial
viability, will be kept in mind. The
QGovernment will insist on a minimum
investment in capital ecquipment to
ensure adequate added value in the
country and technology absorption and
development. A minimum production
capacity will be insisted on. Once a
licence has been issued, the liconce holder
will be assured of liberal upward growth.

7. In approving phased manufactring
programmes, the Government will
ensurc that reliance on imported
populated printed circait boards is
reduced and genuine maanufacture
within the country is cncouraged.

8. Indian companies including those
with foreign equity of 40% or less,
will no longer be dcbarred from any
field of elccironics which is open to
the organised private sector, only
because of thzir foreign equity holding.

9. FERA Companies :

Goveroment would welcome foreign
equity companies (i.e., those having more
than 40% foreign equity) to sct up manu-
facturing facilities for clectronic com-
ponents, materials and other closely
held high technologies, where the coun-
try has not been able to invest sufficien-
tly in research and development.

10. Import of techaology would be per-
mitted freely to develop an appropriate
clectronics in the country. However,
industries will be encouraged to
establish inhouse technology base so
that repeated import of technologies
does not have to be resorted to.
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11. Centralised putchase of technology
will be resorted to only if a variety of
technologies renders the indigenous
products costly in comparison with
int-roational prices, because one of
the objectives of this policy is to make
equipment available at near international
prices.

12. Location :

Electronics industry will bz allowed
to be established ia any of the permissi=
ble locations, Greater efforts will be
made to develop electronics industry in
the hill districts on a larger scale.

13, Exemption from Sectlons 21 and 32
of MRTP Act :

Electronic componcnts (other than all
types of integrated circuits, viz; VLSI,
LS1, M3I, SSI Semicoiductors, Photos
voltaic componcats ete ), computer peri=
pherals, computer software, magaetic
types for use in computer, video
cquipment, hard discs, floppy discs
and diskettes for computers and test
and measuring instruments, are aleady
excmpted from Sections 21 & 22 of
MRTP Act. This excmption will be
extended to the following items-—~material
for electronics, computers, broadcasting
equipment, coatrol inslrumeatation and
industrial and professional electronics,
and communication ¢quipment.

14. The Finance Minister, in his
Budget Sp:ech, has removed exciso
duty on 24 types of electronic com-
ponents, This is another step in reducing
the prices of locally manufactured elec-
tronic goods bringing them closer to
international levels. '

15. Manpower Development :

Electronics is a knowledge-intensive
area and is characterised by rapid
innovation as well as obsolescence,
A regular supply, in large numbers,
of specialised _and trained manpower
and a continuous updating of the
skillsy of this manpower ptock are,
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tberefore, of crucial importance for
the growth of clectronics, of crucial
importance for the growth of electro-
pics, be it in the field of rcsearch and
development, production, mainteance,
servicing of applications. In the
context of Government's declared
objective of bringing about a rapid
development of the clectronies scctor,
the urgent need to devote attention
to manpower training in the electro-
pics scctor has been increasingly
engaging the attention of Gevernment.
The various initiatives, steps and
programmes being undertaken in this
crucial arca arc summariscd below :

(i) Teachers training programme
is bcing initiated at the 5
major institutions, viz., the
four IIT’s at Bombay, Dzlhi,
Kanpur and Madras, and at
Jadavpur University, for train-
ing teachers in computer
scicnce.

(1i) Teachers Training Programme
for Diploma iIn Computer
Application :

This programme has been
initiated at six institutions
across the country. Training
for teaching DCA courses is
provided through 4 modules
of six wecks® duration each.

'iii) Master of Computer Appli-
cation programme has been
initiated in 14 centres.

(iv) The Master’s programme in
electronics i8 expected to be
started in three Universities
next year. In addition to the
traditional Maths., Physics and
Chemistry combination avail-
able now at B.Sc. degree level,
the introduction of Electronics
&s a scparate subject in diffe-
rent combinations has also
been finalised.

" (v) 28 centres have been identificd

Yor starting one-year Post B,Sc.
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Diploma in Computer Applica-
tion, out of which 17 centres
have staricd this course.

(vi) 18-Months  Post-Polytechnic
~ DCA Programme in Polytech-
nics §

This programmc has been
iniroduced at 16 centres.

(vii) Training Course in thc Induse
trial Training Institutes (IIT’s)
in two trades—"Console ope-
rator-cum-Programmer  Assis-
tant”, and “Data Preparation
Assistant’”  has been finalised
for 13 centres.

{viii) Continuing Education Prog-
ramme at 1IT, Delhi :

The programme aims at pro-
viding modular courses of
short durotian to computer
professionals from  industry
and teachers from academic
institutions. 607 of the seats
are reserved for teachers. The
programme has been started
in December, 1984,

16. To plan this industry in an inte-
grated manner and to ensure minimum
drain on our foreign exchange, it is neces-
sary to have detailed data from all elec-
tronic manufactures, both in the
organised and the small scale scctors,
1t is, therefore, proposed to intro-
duce a compulsory single proforma
which would be submtitted by the
industrial units, once a year, to the
Department of Electronics.

17. In order to speed up scrutiny of
proposals by financial institutions, they
would bec encouraged to set up sepa-
rate cells for electronics and would
be invited to participate in the projects’
appraisal committecs of the Department
of Electronics.

18. The Camputer Policy announced
on 19th November, 1984, will be suitably.
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extended and applied by the Depart-
ment of Electronics to  clectronic
control lustruments, instrumseatation
and systems, industrial and profsssional
electronics, and data communication
equipment,

19. Components :

Blectronic component industry has
already been dc-licensed vide a Press
Note issued by Ministry of Industry and
Company Affairs on 161h March, 1985.
In light of this, entreprencurs wishing
to set up compoaent industrizs  to
produce components could register
with the D.G.T.D.

20. Government had carlicr annou-
nced that components need to bz manu-
factured in large volum:; it is, there-
fore, proposced to dc-rescrve some of
the components which today are
reserved for the small scalc scctor,

21. Normally, manufacture of com-
ponents is not permitted from inter-
mediate levels,However, in the casc of
bipolar, lincar and igital integraled
circuits where heavy investment are
called for, industry will be permitted, to
begin with, to assemble {rom intermediate
stage, provided an investment of at
least Rs. § crores is made.-

22. Communications :

In the area of communications, certain
product lines werc thrown open to the
private sector as announced by the Deputy
Minister for Elcctronics in March,
1984, As a result of this policy, §
Letters of Intent for electronic PABX,
and 27 Letters of Intent for electronic
telephone instruments have been " issucd
for the private Scctor. Onc Letter of
Intent for the manufacture of electronic
teleprinter, two for the manufacturc of
public telcphones, and two for telephone
answering and rccording machine have
also been issued to the Private Sector.
It was proposed earlier that for switching
systems, private party’s participation
beyond 49% would not be permitted;
however, considering the limitations
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of the Government’s resources and
the gap in availability which is likely
to emerge ia the switching area, it is
now proposed to set up an ESS factory
using the technology that is being
developed indigenously by the Centre
for Development  of Telematics
(CDOT). The investment of the
Government in  this venture would be
restricted to 2675, 257 would be
offcred to a private suctor party and
49% would be thrown opzsn to the
general public.  Necessary action to
modify the Industrial Policy Resolution
will be taken, ‘

23. Research and Development |

In order that our clectronics indus-
try in the Eighth Five-Year plan does
not have to depend largely on forcign
techaologics as is the position today,
the Governmeat has taken up several
major rescarch  and  development
progammes. It has set up a Centre
for Devclopment of Tclematics
(PDOT), it has been encouraging
rosearch through the National Radar
Council, it is rendering financial assis=
tance for rescarch in educational
institutions and public sector entcrprises
through its Technology Development
Council. 1t has rccently announced
the setting up of a National Micro-
electronics Council and proposcs to set-
up a Centre for development of materials
for elcctronice,

Iam sure, with this wide set of
measures, the clectronics industry should
be able to deliver appropriate electro-
nic equipment so vitally nceded to
imporve our productivity and accelerate
our economy.

SHRI G. G. SWELL (Shillong)
Now that the aflliction is over, I request
that this important document be circula-
ted to all the members so that we can
read and digest it at Icisure,

SHRI INDRAJIT GUPTA (Basirhat) ;
There is nothing for the public sector.
Every thing is going to the private sector.
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He has not left anything to the public
sector.

PROF. MADHU DANDAVATE :
Only Prof. Ranga has been able to
digest. We have not been able to.

SHRI INDRAJIT GUPTA : There
must be a discussion on the statement.
The Minister did nnt say anything about
the silicen facility.

MR DEPUTY-SPEAKER : Mrs
Mohsina Kidwai. ,

ELECTION TO COMMITTEES

(i) Al India Induostitute of Medical Scien-
ces New Delhi

THE MINISTER OF HEALTH AND

FAMILY WELFARE (SHRIMATI
MOHSINA KIDWAD : Sir, T beg to
move :

““That in pursuance of Scction 4(g)
of the All India Institute of Medical
Sciences Act, 1956, the members of
this House do proceed to elect, in
such maoner as the Spcaker may
dircct, two mcmbers from among
themselves to serve as members of
the All India Institute of Mcdical
Scicnces, New Declhi, subject to the
other provisions of the said Act.”

MR. DEPUTY.-SPEAKER : The
Question is ¢

““That in pursuance of Section 4(g)
of the All India Institute of Medical
Sciences Act, 1956, the members of
this House do procecd to clect, in
such manner as the Speaker may
dircct, two members from among
themsclves to serve as members of
the All India Institute of Medical
Sciences, New Delhi, subject to the
other provisions of the said Act.”

The Motion was Adopted
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(lf) Central Committee of tho Tuperculosis
Association of India

SHRIMATI MOHSINA KIDWAI :
Sir, I beg to move :

‘‘That in pursuance of clause 3(vii)
(a) of the Rules and Regulations of
the Tuberculosis Association of
India, the members of this House
do proceed to clcct, in such manner
as the Speaker may dircct, two
memders from among thems:clves to
serve as members of the Central
Committce of thc Tuberculosis
Association of India.”

MR. DEPUTY -SPEAKER : The ques-
tion is :

“That in pursuance of clause 3
(vii) (a) of thc Rules and Regulations
of the Tuberculosis Association of
India, the members of this House do
procced to elect, in such manner
as the Speaker may dircct, two
members from among themselves to
serve as members of the Central
Committee of the Tuberculosis
Association of India.”

The Motion was adopted.

_ (iii) Post Graduate Institute of Medical

Education and Research, Chandigarh

SHRIMATI MOHSINA KIDWAI :
Sir, I beg to move :

‘“That in pursuance of Section 5(g)

of the Post-Graduate Institute of
Medical Education and Research,
Chandigarh, Act, 1966, the mem-
bers of this House do proceed to
elect, in such manner as the Speaker
may direct, two members from
among themselves to serve as.
members  of the Post-Graduate
Institute of Mcdical Educution and
Rescarch, Chandigarh, subject to
the other provisions of the said
Act-"

MR. DEPUTY-SPEAKER : The ques~
tion is :
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*“That in pursuance of Section 5(g)
-of the Post-Graduate Institute of
Medical Education and Research,
Chandigarh, Act, 1966, the mem-

bers of this House do proceed to
elect, in such manner as the Spea-
ker may dircct, two members from
among themselves to serve as mem-
bers of the Post-Graduate Institute
of Medical Education and Research,
Chandigarh, subject to the other
provisions of the said Act.”

The Motion was adopted.

—————

12.32 hrs.
BUSINESS ADVISORY COMMITTEE

Third Report

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY
AFFAIRS (SHRI GHULAM NABI

AZAD) ® Sir, I beg to move :

““That this House do agrce with the
Third Report of the Busincss Advi-
sory Committee presented to the
House on the 20th March, 1985

MR. DEPUTY-SPEAKER : The ques-
tion is ¢

““That this House do agree with the
Third Report of the Business Advi-
sory Commitee presented to the
House on the 20th March, 1985.”

The Motion was adopted.

" PHALGUNA 30, 1906 {S4K4)

Matter Under 158
Rule 377

12.34 hrs,
MATTER UNDER RULE 377

[Translation]

(i) Demand for raising thc monthly
allotment of Keroscne oil to Kerala

SHFI V.S. VIJAYARAGHAVAN
(Palghat)** : Sir, kerosenc is used
maialy a8 fuel cooking, lighting, irdus-
trial and agricultural purposcs, and its
demand is for outstripping the supply.
The result is that the poor folk in the
villages arc either not getting kerosene
at all or getting a very meager quantity.
The quantity supplied by the Centre is
not sufficient to meet the actual demand.
The Centre is presently supplying 15,750
metric tonnes of keros:ne. Apart from
meectling the requirement of the public,
Kerala has to faed the requircments of
industry, agriculture, fishing craft and
also titanium products. The fishermen
of Kerala are agitating for morc kero-
sene since they use it for working tradi-
tional fishing crafts fitted with cngines.

Therefore, it i cssential that the
monthly allotmont of keroscnce to Kerala
should be raised. T would request the
Government to increase the allotment to
18,000 metric tonnes per month.

(if) Need to expedite constraction of the
proposed rail-road bridge between
Chhitauni and Bagaha railway stations

SHRI MADAN PANDEY (Gorakh-
pur) : Mr. Dcputy-Speaker, Sir, the
North East part of U.P. and North-West
part of Bihar are divided by Badi Gandak
into two parts mutually inaccessible. As
a result, there is no possibility of dcvelop-
ment of these cxtremely backward areas.
One crore people of these two States
are living below the poverty line. The
areca has become a sanctuary for anti-
social elements on account of its back~
wardness as also its being adjacent
Nepal. It is becoming a very sensitive
area from the international point of view

*®The specch was originally deliveral

-3

in Malayalam,
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[Shri Madan Pandey]

also Lack of roads in this area and a
bridge on Badi Gandak and non-conver-
sion of narrow gauge line is the main
cause of the pitiable condition of this
area.

Years back, the late Prime Minister
Smt, Indira Gandhi had laid the founda-
tions stone of a rail-road bridge on Badi
Gandak between Chhitauni and Bagaha
but construction work has not made any
hoadway. This has caused not only
unrest among the people but also natio-
nal Joss due to non-d:velopment of the
arca.

In the interest of all-round develop-
ment and industrialisation of this area
and national security, I roqeust that
construction of +he proposed rail-road
bridge between Chhitauni and Bagaha
stations of North-Eastern Railways,
which has bcen ponding for quite a long
time, should bz completed and the gauge
of the Railways line from Muziffarpur
to Bagaha and Gorakhpur to Chhitauni
should be coaverted so as to pave the
way for the development and industria-
lisation of this area.

(lif) Drought condition in Himachal
Pradesh and need for more finan-
cial assistance for meeting the loss
to crops, etc.

SHRI K. D. SULTANPURI (Simla) :
Mr, Deputy-Speaker, Sir, due to failure
‘of rains in Himachal Pradesh, ali the
crops are withering and people are feels
ing helpless. Crops have been totally
remove and because of heavy losses the
condition of the pecople is so bad that
they cannot have even two squarc macals
a day. I, therefore, demand that the
Goverament should pay more money as
ocompensation to remove uurest among
the people and the Railways should
provide concession in freight to apple-
growers and sced-potato growers of
Himachal Pradesh in the same way as
concession has been provided to sugar-
cane-growers so that the people of hiil
areas who are agriculturists may
be benefited. This work should be done
on priority basis, 1 would request the
Minister of Agriculture to pay immediate
attention to this demand.

(iv) Need to sanction additionnl central
asgistance” for early completion of
the upper Kolab Multi-purposc project
In Orissa :

SHRI K PRADITANI* (Nowarang-
pur) ; The Upper Kolab Multi-purpose
Project, Orissa, on completion, would
have an installed capacity of 240 MW
and irrigation fora net area of 1.10
lakhs acres. The first unit of power
gencration was anticipated to bs com-
missioned by the end of the Sixth Plan.
But it has not bcen completed so far,

The Sixth Plan outlay for Upper
Kolab irrigation project was only Rs. 8
crores. With this limited outlay it was
not possible to complcte the project
during the Sixth Plan period. It was
estimated that with an additional outlay
of Rs. 5 crores over and above the plan
outlay of Rs. 8 crorcs, it would have
been possible to provide irrigation lo
about, 12,000 acres at the end of the
Sixth Plan in Koraput, a tribal district.
The completion of this project needs the
urgent attention of the Government of
India.

Governoment of Orissa has requested
the Union Minister of Irrigation for a
central assistance of an additional Rs. §
crores for this project. I urge upon the
Gowvernment of India to sanction the
additional required amount for the early
completion of the Upper Kolab Multi-
purpose Project.

[ English]

(v) Demand for grant of permission to in
stal Son-et Lumiere at Konark

SHRIMITI JAYANTI PATNAIK
(Cuttack) : Mr. Deputy Speaker, Sir,
at present the Sun temple, Konark,
is lighted from four corners.” The
Government of Orissa have proposed to
Archaeological Survey of India for
granting permission to have Son-et
Lumiero at Konark. Permission is being
refused primarily on the ground that it
was a temple. In a clarification to the

*The Speech was orginally deliverd
in Qriya.
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Archacological Survey of India, the State
Government have maintained that King
Narasingh Dev had built this teniple not
only for the Sun God but alo as a
memorial heralding his victory from north
to south. Konark is not & living
memory any more. In fact, installation
of sound and light will have a binding
effect on the visitors to stay at Konark
which will increase its acceptatility. It
may be relevant to meation that sound
and light system has been installed in
Red Fort where a living mosque cxists.
Such a system has also becen allowed in
certain other places in the country. It
would, thcrefore, be in the larger inte-
rest of the conservation of the temple,
increasing its acceptability and promotion
of tourism if formal permission is
accorded for installation of son-er-
lumiere,

As such, I request the Hon. Prime
Minister to grant permisiion for installa-
tion of son et lumiere at Konark.

(vl) Need to complete the fencing of India-
Bangladesh Border

SHRY CHINTAMANI JENA (Bala-
store) : The villagers of Indo-Bangla-
Desh Border on Bangladesh side are
armed with self-loading rifles and 303
guns are dctermined to resist the fencing
of the border by India, resulting in an
average forty to fifty Bangladeshi is entre~
ing into India from Bangladesh daily,
which became a matter of great concern.
Even though the Govcrnment of India
have decided to erect fencing ultimately
the work has been stopped due to
exchange of fire by thc Bangladesh
Border Security Forces. [t is reliably
ascertained that the Border Sccurity
Force of Bangladesh are imparting
training to these villagers to resist the
fencing by India using automatic fire
arms. If the work of fencing is stopped
it will ultimately be great threat to the
pation’s security.

1  would, thercfore, rcquest the
Government to start the fencing of the
border and complete it at the carliest
to protect the security of the nation,

PHALGUNA 305 1906 (SAKA)
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(vii) Need to replace the existing man-
ua| thelephone exchaage at Diamaand
Harbour with an automatic telephone
exchange and connect It with Calcutta
though micro-wave

SHRIAMAL DATTA (Diamond Har-
bour) : Sir, about two years ago a
programme of upgrading the telephoane
exchange of Diamond Harbour was
supposed to be taken up with the two-
fold object of installition of an auto-
matic cxchange in place of existing
manual exchange and also 1o connect
the e¢xchange to Calcutta through micro-
wave system.

At the request of the communications
departm:nt, the West Bengal Govern-
ment at its own expense constructed a
black top approach road to the telephons
cxchange wide cnough to carry loaded
trucks in order to facilitate thc building
Progra mme within the t:lephone ex-
change  Although the road work was
taken up and completed morc than a
year ago the exchange is yet to bé
upygraded as programmed . The tcle-
phone authorities at Calcutta have
stated that the new automatic exchange
equipment has not been and will not be
available for quite some time more.
This is happening inspite of the fact
that new tclephone cxchange was to
have been dclivered in course of 1983,
This ditatoriness on the part of the
telephone department has created great
frustration amongst the local pcople.

of Communications
should take an early action to get
the automatic exchunge cquipment
installed at Diamond Harbour without
delay.

The Minister

(vili) Need to advise Plannig Commisson
to provide more founds for digging
wells and for lift irrigation from
Defence Channel canal in the border
area of Jammu

SHRI JANAK RAJ GUPTA (Jammm) :
Sir, I want (o raise a question of
grave importance namely the situation
that has arisesn bccause of the none
avilabllity of adcquate irrigation faci~
lities in the broder area of Jammu.
There are no adequrte facilities for
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the farmers to irrigate their lands and

itis wvery difficult for to get fell
benifits of their labour although
the lands are very fertile and the
farmers could get three crops if

adequate irrigation facilities are pro-
vided there. There could be a green
revolution and a major increase in
food-grains production by which the
farmers, State and Central Government
and other people will bs benefited.
Moreover, the Central Government has
also financed the digging of tube-wells
in that arca for providing irrigtion
facilities but they too are rot providing
sufficicnt water for irrigating the fields
in that arca. It is, therefore, rcquest-
ed that the Pianning Commission be
advised to provide more funds for
digeing wclls and also provide for lift
irrigation form decfence channel.

. Itis, thercfore, rcquestcd that
Government should take appropriate
steps to provide adcquate irrigation
facilities to thosc arcas,

(ix) Demand for constituting a Pepper
Board on the pattern of the
Cardamom Board

PROF. P.J. KURIEN (Idukki) :
Pepper is the most important foreign
exchange carner among (he spices and
it accounts for 50% of the total ¢xport
earnings from spices. But; due to the
absence of perspcctive planning and
proper appreciation of the problems,
being faced by the growers, pcpper
growers are suffering.

The severe drought in 1983 had
destroycd large arcas of Pepper culti-
vation in Kerala. More than 80% of
the growers of Pepper in Kerala arc
small growers and it is they who suffc-
red most by the drought. The crippling
effect of the drought continucs and
the growers are in distrees.

The Pepper growers had taken huge
loans and today they arc not able to
repay these loans The authorities
have not moved in so far to help
them. Thercfore, I demond that a
Moratorium on the repayment of loans
be declared immediately.
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Similarly, Government should give
them subsidy on interest as it is
beyond the capacity of the growers
to pay the heavy interests.

Pepper plants are affected by a
discase called Footrot. According to an
estimalte, 40%; of the crop was destroyed
during 1980.81 due to this discase.
This necessitates the urgent nced for
accelerated research work in this field
and finding of remedial measures.

These and similar problems can be
effectively dealt with only by the crea-
tion of an autonomous body. Demand
has been raised for the constitution of
such a body. 1t may be recalled that
India’s Share in the world Pepper Trade
has gone down from 802 in 1947 to
21% now. This must crcate the necessary
awarcness among the authorities about
the nced for more attention being paid
to Pepper.

I would therefore request the Govern-
ment to set up @ Pepper Board on the
pattcrn of the Cardamom Board and save
this most important spice from distress.

(x) Nced (a replace the Low Power Tele-
vision Transmitter at Kurscong with
a High Power T.V. Transmitter

SHRI AMAR ROYPRADHAN
(Cooch Behar) : There was a long-
standing demand for the setting up of a
High Power TV transmitter at Kurseong
for cxpansion of TV coverage in the
North Bengal districts of Cooch Behar,
Jalpaiguri and Darjeeling.

A month ago, a Low Power TV Relay
Certre was set up at Kurseong, although
an assurance was given on the Floor of
this august House, that a High Power
TV transmitter of 10 K.W. would be
set up at Kurseong to enablc the people
of the border areas near Bangladesh to
see the Irdian tclecasts instead of
Bangladesh, keeping the national point
of view; and this is a must, But, due to
this Low Power TV transmitter and also
the relaying of the programmes on Lhe
same channels both from Kurseong
(India) and Rangpur (Bangladesh) no-
thing is visible except-a ray of light or
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mixed programmes. For cxample, Ravi
Shastri is shown batting in Melbourne
and simultaneously, within a s-cond, a
Bangladeshi girl is seca singing. It
creates confusion and it also appszars
that the TV is joking? Under thesc
circumstances, I would like to draw th:
attention of the Miaister of Information
and Broadcasting abcut these facis for
immediate improvement of the Door-
darshan and als0 make the following
suggestioas for his consideration :

(a) The existing Curscong Tclevision
Relay Centre be immediately re-
placed by a High Power TV trans-
mitter.

(b) Kurscong Television Relay Centre
should relay programmes at diffe-
rent channels so us to avoid con-
fusion of programmes.

() A provision should be made to
show Calcutta telecasts through
Kurseong TV Relay Centre and for
Programme Production facilities at
Kurseong; and

(d) Another TV traasmitter may be set
up at Cooch Behar for expansion
of TV coverage in the extreme
broder areas of Jalpaiguri and
Cooch Behar Districts of North
Bengal.
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General Discussion and
Supplementary Demauds
for Granis(Gen.) 1984-85

12.50 hrs.

GENERAL BUDGET 1985-86
GENERAL DISCUSSION

AND
SUPPLEMENTARY DEMANDS
FOR GRANTS (GENERAL),
1984-85

[English)

MR. DEPUTY-SPEAKER : Now we
take up items Nos. 12 and 13 together
Shri Yadde Sobhanedrecswara Rao has
given notice of three Cut Motions to the
Dcmands for Supp! mentary Grants
(General) but he is not here.

Motion Moved ;

“That the respective Supplementary
sums not exceeding the amounts on
Revenue Account and Capital Account
shown in the third column of the
Order Paper be granted to the Presi-
deat out of the Consolidated Fund of
India to defray the charges that will
come in course of payment during the
year cnding 31st day of March, 1985
in respect of the following demands
entered in the second columm thereof :

Demand Nos. 1, 2, 3,4, 7,9, 10,
11, 12,17, 18, 19, 21, 23, 25, 26,
27, 31, 32, 33, 34, 35, 36, 37, 38,
39, 40, 41, 43, 44, 45, 46, 47, 48,
49, 50, 52, 53, 54, 55, 56, 57, 58,
59, 60, 61, 62, 63, 64, 65, 66, 68,
69, 71, 75, 176, 77, 75, 79, 80, 82,
83, 85, 86, 88, 89,91, 96, 100,
101, 104, 105, 108 and 109.”



167 General Budger 1985-86 MARCH 21, 1985 General Budget 1988-88 168

General Discussion and General Discussion -and
Supplementary Demands Supplementary Demands
Jor Grants {Gen.)1984-85 for Grants (Gen.) 1984-85

List of Supplementary Demands for Grands (General) for 1984-85
submitted to the Vote of Lok-Sabha

No. of Name of Demand Amount of Demand for

Demand Grant submitted to the house
1 2 3 4
Revenue Capital
Rs. Rs.

MINISTRY OF AGRICULTRE

1. Department of Agriculture and Cooperation 35,85,00C

2, Agriculure 19,30,01,000

3. Fisherics 1.62,00,000

4. Animal Husbandry and Dairy Development 1,000

7. Department of Agricultural Research and 10,27,000
Education

MINISTRY OF CHEMICALS AND FERTILIZERS

9. Ministry of Chemicals and Fertilizers 110,59,34,000

MINISTRY OF COMMERCE

10. Ministry of Commerce 19,15,000
11. Foreign Trade and Export Production 3,000
12. Textiles, Handloom and Handicrafts 22,98,55,000 141,35,89,000

MINISTRY OF COMMUNICATIONS

17. Capital Qutly on Posts and Telegraphs e 49,00,00,000

MINISTRY OF DEFENCE

18. Ministry of Defence 45,47,17,000 2,000
19. Defonce Services—Army 393,64,00,000 .
21. Defence Services-Air Force 62,61,39,000

23, Capital Ovtly on Defence Services 39,60,00,000

N—————— e e s o .
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Demands for Grants Demands for Grunts

(Gen.), 198485 (Gen.), 1984-85
1 2 3 4

MINISTRY OF EDUCATION AND CULTURE -

25. Education 69,57,000 10,00,000

26, Department of Culture 4,75,75,000

27. Archazology 1,80,00,000 vee
MINISTRY OF ENERGY

31. Department of Non-Conventional Energy Sources 3,000
MINISTRY OF EXTERNAL AFFAIRS

32. Ministry of External Affairs 8,79,27,000 "
MINISTRY OF FINANCE

33. Ministry of Finance 1,67,24,000

34. Customs 5,56,90,000 15,65,05,000
35. Uuion Excise Duties 7,71,83,000

36, Taxes on Income, Estate Duty, Wealth Tax and

Gift Tax 9,41,48,000

37. Stamps .. 1,50,50,000

38. Audit 13,79,24,000

39. Currency, Coinage and Mint 8,76,50,000

40. Pensions 19,57,07,000

41, Opium and Alkaloid Factories © 8,54,000

43. Other Expenditure of the Ministry of

Finance 5,000 168,05,92,000
44. Lons to Government Servaats, ctc. 13,45,00,000

MINISTRY OF FOOD AND CIVIL SUPPLIES

45.

46.

Department of Food

253,21,22,000  21,%90,62,000

Department of Civil Supplie 3 o 1,000
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General | Dtscussion and
Supplementary Demands
for Grants (Gen,) 198 1-85.

1 2 3 4
MINISTRY OF HEALTH AND FAMILY
WELFARE
47. Ministry of Health and Family Welfare 5,00,000
48, Medical a nd Public Health 4,17,06,000 12,22,94,000
49 Family Welfare 10,12,88,000
MINISTRY OF HOME AFFAIRS
50. Ministry of Home Affairs 1,49,12,,000
52. Department of Personnel and Administrative
Reforms 1,83,03,000 oo
53. Police 82,98,19,000 7,68,21,000
§4. Other Administrative and Genral Services 54,17,48,00 4,60,60,000
§5. Other Expenditure of the Ministry of Home
Affairs 5,42,17,000
5§6. Delhi 34,54,22,000 5,000
57. Chandigarh 5,04,94,000
$8. Andaman and Nicobar Islands 3,12,86,000 1,61,68,000
50. Dadra and Nagar Haveli 44,99,000
60. Lakshadweep 2,47,35,000 84,69,000
MINISTRY OF INDUSTRY
61. Ministry of Industry 20,1 5;000
62. Industries 37,03,79,000
63. Village and Small Industries e 2,53,75,000
MINISTRY OF INFORMATION AND
BROADCASTING
64, Ministry of Information and Broadcasting 21,34,000 o
65. Information and Publicity 6,47,19,000 are
66. Broadcasting 13,42,21,000 5,16,87,000
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86 General Discussion 86 General Discussion

and  Supplementary " and  Supplementary

Demunds for Grants Demands for Grants
(Gen.), 1984-85 (Gen ), 1984-85

1 2 3 4

MINISTRY OF LABOUR AND REHABILITATION
68. Department of Labour 16,77,000
69. Labcur and Employment 57,18,06,000

MINISTRY OF LAW, JUSTICE AND COMPANY
AFFAIRS

71. Ministry of Law, Justice and Company

Affairs 23,58,000
MINISTRY OF PLANNING
75. Pilanning Commission 59,43,000

MINISTRY OF RURAL DEVELOPMENT
76. Ministry of Rural Development 1,000

MINISTRY OF SHIPPING AND TRANSPORT

77. Ministry of Shipping and Transport 47,11,000
78. Roads 8,64,90,000
79. Porte, Lighthouses and Shipping 4,000
80. Road and Inland Water Transport 1,000

MINISTRY OF STEEL AND MINES

82. Department of Steel 138,98,24,000
83. Department of Mines 1,000
MINISTRY OF TOURISM AND ClVIL AVIATION

85. Moeteorology 36,59,000

86. Aviation

MINISTRY OF WORKS AND HOUSING

88. Ministry of Works and Housing 18,76,000

89. - Public Works - 1,87,18,000

91. Housing and Urban Development 1,65,00,000
DEPARTMENT OF ELECTRONICS

96. Department of Bl:etrqnia . 1,000

7,00,000

10,98,52,000
4,000
12,12,50,000

449,97,46,000

24,55,00,000

1,000

s

2,00,01,000

1,000

’
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" for Grants (Gen.)1984-85

1 2 3 4

DEPARTMENT OF SCIENCE AND

TECHNOLOGY
100. Survey of India 3,47,70,000
101. Grants to Council of Scicntific and

Industrial Research 8,50,00,000
DEPARTMENT OF SPACE
104. Department of Supply 4,75,000 s
105. Supplies and Disposals 25,00,000
PARLIAMENT, DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS, SECRETARIATES OF THE
PRESIDENT AND VICE-PRESIDENT AND
UNION PUBLIC SERVICE COMMISSION .
108. Dcpartment of Parliamentary Affairs 2,35,000
109, Seccrctariat of the Vice-President 1,85,000

MR. DEPUTY-SPEAKER @ Now I
call upon Shri C. Madhav Reddy to
initiate the discuss'on on the General
Budget and the Demands for Supple-
mentary Grants (General),

SHRIC. MADHAV REDDY (Adila-
bad) : Mr. Deputy-Speaker, Sic, I rise
to make a few comments on the General
Budget which wtas presented by the Hon.
finance Minister on the 16th of this
month. Sir, this is the first budget of the
new Government and it coincides with
the first year of the Seventh Five Year
Plan and, naturally, on¢ cxpects that
this Budget would spell out the policies
and strategies of the Govcrnment for the
next five years. We have examined the
Budget in this respect. We have found
that the budget is very disappointing.
We have been to!d that therc was a
growth rate of 7 percent in the Sixth
Five Year Plan but now we hawe been
told that the growth rate would come
down to 5 percent in the Seventh Five
Year Plan, and that to achieve this
growth rate, certaio high outiays would

be required. We have found that in
the first year of the Seventh Plan, the
outlays on major itcms such as steel,
etc. are very disappainting. ' Sir steel
is the base for the industrial dcvelop-
ment of any country and much more 20,
our country which is a developing
country. I have noticed that allocation
for Central Plan has becen reduced this
Year. As against the allocation of about
Rs. 17,5)0 crores in 1984-85, the esti-
mate outlay for 1985-86 is only Rs.
18,500 crores, which' is about Rs. 1000
crores more. I feel that this is a very
meagre amount. For Productioti of steel
in 1984-85, Rs. 1,340 crores were speat.
But For 1985-86, the outlay is only
Rs. 925 crores that is, abont Rs. 415
crores less than the allocation made in
the last year. The Government's policy
of allocatiou of such a mecagre amount
for steel has affected the steel projects,
particularly the Visakhapatnam Steel
Plant is worst affected: The allocation
for this Plant has been reduced to Rs.
215 crores for the current financial year.
This praject is of vital importan¢e to my



197  General Budget 1985- PHALGUNA 10, 1906 (SAXA) General Budget 1985- 178

86 Genergl Discussion

and Supplementary

Demands for Grants
(Gen.), 1984-85

State and this has been hanging fire for
a very long time. It is about 15 years
that this for has been taken in hand and
it has not yet been completed. It has
not even been recogniscd as an on-going
pruject, because we have been told that
the on-going projects will be taken up
for completion. But this project has not
been recognised even as an on-going
project and a meagre sum of Rs. 215
crores has becn allocated for this project,
the Vizag Stecl Plant, which is the only
integrated steel plantin the country
located on the east coast, has lot of im-
portance in the production of steel, as
also for the export of steel in future.
So far Rs. 1250 crores have been spent.
In spite of spending Rs. 1250 crores, even
today, we are not recognizing this pro-
ject as an  on-going projcct. Last year,
there was an expenditure of roughly
Rs. 650 crores; against this, we have
reduced the outlay to Rs. 215 crores in
1885 86 which is very-vcry disappoint-
ing. We are told that thcre are cons-
traints of resources; every time we are
told that there are no funds. Tho public
sector projects have to fend for them-
sclves. There is an investment of Rs.
30,000 crores on the public sector and
no returns. If the public scctor is not
paying the dividends, who is to be
blamecd ? What is the reason for this ?
Why arc therce no returns from the public
sector ? Simply because there are no
returns from the public sector, are we
to discard the public sector ? I feel that
the major drawback or defect in the
implementation of th: projects is the
bunching of the projects by the Govern-
ment. This is rcsponsible for the
projects not being complated on time,
over-runs, escalation of costs and then
completing the projects in 15-20 years.

Again, I will give you the example of
Vizag Steel Plant. It was started 15
years ago, and 1 feel that it may take
another 15 years to come up. If you
are going to take 30 years to complete
a project, when is it going to give
return ? Bvery project in the public
sector has such a history of over-runs,
long delays, in implermentation and
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when finally the project is completed, it
is uneconomic. This bunching happens
because there are public pressures ; in
democracy everybody wants a public
sector unit in his area. Why should the
Central Goverament succumb to the
pressurcs?  Why is it that you do not
take a project and complete it and then
go to another project ?

1 will now seck your permission, Mr,
Chairman, to speak in Hindi.

[Transiation]

In Tirupati, the number of barbers in
proportion to the devotees who want to
get their heads shaved in far less. Thou-
sands of peoplc go there to get their
heads shaved. In such a situation what
the barbers da is that they shave
only half the head. In this way by the
evening there are several persons with
heads half shaved.

[ English]

PROF. MADHU DANDAVATE
(Rajapur) ;: Knowing their policy, I have
preferred to be bald headed !

[Translation]

SHRI C. MADfIV REDDI : The same
is the position of the Central Projects.
No project is complete. One project
should be completed and then only the
other taken in hand. This will result in
not nnly completion of the project, but
also in getting return from it. As the
projects are not completed in time,
their cost also escalates and they be-
come uncconomic. By the time produc-
tion starts the profit is not sufficient to
meet the expenditurz on overheads.
Bunching of projects is a very bad prac-
tice and it is because of this that the
projects are not being fully financed.

So far as Vizag Stecl Plant is concer-
ned, I would request that it should not
be left incomplete likc the half shaved
by the Tirupati barber. It requires one
thousand crore rupecs for early comple-
tion, which you have not allocated. If
you allocate this amount for the plant,
it will go into production within three
years.
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1300 hrs.

Regarding growth-rate, it has been
stated that during the last 4-5 years, in
the Sixth Five Year Plan, it has been
4 percent. It is a matter of happiness
because our growth-rate during the last
20 years has remained 3.5 percent, which
is called Hindu growth-rate by econos
mists because Hindu society neither
disintcgrates nor makes any progress.
You have crosscd this Hindu growth-rate
and increased it from 3°5 percent to
4 percent, It is 2 good thing. Now you
want to increasc it to 5 percent and you
have stated that during the Scventh Five
Year Plan, the growth-rate will be
5.5 percent. How much investment is
required to achicve this growth-rate is
what you will have to scc. Morely esti-
mating the growth-rate without funds
will not do. The estimates given by you
for the Plan do not indicate that the
Plan would work. You arc going to
have a Plan holiday. Today everyone is
wondcring whether we shall be able to
implement the Scventh Five Year Plan
or we shall have another Plan holiday.
In this respect, I would request the Hon.
Minister to state clearly that the Plan
would be implemented without any break
and the requisite funds allocated.

Now, for whom have you provided
the tax reliefs ? It is being said that the
common wman has been given many
reliefs. In this connection, the reactions
of the people are coming daily in the
newspapers. You see the statements in
the newspapers. Who is happy over it ?

Never has such praise been showcred
since 1952 on the budget as we are secing
this time in the newspapers, but who arc
the people who are praising it ? Who are
jubilant ? It is not the shopkeepers of
Pacharganj, Delhi or the common man.
The people in the corridors of the Indian
Chambers of Commerce are very happy
and celcbrating the event by distributing
sweets. Stock  Exchange people of
Calcutta and Bomby are very happy. It
is the vocal class and persons who have
power and the press in their hand, who
are happy. You can see from this for
whose beuefit this Budget has been pre-

MARCH 21, 1985 General ‘Budger 1985-86 180

General Discussion and
Supplementary Demands
for Grants(Gen.), 1984-85

gsented. This is nota common man’s
Budget., Had it been 2 common man’s
Budget, it would have been praised by
taxi drivers, rickshaw pullers and house-
wives, During the last five days, there
is not a single item whose price has not
gone up and it is difficult to guess what
extent the prices have increased. Prices
have increascd disproportionately. What
is the reason ? This is because you have
very subtly increased indircct taxes.
Small doses of taxes have been imposcd
on all the items but the tax on imported
crude has been the maximum. By
imposirg tax o imported crude
you have given a blow to the
whole cconomy. This will result in in=
creasc in prices. What I feel i that the
prices of indigenous crude will also in-
creasc because you will have to bring
parity in the prices. On imported crude
the prices have alrecady becn increased.
Let us see whether the prices of indige-
nous crude have been brought at par
with the imported crude or not. What
will be the position then ? Shri Nani
Palkhiwala had made a remark last year
which I remcmber quite often. The
remark was——

[ English]

““Indian economy is floating in oil.”

[ Translation)

He had said that because of 29 million
tonnc oil production. Indian cconomy
vould be saved—

[English]

Indian economy is floating in oil and
now it will be drowned in oil ; itis
likely to be drowned in oil.

[ Translation]

You have increased the prices of crude
oil. By this incrcase you have shown
that there is danger to the economy and
it is likely to be drowned. Be carcful
about it.

Regarding taxation, we have been
told that the more the relief to the
big businessmen, the more will be
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the investment by them. This has never
happened. They are not going to do it.
The affluent scction will buy land with
the money which would accruc to them
on account of reliefs. You have cxtended
the limits of Metropolitan cities. They
will circulate the money in such a way
as to increase black money. Subsequen-
tly they will convert that money into
white money. It is, therefore, wrong
to say that they will go more moncy for
investment. This will not help increase
in investment but will generate more
black money.

IMF had made an assessment. Some
people dispute that but I do not. In
that assessment it was stated that in
India inone hour blick money to the
tune of one and a half crore was being
gencrated.

[ English]

—They know how toconvert their black
money in to white, There are sevcral
Ways of doing it. They had been doing
it in thc past and they will be doing it
in future also.

[ Translation]

This com.:s to 22 percent of the natio-
nal income. With this generation of
22 percent of national income as black
moncy, a paraliel economy continues
to opcrate. I would say you are
not the Finance Minister of the
Country, you arc Finance Ministery just
in namz, the cconomy of the country is
not in your hand, but in the hands of
those who run the parallel eConomy.
They can take it to any direction they
want. You may make as many rules and
regulations as you like—

[ English]

—22 percent, of our GNP is converted
in to black money.

[ Translation]

They will dircct our economy. Your
rules and regulations will be to direct
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the economy to d:sired channels but they
will take it to undesired channels be-
cause the power is in their hands.

What will be its result ? There will
be increase in production of consumer
guods the emphasis will be on luxury
goods.

You may bc aware of the extent of
our national income. No other country
consumes 78 percennt of its national
income. This happens only in our coun-
try. Now the increase in production
will bz mostly in the luxury sector and
the investment will be diverted to this
sector. Whatcver control you wmay
cxcrcise and whatever dircctions you
maygive, you cannot check this. The way
you have dealt with thc industries—

[ English]

— Luxury goods arc going to be manue
factured in the country in the next five
ycars, we have to guard against this.

[Translation)

Our consumption gocs up in propors
tion to the incrcase in the production
of luxury goods to that extent, invest
ment is not made in the desired channel.

I would like to say that this budget
is against the intercsts of the common
man, No body is prepared to accept
that this budget has given us more relief.
When I was coming to Parliamcnt, one
person was heard saying that he was 3
tax-payer but now he has had been
excmpted, He further said that he was
very happy that he was getting some
relief as his income wads withn the limit
of Rs, 18,000/-, No doubt, a meagre
amount of Rs. 150-200 has been saved,
but middle class people are being made
to spent twice to four times that amout.
He will have to spend more on petrol as
he comes to office on scooter,

Vagctables, soaps and other essential
tiems will also cost more. You have not
given the required relicf to the lower,
middle and uppcr middle class people.
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‘They are happy but they have been very
badly hit. So far as the public sector
is concerned, we used to say with pride
that—

[English]

—we have an ever expanding public
sector which has got a dominant role.

[Translation)

But now the positon is that if we talk
to a public sector Offcer or Managing
Director, he draws a long face because
there the poor people have becen neglec-
ted.

[English]

Mills are not working properly. The
public sector is not paying us, and that
is why we do not want it, which means
you do not want your socijalism.

[Translation)

Or you do not need socialism. The
socialism advocated by the late Pt.
Jawahar Lal Nehru and the late Shrimati
Indira Gandhi has become outmoded.
Now you want to take the Country to
the 2Ist century when no concession
will be required and there will be no
need for socialism.  The steps taken to
weaken the public sector are quitc im-
proper and these will have quite adverse
cffects in futurc. The dominant role
being playcd by public sector in the
development of the country is now
sought to be shifted to the private
sector.

I wou'd like to draw your attention to
the fact that the States have a share in
the taxes levicd by the Centre. This
time you have taken care to levy taxes
ohly on those items in which the States
have no share. For example, the Stales
have no share in import duty. Taxon
crude oil will fetch | 8.620 crores. The
States will not get a single paisa out of
it. You have, of coursc, said that the
States” share in Public borrowings is
being increascd, which is welcome. Bat
if you go into the history of public—
borrowings you will find that,
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[Englisk]

—our experience of it has been very
bad.

[Translation]

—because in the Third Five Year Plan,
the States’ share was 50 percent of the
public borrowings. In 1984, this share
had come down to only 10 pcrcent and
even if you increase public borrowings
further the Statcs will not get their due
share. During the ycars 1961-65 the
States’ share was Rs. 435 crores and the
Centre’s share was Rs. 423 crores, in
other words the centre’s share was less.
In the Fourth plan, the Stites’ sharc
went upto Rs. 590 crores and the
Centre’s share up to Rs. 1540 crores.
In Fifch Five Year Plan, the States’ share
was  Rs. 854 crores and the Centre'’s
sharc went upto Rs. 2966 crores.
During the yecars 1981-84 the S:ates’
share rosc to Rs. 1503 crorcs as against
the Centre's share of Rs. 13,262  croes.
If this trend continues in future also,
it will not be b-neficial. The States’
should be given a  higer share in public
borrowings since it is public moncy. What
is the harm if it is equilly divided ? Why
are the States allocated such a meagre.
revenue ? Everybody knows that agri-
cultural development has taken place. So
for, thc strategy has becn to pay more
attention to irrigation and concecotrate
only. There are big projects in  Punjab
andthe productioa of cereals has also
gone up, The poor eat ragi, milicts and
maize. Regarding pulses, which are
a protein—rich food for the poor,
there is shortfall in  production and
even of they arc avilable, they are
very costly. Oilsceds are not produced
in these areas where irrigation facilities
are available, We have not paid atten-
tion to dry land cultivation. We shall
have to change tihs strategy. This stra-
tegy of intensive develapment in agri-
culture in certain areas will have to be
given up, otherwise, I fear, we shall
have to import large quantities of edible
oil also in future. At present Rs. 1200
crores are being spent on this. In future
the amount may go up causing heavy
burden on the exchequer.
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[ English]

SHRI B. R. BHAGAT (Arrah): Mr.,
Chairman, Sir, this is the new Govern-
ment’s first Budget. I would like to
underline the basic philosophy of the
Budget before I go on to the other pro-
visions. In this respcet, I wou'd like to
quote two lines from the Finance
Minister’s Spcech in which he has
quoted our new and dynamic Prime
Minister, which gives the basic philo-
sophy to this Budget :

“We have make India self-reli-
ant in every important sphere. We
have to create a dynamic country
that is equal to any other country
in the world.™

I congratulate the Finance Minister
on attempting to present a Budget so as
to achicve this objcctive in phases over
the Plun period and even beyond the
Plan period in the ninctics when ulti-
mately we will succeed in creating a
socicty which will be sclf-reliant, progres-
sive and affluznt and when there will
be no poverty and unemployment. The
basic objcctive of the Scventh Plan, as
described by our late and reveied Prime
Minister, Shrimati Indira Gandhi was
and continues to be ceven now work,
food and productivity. If we apply those
three criteria, this Budget is an cxercisc
to achieve a significant gain in all these
three aspects. Evidently, a Budget is a
very extensive excrcise and there is no
way in the Budget-making to bring
smiles to every facc.

But such is the wizardry of the
Finance Minister that he has been ab'e
to spread the smiles on widest possible
spectrums of the population. Some
mistaken people say he has given relief
to the rich people, others say that he
is going to creatc monopoly houses but
these are not only mistaken but very
very partial views of looking to the
Budget. The Budget has to be looked in
its totality and I wou'd like briefly to
present the total picture that the Budget
seeks to achieve.

This is an invigorating Budget
because it tries to create positive impul-
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ses in to the economy and into the
various sections of the society. It is
going to stimulate growth, improve
cfficiency and provide relicf to all the
sectors of the economy, to the poor
people—both the rural poor and the
urban poor-,to the lower and the middle
classes and to the farmers. It contains
a set of proposals to help the workmen
—the most productive class—and to
industrics, the idea becing that each one is
mide to contributc to the best of his
ability in are sphere, thc incentives
and reliefs have been provided with that
object in view.

A very important point has been made
by the Finance Minister and I think it is
the first time thata Finance Minister
has made it. Only in (he earlier times
Tremember a Budget like this having
been presented, a very dynamic Budget
which is going to changc the fiscal pro-
files of the country in the coming years.
A Budget like this was piesented only
in the ycar 1957 by TTK when he intro-
duced certain innovations, and that
Budgst had stood the test of the
time. The present Finance  Minister
has, in the same way, (ried to give a
completely new oricntation to the fiscal
policies and to achicve the objectives,
thit is, to stimulate growth, to provide
efficiency and to give relicf (o all classes
of the pecople so that they arc able to
contribute to the productive process in
a more cflective manner. e has made
a point that now this fiscal policy is not
for onc year, this is dovctailed into the
plan and, therefore, we must look to
these policics, in the context of the plan,
in a long-term perspective. He has
even invited debatcs on somc of his
policies and the debate will continue in
parliament. He has iavited the Memb.rs
of Parliament to give their view so that
we all contribute to the basic objectives,
that is, to stimulate the cconomy, to
reduce  inequalitics and to remove
poverty.  Let us not quarrel but contri-
butc to there objectives which are built
into the national consciousness of our
country. If something is wanting, well,
we will remove it and substitute it by a
better method. Take personal taxation,
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for example. It is said that the relief
will provide help to the rich people.
Some Hon. Members have said that the
tax on income in the bracket 18,000-
25,000 has been increased from 20 per-
cent to 25 percent. But if you see the
whole rclief on income in the bracket
15,000-2000, the relief is 50 percent in
the first slab as is mentioned in the
Finance Minister's Budget .Speech itself.

If you take the slab Rs. 15,000 to
Rs. 18,000. it is 100 per cent. But, if
you take the whole slab, it is 50 per-
cent. Tn the next higher slub, Rs.
25,000 10 Rs 50,000 it is 22 per cent
and from Rs. 50,000 to Rs. 1 lakh it is
18 percent.

AN HON. MEMBER : Relief for
whom ?

SHRI B. R. BHAGAT : To those who
pay tuxes.

PROF. MADHU DANDAVATE : For
the incom=-tax payer, who lives below
thz proverty-line.

SHRI B.R. BHAGAT : Those who are
below the poverty-line will be lified
above th: poverty-line.

AN HON. MEMBER : In how many
years 17

SHRI B.R. BHAGAT : Do not talk in
an absent-minded manner. 1f you read
the President’s Address, it is mentioned
there that in th: Six'h Plan 14.5 million
people were provided jobs and thus lified
above the poverty-line. I will come to
the anti-poverty seheme later. Now 1
am talking of those who pay taxes.
We have a number of measures to help
people below the poverty-line. So, be
fair. Do not talk in an absent-mindecd
manner..... (Interruptions)

Coming to the reduction of 5 percent
in the corporate sector tax, it is said that
we have given too many tax concessions
to the corporate scctor and that the
definition of monopoly houses was been
revised upwards, But you have to
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combine it with the withdrawal of the
concessions which the corporate sector
cnjoycd earlier, some of which have
been listed by the Finance Minister in
his speech. The concession regarding
additional depreciation has been with-
drawn. While the general rate of depre-
ciation allowance was raised to 15
percent, the other concessions have
been discontinued. For approved pro-
grammes of rural development, the
corporate scctor enjoyed some concession
which has bcen removed. The tax
concession in respect of dividends receiv-
ed by Indian companies from certain
foreign companies has been removed.
So, if you combine the concessions
which the corporate scctor were
enjoying, but which were removed,
and the relief they have got now, the
Finance Minister has provided for an
increase in revenue from the corporate
sector to the tune of Rs. 250 crores.
That does not show any overall net
concession.

The fact is that this relief has been
given to allow the private sector to
develop, because it is part of the natio-
nal sector. I will come to the public
sector later. I am only saying that we
should have a propsr perspective in
regard to the private sector. If it has
to play a role, there should not be any
restrictions which inhibit its growth. At
the same time, it should fit in with the
national policy and our industrial policy.

The budget speech and the Economic
Survey talk obout the rolc which the
public sector has to play. It is not only
reaching the commanding hcight, but it
is basic. The cris;s which any Finance
Minister faces is that' there is no gene-
ration of internal resourccs. We have
an investment of Rs. 30,000 crores in
the public sector. Even during the
Sixth Plan, the gencration of resouccs
from the public sector did not come up
to the expectations, did not come up to
the mark. It is mentioned in the
Economic survey that they have to be
made more efficicnt. You talked
about public sector management. I am
not talking about public sector manage-
ment, I am not talking about one aspect
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or the other, I am saying that the
complcte management criteria, their
contribution, their generation of internal
resources, their gross profit, net profit,
input-output ratio, thcy all leave much
to be desired.

It has been mentioned in the Econo-
mic survey and I would likc to quote a
few sentences from it.

““The deterioration in the financial
performance of thc public scctor
enterprises during 1983-84 was attri-
butable mainly to lower capacity
utilistion resulting from scarcities and
quality problems with infrastructural
inputs like coal and power.”

For these T cannot blame the manage-
ment. If they do not get ragular supply
of energy or if coal supply is faulty or
if there is more ash content, you cannot
just blame the Management. These are
the basic difficultics which the private
sectors are facing.

Then there has becn an upward wage
revision.

SHRI AMAL DATTA (Diamond
Harbour) : Can you not blame the coal
people ?

SHRI B. R. BHAGAT : Look to the
perspecti ve.

Can you say that wage should
upwards ? It has to be. Then input costs
are increasing.

Whether itis the Steel Authority of
India or the Bharat Coking Coal or
Eastern  Coalfield, Delhi Transport,
Fertiliser Corporation, Hindustan
Fertilisers, Kudremukh, all have made

- huge made huge losses and have pulled
down the public sector, but there are
some redeeming arcas also in the public
sector like the Petroleum. You have
talked that the country's cconomy has
been drowned in oil. I don’t know how
you draw such 2 conclusion. Actually it
has been sustained because there has
been bonanza of oil. We have increased

. the production of oil from I million
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tonnes to 29 million tonnes—an increase
of 18 million tonncs. This is one area in
which the Plan prospects have been very
much rcaliscd upwards. Qur only regret
is that in the comiing years unless we
find another big oil field, the increase
may not be so. Therefore, we have to
provids for that; the Financ: Minister
has acted wisely and has provided for
that. All these fiscal measures and
the revision of oil prices and other
things is with the idea that we must
restrain and bring down the usc of oil in
our ¢conomy. If we do not find it in the
coming years, we will be hard put,
because the growth may not be like this,

That is the reason why the Finance
Minister has talked of using more thermal
energy, electricity instead of oil. He
has talked of this and the Economic
Survey says that we must look for new
sources like Alcohol as various other
countries are doing. These are the chal-
lenges to our scicntists and the R & D
effort. Our Prime Minister and Finance
Minister are emphasising more and more
to improve the technology and scientific
environment in the country so that we are
able to bring about changes and make use
of new technology. We have to think
like this if we have to look ahcad. The
Budget in a formidable manner looks
ahead in all fields.

SHRI AMAL DATTA:It isa 2lst
century budget.

SHRI B. R. BHAGAT : Well, we are
going to the 2Ist century and we want
to go there with hope and strength, That
is the policy of our Government,

Then if see, CDS has been abolished ;
Estate duty his been abolished.

[ Translation]

SHRI C. MADHAV REDDI: Who
will be bencfited by the abolition of
Estate Duty ?

SHRI B. R. BIHAGAT : Everybody
will ba benefited b.cause Rs. 20 crores
used to be the rcvenue sad on the
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collection of this amount Rs. 20 crores
used to be spent. So, nobody was
bencfited previously.

[English]

Sir, I now come to the positive aspect.
Where will all this money go ? There is
a provisioa for anti-poverty programme.
As you know, there are a number of
programmes that have bzen launched for
rural development in the Ceatral Plan.
They have been maintained and they have
been strengthcned. Projects worth more
than Rs. 800 crores have been sanction-
ed for implecmentation under the Rural
Landless Employment Guarantec Pro-
gramme. This programme will have an
outlay of Rs. 400 crorss this year. This
is for those who do not pay the tax.
Prof. Daadavate said, ‘I am going to
categorise what the budget tells about all
those who do not pay the tax.
(Interruptions.) Not only this. Thzre
are a number of other programmes.
There is a8 programme for frce education
for girls all over the country up to
Higher Sccondury level.  Hcre, a provi-
sion of Rs. 221 crores has been made
for education. This is all for wham ?
A large number of pcople are below the
poverty line and this is for the poor girls.
Now, you come to the implementation
of the 20-Point Programme, It is all
for the rural and the urban poor—creat-
ing employment for them. As I said,
in the Sixth Plan 14°5 million jobs are
created. This year, under the Seveath
Plan—food, work and productivity—we
have to provide jobs, at lcast one job for
each family,

This is the objeclive and this is all for
those about whom Prof Madhu Dandavate
asked : ‘What about those who do not
pay the tax 7 The total amount allocat-
e¢ed in the Central Plan is Rs. 4,900
crores for the next ycar,i.e., 1985-86, as
against Rs. 4,141 crores provided for in
the current year rcpresenting an increase
of 18°3 per cent. Now, you sce the
picture of the rural poor and the land-
less. I do not want to take much of
the time of the [House. There arc sche-
mes for the landless and marginal fare
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mers, the small farmers. Then, in
respect of industrialisation, we want
the public scctor being augmented,
particularly the most dynamic sector,
that is, oil. Thc public sector is being
modernised; technological. managerial
and other innovations have been intro-
duced. The basis of our budget policy
is that public sector must contribute
and be a compctitive sector and thcre-
forc, this budgct tries to help the poor
the lower middle classcs, the middle
classes, the furmers and the workers.
You know, therec are a number of mea-
surc for the workers. For the farmers
there is crop insurance, for landless and
marginal farmers and for craftsmen
there are social security measures—any-
body dying, a poor man, there is nobody
to look after him, we can straightaway
give Rs. 3000. This is all for the poor
pcople. Then, the workers® retrench-
ment compensation has been raised to
Rs. 50,000.

The basic revolutionary change that
the Finance Minister has made is a very
important concept and he has said that
labour is an important factor of produc-
tion, as important, if not more, as
capital or managerial = And it has been
said that the labourer’s dues in any
scctor of industry gets priority over the
Government ducs.

SHRI R.P. DAS (Krishnagar) : It is
not a ncw find that labour is the most
important factor in production. But you
are sayiang as if it is a new thing.

SHRI B. R. BHAGAT : I am telling
you, it is an emphasis. It is an approch.
It is not a find. Ut is an approach. That
is what I am saying. It is the pro-labour
approach. I am answering the charge,
the absurd charge that has been levelled
on this Budget that it caters to the rich
people and the monopoly houses. I am
saying that this Budget is for the farmers.
This Budget is for the landless and the
smull farmers. This Budget is for the
puor people. It has got all positive
steps. This Budget is for the organised
people. This Budget i3 for the
low-middle ¢lass people and the middle
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class people. This is the answerd, I am
giving. Please take it. I am putting
arguments. 1 am giving you facts. If
you have any objection, you mecet facts
with facts.

So, my point is, as I said, the Finance
Minister has done an exercise and it is
a wizardly exercise. Nobody can do it
better in one year than the Finance
Minister. He has devctailed it into the
perspective of the five years. This is
the fiscal policy. There will not be any
confusion about it. The policy will be
continued. Puarliament will debate it.
The country will debate it and it will
be cvolved.

Now, 1 come to the criticism that has
been made. It has been criticised
that there is a large deficit of Rs. 3,346
crores and it may lead to inflation.
This is the criticism. Sir, inflation is a
product of many factors and possibly
three main factors. Price rise in a
country in a year is the co-efficient to
many factors. The main factor is pro-
duction. In our country, itis agricul-
tural production. Second factor is the
state of liquidity or the resources of the
money at the disposal of the public. In
this context, black money comes in and
a point has been made by the hon.
Member. The third factor is deficit.
If the totality of all the f{actors are on
one side, well there can be a price rise.
1 do not deny that. But if out of the
three factors, if one factor is one side
and the other two factors are on the
opposite  side, it hardly affects the
economy. It is not going to create
inflation.  This is the point 1 am making
out. I want to prove it by some of
the economic indicators given in the
Economic Survey. The solid economic
indicators are there. First is the Gross
National product, i.e, production. I
will take only two or threc years in the
last 10-12 years, for a peak period. For
example, you take 1976-77. The Gross
National Product rose by just bellow 1%
or 0.9%;. 0.9 was the G.D.P. Now, the
prices rose by 127 in that year and the
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monetary resources at the disposal of
the people rose by 23%. Now, one
factor, i.e. production is very important.
But it was nc8ative or nearly 2zero, less
than 1% during that period. Regarding
the other two factors, the wholesale
price rise was 127 and the monetary
resourced with the people had risen by
23%. So, this is ths picture in 1976-77.

Now, I take you to another picture.
In the year 1977-78, the increase in the
Gross National Product was 8.7%. I mean,
it rose from less than one percent to
8.7%. The production rose to nearly
9%. The percentage rise of monetary
resources was 18%. The price rise was
0.3%. So, the price rise was almost
nil during that period also.

Similary, let us take the figures for
the year 1983-84. The Gross National
Product rise was 7.4%. Then, the mone-
tary resources rose by 18% and the price
rise was 8.3%. In the last year, which
the Finance Minister has quoted, the
production, GDP, was 4J;, monetary
resources, i.e. moncy supply was 15.47;
and the price was 5%.

So, you sce thc combination of all
these three factors. This year’s economy
is in a very happy position. In 1980,
during the clections, we promised that
we will give 2 Government that works.
We have never Had a Government that
has not worked in all these five years.
All that is reflected in the achievement
of targets of the Sixth Plan. All the
targets of the Sixth Plan have been
achicved.

SHRI AMAL DATTA : That is not
claimed even by the Finance Minister.

SHRI B.R. BHAGAT : I am claiming
it. Don’t try to misquote the Finance
Minister against me. You tell me if the
facts arc wrong. The Sixth Plan provi-
ded the GNP growth of 5 percent we
have achieved 5.2 per cent. The target
of foodgrains production was put at
151.2 million tonnes. That has been
achicved. The Plan provided for 8 to 9
percent  growth in industry. We haye
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fucceetied up to the extent of 7 percent.
Bimilary in respect of the anti-poverty
programme, all the details are there.
At the moment, we have large reserves
to the extent of 22 million tonnes of
Toodgrains,

_ All the efforts have been made to sti-
mulate the economy to achieve further
growth rate. If the cconomy grows
further by 3 percent .or 4 percent or 5§
percent, we can ach'eve a still higher
growth rate. We may not be able to
achieve 13 percent growth every year.
Certainly, we can achieve 5 percent
growth. That is our objective, if there
4s ‘a § percent growth in foodgrains
production, if there is a 8 to 9 per cent
growth in industry, if we improve our
production both in agiculture and industry,
we will achieve a higher growth rate,

The Finance Minister has taken certain
measures to curb the creation of more
mouaey resources, if he is able to create
more reserve money and if he is able to
bring it down from 15 percent to 11 or
12 percent, there will not be a rise in
prices, This is the experience of [ndian
economy in the last 10 years. So, the
Finance Minister is well-advised to take
a calculated risk. He has throwna
challenge, a challenge to be an honest
tax-payer. There is relief in the Budget
for an honest tax-payer.

According to the IMF Report and other
reports, as percentage to the GNP we
have the largest parallel money circulation
Somebody put the figure at Rs, 40,000
crores; somcbody put it more or less. I
am not concerned about the quantity of
it. But the fact is that there is a parallel
economy. To that extent, the monetary
reforms and the levers, controls, exer-
cised by the Reserve Bank are ineffec-
tive because a part of the expenditure,
personal expenditure, conspicuous con-
sumption, is met by paral'el sources of
money. It bas reached a proportion
which is making an absurd nonscnse of
all our monetary policies. If we can
bring down the black money generation
by 10 percent, that will improve our
economy.
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The Financ2 Minister has come out
with a scheme that it is better to provide
reasonable tax structure and collect it
rather than to provide an exorbitant tax
rate and not collect it. He has thrown
a challenge that let us be honest. Let
everybody pay his taxes. There is no
reason not to pay taxes, either corporate
tax or personal tax or other taxes. I
have no time to go into the philosophy
or the analysis of the excisc taxes. But
these are well chosen.

You cannot leave a yawning gap of Rs.
5,000 crores of deficit. Already you have
taken a calculated risk. You have to raise
resources. ‘The corporate taxes and the
personal taxes are a very small percentage
of it. Already we are raising resources
through borrowings. Non-tax resources
are already going up. The external re-
sourccs are going up. But there is a limit to
that and there is & price we have to pay
for it. Excise taxcs are bound to be there,
But the point is that we have at present
the industrial sector, the agricultural
sector, the public sector, the private
sector and the employment generation
programme in the rural sector and the
anti=poverty programme. The main point
is all must be absolutely honest. That
is the challenge of the Finance Minister
in this Budget. If we are honest and
pay our taxes honestly, there will be
buoyancy in the current revenue. Every-
thing must be managed more efficiently.
It is a challenge to thc new generation
of the younger educated people who are
managers and technologically oriented
and scientifically trained. Let wus be
more efficient. There should be more
productivity. 1 hope that we will have
a good monsoon on an average and I am
absolutely certain that the industrial
sector will reach 8 to 9% and that the
efficiency of the public sector will
increase, We will surely absorb this
amount of deficit and the country will
march through the first year of the
Seventh Five Year Plan. The first Budget
of this new Government will lay the
foundation of further growth, Detter
efficiency and prosperity and will
bring down poverty an® will promote
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equality.

As the Prime Minister has said we
will bring about a self-reliant economy
and India will ultimately emerge asa
country second to none in the world.

SHRI BRAHMA DUTT (Tehri-
Garhwal) : Mr. Chaiman, Sir, I am
thankful to you for giving me time to
spcak. 1 know that the job of the
Finance Ministcr and that of the Finance
Ministry is very difficult, Two types of
demands are prescnted before them.
On the one hand it is expected of
them to “allocate funds or to take
up some project in a particular region
and on the other hand, different demands
ar# made in respect of certain other
arcas. The Fimnance Minister bas to
perform his job in a very balanced
manner and I congratulatc him on his
presenting a balanced budget. The hon.
Member who spoke before me was saying
that the budget had brought a smile on
every face. It is evident from the smile
on the faces of thc Members on the
other side. Whatever be the reasons
therefor, they did wear a smilc on their
faces.

I am not in favour of going into the
budget speech of any Minister of Finance,
because the speech of the Finance Minis-
ter and the Budget are a process through
which certain social and cconomic
objectives are to be achieved., The
greatest achievement of our country is
that we have succeeded in ensuring
coordination between  parliamentary
democracy and planning. It is a syathcsis
of democratic procedures and planning.
Previously, people were of the view that
it was not possiblec to introduce the
system of planning in a democratic
set-up, but due to the efforts of our
nation-builders, Panditji and Indraji,
we have proved that democracy and
planning can go together. The greatest
achievements of the current year's budget
and the previous budgets have been
that while preparing them, the annual
plans were not only taken into account
but they formed part of the budget. I
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congratulate the Finance  Minister
because he has taken into account the
enhanced plan ontlay in the Budget.

The first budget was presented on 26th
November, 1947 in this country. Perhaps
that budget was of the order of Rs. 400
crores whereas the current year’s budget
is of the order of Rs. 42,000 crores. It
is evident thut the administration and the
public scctor have got a very important
rolc to play. Hence discussion on their
working becones necessary while discus-
sing the budget. During this period
we have made notable achievements
and certain irstilutions have
developed. The Planning Commission
was set up in 1950 and thereafter the
Finance Commission was set up. While
formulating a budget, the Finance Minis-
ter has to take into account the recom-
mcndations of the Planning Commis-
sion and the Finance Commission.
The Fiance Miuister has followed the
same procudure, for which I congratu-
late him. We have made development
possible not only through the budget but
through institutional devices also, such as
the IDBI, NABARD and EXIM Bank
have been set up for the purpose.

I consid.r the budget speech for the
year 1970-71 of the late Shrimati Indira
Gandhi, who held dual charge of the
office of the Prime Minister and that of
the Finance Minister at that time, a
historic document. At fthat time she
had sooken certain words which will
have to remembered for ever and which
every Financc Minister will have to keep
in mind :

“Social, economic and political
statability is not possible without
increase in production and national ine
come. These {wo things are also
not possible without paying due
- attention to the weifare of weaker
sections.”

The Finance Minister has tried to
make these things possible because he
has included new schemes for social
welfare and for weaker sections in tho
Seventh Five Year Plan,
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This budget is important, being a tran-
sitional budget, when the Sixth Five
Year Plan is coming to a close and the
Seventh Plan is about to commence. We
have decided to increase agricultural
production, gross production and also
avenucs of employment in the Seventh
Five Year Plan and sufficient funds have
been provided for this purpose. New
schemes have been drawn up for social
welfare and for the weaker sections and
it is for the first time that a bold measure
has been adopted to compensate the
farmers for the loss suffered by them in
the event of a natural calamity. A
provision of crop insurance has been
meade for small farmers, without pay-
ment of premium. Attention has been
paid towards social security of wecaker
sections, which had not received proper
attention so far, although we had made
big claims to this effect, and a2 sincere
attempt has been made for their uplift-
meat,

I would like to makc a humble sub-
mission. We have seen that in 1970-71,
particularly after that bold step of Bark
Nationalisation, the change witnessed in
one economy was a rcvolutionary one
and that era continuced upto 1976-77
when one gross natioral product increa-
sed to about Rs. 72 thousand crores
from approximately Rs. 36,500 crores.
At the same time, one national savings
trebled to about Rs. 18,000 crores from

Rs. 6800 crores. The foodgrains produc-
tion had risen to 13 crore tonnes form
10 crore tonnes, but unfortunately, aft.r
1976-77 the country witnessed a dark
period. Itis heactening to note that
two Finance Ministers of that period are
hon. Members of this House. But, the
note of warning sounded by the late Smt.
Indira Gandhi in 1970-71 in her
capacity as Prime Minister and Finance

‘ ~ Minister is before us. What she spoke.

~about economic instability and political
in stahility has ultimately come true.
It is very necessary to compare 1977
" with 1980, because much of the criti-
cism against us will be made by -either
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those who were in power between 1977
and 1980 or those who supported them.

We have seen that one gross product
in 1977 was of the order of about Rs.
47,000 crore, which remained static in
1979-80. Foodgrain production declined
from 12.5 crore tonnes to 11 crore
tonnes. The production of one cash
crop, sugarcane, which had a good
support price, declined to 13 crore
tonnes from 18 crore tonncs. Even in
the matter of power generation, the
increase was nominal.

14.00 hrs.

I would like to make to another
submission. Attention has bcen paid to
cven the poorest of the poor in this
Budget. An attempt has been made to
pay full attention to thcem. We have
noted that the income tax limit has bcen
raised. It can be said that oaly
the rich pay income tax, but this lower
middle class always has a revolutionary
potential. I want to tecll those of my
frierds who believe in the theory of
Marx that the lower middie class has
a revolulionary ptential. These friends
of mine admit that they have been
given 50 percent relief,

14.01/2 hrs.

[SHRI ZAINUL BASHER in the
Chtar).

Priority has also been given to the
workers. The first priority given to
them is this, In the event of a unit
becoming sick, the workers are not at
present paid their wages, - or bonus.
But now the salary limit for the purposes
of bonus has been raised from Rs. 750
to Rs. 1600. Provision has also been
made that when a unit is declared sick,
the proprietor will have to come out
with a new scheme if its capital has
gone down by 50 percent. He will haive
to call the general body meeting. He wil
not be given another chance if the entire
capital is wiped out.

From the budget, we scc that the
allocation for the 20-Point Programme
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has been raised from Rs. 4,141 crores
to Rs. 4,900 crores, an increase of 18.3
percent.  Implementation  machinery
rests mostly with the State Governments.
In spite of the weak machinery, the
people have b:uefited from this pro-
gramme to a great cxtcat. When I was
given an opportunity to spzak earlier,
I had said that there was need to being
qualitative change in it. Tt hgnk the
hon. Minister that he has taken adequate
care in this regard.

Security has been provided to the
small farmers, whether they are artisans
or landless pcople. I am thankful to
the Minister for this also. We have
practical expericnce of our National
Rural Employment Programme. The
rural people know it and I have also scen
that there arc villages which have not
been linked by roads, where rivers were
causing soil crosion, which uscd to be
waterlogged, but with the R.L G.E.P.
we have becn able to overcome these
problems. When we visited the villages,
the peoplc told us that this programme
should be continuzd and, if possible, it
should be expanded. Nobody in the
villages expects us to work in the ficlds,
but it is our responsibility to provide
them with facilities. I express my
thanks to the hon. Minister for allocat-
ing an additional amount of Rs. 400
crores for this programme. But, 1 would
like to say that the States which do well
in this programme should be given
some incentive, )

It is generally said that our non-plan
expenditure is increasing. If we go
through the budget carefully, we shall
find that 28 percent of our revenue is
spent on defence. which is absolutely
necessary in the present circumstances,
We pay 26 percent as interest. 15 per-
cent is spent in the form of subsidics on
foodgrains and fertilizers, ctc. to benefit
the farmers. Therefore, it is not correct
to say that our non-plan expenditure is
“xcessive.

Now, let ys take the question of
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deficit. A deficit of Rs. 3674 crore has
been shown in the Budget, but the hon.
Finance Minister had three alternatives
to reduce this deficit. The first was to
levy hcavy taxes which would have
caused rescntment in all sections and at
the same time it would have becn said
that the tax lates in our country were
the highest; or the plan expenditure
could have been slashed down, but that
too would have been suicidal for the
development of the country. He has
neither reduced the plan expenditure
nor levied hcavy taxes., He has taken
recourse to other means and, I think,
our economy has the potential to abosrb
this much of deficit and it will not lead
to adverse conscqucnces. However, I
would like to give some suggestion,
which perhaps, are necessary.

I would like to make a humble
submission that in para 56 of his Budget
Speech, the hon. Minister of Finance
has jaid emphasis on energy and has
sounded a note of warning that, perhaps
we shall not be able to have that much
of petrol, which we had during the last-
five years. That is why he has laid
stress on increasing coal productions and
power generations especially through
Thermal Power Plants. For this, we
ought to have complcte coordination..
When the hon. Minister of Finance was
the Chicf Minister of Uttar Pradesh, he
had entrusted the Department of Electris
city to me. Whencver I asked the Electri-
city Department, they used to tcll me that
good quality coal was not available
I convened a meeting in Calcutta wherein
the Coal India pcople told me that the
wagons were not made available to them.
The Railway pcople said that coal was
not availe because they did not get
traction power. This non-availability of
coal, power and wagons has become a
vicious circke. It needs to be broken.
In this connections, I would like to draw
your attention to two things. If India’s
resources of energy are to be properly
harnessed, [ would again emphasize that
our multi-purpose projects, whether they
are in Kashmir, Himachal Pradesh, Uttar
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Pradesh or even in Nepal, should be
constucted in collaboration with the
Central Government. The multi-purpose
projects on the rivers Teesta is Bengal,
which originates from Sikkim or similar
rivers in Assam and in the South should
be declared National Projects. Similar
rivers are there in our State also, on
which four Bhakhra-Nangal type dams
can be built. More attention should bz
paid to them, as the Himalayas have
inexhaustible rescrves of snow. During
the months of May and June, when there
is acute scarcity of water in the plains,
the rivers fiowing from the Himalayas
have more water and it is our mistake
if we did not exploit them. This is a
very important matter and should be
given consideration, They should be
declared national projects and should
not b: viewed as belonging to a particular
State. In our State, we have the Tchri
Project which will generate 2000 MW,
of electricity. Through multi-purpose
projects only, we can expand our
irrigation potential and can also control
floods. We have rcqussted the Central
Govornment that these projecls should
be constructed jointly by the State and
the Centlre, both sides contribuiting
towards the invcstment. Sharing of
power can be done on the basis of natio-
nal formula, and this has also been left
to the Centre. You must pay attention
to these projects irrespective of their
being in Kashmir, Himachal Pradesh,
hilly region of Uttar Pradesh, Sikkim,
North Eatsern Region or North Bengal,

There is  another important issue
which has not received attention.
The biggest cash crop in our State is
sugar-cane. Our sugar-cane production
is approximately 18 cror: tonnes and
remuneralive price must be paid to the
farmers, otherwies its production will
decline and we will have to import sugar.
If the sugarcane price is linkcd with the
price of sugar, we shall not be able to pay
remunerative price for sugarcane. I have
experience of it myself. When price of
sugarcane was fixed at Rs. 21.50 p.
in U.P., on amount of Rs. 6070 crores
wes paid from the general budget. It
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is a matter of great surprise that even
after twenty to twenty five years, we have
not thought of making alcohol from
sugarcane. By alcohol, I do not mean
the alcohol, which is harmful to human
body. It can be used as an altcrnative
source of cnergy and you can satisfy
the farmers also. Sir, the work in this
direction  was  started in  1974-75
in two countries ic. in Brazil and
India. _In the ycar 1974, 615 million
litres o? alcohnl were produced in Brazil,
whereas in India the production of
alcohol was only 318 million litres. In
193, the production of alcohol rose to
7418 million Jitrers in Brazil, whereas in
India it could be increased to only 545
million litres. It is used in the produc-
tion of fertilizers and rubber and to run
vehicles. I havg a very good document
absut Brazil, but I do not have time to
read from it. I would send it later on
to the hon. Finance Minister, national
policy has been formulaled there. One
million cars are being run there by using
alcoho! as fuel. I would request that be
should pay attention towards this aspect.
Our industry is dependent on alcohol
to a certain extent and thescby our
sugarcane is utilised properly by. We
can pay remuncrative prices to the
farmors, and more oppo.tunities of
employment cou'd also be created. Indus-

* trics would not be concentrated then at

onc placs, but would be disperscd  at
several places. 1t can be uscd as a
subsititute for petrol. It will also increarse
indigenous production and national in-’
come. We should set up labour intensive
industries, which require less capital, as
we have less capital and there is plenty of
manpower. So long as alcohol is in short
supply, wc should not export it. There
are certain people having vested interest,
who wart to export alcoho! by starving
our own industries. Our State has more
alcohol-bascd industries than west Ben-
gal. There were certain occasions when-
alcobol was supplicd to West Bengal for
Uttar Pradesh so that their industries
could continue their operation, asitis a
national industry. Its export should be
banned complctely. Rubber is also
being imported. If deficit has to be
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reduced, the import well have to be
curtailed, There are certain items in
respect of which we commit mistakes
and we want to import alcohol. It has
a by-product, called butadicne, which is
uscd in thc manufacture of artificial
‘rubber. Tax is levied on its import. If
tax on butadicne is abolished, thers
wourld be loss of reveune to the extent
of Rs. 1.5 crores, but there will be a
saving of Rs. 7 crores. 1 wou'd like to
congratulate the Governmeat that it has
strengthened the public  distribution
system. There canaot be a batter method
of controlling the priccs. The Siates hav.
mobilised additional resources  but
there is crosion in the resources of the
public scctor undertakings. There is great
necd for making them more efficient.
A detailed study should be undertaken
in this regard. I would like to remind
the hon. Finance Minister of an impor-
tant observation made by the then
Finance M .nister last year:

[English]

“Somc States have managed their
finances well. They have been able to
- raise additional resources and effec-
tively distributed them to implement
adcquately severaly State ‘Plans.”

[Translation]

In the ncxt paragraph he had added
that

[English]

“For those States who have manag-
ed their finances well, 1 am working
out a suitable scheme to provide some
additional assistance to them in 1984-
85. This is only Just and appro-
priate.”

[Translation]

I am still working for that scheme.
We have been treated like a disciplined
“¢child in a family who gets the minianm
share. Some of our State Governmenity
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have wot obscrved financial discipline
I wou'd like to bifercate financial
discipline in two parts. The plan out-
lay should be fully utilised. Some of
the states reduced their omlay and
21so took overdraft from the Reserve
Bank of India. Here they make a
hue and cry that these states are
being discriminated against. We did
not rcduce our plan outlay. The
out'ay of Sixth Five Ycar Plan in Uttar
Pradesh was Rs. 6200 crores. We
did not take any overdraft for four
ycars and rather spent Rs. 6000 crores
on plan, We were forced to take
overdraft for certain projects. I am
therefore, waiting for that scheme.

I would like to raise one or two
morc points and would like to put
forward certain suggestions.

[English]

SHRI AMAL DATTA : Who is
forcing you to go in for overdraft 7 If
you discipline yoursclf to be within the
allocation......

SHRI BRAHMA DUTT : We cannot
copy indiscipline, We don't want to copy
them. I do not advise anybody to copy
indiscipline for that matter. I would
request the hon. Member that he should
tell his friends that this kind of indisci-
pline is not at all good for the economy.

SHRI AMAL DATTA You talk
about Uttar Pradesh.

SHRI BRAHMA DUTT : For the last
one week, wc have becn hearing here
about Uttar Pradesh.

{Translation]

I would like to submit to the hon,
Finance Minister that he should collect
figures about the amount of overdraft
drawn by various States separately during
the last five ycars and that he should also
see how much of that amount was conver-

‘ted by them into loan. T would also like to
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remind you about the assurance given
last year and would request you to fulfil
that assurance. Although all parts of our
country are very important, one part is
the most important which spreads from
Kashmir to Assam and includes Himachal
Pradesh, Kashmir, the hilly areas of U.P.
certain parts of Bihar and North Bengal
and Sikkim. This is our border area and
this is quite backward: In the last annual
plan, ie., for the year 1984-85, the
plan outlay for this strategic arca was
increased, but on going through this
year's budget. 1 find that no provision
has been made for this area. You
should explain how much provision has
been made this year for thisarca. I do
not say that you have made a lapse
in this regard, because you are very
intelligent and a man of clear percep-
tion but I have been unable to locate
there figures. I therefore request you
that you should clarify the position.

I also went to submit that after about
15 years, we are going to enter the 21st
century. It is of course true the schemes
and projects for which provision has
been made in the budget will be jmple-
menied by next year and the target
fixed in thc Plan. Will bs achieved
within the next 5 years. But you should
have a perspective plannning for 15
years so that we could enter the 21st
century in a proper manner, It is abso~
lutely necessary that while formulating
financial and physical planning, therc
should be man-power plauning also.

There is also a very sensitive issue of
black money in our country. We can
compare it with water in 2 house. There
i3 clean water and dirty water in a
house. The dirty water is generated on
its own and it is not possible to check it
all of a sudden. We should make use of
it prudently. Similarly we cannot
control black money all of a sudden, but
some steps should be taken to utilise the
exiting black money for social purposes.
I think that if we could do something in
this direction and could utilise the black
money for reclamnation of crores of acres
of barren land, social forestry and to pro-
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vide housing to the rural as well as urban
poor, we would bo able to fulfil the social
obligations, and the plans formutated by
the municipal boards, State Governments
and Central Government, could also be
implemented. This will definitely be a
bold step and will bo helpful iacurbing
black money. OQur economists should
considcr this issue seriously.

I would like to mention here one
thing more National savings are an
alternative to taxes for any State or
Central Goverament, It is an admitted
fact that our national savings have
increased considerably and their impact is
also good but the proczdure is very
complicated and people are not sure about
the repayment of the money deposited
by them. People, told me only yesterday
that they had to face many difficulties in
getting back their money. Sometimes
payments are held up on the pretext
that the signatures do not tally and some-
times on some other pretext. I would
like to say that the procedure should be
simplified. I congratulate the Finance
Minister on the steps taken by him to
encourage national savings.

In the end I would like to say that
when I came to Parliament for the first
time, I became nervous. Everything
appeared yellow to moe and I was
apprehensive that I might be suffering
from jaundice, but later on I came to
know that it was the opposition which
was suffering from jaundice. It is a matter
of joy that the opposition has now
gained immunity against jaundice I request
them not to have a jaundiced new of
this budget. If they try to go deep into
this budget, they will find that......

{Interruptions).

I, therefore, congratulate the Finance
Minister on prescuting this imaginative
Budget and hope that the work initiated
by him will be completed ia this very
year, If we sec the Budget with a
balanced out‘ook, we shall find that
weaker sections will get relief, produc-
tion will increase and employment oppor-
rtunitics will also ingreass. [ am fully
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confident that we sha'l be able is achicve
the 1argets of the Seventh Plan.

We could not achieve all the targets of
of the Sixth Five Year Plan but whatever
has been achieved has exceeded the
overall targets. We must analyse there
sectors where we could not achieve the
targets. Monitoring of plans is absolutely
necessary. The States, which cut the
size of plans or neglect them, should be
penalised and there which achieve targets,
should get incentives.

[ English]

SHRI SOMNATH RATH (Aska) : Mr.
Chairman, Sir, the Budget has well
reflected the first post-election policy
declaration of our Prime Minister, Rajivji,
the man of the year declared by the
National Integration Assembly for his
contribution to the world peace.

SHRI AMAL DATTA : Where is

that ?

SHRI SOMNATH RATII : You know
that.

Y congratulate the Finance Minister,
since the Budget is an exercise in precision
and simplicity. The Budget carries the
message of our Hon. Prime Minister
for drafting a new educational policy.

The QGovernment is committed to
stamping out black money. The Budget
has provided more relief to the poorer
sections. It is intended to promote a
non-inflationary climate, about which I
will speak at the end. 1t carries a host
of incentives for the industries,
agriculturists and workers for increcased
production as well as for exports and
thus facilitate the generation of more
internal resources. The Budget has
given a new orientation to the hopes and
aspirations of the people. It has mapped
out a strategy for the mobilisation of
additional resources and necessary
incentives arc provided for value-added

sxportg,
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The Budget embodies the Prime
Minister's declaration of growth with
justice which is to be realised within a
stipulated tim:-table, The proposals have
been incorporated to improve producti-
vity and utilise modern technology, giving
a new impetus to exports.

The Budget reflects the commitments
given to the pcople by our Government
and it sets up a goal for a new economic
and social order. The Government has
got the political will to implement all
that the Government promised,

This is the first Budget of the present
Government coinciding with the start of
the 7th Plan. Our burdens and
responsibilities are immense. Qur road
is long and arduous. The Budget gives
relicf  substantially to almost ali
catcegories of tax-payers; individual and
corporate, generate more employment,
a measure which gives social security to
the poor. The tax relief givea to the
low income group of tax-payers, raising
the tax limit from Rs. 15,000 to
Rs. 18,000 has, certainly, been a relief
to ten lakhs of people. Abolition of
estate duty, compulsory deposit scheme
and also the relief in wealth tax are
certainly tobe welcomed. As for the
customs duty, it is seen that in some
cases it has becen abolished and in some
cages it has been reduced. As for crop
insurance, it was only a declared policy
hitherto. And now, it is going to be
implemented in a comprehehsive manner.
Of course some States like Orissa have
donc it in a smail way. As you know, -
two-thirds of the premium will be
subscribed aod a large number of
agriculturists will be immensely helped.
Of course, it will be applicable to who
have takcn loans, it requires further
examination also. It gives hope to
fulfil the aspirations of agriculturists,
who are the backbone of India.

Sir, it is said that bacause of a deficit
of Rs. 3,349 crores, it may lead to
inflation. I invite your kind attention
to the fact that the budgetary gap for
the year 1984-8 5 was originally Rs, 1773
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crores, and it had gone upto nearly
Rs. 4,000 crores, but inflation was
effectively controlled.  Similarly, now
also inflation cas be controlled. One
such step providrd in the budget is the
decision to permit donations by companies
to political parties, 1t would go a long
way in cradicating political corruption
and also to put an end to some extent,
to black money and ultilise it properly.

Sir, it is a courageous budget. My
Hon. friend from the Opposition quoted
Palkhivala. With your permission I
want to invite the attention of the Hon.
Member (he is not present in the House
pow) to what Shri Palkhivala has said
now. It is published in the Statesman
today. He has said and I quote—

“...cpoch-making  budget for
redesigning India...The budget will
perhaps be the biggest cconomic story
of Asia in the current year-. Only one
man—the  Prime Minister—was
responsible for this overdue change...”

—‘Oualy on¢ man’, that is what I wish
to emphasise upon.

It is said by the Oppositon that the
Government has not given due attention
to dry-land farming. But I know for
certain, as a previous Agriculture
Minister of Orissa, that this Government
in this present financial year has given
due asttention to dry land farming.
For instance, Orissa has got Rs. 6
crores from the Central Government to
be utilised for water harvesting structures,
that are small irrigation projects and
their aim is three-fold. It is to stop
soil erosion, to irrigate the dry lands if
not in Rabi, certainly in Kharif and give
relief to the cultivators and also to raise
the water strata in the ground level.
Similarly the Central Government has
given Rs. 10 lakhs every year for five
years for intensive rice cultivation and
also intensive wheat cultivation in many
Panchayat Samities. This ycar, many
more Panchayat Samities are going to be
jncluded; and Rs, 10 lakbs will be
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given to cultivators by way of subsidy,
fertillzer, agricultural  implements,
pesticide and also to impart knawledge
in technology and science for more
production. Loan and subsidy have also
been given to grow more oilsceds. For
the coming financial year, it has already
been  declared that some more
panchayat samitics are going to be
included in this scheme also. As such,
though we are scif-sufficient in agricul-
tural production, sufficicnt atiention has
been given (0 increase agricultural
production and also to help the
agriculturists.

In a growing and dcveloping country
like ours, a deficit budget is necessary
for devcloping our country. So, I
wou'd request the Hon. Members to go
through the cconomic theory to know
this. As far as Orissa is concerned, I
would request the Hon.  Finance
Minister to allocate sufficicnt funds set
up the second steel plant which is the
crying nced of the State. Since about
80 percent of the population in Orissa
is agriculturist, the Orissa Government
has requested for being given sufficient
fund for irrigation projects. As such I
aguin rcquest that sufficient amount for
the second steel plant in Orissa and
suflicicnt amount for the irrigation and
power projects may please be allocated.

1 once again support the Budget and
hope our country will risc further and
will be a self-sufficicnt country in all
respects.

SHRI HANNAN MOLLAH
(Uluberia) : Mr. Chairman, members from
th: treasury benches have given their
opinions which are quite different from
the opinions of the common people
outside the House. Before going into
the details of the budget exercises of the
Finance Minister, I want to make
some comments regarding the philosophy
which Mr, Bhagat mentioned. Attempts
heve been made for the last few months
to build up a myth by the monopoly-led
Press and Government media that the days
of obsolescence have gone. A new era
begins 8nd & new leader of the méw



213 General Budget, 1983-86 PHALGUNA 30,1906(SAKA) General Budget, 1985-86- 214

—General Discussion

and  Supplementary

Demands for Grants
(Gen.), 1984-85

government also promised to take the
country into the 21st century with all
its essence. But, many people are
surprisingly thinking how it will happen.

Will it be on the burnt of mediaeval
backwardness, or will it be based on
the colonial leg:cies ? What will be the
change ? What will be the philosophy
behind the change ? Aayhow, some
indications werc made by soms uttcrances
of the leaders of the Guvernment.
But now. Mr. V. P, Singh has come
forward with his Budget which unveils
the ‘mask off the idal {fhe Govern-
ment want to build up. Though the
Prime Minister said two days ag»y that
he wou!d not change anything which
was initiated or introduccd by Pandit
Jawaharlal Nehru, his Finance Minister
Mr. V. P. Singh is much more inspircd
by Reagonomics, not by Paadit
Jawaharlal Nehru's so-called  mixed
economy. This is the philosophy now
they are thinking of pursuing. And wc
sec in this Budget that there is a definite
shift towards th: so-called frec cconomy
through the sta1c: of libzralisation,

1t is not for nothing that the Press led
by the monopolists is hailing the Budgst.
They have said that it is aa cpoch-
making budget a budgzet, with a direction
and it is a dircction dcfinitely towards
the socalled free economy.

Now, nodody can blame the Govern-
ment that they are believing in fake
socialism. Earlier, it was fake socialism.
Now nobody can blame them. They
have got thzir direction.

Aund, this new Budget has inspired the
entire exploiting class in the country,
the big mounopolists the capitalists, the
vested interests and all their allies and
one of the staunchest supporters, Mr.
Palkhiwala, was quoted here. He
demanded ycsterday, that it was good,
that we should come forward for de-
nationalisation of public sector. Now
that is the voice of the monopolists and
the Government i8 going towards that

* direction.

Our Party, the Commuuist Party of

India (Marxist) assesses the character
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of this Government that it isa bourgeois
landlord Govercment, led by big
bourgeois and constantly callaborating
with foreign capitalists. And this Budget
proves our point.

AN HON. MEMBER : For, K.G.B,

SHRT HANNAN MOLLAH : That, I
know. Thry arc saying you, otherwise
you wou'd have gone somewhere else.

You are boasting of your balance of
payments.

So, this Budget, in the words of a
renowned economist, is a Budg:t that
d:livers g-eatest goods for the smallest
number. That is the real character of
this Budget.

Now, let mz show you how this Budget
is going to scrve the interesis of the ruling
clhiss.  Sine: Tadependence no  Budget
placed in this august House gave so
much,—maximum concession—to such a
minimum number of pcoople of the
country. In sp.te of its facade of populist
stance and some of its marginal relief
maeasures, th: burden of high taxation
and the hefty imposition of railway
freight and fare will create big
inflationary pressurcs.

If that becomes a rcality, then the
lifz of thc common man will be miscrable
during the coming yeus, They are
talking of their performancss. The
Economic Survey prescated by the
Finwnce Minister to this House, also
indicatcs that there arc sighs of straias
on cconomy in many urcas ard there is
a serious pressure on baliinces of
payments which may hav: impcatioas
on price situation. They cannot deny
that factor. The agriculiural product on
this year may increase by one per cent
only, but for the n-xt year thcy depend
mostly on God and good monsoon. This
year the Gross Domestic Capital
Formation is less by .04 ‘psr cent as
compared to last year’s. I may mention
some of thc negative points. About
power situation, in spite of their talking
so much on power front, the fact is
that the pace of addition to new capacity
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has slowed down. Though actual
production of coal has incrcased, yet
it is much below the target, Mr.
Bhagat talked about fulfilment of targets
in many areas. 1 will pinpoint some of
the areas where targets have not been
fulfilled. In cach of the last three Five
Year Plans the industrial growth has
been below the target. Tais is a matter
of concern.  You have liberalised
industrial policy. What docs that inidi-
cate ? I need not deal with it bucause
all of you know it better. Regarding
prices, the Economic Survey says that
the prices of pulses have increased by
24 per cent. About many problems,
the Economic Survey says that unless
these are overcome, there would be a
great strain on thc Scventh Plan. These
are some of the points madc in the
Economic Survey. So, .it is not that
things are very rosy as some friends form
the opposite benches are trying to present
here. )

Take the question of planned
development of our economy. What is
the position there ? When the country
is passing through a scrious unenploy-
ment situation, successive Five Year
Plans have been leaving behind much
more uncmployed; the figure has already
crossed the mark of 25 million
unemployed. In the rural as well as
urban areas, more than 50 per cent of
the people are living below the poverty
line, When all these, things are there,
what is the position of the Plan outlay
for the next year 7 There is only a
5.75 per cent increasc over the last
year's revised estimates.

But if we take into account the price
rise during the last year—of course, they
always play with the figures and they
show the figures according to their
copvenient—from April to December the
price risc was 7.5 per cent. In this context
if we sce the increase of 5.75 per cent in
the Plan allocation for this year, it is
lower than the Iast year's allocation. The
Finance Minister has mentioned in his
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Budget Speech that we are not going in
for new ‘projects, we will try to maintain
only the on-going projects. That means
next year the plan development will be
stagnant, This is what the Budget
envisages. The Centre has reduced
allocation in many sectors, Some of
these arc rural development, small indus-
try, iron and steel industry, consumer
goods industry, railway aad tele-
communications, The allotment of funds
to these scectors for the coming year is
lower than even the last year. It will
definitely damage the growth poteatial of
our country's «conomy during the next
year.

My next point is about the inflationary
possibilitics. The Minister in his Budget
Specch has said that anyone who lives
within his means, suffcrs from lack of
imagination. Thanks to his imagination,
Day in and day out they have been
blaming the States for their fa‘lure in
respect of resource mobilisation. But
what has been happening here ? They
ars depending on deficit financing. One
Hon. Member said it is necessary. But
to what extent, that is the question. It
is just like somebody who begs, to
purchase some gift. Earlier we have
been seeing deficit financing for develop-
ment, this time we are seeing deficit
financing for giving concessioins to the
monopolists and to the vested interests.
Last year, initially therc was a deficit of
Rs. 1,773 crores but it actually went up
to Rs, 3,985 crores. This year it is
estimated at Rs. 3,349 crorcs which is
about three per cent of the GNP, but the
Finance Minister says it is not much.
For the last fcw years it his become a
practice to say like this. if you add the
Government borrowings of Rs. 3,500
crores to the estimated deficit, the total
will come to Rs. 6,849 crores. This
will be met through bank financing. If,
as in the last year, this year also the
deficit becomes double, if the bad
monsoon is there, if favourable factors
do not play, what will happen ? Govern-
ment is making this calculation with the
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hope that there will be good monsoon,
but if it happens otherwise, can you
imagine what will happen ? I would say
that keeping such a big budgetary gap
with the hope on the God, will lead you
nowhere.

It is a gomble. I think it is a
gambler’s budgct, gambling with the state
of the economy of our country.

Thirdly, take the question of price rise.
The history of our economy is a history
of continuous pricc risc, beyond the

capacity of the purchasing power of the
people. It will be more in the coming
Years. This budget gives a big push to

the price rise, which is already io opera-.

tion in the market for the last one
mionth. Some people are happy because
some relief is provided in the budget, at
least for the lower slab tax payers. But
when they go to the market to buy
things, they will find that they have to
pay more,

Shri Bansilal has already taken his
toll of nearly Rs. 500 crores. Now the
petrolcum products are going to cost
more by Rs. 1400 crores. Many items
are produced out of petrolcum. Price
of all such items will go up and it will
be a serious blow to the economic capa-
bility of the people. Out of the additional
tax burden of Rs. 1,131 crores, you are
giving concession to the indirect tax of
584 crores to the rich. Therefore. while
the rich will benefit, the common people
will have to bear more burden.

Already, the value of the rupee has
come down and people are suffering on
account of that. In addition, when
there is a heavy dose of taxation, they
will find themselves in a very serious
situation.

During the period January to December
1984 the wholesale price went up from
320 to 337. During thn same period,
the consumer price index went up from
559 to 588. It is significant that out of
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the 360 commodities which are taken
igto account for the wholcsale price
index, the prices of only 40 agricuitural
commodities haue shown some decline.
In the case of the other 206 items, the
prices have increased. 87 of these items
are produced by the monopolists. This
is the situation, The old policy of pump-
ing money from 99 percent of the
people to bencefit one puercent still conti-
nues. This is the philisophy and policy
of the Government and it is confirmed
by this budget.

You are giving concessions to the
monopoly houses, to the industrialists.
They are very happy and jubilant. The
stockmarket is boomirg, therc are black-
marketeers everywhere, in spite of your
crusade against black money. Everybody
knows what will happen. If you look at
what has happencd during the last 37
years, never before since independence
have such big concessions been given to
the exploiters of our country.

The Finance Minister has given the
concession worth Rs. 200 crores to four
million tax payers. So out of 350 million
income earners 346 million income
earners will have no bencfit. The burden
of Rs. 200 crorcs caused by giving
concession to 4 million people will be
realised from them.

Now, I come to the question of exemp-
tions to the companics. The Government
says that surcharge on income-tax has
bzen exempted. I ask how many people
are there who arc getting this benefit.
This redution in direct texes will only
shift the burden of a few on the sholder
of maay. This is what is going to
happen.

They have imposed excise duty on 35
items like Bidi, vegetable products, soap,
cotton and woolen fabrics, paper, plastic,
acrated water, cement, class, steel
products, Pan Masala, footwear etc.  All
are coated with big tax Masala.
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MR. CHAIRMAN : You have taken
almost 23 minutes  Another Member,
Mr. Amal Datta will also like to take
full time. Now, that is up to you to
adjust your time,

SHRI HANNAN MOLLAH : In this
way you ere taking away Rs. 259 crores
to give concession to the pzopel who are
exempted from Wealth Tax, Estate Daty
and things like that. So, these are the
shifting of burdens in your policy.

The MRTP Houses are dancing,
because their cxemption limit has been
raised five timcs,

As a rcsult 49 big houses are now
waiting to cross the border line and get
benefit.  You have given other benefits
to them also. You have raiscd the
maximum limit of interest payable on
unrccovered debentures issucd to MRTP
non"FERA companies. Apart from these
you have given them several other
benefits,

When you are giving so many conces-
slons to the big houses it is quite clear
that they will recipocate as ‘you waat.
And in the Budget itse!f you have
promiscd that ycu will allow them to
pay to politica! party; and to whom they
will puy, everybody knows. So, you will
allow them to loot the country and you
will share a portion of the loot from
those looters for the benefit of your
political party, to purchase votcs and to
befool the people.

Now, take the question of public debts.
What is your Budget giving 7 It will help
increasc the publc dcbt to Rs. 87,062
crores with the result that per-capita
debt of the citizens of the contry will
come to Rs, 1,243, Where are you
taking the contry, Iask. You continue
to burden them with debts. Therefore,
I say that yours is a Government which
was born in dibt. You are living in
debt and definitely you will die in debt.
This is the situation where you are
leading the couniry to. I hope
the entire country will try to save
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itslf by expediting your death, to avoid
their death.  You can imagine what will
happen when you start repaying IMF
loans from next year.

15.00 hrs.

Next, I want to deal with the question
of balancc of "payments. What is
happening  there 7 The  Economic
Survey has mentioned about the strain
on the balance of payments, and the
trade deficit in the first eight months of
1984-85 is estimated at Rs. 3,017 croses
as against Rs. 3,080 crores last year.
It is a very marginal increasc, How? It is
because of good harvest. T1 is the
contribution of the agricuiturists of our
country, the peasants, and food monsoon
also that helped you. You deny
remuncrative prices to the agricultural
producers. All these things helped you
this year. Sccondly, your c-ude oil
imports were less in the current year.
Last year, we puid less on those two
articles. In spite of that, the increase
in the cxport carning is not much,
Actually, in the Economic Survey
it has becn mentioned that in terms of
money value our cxport has increased.
But the quantum of many commoditics
like coffce, cashew, rice, cardamom, oil
cake, iron ore, jute, engineering, leather
goods, evea crude oil and all these things
is going down. In terms of moncy value
you are iic:rasing the cxports, but in
terms of quantum, you are exparting less.
This is the cconomy towards which you
are leading the country,

The decrease in the export of engi
neering goods is the maximum. You
want to take the couatry to 21st century,
and your export of engineering goods is
going down. Last year the situation was
very much damaging. (Interruptions). Mr.
Tewary, T do not know what will happen.
Only rigging wil! not help, or deciaring
the ML A as won after hc has lost the
e'ection is not good (Interruptions).

You have taken the IMF loan. To
repay that loan, you will take another



221 General Budget, 198586 PHALGUNA 30, 1906(S4KA) General Budget, 1985-86 222

—General Discussion

and  Supplementary

Demands for Grants
(Gen.), 1984-85

loan. This is the hand-to-mouth situation
that is going on. When you start repay-
ing the IMF !can there will be more
strain. With this the trade deficit will
increase and the balance of puyments
position will not be a happy situation.

Then I want to say something about
overdraft and borrowing. You have
increased Central assistance ard borrow-
ing to the States. But cantinucusly you
are taking some items out of the States’
purview. So, they cannot tax them
with the result that their share is
constant'y going down. The Moember
who spoke earlier explained that. So, [
am not going into that.

The second question is that you are

asking the States to be disciplined. What

is meant by “disciplined’ 7 Ali the Siates
put together, how much was their total
cverdraft It was around Rs. 2000
crores, and your deficit ficancing is
alreadv Rs. 3,900 crores, say, around
Rs. 4000 crores. So, is this the dicipline
you want to tcach thc States ? The
States take overdrafi—it is not anybody’s
money—they give 13 percent interest, and
for your deficit finarcing you are giving
only § percent inturest to the bank. Still
you are asking thc States to be disci-
plined.

*Bhoot ke munk men Rram ka naam jaisa.

Jf the inter-State consignment transfer
is implemented, the States can gain
something. All the Chief Ministers have
agreed on that. But still you are not
implementing that. You havenot br. ught
in any legislation in Parliament in this
regard. It is because so long as Parlia=
ment does not passthe Bill, the inter State
consigrment transfer will not be cffected.
The States are being deprived.

Icome to the question of freight
equalisation. Your predecessor  hed
promised that this would be phased out.
But in the Budget nothing of that sort
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was mentioned. Only during the debate
on the National Transport Poiicy, it was
told that they were trying to implement
it in respect of steel ard cement  What
about coal ? There is a constant attack
on the Eastern region to fiinish the
economy in those States, I do not know
what is the inspiration or gain that they
get.  (Interruprions). It is a discrmina-
tion against  the Eustern region,
coal producicg region. These are the
problems of the States. The VIII Finance
Commission had recommerdecd something
but you have denied it to us.

I come to the question of State's Pian.
It is not yet finaliscd. They arc going
to implement the Plan from rext month
but not a sirgle State has finalised the
Plan. But tho most unfortunate thing
is that the West Bengal Governmeat did
not get a single pie last ycar for the
State Pian. Here is a lctter of 8th
July, 1984 from the Finance Minister,
West Bengal to the Deputy Chairman,
Planning Commission. Another letter
was sent by the West Bengal Chief
Minister to the Union Finance Minister
on 25th July, 1984. On more letter
was written on 14th August, 1984
addresecd t, the Union Minister for
Planning, Shri P.C. Sethi.

(Interruptions)

MR. CHAIRMAN :
Let him speak.

Ordcr Piease.

SHRI HANNAN MOLLAH : And then
again, the West Bengal Finauce Minister
sent a Telex Message to Shri V.P. Singh,
Union Finance Minister, Oaly a few
days are left. But you have not given a
single pie for the Piaa budget for the
last year. Is it not a conspiracy to
destroy the economy cf the State for
political reasons ? 1 d> not know what

is the meaning of this typs of dealing.
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Sir, 1 want to say sometning about
the industrial sicknhess. What is the
reason for sickness ? Take for example,
jute industry. Because of your wrong
policy, industrialists to take out the
capital elsewhere. They are not
modernising the existing machinery.
They are not giving proper attention to
the industry. With the result, this
industry is becoming sick, I want to
mention one thing about textiles, From
1938 to 1948, textile industry had a
capital f only Rs., 50 crores. But their
earning during that period was more
than Rs. 300 crores. It was Rs. 372
crores.

For an investment of Rs. 50 crores,
they earned Rs. 300 crores as profit.
Those who are managing this industry
are shifting the capital to other scctor.
Becausc of the attitude of the manage-
ment and the industrialists, the industry
is becoming sick, Now, you have decided
to set up a commission. If a unit
becomes sick, you will not allow them
loan for the business. That is good.
But I wan to know why are you not reali
sing it from the assets of the Directors
who are responsible for making the unit
sick and who made moncy for personal
gains ? Why are you not attaching
their assets or confiscating their assets ?
You are responsible for this question,
(Interruptions)

Now, I want to make a comment on
the question of relief to some scction of
the people. The bonus limit has been
raised to Rs. 1650. The annual income
of the employecs who come within this
limit will be more than Rs. 19,000
and, if the bouns is added, it will be more
than Rs. 20,000, They will come
within the slab of income-tax and they
will have to pay more tax. So, they
are giving something in onec wayand they
are taking it back in another way,

They are talking about the abolition
of CDS this year. 1t is their baby.
Why do they boast of abolishing CDS ?
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It is not our child. Whether they kill
it or abort it, it i8 their baby. They are
now taking the credit for abolishing
it.

In the past, they have said that they
will do many good things for the
common people. But 21l those things
do not reach the common people. They
have fixed an agricultural labcur wege
in some States. But nobody gets it.
This ts the reality. As regards the
crop insurance scheme, we do not know
who Wwill get benefit. Like all other
schemes, the actual benefit will gotaa
small secction of pcople, the richer
peaple, the kulaks znd all that. The
smai] and marginal poor peasants will
not get the benefit. So, thcy should
spell out clearly as to what is the idea
behind it. Who will be able to pay
the premium ? It is only those who
have got the surplus. The small poor
peasant will not have any surplus.

They are talkirg about the sosial
security scheme for agricultural labour.
In many States ruled by Congress-l, they
are earning only Rs, 3 or Rs. 4 or Rs. 5
a day. How will they be able to pay the
premium ? Where is the question of
paying it ? Let them tell us how the
crop insurance scheme will be worked
out and how it will beaefit the poor pea-
sant. Thousands of Scheduled Caste and
Sche duled Tribe people are being killed
by the landlords in the name of caste-
riots. It is actually the laud struggle. The
landlords kill the agricultural labour.
It is not a caste struggle. What will be
the position 7 If these people are killed
by the landlords, th.y will haveto
accept their deaths and compenaste them
through this social security scheme. All
these things should be clarified.

In conclusion, I want to say that
this Budget is a clear indication of
further concessions to the irdustry.
They have already given many concessions
and they have promised many more
concession to be given gradually, They
are giving much more sybsidy in respect
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of export and import and in other cages
also, At the same time, for the
common people, they are saying that if
the monsoop is better, then everything
will be better. Now, if it is not better,
what will happen ? Then, they will say
that there will be more taxes and they
will have to mobilise resources in one
way or other, So, in this Budget, there
more concession to the rich people and
more burden on the 99 percent of the
common people of this country.

This is the direction and the main
thrust of your Budget. It is an anti-people
Budget. It is a Budget against the common
people. It is 2 Budget of the mono-
polists ard vested interests. It is a Budget
of the gamblers also. This Budget will
not serve the economy of our country.
Rather, it will create problems for our
economy and it will make the living
conditions of our people much more
difficutlt.

With these words, I oppose the
Budget lock, stock and barrel.

[ Translation]

SHRI BANWARI LAL PUROHIT
(Nagpur) : Mr. Chairman, Sir, I support
the Budget. I have been elected asa
Member of Lok Sabha for the first time.
I went to the library and tried to go
through all thec Budget speeches made 8o
far. I have seen from the speeches
made so far by the Members of the
Opposition, that they had criticised each
and every of the Government whether it
was wrong or right, So, if the Members
from the Opposition criticise the Budget
this time also, there is nothing new about
it.

Just before me, an Hon., Member of
the CPI(M) levelled against us and
our Government baseless charges of pre-
paring this Budget under the influence of
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foreign powers. They are at liberty to
say anything but our reply to them is
that you are, of course, sitting here but
you®*. Then how would you take it ?

What is the use of sayirg baseless
things ? You can criticise but the
criticism should be mecaningful. This is
an important subject and it take conside-
rable time of the House. Mere criticism
and bascless charges will not serve any
purpose. Youcan give suggestions for
improvement where necessary. But you
have not been able to give a single sugges-
t‘'on. There being no flaw, what sugges-
tions could yougive ? I would like to
say that this is the best Budget presonted

" 80 far.

15,17 hrs.

[SHRIMATI BASAVARAJESWARI

in the Chair]

The Opposition Members have levelled
the charge that Government have helped
the capitalists in this Budget by reducing
the income tax slab. You should go
into the spirit behind it and see why this
rate has been reduced by the Finance
Minister. On the one hand you say
that in one hour black money to the
extent of crores of rupees is gencrated
whereas on the other hand you demand
that there should be no reduction in tax,
Prominent cconomists are of the view
that our rate of taxation is very high and
as a result thereof the public and
capitalists generate black money in order
to evade taxes. I would like to 82y that
it is @ sort of incentive so that their
interest in gonerating black money could
be curbed, But it can also be said that
those in the habit of daing so will
continue to generate black money. The
Government, by effecting reduction in
the tax-rate, have given an opportunity to
capitalists not to generrte black monesy,
A provision for speccial courts has been

s

**Expunged a8 erdered by the Chair.
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g:de for thjs purposc and the State
vernments would be consuited about
it. T am of the view that the question of
special courts should not be left to
State Governments. You have got the
requisite machinery, you have tribuaals,
etc. All the economic offences should
be dealt with through these tribunals
and by setting up more tribuonals, Per-
sons guilty of generating black money
should be awarded deterrent punishment
8o that every scope of generating black
money is obviated.

I would like to tell my friends in the
Opposition that cur Government fulfils
thc assurances given to the pcople. You
might have seen that programmes
chalkcd out during this short span have
bcen implemented. I would like to

urge upon the Finance Minister that the

matter regarding sctting up of special
courts should not be left the State
Governments; it will be a waste of time.
1t is the duty of the Central Government
to set up courts, dispose of cascs and
punish the offenders. This matter should
not be 1eft to the State Governments 28
two or three Statcs are being ruled by the
Opposition and they are determined to
make your policies a failure. You will
not get cooperation from them. We
must ensure the success of the important
schemes. (Interruptions)

Please go through the Budget and then
only say anything. Also study the provi
gion made initin respect of setting up
of courts.

The Opposition has levelled a sarious
charge that duty imposzd on petrol and
crude oil is on the high side. You know
who owns motor vehicles. It is the

rich who own them, and, therefore, duty

hes to be levied on it.

Sir, I would like to submit that the
price of keyosene, whi.h is used by poor
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people, should got be increased. = The
duty imposed on keroscne ahould be
reduced. In addition, hike in price of
cooking gas, which is used by the middle
class people, should also be withdrawn.
If duty is increased on thzse two itmes,
Opposition will have an opportunity to
criticise the Govcrnment .

I would like to make mention about
essential commodities, includirg oil, ete.
We have observed that there is a lot of
fluctuation in their prices. When the
commodities come to the market, the
prices come down and the godowns are
filled with those commeodities. Later
on when the consumer goes to buy the
same commodity he has to pay a very
high price. So, you will have to check
the fluctuntion in the prices of the cssen-
tial commodities. The Gavernment
should pay serious attention to this
aspect,

Take the price of edible 0il. Some-
times itis Rs. 10, sometimes Rs. 15
and somstimes Rs. 18. When its price
i8 Rs. 10, the farmer getsa very law
prices but later on, the consumer has to
ply a very high price. It is a big
problem and we will have to pay attens
tion towards this, For this, even if you
have to creatc a buffer stock, you sheuld
do so but the essential commodities must
be brought down.

Mr. Chairman, Sir, I would now like
to speak on the most revolutionary step
thet has been taken. The limit for small
scale industries has been raised from Rs.
20 lakhs to Rs. 35 lakhs. Everyone
should welcome the steps taken for the
development of small scale industries.
This scctor will provide more opprtuni-
ties for employment. We hoartily thank
you for this but it is a matter of regret
that no extra incentives has beon given
to the small scall industnes. but the
incentives have been given to big indus-
tries and small scale industries alike. For
creating maximum opportunities for
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employment, for the development of the
villages and for the setting up of new
industries, it is necessary that small
scale industries be provide with more
facilitics. Small scale industries should
also bs given such incentives as may
help in their expansion and thereby
creates morc and more job opportunities.

I would also like to say that ever since
gas was discovered in Bomby High with
the efforts of ONGC, our country has
madc much progress in this field. Today,
we can think of self-sufficiency in.
petroleum products in the near future,
but I would like 1o submit one thing in
this regard. You propose to set up ten
big fertiliser plants in the country which
will be based on gas being cxploited from
the sca in Maharashtra. This guas will
dc supplied through pipelines to U P.,
Rajasthan, Gujarat and other parts of
the country. You are sctt'ng up four
plants in U.P. and also in Rajasthan and
other parts but in Maharashtra where
the gas has been found you arc establish-
ing ouly one plant. You will be spend-
ing lot of moaey on laying the pipelines
in different parts of the country but the
people of Vidarbha, who hive been
demanding at Icast on¢ gas-lascd fertilizer
and petro chcmical complex in their
.Tegion, have not been provided with
thc same. There. are eight districts in
Vidarbha, We are also the citizens of
India. In 1977 when for the first time
oil was struck and work had started, we
had gonc there and discussed about it,
Since then we have becn raising our
voice for this complex but till today our
demand has not been acceded to. Can you
not provide a petro chemical complex to
the people f Vidarbha ? Kindly think
seriously gbout it. The Hon. Miaister
informs us that because of certain
technical reasons, they cannot set up
the complex. What are those technical
reasons 7 Is the land ia Vidarbha
uneven 7 What is that t:chnical reason
due to which U.P. can have four plauts,
but in Mahardshtra only one plant is
provided ? Can you mnot provide two
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plants ih Maharashtre ? Kindly think
about it and provide at lcast one plant
to Vidarbha,

There were several press reports to
the effcct that the Central Government
wants to abolish sales tax and cctroi and
there was a discussion in the Vidhan
Sabha also but noihing is being heard
about this now. We come to. know from
the newspapers that some Chief Ministers
are vehcmently opposing the abolition.
Our advice is that you should do what
is good in the interest of the people and
abolish sales tax and octroi. The aboli-
tion of Qctroi and Sales tax will help the
speedy movement of goods and tho
people also will be relieved of the
difficulties, The Central Government is
committed on this issue. It is your duty
to fulfil it. If any Chief Ministcr has
any objection, that shounld be sorted out
promptly bul a decision must be taken so
that the people facing difficulty in

.conneclion with sales tax and octroi are

relieved of it, Besides, there will be
specdy movement of traffic. If you do
this, the country and its industries will
develop further.

Lastly, T would submit that there has
been considerable increase in the number
of people living in slums. More than
half the people of Bombay live in slums,
Similarly, in Pune and Nagpur, the
condition of pcople living in slums is
miserable. Keeping in view their condi-
tion, there is nced to implement your

"Slum Improvemcat Scheme under the 20~

Point Programme. The money provided
for this Scheml is not sufficient. There
is & big housing problem as also sanita-
tion problem. The funds made available
are too meagre. I request that the
amount for this Scheme should be

. increased. Once again 1 heartily congrae

tulate the Hon. Finance Minister and
hope that he will, after considering my
suggestions, take some decisions. | am
thankful to Mr. Chairman also for giving
me an opportunity to speak.
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SHRI C.P. THAKUR (Patna) : [
thank you, Madam Chairman, for giving
me this opportunity to speak on this

budget.

I rise to support the wonderful budget
of our Finance Ministcr. The ycar 1985
is the Year of the Youth, and it isin
the fitness of things that we have got a
youthful leadership in our Prime Minis-
ter who, in response ta the massive
mandate given by thc people, has given

- avery tax-cutting, forward-looking and
growth-promoting budget, and also the
.ther philosophy behind this budget is
that for the first time an attempt has
been made to inject honest in the finan-
cial mangement of the country.

Madam Chairman, some critics have
said that this is a rightist budget or that
it is only for the few poople or it is only
for the middle class. It we analyse this
budget we find that it has given conces-
gion o the income tax payers, small
and big industrialists and there are many
anti-poverty progremmes. So, I say that
this budget is for all and not for one
section,

Sir, the economy of this country has
done wonderfully well. In the Sixth
Five Year Plan we had a growth rate of
5.2 per cent whereas in the early 1980s
most of the developed countries suffered
much recession. So, it was in the fitness
of things to consolidate than to expand

- and get lost. Our Finance Minister has
very rightly tried to consolidate economy
in this budget.

On the agriculture side greater empha-
8i8 i8 required. Our friends have pointed
out that the deficit financing will have
cost boost effect. Now to counter-
balarce cost boost effect our agriculture

" can play a very vital role. We have still
- got wvast land which can come under
cultivation. In the Approach Paper of
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the Seventh Five Year Plan the Plann-
ing Commission has commented that
soventeen thousand million hectares of
land can be brought under cultivation.
There is great potential for it in the
whole of Indo-Gangetic plain in general
ard in Bihar in most of the areas if you
provide irrigation, fertilisers and dther
agricultural inputs there cun be tremen-
dous rise in foodgrains production, In my
areateh oldSonecanal has not beenrepair
ed. Since it was constructed. Aa attempt
should bc made to repair it. The Barahiya-
tal scheme has notbeen taken up. If it is
taken up it will previde grains, to most
part of the couatry. At the moment we
import lot of edible oils. There is lot
of potential for ircrease in the produc-
tion of edible oils in our country especially
in Bihar, B:ngal and Southern S:ates.
Cultivation uf soyabea has not been given
prcper impetus. Another advantage by
developing agriculiure is that we can
cxport agicultural products and thus
earn foreign exchange.

After agriculture we crme to educa-
tion. Oa the educational front our Prime
Minister has announced the change of
curriculam. It is in the fitness of thing
that we change the curriculm and make
it more job-oriented but in doing so we
must take into account the infrastruc-
tural input of education should also be
consolidated. For that what I suggest is
this : There should be proper infra-
structural inputs like buildings, teachers,
curricula, etc. All these should be taken
into account and devloped.

In this connection I would like to
mention that I was touring in our villa-
ges during the recent election and 1
saw the pitiable plight of sgme of our
school buildings. Ithought that this matter
ghould be brought to the notice of our
planners 80 thet necessary steps are
taken immediately. '

In the educational field, at University
level one vast field of research in the
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University level, is going waste and it
is not yet tapped so far, what I suggest
is that there should be proper encurage-
ment of research at university level
and facilities should be provided for
that.

Everybody is hinking that our
education should be in tuze with the
needs of our country. In ihat respect
there should be not only scientific
improvement, but there should techno-
logical improvement also. In this regard,
in importing technolugy, what we suggest
is that we should import sucr technology
which shouldalso help newer technology.

There is a growirg demand for Indian
technology in developing countries. We
can scll our technology abroad, We are
getting lot of foreign exchange from
our workers who work in Gulf countrics
and other countrics. There is a vast
potential for Indian technology in the
foreign market also because this techno-
logy is partly imported and partly

indigenous. This combination of techno- .

logy is suitable for devcloping countries.

Now I come to irdustry. It is said
that we have not car:d for the public
sector. Sir, we cannot minimisc the
‘important part played by the public
sector in the country’s development. A
large sum of moncy-—now it is Rs. 30
thounsand cror.s—has been sunk in these
public sectors. They are not improving
as yel. We should identify the causes
for th.. same. Some of our steel irdus-
tries are not coming out of the red. Durga-
pur and many other steel plants are
running in 16ss. One friend told me, you
are comparing Jamshedpur with Durga-
pur. In Jamshedpur, the same Tata, the
same Modi, the same Managers are
working siace years. In the other plant,
in a short span of time, 8 or 9 Ministers.

many Chairmen, and many Managers’

have changed. So, how can you
compare the efficiency of the one with
the other ? The basic factis that the
fault lies with the management, There
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is some discrepancy regarding collection
of information, in decision making in
the dessimination of orders and decisions
to lower levels. It is a foct that our
managers are not well trained to manage
big  industries ard big factories.
Bokaro Steel Plant was once produc-
ing I million tonnes. Then it was all
right. But when it started producing 4
million tonnes it has started faltering.
My point is that our managers should
be properly traincd to manage big
industrics.

My next point is (his, Government
has cons.tuted a Boacd, and rightly so,
for correction of sickness. There should
be a statutory regulation that every
industry (private or public seclor) should
report quarterly about their sickness to
this Board so that Government can
immediately and take suitable remedial
action,

In an irdustrially--backwaid State like
Bihar, most of the irdustiies are sick.
Phulwari Cotton Mills is lying sick.
The whole of Dalmia group of industries
is sick. Ashok paper mills and Thakur
paper mills are sick. Some of the sugar
industries are sick, Many small industries
are sick. We cannot sit idic until the
whole lot of them delcriorates o a
point of no return. So, thereshould be an
early correction of the sickness of indus-
tries. The constitution of the Board as
suggested by the Minister is welcome,
What I suggest is that there should be
more powers given to the Board.

Regarding the anticpoverty measures,
what T suggest is that there sheuld be
proper monitering measures n  that
regard. Not only that. What I suggest
is that the Planning Commission should
have an independent monitering system.
The Planning Commission should moni«
tor, not only the plans approved and
sanctioned for the various States, but
they shauld also see that they are properly
implemented and progress made. They
should, also monitor the implementation
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of various anti-poverty measures and
these should be periodically published
in the ‘Yojana’ or any newspaper or
biing our a small publication so that
the people or the Government should
know what m=zasures are being taken by
the Governm:nt agencies so that they
may know that the implementation of
various schemes are as per their pro-
gramme in all parts of the country.

I moy submit here that should be an
independent  policy for monitoring
system to see ‘that these measures are
implemented well in some parts of the
country which is tuled by the non-
Congress Government.

Now, Sir, somcbody suggested that
our budyet is meant far maximum benefit
for a few. But this is ndt the fact.
Somebody has said that our Budget is
more a ‘Thatherism’ than Keynesian,
that unless he manages his economy,
will, the economny is not going to
improve. Somcbody has suid that it is
more ‘Rightist’ than ‘Leftist’, but most
of the ultra-leftist countrics like China
are also encouraging free enterprise.
Why are they encoura,ing frec enterprise ?
They are doing it Lo increase the per
copita income of the people. So, our
budget aims at increasing the average
income of the common man and it is aiso
going to accclerate industialisation.

Another thing is that this Budget is
based on principles of trust, that we are
going to belicve that each section of the
society, whether they are industrialists,
whether they are  professionals,
whether they are labourers or wheth.r
they are farmers, they have to play a
constructive role in the development of
the cconomy. Why I say this is because
that by giving concessions, the Governs
ment is encouraging savings and by giving
concessions to the bigger industrizs, the
mediumescale idustries and small-scale
mduat.nes, they say that they would
invest their savings in the manufacture
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of basic goods, not luxary goods. So, I
think (his onc of best Budgets that has
been presented in the recent past and
scanning through dffierent ccwspapers,
we find that the people have welcomed
this budget. But some would say that
these newspapers belong to the capita-
lists. But the critics who are independent
hav. also welcomed this Budget.

Regarding p-=troleum products, there
has been criticism that the rise in price
of the petroleum products, coupled with
the rise in freight and fare rates of
railways will push the price up further.
Here, [ would like to make a mcntion that
in 1983, the price of petroleum product
was increased. But on the suggestion of
the Members, it was reduced. I would
piead with the Hon. Financ: Minister
that he may please consider reducing
the pricc of kerosenc and cooking gas
which are used by the common pcople
so that they may fcel happy about your
kind gesture. Sir, I was passing through
the streets yesterday, I heard pzople
making remarks about the hike in kero-
sene ard cooking gas prices.

Sir, I think that by all means this
Budget is considered to bz a very good
Budget, a well-balanccd budget. The
philosophy of our Hon. Prime Minister
is to modernise our country. This Budget
is in tone with that concept. So, we
want to modcernise our country. This
Budget is ncither the concept of ‘Lefiists’
nor the concept of ‘Rightists’. This
Budget is to modernise our country
and our country is going to enter 21st
Century with st ength and stability to
our economy,

DR. RAJENDRA KUMARI BAJPAI
(Sitapur) : Mr. Chairman, Sir, it is
being repeatedly said by the opposition
that this Budget contains more conces-
sions for the capitalists. When we haye
included socialism as our goal in the
preamble to our constituti.n, we havg to
take our economy on the path of socia~
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lism  Whatever be the Government in
the country, whosoever be the ruling
party, the Government have to work
within the framcwork of the constitution
with the objective of carrying the nation
towards sccialiiom as envisaged in the
constitution, Pardit Jawaharlal Nehru
had laid the fourdation of sccialism in
our country ard it was durirg his t'me
that we startcd our plans snd thought of
increasing preduction and taking the
country iowards progress and having
economic development through mixed
economy. The Private and public sectors
both have a place in mixed economy.
We have to asscss how much capital we
invest in the public sector every year
and in each plan to facilitate basic
development and progress and how much
expansion is made in the private sector.
After having cxpcrience of the last 35
years, today we have comc to the con-
clusion that even thosc countrics of the
world which used to rely totally on state
enterprise and were having only controllcd
economics, have decided to  give relaxa-
tion in some cases and give a free hand
to individual entrcpreseurs to increase
preduction. We have the cxample of
Japan before us. We have to see how
the private industrialists behave in view
of the concessions given to them in the
Budget and how they work so asto
pass on the benefits of these concessions
to the common people. I know, in capita-
list economy, the forcmost consideration
of the industrialist is profit, and other
things come later, whercas in State
enterprise or in the public sector, social
considerations are kept in view and
society’s welfare is given priority, but
today, when we are having mixed economy,
we have to move forward by synthesizing
both and by bringing about coordination
between the two. This concept is distinc-
tly reflected in this Budget. It has been
sa1d in the Budget and the Hon, Finance
Minister: has also categorically stated
that keeping in view the country's
interest, we can give concessions or facili-
ties to the industrialists in the private
scctor. Today, we have to change our
astitnde and think how public sector and
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private sector together can prove helfpul
in removing uiemployment from the
country. In view of the increasing
population, the Government and the
country are confronted with the most
impoirtant problem of removing rampant
unemployment. Steps have been taken
in the present budget in this direction
and, I think, if production is increased
and new industries are set-up, uncmploy-
ment can be removed to a great
extent. Facilities have been given for
setting up new industries and the pro-
cedure of issuing liccnces to the new
industries, which was full of hardlcs in
the past when one hud to go rourd to
various for yecars, has becen simplified.
Our Prime Minister has categorically
stated that w: want to fight corruption
and this is our party’s declared policy
that the black money and the parallel
economy in the courtry be donec away
with. After ncutralizing their =ffect,
we should create an atmosphere in
which the entire capital circulating in
the market is invesied properly. By
doing so, we shall find that we are really
marching ahead and our production is
iccreasing. We shall have to evolve a
system where all could bencfit, irrespece
tive of thcir being big industry, medium
size industry or small-scale industry,

In the Budget, the big industries,
which were M.R.T.P. industries, have
been given concession. Now, the indus-
tries with a capital of ome crore of
rupecs will not be coversd under it. On
the other hand, the capital limit of
small scale industries has been rajsed to
Rs. 30-35 lakhs. I think it is a very
wise step. Now, we should not consider
monopoly houses as untouchables or
think that they are big industries and
there is no place for them. If we are
to increase production in the Country,
we shall have to be practical. ‘

Our party is not advocating the case
of big industries. What we arc saying
is how wo can create employment ‘in
villages through our industrics. Big and
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small industries cannot bz viewed in
isolation. There are many items which
are produced in big industiries, bit they
are useful for the small industries in the
villages. Now, if thcy are not provided
facility for producing them indigenously,
or if new technslogy from abroad is
not brought into the country, 1t can be
harmful for the village indastry. There-
fore, it is also necessary to invest
adcquated capital in them. For this, I
congratulate the Prime Minister, the
Hon. Finance Minister and the Govern-
ment that they have not worked on
cheap slogans but have instead boldly
presented Lhis Budget.

It is just possible that for the time
being the people may think otherwise,
but to achieve the objective for which it
has been presented, we have to keep a
watch on the observance of rules and
use restraint at the same time. We can
make it quite effective through capital
management in the coming days, whelher
it is in public sector or in private sector,
I think it will have a great impact in the
future.

Deficit financing is a part of develop-
ment. It is 8 must in a planncd economy.
We still have backwardness in the coun-
try where the people have no employ-
ment  opportunities. We have to
provide them work. We have to create
employment avenucs for them. For this,
we have to carry the industries to the
villages. The private enterpreneues spend
according to their income, but the
Government have got scope for spending
more and in a devcloping economy like
ours, deficit fiancing is bound to be there.
I will go to the cxtent of saying that if
industries are to be set-up in the villages,
potable water is to be made available in
villages and a ray of hope is to be
provided to the frustrated rural youth,
then we should have more of it and
spend  still more money on them.
What is meeded is to infure hope in
‘the people of the coyntry ard this
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hope is visible in this Budget. There are
certain features of the Budget which I
particularly welcome. The first is “Free
Education for @Girls”, under which
education for girls upta higher secondary
level has been made free uniformly
throughout the country. It is a welcome
step. There is need to being uniformity
in the field of education thr>ughout the
country. Today, we see thatin West
Bengal a different kind of education
policy and syllabus are being pursued
and history of a particular type is being
taught. The policy varies from place to
place. Our past national glory and our
ancient heritage is not beingtaught to the
children in the right perspective. I wish
that in the same way in which our
Government has brought about uniformity
in the field of education by making
education free for girls, it shou!d also
being about such changes in the educa-
tion policy which could further strenge
then the national unity and inter-State
relations,

The second thing, which I welcome,
is comprehensive crop insurance for the
farmers. This is for the first time that
such 8 step has beer taken by the
C:ntra]l Government—the congress party
Government. We have adopted a number
of resolutions on this issue and this
question came up before the congress
party many times, Prof. Ranga, our
veteran leader, is sitting with us. He
has always championed the cruse of
farmers and I know, with this step, he
is the happiest man. He is happy that
the Government have come out with
such a scheme for the farmers, but I

.would like to say that whereas such a

scheme has been brought forward to
help farmers in the event of natural
calamities, such as floods or drought,
there is still a bigger problem which
might be there in other States also, but
which is particularly rewaging Uttar
Pradesh the problem of seepage The
waters of Sharda Main Canal and
some other canals in our Stale causea

greut damago to the fields. Thousands
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of .acres of land have been  rendered
unfit for cultivation. I want to know
who is responsible for this. This is not
the fault of the farmer. There A canal
passes by the farmer’s field and this
field is being ruined for ever. In the
event of floods, you pay compeansation to
him; if there is a drought in a particular
year, you provide him some relief, but
is there any scheme for those farmers
whase land is being ruined year after
year and who are starving ?  Either the
Government should take action against
the personncl charged, with the work of
codstruction of the canal, who destroy
the ficlds by their faulty construction,
or the Government should allocate at
least Rs. 200 crores to Uttar Pradesh in
the Scventh Five Year Plan exclusively
‘for this purpose ; only then, perhaps,

this problem could be solved. Such in

the magnitude of this problem in Uttar
Pradesh, Therefore, I would like to
draw the attention of the Hon. Minister
of Agriculture, who is sitting here as also
the Central Govt. to this problem and
réquest thatin the allocation for the
Seventh Plan and in the State Budget
which will be drawn up later, attention
should be paid to the farmers who are on
the verge of starvation.

[English]

“MR. CHAIRMAN (SHRIMATI
BASAVARAJESWARI : You may resumo
your statement becatuse the Home
Minister has to make & statement.

SHRI SURESH KURUP (Kottayam) :
Before the makes a statement, I want
to ask one thing. News has already
spread that one Soviet Diplomat has
been killed. I want the Home Minister
.. (Interruptions).

MR. CHAIRMAN : Let him make
the statement. I bave asked the
Minlster to mako a statemont., Let him
m lha lmemant ﬂrl.t. '

mmasn KURUP : On what ?

Riots In
Ahmedabad

AN HON. MEMBER : Oh the situa-
tion in Gujarat.

16,00 hrs.

. STATEMENT RE COMMUNAL
RIOTS IN AHMEDABAD

THE MINISTER OF HOME AFFAIRS
(SHRI 8. B. CHAVAN) : The Howse f'a
ware that gince the middie of Febroary
1985, students in Gularat started anagird®
tionagainst increase in reservation foroter
backward classes in medical &nd other
tochnical courses. The agitation was 4n
the form of boycott of classes wund
examination, holding processions, rallies,
organisiog bundhs ctc. The anti-reserva-
tion agitation which was by and large
peaccful in the beginning Ilatér resiilteldl
in two violent incidents of buring of buses
in Nadiad on 27th February and in
Rajkot on 11th March in which thres
passengers and the conductor lost thsir:
lives. Immediately after formatiod of

"the new Ministry, on 16th March thé-

Chief Minister reviewed the situdtidh-
arising out of the ati-reservation agita»
tion and taking into accouiit the views
expressed by prominént educatiomisty
and the stay order issued by the High:
Court against implementation of the
decision the State Government announeed
that the pro posed increasc in reservation
shall not be implemented in the ensuing
academic year 1985-56. It was further
indicated that cfforts to secyre a
consensus would be made through
consaltations with all concerned. Dsspite
this, Anti-reservation Action Committce
gave a call for ‘Gujarat bandh’ on 18th
March, 1985 which evokcd only partial
responie in the State. HoweVer, 'in
Ahnedabad atid Surat, there welré steay
incidénts of stone pelting. stoppige of
buses and ¢losure of shops on thet day,

o)} tﬁe cvenihig of the same dsy (¥
Marcﬁ) there was #o incillent of ftgud
wmg nedt Prem Darvazs Wik A
oity of AW4EdiGhd  WWR
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unfortunately took a communal turn.
Anti-gocial elements indulged in arson
and looting which suddenly spread to
other parts of the walled city, The
rapid spread of the riots -also’ witnessed
the yse of kerosene, petrol and burning
rags and incidents of arson. This conti-
nued during the day time of 19th March,
1985 as. well.

On the break out of rioting on 18th
March, the police took quick and
effective action including resort to firing.
Indefinite curfew was imposed throughout
the walled city from 22.30 hrs. Consider-
ing the gravity of the situation, the
State Government Called Army in aid
of civil authoritics. Instructions were
also issued for effective use of force
againgt attempt of arson ard looting.
The State Government strengthencd the
police re-inforccments in the city by
assigning sensitive areas to senior officers
from outside. Additional armed reserve
police forces were cal'ed from Rajasthan,
Madbya Pradesh and Maharashtra. The
State Government slso deployed three
CRPF Coys which were already available
at their disposal in Ahmedabad. .On 19ih
March, additional six companies of

Central  para-military forces were
deployed, ‘

The unfortunate incidents since 18th
March, 1985 till this morning have
resulted in 7dcaths out of which 6 were
due to police firing. About 42 persons
were injured due to police firing and
stabbing. 122 cases of arson and 27
cages of looting and shop-b.eaking have
been reported during this period. The
extent of damage i8 being assessed.

As the House is aware, I visited
Ahmedabad yesterday afternon, I visited
the affected area within the walled city
in which rioting had taken place. I also
visited hospitals and met injured persons.
I met a number of members of opposi-
tion parties ag also deputationests belong-
ing to,both the communities. After
ducnmnz the situation with the Chief
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Minister, Home Minister and officials of
the State Government I found that the
State Government had acted with consid-
erable promptness and dealt the situation
with right degree of firmness. This State
Government huve taken all possible
measures to restore normalcy.

The State Government are extending
relief to the families which have been
affected and these dishoused due to riots.
Ex-gratia payment is being made to these
killed and injured during the course of
the rioting.

This forenoon we have been informed
that the situation now is fully under
contro! although some sporadia incidents
have taken place in isolated places out=
side the cwifew area. Unfortunately,
three incidents of burning of buses haves
been reported elsewhere in Gujarat by
anti-reservationists. I hope and trust
that taking into account the present
situation and the fact that the State
Government have already announced
their decision concerning the reservation,
the s'udent. community of Gujarat would
call off the agitation and contribute to the
restoration of normelcy in  Ahme-
dabad and also to ensure that there is no
broach of peace elsewhere in the State.
Y am confident that all political parties
will jain me in this appeal.

(Interruptions)

MR. CHAIRMAN : No question wlll
be allowed. Nothing will go on record.
If you want any furtner action, you
give notice,

e s - e

16,06 hbrs

STATEMENT RE PROCURE-
MENT PRICE FOR WHEAT AND
SUPPORT PRICE FOR BARLEY
1985-86 MARKETING SEASON

[English]

THE MINISTER OF AGRICULm
AND RURAL DEVELOPMENT (SHIR:
BUTA SINGH): Sir, I would like to

“Nol recarded
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would like to make the following statee
ment :

Goverament have fixed the procure-
ment price for the 1984-85 wheat crop
to be marketed in 1985-86 scason at
Rs. 157/- per quintal for fair average
quality.

QGovernment have also fixed the mini-
mum support price for the 1984-85 crop
of barley at Rs. 130 per quintal for fair
average quality.

The procurement price mentioned
above would be adopted by all the public
procurement agencies in all the States
and Union Territories.

(Interruptions)

MR, CHAIRMAN : There is a discu-
ssion at 6 p.m. regarding this.

(Interruptions)
MR. CHAIRMAN : Nothing will go

on record. There is no subject bufore
the House. Off-hand you are speaking.

16.10 hrs

GENERAL BUDGET, 1985-86,
GENERAL DISCUSSION AND
SUPPLEMENTARY DEMADS
FOR GRANTS  (GENERAL)
1984-85—Contd,

[Translation)

DR. RAJENDRA KUMARI BAJPAI :

Mr. Chairman, Sir, I want to speak on .

one or two points more. The Opposi-
tion has been continuously saying that
it isa pro-rich-man Budget. Members
have not seen paragraph 20 at page 7
of the Budget Speech wherein it has been
stated that the Government is formylat-
ing & Social Security Scheme which is
tatended—

. —General Discussion
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(Gen.); 1984-85

[Engltsk]

—to cover the risk of death by accideat
in respect of earning members of poor
families comprising landless labourers,
small and marginal farmars, traditiondl
craftsmen and others not covered by any
insurance scheme or workmen’s compensas
tion arrangements,

[ Translation]

This isa scheme under which today
we have taken steps to implernent those
Directive Principles of our Constitution
which we could not give effect to for so
many ycars. Is it not a step towards
Socialism ? I want to ask the M:mbers
sitting on the other side whether it is not
2 revolutionary step I hope that every
section of the House will welcome it

As the Hon. Finance Minister had
also said, in the Budget due attention has
been paid to the poorest of the poor of
every secction of the society. The
Government has said that landless labou-
rers whose wages could not be fixed
would be covered pnder the Social
Security Scheme. The scheme is meant
for the poor, for their future and old age.
This scheme can be of great help to
those children who become orphans on
the death of their parents in accideats.
We should uhderstand it. [ welcome
it.

It is a8 good thing that the pension of
the retiring employees has becn increas
sed,

This is the Centenaty Year of our
Frecdom Struggle which resulted in the
attainment of independence. This is the
Centenary Year of the Congress also. The
pension being reeived by the freedom
fighters from the Central as well as the -
State Governments should have been
increased in this Budget. [ would urge
Central Government, the Flaance Minis«
ter and the Prime Minitor (0 Incroase.

#*Not recorded,
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the, pension of our freedom fighters in
thig very Budget, as this is the Centenary
Year. I have myself been a freedom
ﬂghter end I am making this demand
oi behalf of my brethren freedom
fighters. They should be honoured and
‘Helf ‘pension should be increased. I
hope the Finance Minister will touch
this point while replying to the debate. I
hope the Government will accept my
suggestion,

In this Budget electronic goods and
qmputtcte have been exempted from
excls “duty, and the electronic goods
bave been given some mere concessions
se)‘)arately It is clear from the specch
made by the Hon. Minister in this
House some time back that the Govern-

ment is anxious to ensnre that the country .

makds rapid progress. We cannol make
progress with traditional ¢quipment only
'ip the present era, The people of the
world: are far advanced now. We have
8 large population to whom jobs have to
be. provided and who have to be taken
ahead on the road to progress. We hope
that through electronics we would be
ale to make moge progress in every
wall of life. We do hope that with the
dysamism shown in the budget and the
way. the big industries are coming up in
Abe.warld, we would also be able to make
progress, This budget has been prepared
keeping, all these aspects in view,

Before concluding, I wolud like to
draw your attention to two or three
points. The duty on bidis has been raised
from Ra. 3.74 to Rs. 4 per thousand,
This increase of 26 paise may mean an
increrse of one paisa per bundle only.
Why .should, the Govergment give any
C;;ane to the poor to say that the
dﬁverumni hes increaged tax on, bidis ?
%vaumment profess:s the weifare

goor Wae want to speak on behalf
fﬂn Government, therefore,
mug iny gttep;non to this aspect.

‘Beinga woman, [ want to put feclings
of:wémon before the. Hon, Minister, This
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Budget can be called anything but a - house
wives’ Budget. . Every housewife s
worried over the increase in her family
in her family budget, The Hon. Miuister
should withdraw the levies imposed on
kerosene, cooking gas, vanaspati and
soaps. I hope he will pay due amntlm
to it. i

The incrcase in the duty on writing
paper will pinch evcry parent belonging
to the middle class, I am appealing.to
the Government to reconsider this
increase also.

In the end, I will say that all told this
Budget has been preparcd Kkeeping in
view the progess of the country, the
interest of the industrics, ard overall
propserity. Our Prime Minister and the
Finance Minister descrve congratulations
for this.

With these words, I welcome the
Budget.

¥SHRI P. SELVNDRAN (Periaulam) :
‘Madam Chairman, on behif of my party
the All India Anna D.M.K,, I rise to say
a fow words on the Central Budgct for
1985-86. At the very outset I have to
say that this Budgct has reclived bouguets
as also brickbats, The ruling party

. members have acclaimed this Budget as
the saviour of suffering poor pcople of

the country, as the manna from heaven
for the salaried class, and as the potent
weapon for industrial and cconomic growth
of the country, The Opposition Members
have criticiscd this Budget as anti-people,
as capitalist budget aud as an instrument
of surrender to the vested interests. s

So far as I am concerned, I am
delighed to make my-maiden speech on
thc maiden Budget of our yoyng aod
ebullient Prime Minister and his Goveta
ment’s first budget. 1 can say unheri
tatingly that his Budget is as attractive and
as strong our energetic Primc Minigter,
Shri Rajiv Gandhi.

Noune of us éan controvert, the yaiversal
claim that this Budget has brought
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ugmerous directional K chanages to the

cconomic polioy of the Government. .

‘Normally the Budget is treated as=a
statement of account of the Government,
“The Budget for 1985-86 is far away from
this appellation, This Budget of Shri
Rajiv Gandhi’'s Government is like the
New Deal offered by President Roosevelt
immediately after assuming the Office of
the President of United States of
America. '

So far it has been the usual practice

to levy taxes on the assumption that the
peole are prone to deceive the Govern-
ment. It has been axiomatic that the
expenditure is exaggerated and the reven-
ues from taxes are under-rated, thus build-
ing the premisc for heavy doscof taxes.
This year’s Budget stands aloof from all
such assumptions. The basis sccms to be
the Government's unshakable faith in
the people and in their honesty. Hence
this Budget deserves the unanimous
commendation of this Housc. I am happy
to say that this Budget i3 a beacon light
for posterity, beyond the compliments
and criticisms depending upon the whims
and caprices of individuals. ‘

In 1970 the Central Budget enhanced
the income-tax to 90% at the higher
bracket income. That was the first Budget
of our late-lamented Primo Minister Mrs
Indira Gandhi. Ourc hon Finance Minister,
Shri Viswanath Pratap Singh has presen-
ted his first budget in 1985, which has
brought down the income-tax on higher
bracket income to 50%. It is not wrong
‘to claim- that this is a directional change
in the income-tax structure.

Similarly, the minimum exemption/Hmit
for income-tax has been raised to Rs.
18,000/-, This has removed about 10
lakhs of assessees from (he income-tax
nat. This will relieve the Incomestax
Department fcom unnecessary heavy work-
'load. This will enable the Departmwont to
oconcentnsie on. the completion of income-
tax cases and to expedite the recovery.of
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tax arpears running into hundreds of
crores of rupees. The Comptroller and
Auditor General used to point out in
his Annual Report that so many hundreds
of crores of rupees are income tax

. arrcars. Here aftcr he will be inhibited

from doing so because the Decpattment
will recover the income-tax arrears
expeditiously.

Another noteable change is about MRTP
companies. The statutory regulations
were made applicable to  companies
with assets worth above Rs, 20 crores,
180 companies had bcen registered under
MRTP and they were precluded to
diversify their productive potential.
This Budzst has raised this limit to
above Rs. 100 crores. Consequently, 100
companics have gone out of the purview
of M.R.T.P. Act. They will now be
frce to diversity their  industrial
activitics and to exploit their productive
potential for the good of the country.
Narasimhan Committce had made certain
recommendations in this matter. Our
Finance Ministcr has gone beyond the
recommendations of Narasimhan Com-
mittec in this regard. The nation stands
to benefit industrially and economically
by this bold step.

Many other laudable innovations have
been made in this Budget. The Wealth
Tax duty strocture has been modified.
The Estatc Duty has been repealed. No
doubt the common people may not be
concerned with thése changes. But this
will rid the Income-tax Department from
heavy load of work, which will assist ia
the Department’s labour elsewhere in
tightening the taxation laws.

The removal of licensing system for
TV, Radio etc. is a reliefto one and all
in the country. This has many indirect
benficial effects, like higher sales of these
items leading to larger production, which
in turn will genorate more employment.
The employees of P and T Department

‘will heave a sigh of relief. I would like

to-suggest here that they should be given
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special training for implementing the
small savings programme throughout the
country. It is regrettable that out of 5.5
lakhs of villages in the country, there
are no post offices in 4.5 lakhs of
villages, The absence of post offices in
rural areas means no serious effort to
mop up small savings there. Besides,
when the country enters 21st century,
the ru:al arcas will not be able to
accompany the nation in the absence of
post offices. At least for every 10
Villages there should be a post office.
T request the Hon. Minister to take note
of this and do the needful,

Our Hon. Prime Minister has been
repeatedly stressing the imminent danger
to human socioty if despoilation of
natuce is allowed to continue. without
check. In rural areas the firewood from
the forest is the main source of energy.
The rural women walk S to 6 kms cvery
day togather firewood for cooking tha
meals. It w 1l take decades for the setting
up of bio-gas plants all over the country.
With stringant implementation of For:st
Laws by the States, the rural women are
left with no alternative except kerosene
for cooking purposes. Our Hon. Chicf
Minister, Puratchi Thalaivar Dr. M.G.
Ramachandran has ensurcd the supply
of électricity to all the villagss; in fact
the clectricity is  supplicd free of
charges to small farmers. Yet electricity
‘cannot bz used for cooking in rucal
areas. Keroscne is the only caergy fuel
available in the rural arcas. Now the
price of Kkerosene has bcen enhanced,
affecting 80% of the people of our
country living in rural areas. I appeal °
to the Hon, Finance Minister to drop the
increase in the price of kerosene.

The Hon. Finance Minister has
modified the ecxcise duty structure on
safety matches. In order to ensure the
conservation of wood, he has suggested
four rates of exocise duty, expressing his
hope that the manufacturers would take
to produce cardboard matches. Unfor-
tupately the matches are not sold at

-
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four different prices. The . match box
paying less excise duty i3 sold for 25
paise and the match box paying higher
excise duty is sold for 25 paise, thus
denying the benefit of differential rate of
excise duty to consumers. In this process
the Government is also denied its
revenue from this area. The objective .
of conservation of wood is also defeated.
Hence I suggest that the cxcise
duty on wooden matches should be
higher than that lcvied on cardboard
matches.

I cannot approve, appreciate and
admire the increase in the price of Gas
Cylinder, The housewives are the worsts
hit. With the increase of freight rate by
10% and with ‘the re-classification of
essential commodities like wheat, rice,
pulses, salt etc. being carried on concese-
sioaal rates, the price of all these
essential commodities is going to be
increased steeply. Naturally the mothers
and sisters are afflicted by this budget
diseasc. Remembszring the jewel among
women who was at the helm of affairs
of the couatry for two decade, I want
that the price ircreass in gas cylinder
should be dropped. I requsst the Hon.
Primz Mnister to .intervene in this and
ensure that this is done.

In all the meetings of National Deves
lopmeat Council, our Chicf Minister,
Dr. M. G. Ramachandran has been
repeatedly drawing the atteation of the
Caatral Government about the frequenl
increases of DA being given to Central
Government employees without taking
into confidence the State Governments.
The State Governments. with their
limited resources and with no possibilis
ties for augmeating their resources, are
hardput to increase the DA to their
employees. The Reserve Bank of India
is very strict with the States regardiug
overdraft facility. The Centre shouid
appreciate the problem of States in this
rcgard and in consultation with the
States, such DA increases should fe
sanctioned. C
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_Our benevolent Chief Minister has

introduced the Nutritious Meals Scheme
for tlie welfare of .blossoming buds of
humanity. When hunger is appeased, the
childred attend to their school work.
The sinews of posterity are being streng-
thened. The scheme has been acclaimed
even by international agencies. This
deserves tu be, introduced all over the
country. I take this opportunity to
demand that the Nutritious Meals
Scheme of Tamil Nadu Government be
treated as a Plan schcme.

The Hon. Finance Minister has be-
come the saviour of suffering peesants
by introducing the crop insurance
scheme. He has generated sceds of hopes
in their minds and he should allow them
to grow into fruit-bearing treces by
introducing such welfarc schemes for the
good of farmers in the conntry.

The Central Government has earned
the gratitude of farmers in the country
by yet another scheme of paying
Rs. 3000 as compenation to the depen-
dents of one who is killed in an
accident. I am constraincd to say that
this sum is too meagre cven to meet the
cxpenses on obsequies. I suggest that
this should be enhanced to Rs. 5000/. -

The Budget for 1985-86 is like a
bejewelled and bedecked bride in all her
beauty and glory. Just because there
are one or two pimples on her face, she

~ cannot be called ugly and not beautiful.
Similarly, this Budget may have one or
two undesirable propositions. That
should not deter us from commending
the Badget to the unanimous approval of
this House. .

With these words, extending my

support to the Budget on behalf of
AIADMK. I conclude my speech,

[ Translation)

DR,'G § RATHANS (Jhanjbarpur) ; Mr.
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Chairman, Sir, it is my maiden speech
in this House,

This Budget is unprecedented in cvery
respect. I think such a good Bupget has
never been presented after independence,
This is a growth-oriented Budget. It is
a common man ! s budget, a middle class
Budget. Sometimes I think if I werea
Professor of Economics and my students
had askcd me what (ype of budget the
country shou'd have, my reply would
have been that it should be like the
budget of 1085-86. Before dwelling on
other poiats, I would say that the Finance
Minister has himself met all those
points of criticism which the Opposition
has bcen raising for scveral years. The
rate of income tax has been rcduced and
the tax-structure has been rationalised.
Estate duty has been withdrawn. Crop
insurance has bcen introduccd. Provision
of compensation to the dependents of
persons killed in accidents has been made,
Due attention has becn paid to benefits
for industrial workers. The gratuity
rate has been raiscd. Every scctor of
socicty has benefited by this Budget.

After hearing the arguments of the
oppositon, it appcared that they were
advancing arguments for the sake of
arguments, I am a journalist. This
Budget was reviewed by one of my
friends and severe] leding dailics of the
country and all of them werc of the view
that this is a good and invigorating
Budgct. That is why you say that it is a
good Budget. I would like to say to my
friends in opposition that if there is
freedon in the country it is in the press
Neither the owner nor thc Government
can pressurize it,

Let me give an example. Our Hon.
friend has based half of his Budget-speoch
on an article which appeared in a
leading daily of Delhi.

[ English]

The greatest gain for the smallest
people. .
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This was published in yesterday’s news-
paper. You call that mnewspaper a
monopolistic newspaper. Had it beena
monopolistic newspaper then it would
not have been free to write such a critical
article on which you based your speech.
. S0, for God's sake do not malign the
newspapers of this country. It pains us.
We have only one freedom and we want
to keep it intact. We will call a spade
a spade, whether you like it or not.

Secondly, our friend has said that the
deficit of Rs. 3349 crores will cause infla-
tion and prices will rise sharply Sir, I
want to submit that the deficit was more
than this in the 1984-85 Budget. It was
Rs. 3985 crores but the inflation did
not increase more than 5 percent. You
cannot say that if there is good monsooa,
the inflationary pressure will be reduced
and if there is failure of ‘monsoon, the
inflationary pressure will go up. I will
submit on the basis of your own argu-
meont that there were good rains in
1983.84 resulting in a bumper crop. In
spite of this, the inflationary pressure was
much more but in 1984.8 5 the rate of
joflation had decreased. So you cannot
attribute it only to monsoon. With better
economic management, the rate of infla-
tion goes down, There is a principle of
economics that money chases the goods.
If there is abundance of products in the
market, the inflation will go down. So,
it is my submission that the deficit is not
on the high side and there will be no
sigaificant incrense in the prices.

Sir, praising the budget ia ecvery
respect, I want to draw your attention
to my obnstituency. TIndiraji once said
that Mahatma Gandhi hdd taught Have
a basic principle that whenever she wat

" in doubt she should keep dnly one thing
in mind namely how her action could be
beneficial to the poorest of the poor. 1
belong to that Constituency which has
béen khown as Mithila in history for
thousands of years. Mithila is the plite
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where Sita was born, where Sita marrinq,
Ram, There wasa tjme when Mithila
was a prosperous region but today
Mithila is one of the poorest areas of the
country. That poor arca will aslo be
benefited by this Budget. There the
farmers will get the benefit .of crop insu-
rance and workers will get compensation,
in case there is an accident. Today, this
area has to bear the brunt of there rivers
—the Kosi, the Kamla and the Bhoothi-
palan, You cannot imagine the suffering
of the people of that area. The people
live on boats or on trees by making
machan on them for 6 months in a year
due to floods. During the rainy season, all
means of communication are disrupted.
If someone falls ill, he can be taken to
the nearby hospital only on a cot helped
by four persons. Sita of Mithila always
remained in anguish. If Sita of Mithila
remained in anguish, should the peéple
of the land of Sita also remiin in
anguish ? Lav and Kush did not tolerate
the suffering. Today thefe is dn army of
Lav Kush there who deémand enmploy-
ment. I urge upon the government to set
up industries there bedause the unemploy-
ment problem is acute and the pressure
of population is increasing. Unless indus.
tries are set up there and employntent
is provided to the people of that area,
it will not be possible to uplift the people
of that area. The army of Lav Kush
has arrived in Delhi. Today, three to
four lakh people from Mithila are living
in Delhi. They have come here in soarch
of livelihood. Something should 8e done.
for them so that they may hs able to eawn
their liviihood in Mithila itsslf.

Thousands of tonriés of tangoed 1t
every year i Mithila, If a mango-dased’
industry or agro-based indusity 1§
set up there,r it will provide
emiployment to the people of that 4r¥a.
I have still to cover many points bist ks
I have been abked W Wind up, ¥ e
conclude with these last words. Govern-
ment have tried to curb the. circulation
of black money and itisa goo& step
itaelf and we all should wele?'me it. The
economy of Yo coudtry Wi Hnprove
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only when black money is eliminated.
The Opposition should support all the
constructive steps of the Government and
ghould not criticize all the time only for
the sake of criticism.

With thesc words I conclude.

SHRI OWAISI (Hyderabad) : Mr.
Chairman, Sir, the Budget which has
been presented in this House after a
massive victory has failed to fulfil the
hopes and aspirations of the people. It
reminds me of an adage, bigcry little
wool. It will be in the fitness of things
if I say that there has been no gain at all
from it.

It has been said that in this budget
that a good number of benefits have been
provided to the common man but the
fact is that this Budget is intended to
give benefits to the capitalists and the
poor will not gain anything from it. You
must have scen that the Members sitting
on the other side rupeatedly pointed out
that incrcasc has been proposed in the
prices of kcrosenc, cooking gas, petrol
and dicsel. It will cause incrcase
in the prices of all commodities,
The Railway farcs have increased.
So, the question is; What has
the poor man got through this budget ?
If you sec the wealth of capitalists at the
time of Independence of India and the
wealth earned by the twenty or twenty two
capitalist families of today then you will
know that the Government talks of
socialism but benefits the capitalists. In
short, through the Budget the poor will
become poorer and the rich will become
richer. Secondly. presenting such type
of budget is resulting in the erosion of
values in India becausc a poor man
cannot make both ends meet in thesc days
of high prices. A Government employee
also finds it difficult to make both ends
meet with his salary these days. The
result is that corruption rampant and the
law and order situation is getting
worse. If you look at the British
period of 250 years, you will
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find that the incidence of firing and lathi~
charge was far less then as compared to
the situation obtaining naw.

(Interruptions)

Similary, the issue of Gujarat is before
us. An agitation has been organised there
against reservation. The State Govera-
ment, instead of going into the problem
of reservation, has termed it a communal
riot. As a result thereof, it has assumed
serious proportions and many people
have lost their lives.

[ English]

SHRI HAROOBHAI MEHTA
(Ahmedabad) : Law and order pers
tains to the State subject. He: is abusing
the privilege.

[Translation]

SHRI OWAISI : I would like to say
that whereas the moral aspect of this
issue should be looked into. it should
also be kept in mind that in India
Muslims constitute one of the largest
minoritics, They have some problems.
You should pay attention to the redressal
of those problems.

Muslims are very backward in the
matter of education. According to the
law of the country, they can open their
separate educational institutions. Thcy
want to opeo their own medical and
engineering colleges but all sorts of
difficulties come in their way. That is
why they are lagging behind in the matter
of education.

The Central Government has set up a
Minoritics Commission. But its report
has not been made public so far. The
Commission should be given statutory
status so that its report has the desired
effect. In this way the problems of the
minorities will be sorted out. Similary,
8 Minorities State Finance Commission
should be set up, rich as are in existenog
in some States. This will enable the
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common man, who cannot get loan from
the banks, to get loans from those
ingtitutions, This will h:ip them in
improving their lot. A scheme shou'd
be formulated for the Muslims to enable
them to get employment and make
progress,

~You know that Muslims are backward
in the matter of cducation and employ-
ment. A Ministry for the minoritics
should be set up for the redressal of their
problems.

Muslims in  Andhra Prodesh feel
insccure. Tt is the duty of the Central
Government to make provision of
feservation there.  You know what had
happencd there during elections and what
is happening today. Even today arrests
are taking place. When you scc news-
papers, you would sy that therc is no
trouble of any kind, but if you go through
the proceedings of the Asscmbly, it is
stated clearly in it that arrests have been
made there. The Home Minister of the
State was informed that the Muslims
were beaten up and when they asked for
water, instsuctions were given for passing
urine on them. I want that the Central
Government should protect the rights
of minorities and should provide facili-
ties to them,

Similarly, you will find that ten lakh
rupces were provided from the Prime
Minister’s Relief Fund for those people
in Andhra Pradesh whosc shops etc.
had been looted but till date not a single
paisa has been given to them. When
they are asked, it is said that assistance
had already been provided to you and
as such those ten lakh rupees have
been adjustcd with the earlier assistance.
Please tell me why the money given from
the Prime Minister’s Relief Fund has not
been distributed. You should look into
all this. I want that the Government
should immediately probe into this aspect
why when moncy has been provided
from the Prime Minister's Fund, the samo
has not been distributed till today, 1t is
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for the Central Government to find out
why the money has not been distributed
ti'l today to the affected people, to the
persons whose shops were looted.
Similary, I want that in the old city
where Muslims are living and where
45.5% of the total population of the city
lives, drinking water shou'd be made
available. In spite of so much population,
drinking water facility is not available
there, I want that the Central Govern-
ment should do something in this respect
and solve their problems. When you can
allocate money for the people from Sri.
Lanka, you can do something for the
people of Andhra Pradesh also. The
Qovernment of India should look into
this. With these words T thank you.

(Interruptions)

I do not ueed your applause because
when I sprak about Telugu Desam you
fell elated but when I talk about you, it
is not liked by you. Therefore, I do not
know what your likes and dislikes are.

SHRI UMA KANT MISHRA
(Mirzapur) Mr. Chairman, Sir,
heartily support this Budget. 1 want to
congratulatc the Hon, Finance Minister
and the Prime Minister that without
abandoning our basic policies and
accepted cconomic principles, a new path
has been adopted in the Budget. First of
all, I would praisc the Finance Minister
for getting inspiration from Smt. Indira
Gandhi in the beginring of his
Budget Specch. The economic policies of
Shrimati Indira Gandhi werc based on the
principles and ideals established by
Mahatma Gandhj, Pandit Jawahar Lal
Nehru and on the basis of those princi-
ples she established the economic, social
and political structure of the country and
made it strong; she took the country
forward and brought respectability to it.
We want to congratulate the Finance
Minister and the Prime Minister on their
success in giving a new shape to the
Budget without abandoning the principies
and ideology of Shrimati Gandhi.
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Sir, the good features of the Budget
have been enumerated by many. Tagxation
bas been simplified, taxes bave been
reduced for the privatc Sector, crop
insurance for the bencfit of farmers has
been provided, Estate duty has bsen
abolished. surcharge has been abolished,
the Rs. 15000 limit has bcen raised to
Rs. 18000, ten lakh tax payers have
bencfited by the relicf, Compulsory
Deposit Scheme has been  abolished,
employces have been given relicf; but
the most important feature of the Budget
is that for the economic development of
the country and for gcncrating job
opprtunities, along wi'h the public
Sector, other sectors have also been given
incentives, Just nuw, one Member from
the Opposition was saying that we had
relegated public scctor to the back-
ground and its officers were feéling
ignored. Our basic economic policy,
which was formulated by Pandit Jawahar
Lal Nehru, is based on mixcd economy.
Under the mixed economy, all the threc
scctors, i.e., Private Scctor, Public Sector
and Cooperative Scctor were (0 play their
role for the economic development of
the country. We did not fully utilise the
services of the Private Sector, as was
envisaged, in the name of socialism.

If the country is to become economi-
cally strong and if the backward areas of
the country. are to be industrialised and
developed, it is very ncecessary to utilise,
along with Pablic and Coopcrative
Sectors, the services of the Private
also, Private Sector, has becn
encourged now. It does not mean
that we hove adopted the capitalist
systecm but the idea is to do something
which may help in the development of
the country, generation of employment
opportunities and reduction of unemploy-
ment. Jf the produc.on increases, the
poor too will be behefited. To say that
with Private Sector capitalism will be
encouraged and it will not be advan-
tageous to the poor is not true. This is
inccordance with our policy of mixed
economy, We have decided to utilise
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ths Private Sector fully. The Private
Sector is feeling inspired because setting
up of industries will result in more
production and employment, This will
benefit the poor and the economie
condition of the country will improve,
The most improtant thing is that incen-.
tive to the Private Scctor will result in
accelerating the pace of economic
development of the country, This step
of the Hon. Prime Minister i3 a welcome
step. After becoming Prime Minister,
Shri Rajiv Gandhi had declared that the
Government would adopt a liberal
economic policy. The people of the
country werc waiting to sec what type
of economic policies would be adopted
by our young Primc Minister. The people
are satisficd with the Budget presented.
It refleets the liberal policies of our
Prime Minister. It is not possible, as
the people are cxpecting, that the country
can be taken into the 21st century in a
period of six months or one year. This
Budget is just a step to take the country
irto the 21st century. We heartily
congratulate the Hon'bie Prime Minister
for (his. If I spcak more on economic
issues,you will ring the bell. This country
canroi  dcvelop  without resources.
Without the taxes imposed by the Finance
Minister, devclopment is not possible.
Certair sectors have bzen cxempted and
certain sectors have been included. The
progress of the country is not possible
without resourccs. To oppose the laying
of taxes by Government or to criticise
taxation in a doveloping country is to
obstruct dcvelopment. Ina developing
country, it is not possible to undertake
devclopmental work without mobilising
resources, whether by direct or by indirect
taxation. Onc thing, of coure, I would
like to say. With the present taxation,
certain artizles will become costly which
will affcct the common man. Kecrosene
oil, soap, vegetable oil are items of
daily use by the comman man. Théir
prices should not increase. There is no
objection if the prices of radios and
television sals increase. Reduction in
the prices of the radios and televion sets
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will not make auy differnce. It will be
good if the prices of the used by the
common man are reduced,

A new facility of crop insurance has
been provided to farmers. Mr. Chairman,
a5 the Hon'ble Finance Minister himself
said, and the country and the whole
world recognises, our economy is
dependent on agriculture. During the
last few years agicultural yield has been
very grod and it is because of this that
our economy looks strong today and we
are happy. Decline in agricultural
production will affect the economy of
the country also. The credit for increase
in agricultural output goes to the
agriculture policy of this Government,
the hard work of the farmers, and also to
favourable weather and climate. There-
fore, my submission is that with a view
to increasing production, more incentives
should be given to the farmers and the
prices of agricultural produce should be

“increased. I am happy that the Minister
of agriculturc has  announced the
support prices for wheat and certain other
items which are more than they were in
the previous years, but that is not
enough. The fact is that when the farmer
goes to market, the price he gets for his
produce is less than the price he has to pay
for the items he needs. There is still need
to further increase the prices of the
agricultural produce,

17.00 hrs,

Sir, there is lack of irrigation facilities
_in the entirc country and in the past six
Plans the irrigation facilities have
- developed at a very slow pace. Here, I
would like to mention particularly the
case of UP. My first demand is that all
the irrigation projects in U.P. lying
incomplete should be completed on a
Priority basis and the projects which
have been completed should be utilised
~in & better way. Their maintenance
should be improved. Besides, more
arcas should be brought uades irriga-
tion.
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Similarly, Sir, potable water is a basic
necessity of life. Several areas in the
country are facing the acute problem of
drinking water., Water level in Mirzapur
district and the areas around it is very
low and people have to face acut drink-
ing water crisis there. I requecst that
urgent steps be taken to provide deinking
water in that arca. Lik cwise, Govern-
ment should provide drinking water and
irrigation facilities on priority basis in
other parts of the country also where
these are lacking. Jaunpur, Banaras,
Mirzapur and many other districts are
facing acute shortage of drinking water.
I request that arrangements be made to
provide water there through pipelines.

In addition, all the development pro-
grammes, like Rural Development pro-
gramme, Rural Employment Scheme,
Employment Guarantce Scheme and the
programme for providing sclf-employ-
mcent  opportunitics to the educated
unemployed are importart and essential,
More and more funds should be provided
for these schemes and it should also be
ensured that these funds are utilised
properly and not miscppropriatey. No
fund has been earmarked for the pro-
gramme to provide self-employment to
the cducated unemployed during the
year 1985-86. I submit that adequate
funds should be provided for this scheme
in order to provide jobs to the educated
uncmployed and save them from frustra-
tion,

Sir, in the end, I would like to point
out that Eastern Uttar Pradesh is poverty-
stricken and backward area. The work
of eradicating poverty in this area has
not been done with the desired speed.
Uttar Pradesh is divided into five parts—
Eastern U.P. Bundelkhard, Ccntral
U. P. the Hily region and Western U.P,
The per eapita income in Eastern U,P.
is 75 paise, 80 paise in Bundeikhand,
one rupee in Contral UP., 90 pais: in
the hilly region and it varies from Rs. 3
to Rs. 4 in Western U.P, It is the
most populous State in the country. If it
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remains backward for centurics together,
it is a matter of great distress. Govern-
ment have not paid due attention to-
wards this most populous State, I would
like to give somc examples. If you look
at the per capita plan outlay in respect
of all thc States in the Sixth plan, you
will find that it is Rs. 567 in Uttar
Pradesh, 577 in Rajasthan. 570 in
Kerala, 584 in Andhra Pradesh, 600 in
West Bengal, 614 in Karnataka, 651 in
Tamilnadu, 687 in Madhya Pradesh, 983
in Maharashtra, 1073 in Gujarat, 1179
in Punjab, 1273 in Himachal Pradesh
and 1385 in Haryana. In this respect
Uttar Pradesh lags behind considerably.
So far as per capita Central assistance in
the Sixth Five Year Plan is concerned,
the share of U. P. in it has also bsen less.

I request the Finance Minister to pro-
vide more funds for the development of
Uttar Pradesh particularly its backward
areas.

Mirzapur district is a big district
having an arca of 275 sq. kms. It is
almost equal to that of Karala. Some
development is taking place in Suthesn
Mirzapur because of coal mines and a
power-housc  there, but Noirthern
Mirzapur and Mirzapur city arc getting
desolate in the absence of any industry
there, I have repeatedly demanded that
some big industry may bs sel up ncar
Vindhyachal in Mirzapur. 1 request the
Finance Minister, the Minister of
Industry and the Prime Minister to pay
aitention to it.

With these words, I welcome and
support the Budget and thank you,
Mr. Chirman, for having given me the
opportunity to speak on it.

SHRI MAHENDRA SINGH (Guna) :
Mr. Chairman, Sir, I congratulate thz

Finance Minister on his preseating a very

balanced budget. I supportit. In this
" Budget efforts have been made to provide
some sort of relief to cverybody, whether
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he be an artisan, a farmer, a woker or an
unorganised labourer.

Launching of th. Seventh Plan cannot
be held up for want of resources in the
next vear, but cfforts have been made
to impose minimum taxes and provide
maximum relief to the people. Therc was
no altemative but to impose these taxes
kecping in view thc resoure constraint.
The economic position of our country
has improved because of the policies of
Nehruji ann Indiraji. Our poduction
has increased and many development
works have been uadertaken.

The practical economic policy adopted
by the late Shrimati Indira Gandhi was
not influenced by anyism. Efforts were
made to eradicate poverty and achieve
develpoment of country through mixed
econom yand in a Planned way. Incentives
to small bution (o the growth of the
country.

Members from the Opposition have
said that it is & conservative Budget and
it will take us towards modecrn capi-
talism. {Interruptions)

Marxists Communists and C.P.M.
(Naxalites) call it a bourgeois Budget. 1
am at a loss to urderstand the meaning of
bourgeois because they have fifteen to
twenty parties.

It is for the first time that a practical
budget has been presentcd. This Budget
docs not follow the leater track and it will
bring economic prosperity to the country
in the same manner in which Roosevelt
has brought a bout the cconomic develop-
ment of his country through the New
Deol.

It has provided a neW direction to
curb the corruption prevalent due to
quota, permit and licence system and
also to remove the hurdics thus
created by the bureaucracy. It will
help each section of the society to march
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ahead. During the last 30 years, our
infrastructure has become strong that we
have been able to meetihe requirements of
electricity, coal and irrigation. Thousnds
of persons want to sct up sm:ll-scale
industries because of various deveolpment
works that have taken place. In this
Budget they have been given ircentives
for setting u> small sca'e industries,

The deficit hesinc cased as compared
to what it was last time. There is a deficit
to the tunc of Rs. 3000 crores. 1 would
urge upon the Finance Minister to
ensure that the deficit does not increasc
at least this timc as happencd last time.
It is very imperative for sourd cccnomy.

The relief given in the matter of
income-tax is a welcome step. The
exemption limit for persoral income tax
has bcen raised from Rs. 15,000 to
Rs. 18,000. It will help 10 lakh
tax paycrs, particularly the middle
class tax payers, out of 40 lakh tax-
paycrs., Another  welcome step is the
abolition of Compulsory Deposit Scheme
and simplification of tax-stucture.
Income slabs have been reduced from 9
to 4 for which I would likc to congratu-
late him particularly. I appreciate the
step taken to rationalise wealth-tax by
increasing its limit from Rs. 1-1/2 lakhs
to Rs. 2.1/2 lakhs.

The sum provided as social security
has been raised to Rs. 3000/- which is
also a good step. It should be further in-
creased and effort should be made to
extend the benefit to the maximum
number of pcople.

A welcome step has been taken by
starting crop insurance scheme, The
C.P.M. Membars were saying something
about premium. They have perhaps not
gone through the Budget sheech if the
Finance Minister. Crop insurance would
benefit thousands of farmers.

The Finance Minister has done a very
commendable job by raining the tax
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free limit of retrenchment compesation
from Rs 20,000/-to Rs. 50,000/-. The
payment of wages to workers in the
compan.es, where Jock-out has been
declared, would be given priority like
the dues of other creditors. It would
provide great relief to the workers.
There is a privision in the budget to
punish the sick units which is a very
good step. The capitalists used to declare
certain units as sick by dirverting the
funds to other activities and took loans
from various agencies and no punishment
was awarded to them. Now such people
would be punished and they would not
be allowed to set up any other unit in
future.

You have taken a very welcome step
by abolishing tax and licence fee on
Radio, T.V. ard V.C.R.I would like
to congratulate the Firance Minister for
the some. I would also like to congratu-
late him for rairing the ceiling of invest-
ment in plant and machinery in respect
of small scale industries from Rs. 20
lakhs to Rs. 35 lakhs The increase in
ceiling in respect of ancil laries from Rs.
25 lackhs to Rs. 40 lakhs in & good step.
It will provide incentive to people with
meagre resources to set up industies. In
our mixed cconomy more opportunities
are available to the people and the Hon.
Finance Minister dererves congratula-
tions for making provision in these direc*
tion.

No country can make progress these
days without having electronic and
computer industries. I would like to
congratulate you that you have given
incentives to them.

The provision of giving contributions
to political parties by companies with a
view ty checking black maney is also a
welcome step. It would check growth
of black maney.

Now I would like to put forward
certain suggestions, First of all, I would
like to say that our food grain. produc-
tior has increased so much that our
country has become self sufficient sow.
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But due to decline in production of sugar
und tobacco and oil secds as well as
pulses, an amcunt of Rs. 700 crores has
to be spent on their import. It would be
4 step in the right direction if produc-
tion of pulses and oilseeds is increased.
It would be in the intcrest of the
economy of the country also. ’

‘The increase in th. irrigational facili-
ties hes benefited a particular area and
a few rich farmers only. Despite that,
a huge amount has to be spent on the
import of sagricultural implements and
other agricultural imports. I would like
to say that the benefit of increase in
jrrigational fuciliticrs should also be
entered to small farmers and to the
arcas where no such facilitics exist ot
present. Dry cultivation should be given
the was maximum importance with a view
to increasing the foodgrain production
and so that the bencfits of the country’s
progress could also be enjoyed by those
people who have not so far benefited at
all.

According to study conducted by
IDBI, due to increase in production
capacity in 30 industries, which account
for most of the industrial production, the
growth rate which was 7.5 percent in
1981, declined to 7.3 precent in 1982
and 5.2 percent in 1983, It is a matter
of concern that despite the halp of finan-
cial institutions there has bren a dccline,

Secondly, the biggest problem is that
of sick units, Till 1983, a loan of Rs.
1735 crores was lock :d up in thcse sick
units. It is very necessary to set them
right so that the funds could be utilised
in a profitable manner.

Capital of about Rs, 36,000 crorcs
has been invested in the public sector
units, In 1982-83, there was a profit of
Rs. 1603 crores. If of profit ONGC and
10C etc., is deductcd from this profit,
the carning from this huge investment
comes to a very negligible zmount. It is,
therefore, very necessary that the condi
tion of the public sectar units is improved
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so that the ecomomy of the country
could make progtess.

The licencing system was started to
check the monopolistic tendencies, but it
has encouraged the protected monopolis-
tic tendency. The big multi-national
companies especially Reliance Textiles
should not be allowed to grow in a
monopolistic manncr. Care should be
taken in this rcgard.

The growing administrative expendi-
ture is causing grecat harms to our
economy., The increasc in the percentage
of administration expadituie to National
Income is proving to be a hirdrance to
the dev:lopmental process and you
would have to take stcps in this
direction. In the budget of 1950-51, the
administration expenditure which was
only 5 percent of national income, has
now grown to 28 percent. This increase is
excessive and cfforts should bemade reduce
it. 75 percent of non-plan cxperditure
is under the head defence, interest and
subsidy etc. Whencver efforts were made
to reditce the improductive expenditure,
the axe fell on, social service like Health,
Eduction elc., unproductive expeadituie
should be reduced in such a manncr that
social services arc not affected
adversely.

If growth-rate in the Seventh Plan has
to be kept at § percent, there should be
constant improvement in the agricultural
field. It is very necessary that the
growih-rate of agricultural production is
stepped up and efforts made to increase
the production of pulses and oilsecds in
addition t0 wheat and paddy. The
record increase in agricuitural production,
is bound to improve industrial production
If the growth-rate is raised to 7 percent
as against 5.5 or 5.2 peccent last year,
there would be much progress and great
improvement in the cconomy of our
country. The financial discipline must be
brought about in our economy and the
states which violate the financial discipline
must be punished, Similarly the States
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which do not violate the finaneial disci~
pline, must be given incentives. The over-
drafts by States specially. Contribute to
increasing in inflation. It is very necessary
that overdrafts of States be minimised,
There should bea ban on the case of
thoso States which resort to overdrafts
quite often. I would request the Govern-
ment that it should aanounce 2 scheme
to provide additional incentives to the
States which maintain firarcicl disci-
pline.

I would also like to add that itisa
matter of great satisfaction that foreing
exchange rcserves of the Country have
increased to Rs. 6014 crores from Rs.
5498 crores. With a view to improving
the economy of the country, it is very
necessary that power generation increased
to the maximum power gercration has
not been imcreased to the optimum
level. Bcsides, power and petroleum
products are equally essential items.
It is very nccesrary that indigenous
production of petroleum is increased
to the maximum so that import of
petroleum could be minimised. I am
happy to note that Government has made
sufficient provision for this, purpose.
Por power sector also, a provision of
Rs. 2025 crores has been made as
against Rs. 1484 crores last year. A
provision of Rs. 200 crorcs has been
made in the budget for the development
of nuclear power plants, which is a very
good step. All these things will have
good effect on every sphere of the
economy of our nation,

New textile policy is proposed to be
announced by the Government. I would
request that every effort should be made
to make the cloth available at cheaper
prices and the vew textile policy should
be declared os early as possible.

The most urgent need is to provide
the people with cheaper houses.
HUDCO provides loan for-Constructe.
of hosues, but the HUDCO charges
interest like an usyrer, With the loan
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which is sanctioned it is not possible to
maintain the prescribed specification and
standard. I would, therefore, request
that practical specifications should be
prescribed and maximum number of
houses should be constructed in the rural
areas, One of the majn causes of
consumption is that the teachers @nd other
Government cmployees who aro pisted in
villages are unable to get houses. It is
also necessary to bring down the price
of building material, otherwise a time
may come when it would be impossible
for the peoplc to construct houses.

1 would also request that you should
provide maximum subsidy for iastallation
of hand pumps in the villages. In each
village two, four of five handpum ps should
be installed. You should make maximum
provision for this purpose so that at least
the problem of drinking water could be
solved after 37 years of Independence.

1 would also like to add that the loans
being provided to the peopie under IRDP
and othcr programmes, are being grossly
misused. The banks are putting obstacles
in such loans. The Minister of State for
Finance, Shri Poojaryji had visited our
area. He continues to visit all the areas
and he is marking all possible efforts for
which I would like to thank him. This
aspect is in his knowledge, but more
efforts should be made in this direction,
Many complaints of consumption have
been received regarding disbursement of
Rs. 25.000/- as loan to the unemployed.
therc loans are leing disbursed to the
families who are not entitled to receive
them.

So, I rcqueest the Minister to make
arrangem:nts for according priority in
the matter of providing loans to those
families where not & single member is
employed so that genuine and necdy
persons get full benefit of this scheme.

As the Chairman is not allowing me
more time, I conclude my speech and
support the budget presented by the
Firanace Minister,
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SHRI LAL VIJAY PRATAP SINGH
(Sarguja) : Mr. Chairman, Sir, I
support the Budget whole heartedly. All
the sections of society will be bencfited
by it because it has been prepared with
great wisdom, imagination and judicious-
ness.

Mr. Chairmen, Sir, you know that
ours is a bigand a developing country.
There are greet potentialities of its
development. There is a large number
of law income group, middle income
group and high incomc group peoplz in
the counury. This Budget has been
prepared keeping in view the interests
of all sections of society and I feel it
will benefit all of them. If you glance
at the budget proposals, you will find
that the income-tax limit has been
increased from Rs. 15,000/ to
Rs. 18,000/- which is a welcome step
and it will benefit quite a large number
of people. Similarly, in the case of
wealth-tax, the {imit has been raised
from Rs. 1,50,000 to Rs. 2,5€,000 and
the ratc of tax has been reduced from 5
percent to 2 pcreent. It is also a good
step becausc most ol the people come
under this category. In addition, the
introduction of the crop insuranace
scheme is also unique in itself and I feel
it will benefit the country to a great
extent. 1t will benefit the farmer and
huve a very good impact on our country,

In addition, I would like to submit
that the proposal regarding contributions
to the Prime Minister's Relief Fund is a
welcome step. It is well known that
people have black money in abundance
which is kept concealed. Now donations
to the Prime Minister’s Relief Fund,
will qualify for relief in tax. It is a acod
step and it will be helpful in preventing
the generation of black money which
can be put to a better use.

The Finance Minister deserves congra-
tulations for abolishing the Compul-
sory Deposit Scheme as the amployeeg
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had been demanding its abolition for a
lang time. The limit for payment of bonus
has also been raised from Rs. 750 to
Rs. 1600. There is also a proposal to give
compensaiion to the victims of acoidents.
All these measures do not appear to be
important, but a closer scrutiny reveals
their importance. In addition, tax relief
has also been provided to the sportsman
and the scientists. Authors of university
level text-books, dictionarics etc. in
Hindi and other Indian languages have
also becen provided tax relief. I welcome
all these stcaps. If we see the Budget in
totality, we shall find that the Finance
Minister has used imagination to
prepare this practical Budget. The
Members from the Opposition have
expressed apprehensions that the prices
will go up on account of this budget,
but if the budget proposals are given
effect to properly, the prices will
cerlainly come down.

Mr. Chirman, Sir, through you I
would like to touch one or two more
points. So far as duty on petroleum
products and other essential commodities
is concerned, I request you ta reconsider-
this matter because these commoditics are
used by the common man. For e¢xample,
petroleum products are used by every-
body in the country, whether he isa
small farmer o: a worker, directly or
indirectly. I would, therefore, request
the Finance Miaister to reconsider the
increase in all seriousness and ultimately
it is he who will have to dccide whether
to provide some reliof or not.

A laudable step has been taken so far
as modern computers and medicines are
concerned. A provision has been made
for the import of medicines for serious
discases like T.B. etc. Similarly, some
other facilities have been given to the
public in this Budget and these should
really be appreciated.

I would also like to draw the atten-
tion of the Financo Minister towards the
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backwardness of Sarguja district from
where I have been clected. It is inhabited
mostly by Adivasis. This district supplics
fuel, coal and other uesful items in large
quantities to the entire country. There is
great scope- for development, but it is a
matter for regret that despite many
effactive steps this district could not be
linked with the mainstream of the
country 8o far. The schemes meant for
linking this district with the mainstream
are progressing at a slow paco. Whatcver
the reasons fo: the slow pac:, whether
it is backwardaess ignorance or any
other reason, additional funds shoufd be
provided for expeditious execution of
the schemes. Acute drinking water
scarcity 1is also thcre in this dstrict. I
would only submit that keeping in view
its backwardness and to ensure its proper
development, it is absolutely necessary to
make proper arrangements for drinking
water there. If proper attetion towards
development of this arca is paid, this
backward arca will definitely join the
mainstream of the country.

With these words, I once again
congratulate the Finance Minister on
presenting 4 very good Budget.

{ English]
SHRI JAGANNATH PATTNAIK
{Kalahandi) : Mr. Chairman, Sir, I

welcomea this Budg~t bccause it is a tax-
curtailing and forward looking Budget
and an attempt has been made in this
Budget to inject honestly the philosophy
to modcrnise India and to land Iudia
safely in  the  twenticth  century.
That is the desire of this gencration
whose symbol is Shri Rajiv Gandhi,
the Prime¢ Minister of 1lndia and it has
been reflected in the Budget. Sufficient
attention has been peid in this Budget
to see thit India can be advanced and
modernised tcchaically and industrially
in this age of global competition. The
philosopby of this Budget is that it is
butter to consolidate in some scctors
thaa to have unscientific end unplanned
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growth, and I welcome this philosophy.
Measures like free education to girls,
bspefits to industrial workers and to
pers. ns who mect with accident, curbing
of black money, givien incentives to
various sectors. generating the genius of
youth in the fields of culture and sports,
are highly appreciablc and the younger
generation of the country will be bene-
fittcd by these measuces.

While preparing this Budget, must
probably there would have been three
options left to the Finance Minister or
the Finance Ministry. Firstly, to curtail
the plan, sccondly to increase the
borrowings heavily and, thirdly, to inject
heavy doscs of taxation, and out of these
our Finance Minister has rightly chosen
not to curtail the plan or to borrow
heavily and crcate problems for the
future gencration, but to have some
taxation. Practical'y that is the best
solution so far as my view is concerned.

I would like to urge upon the Govern-
ment that we have to be vigilant and
careful aboul our economy because our
cconomy is a gamble with weather, and if
the weather god is not kind to us, there
is every possibility of inflation and the
whole risk that we have taken in this Bud-
get may prove to be a disaster. Therefore,
my suggestion would be that we should
give sufficient subsidy for food and
fertilizer, Especially, we should supply
subsidised food to the rural people and
to the lower income group. Similarly,
sufficient incentives and subsidy should
be given to the farmers in the matter of
fertilizers and other inputs also. I say
this because there is a feeling among
the agriculturists as we observed during
the clections while talking to them, that
a‘though this is a country of rural and
agricultural economy, but in actual
practice they are not done sufficient
justice. So, we should take care of them.
I think in this Budget we have given
concessions to all the sectors, mainly to
the industrial sector, but we have mot
given suffiicient incentives and subsidy to
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the agriculturists. So, we should do
that.

As we have taken a very practical
approach so far as our industrial policy
is concerned, and have given sufficient
incentives to the industrialists in the
private sector, thcre cannot be any
grumbling now that th: Government is
not allowing them to grow in a free
atmosphere. Sufficient scope has now
been given to them for their free and
fair growth. Now it is the duty of the
Government  to  review whether  the
industrialits are taking advantage of
the concessions provided to properly
take carc of the growth of industry or
not. We should be more vigilant now,
because we have given them sufficient
incentives.

The mere provision of finance or
giving them tax concessions will not be
sufficient for thc growth of industry.
We have also to take carc of the raw
materials and power gencration,

We all believe in socialism, Now it is
not a party matter. Ii is enshrined in
the preamble of the Constitution by the
Fortysecond Amendment. We have takon
the plcdge to have social justice in articles
38 and 39 On our Directive Principles.
Therefore, we should now be more care-
ful about the growth and development
in the field of agriculture and industry.
There should be proper justice done
through equal distribution so that there
will be socialism. We should take stcps
to eradicatc regional imbalarce. From
that point of view, we should pay more
attention to States which are not
developed agriculturally or industrially,
where the per capita income is very low.
We should take this philosophy, not
only to the State but to the disirict level,
s0 that proper justice will be done to all
parts of the country.

Even though Orissa is a land of plenty
from the point of view of mincrals,
mainly because of the political insta-
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bility, it remained a poor and backward
State all these years. Now there is no
more political instability and we want to
bring the State up to the level of the
industrially and agriculturally advanced
States. One of the reasons for our back-
wardness is that we are lacking in the
field of irrigation and power. So, suffi-
cient attention should be paid and more
funds should bc allocated to the
State of Orissa, to cnable it to increase
the arca under irrigation, which is in
fact the first point of the 20-Point Pro-
gramme.

In the Indravathi Project, which is the
biggest project now in progress, the pace
is slow becausc of lack of funds. This
project will providc not only irrigation
but also generate power to the extent of
600 MW. So, more funds should be
provided for this projcct.

As sufficient coal is avalifable in our
region near the Jib river,a Thermal
Powcer Plant may be set up. The Super-

Power Thermal Station at  Talcher
should bs 1taken up and exccuted
expenditiously.

Improvement in the matter of railway
facilitics is a must for the growth of the
Statc and also the national cconomy.
Therefore, the Talcher-Sumbalpur line
and the Ambaguda-Jeypore line, which
will link Kalahandi which is rich in
mineral deposits like bauxite, should be
taken up without further delay.

In order to remove the regional
imbalance, sufficient attention shoutd
be given to backward States and back-
ward districts. The Planning Commission
should have an independent meonitoring
ccll, which shou'd periodically cvaluate
the progress, which should be printed in
their magazine, Yojana.

T again welcome this budget, as it has
given attention, to all sections of the
people. At the end, I will spongly plead
that the onhanced rates of levy on
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kerosene and cooking gas should be
reviewed or withdrawn.

[Translation]
SHRI NARESH CHANDRA
CHATURVEDI (Kanpur) : Mr.

Chairman, Sir, fiirst of ail, T thank you
for giving me an opportunity to speak
and 1 also congratulate the Hon'ble
Finance Minister on prescating such a
judicious and courageous Budget. I
congratulate him on introducing ncw
features in the Budgct which wcre
not there in the Budgets of the past
several years. The special features of the
Budget are tax relief to big companies,
abolition of the Compulsory Deposit
Scheme, concession to electronics industry
tax relicf to the authors of books in
Hindi and other Indian languages and
they are commenduble. The criticism
by the Opposition about these issues is
unreasonable and they have opposed for
the sake of opposition only,

The Hon'ble Finance Miuister has
mentioned certain things in the Budget
and 1 would like to say something about
them. In the beginoing of the Budgst
speech he has quoted Shrimati Indira
. Gandhi: 'No scction of our vast and
diverse population should feel forgotten.’
This app-oach has becen adopted in the
Budget. I support this approach
but I would like to draw his
attention  towards  an event which
occurred many years ago. This event
relates to the period when our great
leeder and the first Prime Minister,
Pandijt Jawahar Lal Nehru took over the
reins of the country on the eve of
Independ:nce in 1946, and he weat to
Mahatma Gandhi to seek his blessings
and guidance to run the country's
administration. Bapu had given hima
guiding principle that while taking any
decision, he should keep in view the
poorest of the poor of this country and
thercafter whatcver decision he took
would be for the bencfit of the whole
country. I want to submit to the Hon.
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Finance Minister that though he has kept
in mind the diverse population of India,
yet he has overlooked the direction of
Bapu at one place; at the time of increas -
ing tax on petroleum, products he has
forgotten that petroleum, dicsel, kerosene
oil and gas cylinders are no longar used
exclusively by the affluent people; now
these are being uscd extensively by the
small  people and middle classes,
Every well-tordo farmer has a tractor and
uses diesel in it. Each and cvery
hut of the village burns kerosene oil.
Even the bidis smoked by people with
the lowest income, have not been spared.
Therefore, I request the Hon’ble
Finance Minister to reconsider taxes on
these items.  To ircrease onc rupee per
litre on petrol, Rs. 6 on cvery gas
cylinder and 75 paise per liter on
kerosenc, to my mind, is quite a heavy
burden on the poor citizens of this
country. The Government should reconsi-
der it.

I would a'so submit that incrcase in
paper prices is also not justifiable. There
is still great need to propagate literacy
in the country, and in 2 country where
paper is needed not only for media but
also for books, exercise-books by crores
of children, the increase in paper prices
is a matter of great concern.  Our
Finance Ministry and the Hon'ble Finance
Minister, who himsell is an intelligent
and a scholarly person, canaot overlook
the fact that paper is nceded extensivcly
both for literary pursuits and educational
work. I hope he will reconsider this
matter.

For one thing I will definitely congra-
tulate him that he has muintained the
dynamism of thc Budget and has not
bothered that the Opposition Members
will brand him as suppurter of the
capitalists ur makc othres, baseless allega-
tions. He has done what a good Finance
Minister should do for the batter future
of the country. The exemption limit for
personal income-tax has been raised from
Rs. 15,000 to Rs. 18,000 which I think
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is on the lower said, Today in India,
there has been considerable increase in
the number of persons with a minimum
salary of Rs. 2,000, whether they are
bank employees or L.I.C. employses or
professors or teachers. You take any
middle class man, his pay will not be less
than Rs. 25,000 per annum. The exemp-
tion limit should have b:en at least Rs.
20,000. By not doing so, the Finance
Ministiy has shown its somewhat narrow
approach. [ hope that the Hon. Finance
Minister will remove this short-coming
and extend th: limit from Rs. 18,000 to
Rs. 25,000.

I would like to say a few words about
the provisions made regarding Education,
Labour and Industry. I have been clected
to Lok Sabha from Kappur city. Two
or three mills of the city have been
closed down. The Hon. Finance Minister
himsclf, when he was the Commerce
Minister, whilc speaking on J.K. Rayon
Milis has stated that the mills would be
opend soon. A period of two to three
years has elapsed since that announcement
was made. J.K. Manufactures, the second
mill, has been lying closed for the last
7-8 years. Thousands of workers of that
mill have been rendered jobless. They are
suffering a lot. I think lack of complete
control over the industrialists running
these mills is the cause of the sufferings
of these poor employecs. If the Finance
Ministry, after giving compensation,
takes over the mills, the problem can be
solved to some extent. The management
of the mill is not in a position to rua the
mill. When the State Government put
pressure on the management for starting
the mill, they went to court and got a
stay order. The problems of the
-employees cannot be  solved this
wuy. When the new taxtile policy comes
into force, many sections will be affected.
It will affects Kanpur also because
maximum number of taxiile mills are in
Kanpur. We will welcome modernisation
but if it affects the interests of the toiling
workers adversely, there would bz difficul-
ties in accepting it. Only after the new
textile policy has bcen announced, we
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will come to know about its merits, but
this should bo taken care of that it does
not create difficulties for the workers.

The furds allocated for ed ucation are
in sufficient. The Iadian educational
system is in doldrums. Eduction being a
State subject, neither the three-language
formula is being implcmented nor any
clear language policy seems to have been
formulated. In c-rtain States, the teach-
ing of the English language starts from
the First Standard, in the others from
the Third or Fourth Standard and in
certain States English is not t~ught at all.
There are States where Hindi is not
taught. Whencver the metter of three-
language formula is raised, it is said that
there are financial constraints. Hindi i8
spoken by a majority of the people in
this country. Nen-use of Hindi in work
and frequent change in policies are
resorted to at the Statc Level. My
submission is that the language policy
should be clarified. Even after 38 years
of independence, it is not clear how long
Bnglish is going to continue. If Hindi
and other Indian languages are not given
importance, Indcpendence loses  its
mcaning. Bapu has suid that a country
is dumb if it does not use its national
lanaguge in carrying oul its entire work
and docs ngt d:velop it. The fact is
that our progress in the matter of use
of Hindi remiins far behind. I want
that the Finarce Minister should provide
sufficient funds for thc dcvclopment of
the national larguage Hindi and for the
propagation and development of all the
Indian languages. It is very importart.
Without this the country will remain
dumb. To enable the country to become
articulate and to infuse vitality in it, it
is mecessary that there should not be any
necgligence in this regard. If the Indian
languages are not developing duc to lack
of finances, effots should bz made to
remove this constraint so that Indian
languages could develop and the brighter
profile of the Indian pcople is projected
before the world.

I would like to submit that the
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workers in our country are facing very
difficult probiems. Firstly, there is the
housing problem boing faced by lakhs
of workers engaged in the big factorics
in the mectropolitan cities. I khow about
Kanpur where the mill- workers even
aftar working fur years together, have
still to live in shautics. They have rot
been provided with a roof over their
heads or a flat to live in, On the other
hand, hundreds of residential quarters
have been constructed in Kenpur city.
Therefore, I would rcquest you that in
Kanpur city, where absut five and half
lakh labouers end workers live without
apy proper housing facility and sbout
two lakhs of them sleep on faotpaths
braving heat, could and inclement
weather, and many are living in Jhonpris
which leak, the Government should at
least " provide a roof over their heads I
am not speaking of Kanpur alonc but
in all the industrial cities of our country
where there is a little or no housing
facility for workers. appropriate provi-
sion for the purposc should be made.
The dwelling units may be small or big
ones, but at least a roof should be
provided to all of them. In a welfare
State like ours if wc arc not able to
provide food, medical facllities o-
employment opportunitics, we should at
least provide them with a roof over their
heads.

It is appreciable that government has
introdused crop insurance scheme but
it is still in its in fancy and its s: ope is
very limited. I wou'd like its scope be
widened. Alongwith the workers, the
defence cmployces are also facing the
bousing problem.

These number is about one lakh and
a half and there is no labsur colony for
them. Therefore, effectise steps should
be taken to provide them with housing
facilitics. T would like the Finance
Minister to look into it and provide
funds therefor so that these welfare
measures could be implemented. This
budget is beneficial to all sectisns of the
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country. This should benefit the common
man also. With these words, I support
this budget.

17.58 hrs

DISCUSSION ON URGENT NEED TO
ENSURE REMUNERATIVE
PRICES FOR AGRICUL-
TURAL PRODUCE TO
FARMERS

[ English]

MR. CHAIRMAN : Now, two more
minutes arc left for 6 o'clock. Shall we
take up the Discussion on the urgent
need to ensurc remuncrative prices for
agricultural produce to the farmers under
rule 193 ?

Prof. Madhu Mandavate.

PROF. MADHU DANDAVYATE
(Rajpur) :  Mc. Chairman, Sir, I rise to
raise a discussion on the urgent nced to
ensure remuncrative prices for agricul-
tural produce to the farmers. ’

Mr. Chairman, in our couatry, the
lobbies of organiscd labour and those of
industry are quite vocal. But unfortuna-
tely, the peasent who is the backbor.e of
our entire economy in the country has a
very feeble voice. To aive voice to
the demands of the peasants and their
aspirations, T risc to raice this discussion
under rule 193,

The question is one of remunerative
price. For any agricuitural produce, to’
quantify the remunerative price for all
times to come is a meaningless proposi-
tion. The remunerative prices for the
agricultural produce basically depend on
the cost of production in the field of
agriculturc. This in turn depcnds upon
the cost of fertilisers and other inputs,
like, water, clectricity, diescl, oilsceds,
etc.
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PROF. N.G. RANGA (Guatur) : And
credit also.

PROF. MADHU DANDAVATE
The most important aspect to which Prof.
Ranga referred is the credit that is needed
by the peasant in order to make agricul-
turc a success.

The problem of remuneratives prices,
therefore, in effect, is the problem of
making the inputs required by the peasant

cheaper and available in an easier
way.
We have the Agricultural Prices

Commission, Really speaking, the entire
basis of the Agricultural Prices
Commission ought to be really the
Agricultural Cost Commission because
the prices are basically related to the cost
and, therefore, if we are able (o tackle
effectively the problem of cost of produc-
rion for an agriculturist, we will be able
to tackle very effectively the question of
agricultural prices.

18.00 hrs

Unfortunately, when we look at the
porms that are employed in dectermining
the prices in respect of industrial goods
and try to ¢compare them with the norms
that are geacrally used to determine the
prices of agricultural commodities, we
find that there is a sense of discrimination.
There is a gap between them. For
instance, when the prices of a commo-
dity like cloth, an industrial good, is decided
upon, almost all important aspects are
taken note of. The expenditure on energy,
fuel, transportation charges, the raw
material that is used, whatcver is to be
spent on the labour that is emplyed to
produce cloth, all these aspects, are taken
note of. But as far as the determination
of prices of agricultural commodities are
concerned, it is got always—I will not
say, never—that all these factors are
taken note of Every factor that enters
into the process of production of an
agricultural commodity must be attended
to while determining the prices of agricule
tyral commodities.

lo Ensure Remunetutive
Prices For Agricultural
Produce to Farmers

Who are the people at the helm of
affairs in determining the prices in the
Agricultural prices Commission ? I do
not want to cast an aspersion on anv
experts or any members belonging io the
Agricultural Prices Commission. But I
will narrate an experience that has
appeared in one of the financial journals.
When one expert Prof. Ranga had come
to Maharastra, in Kolhapur he fund a
quantity of a good, a f:w kgs. of that,
and he said, to produce such a quantity
of a good, how big must be the tree. I
do not know whether he said it witha
sense of humour or he exercised his
fundamental right of ignorance. I do not
kuow that.

THE MINISTER OF AGRICULTURE
AND RURAL DEVELOPMENT

SHRY BUTA SING : Janata Party
man.

PROF, MADHU DANDAVATE : He
was not a Janata Party man. The Janata
Party man espouses the causc of agricul-
turists.

I would now narrate my own experi-
ence. I asked one friecnd of mine in
Delhi—he claims to be ar agricultural
economist, he seems to be an expertin
determining various factors that contri-
bute to the determination of prices of
agricultural commoditcs--can you explain
to me what is the differencc between
rabi and kharif ? You will be shocked
and surprised to know that he was pot
able to tell mec the difference between
rabi and kharif. Then, I humorously asked
him : Can you at lcart tell mc, whether
these are the names of women or these
arc the names of crops ? He started
laughing and I laughed still loudly. This
is not something which is imaginery.
This has happened in my case. Leave
aside the humorous aspect. But these
are aspects that arc (o be taken not
of.

All I want to drive at is this. We
shoyld have the  Agricultyral Prices
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Commlssion. I am not against the
institution at all. In a country like ours
which believes in Planning where the
balance in various sectors is to be establi-
shed, it is highly essential that instru-
ments like the Planning Commission and
the Agricultural Prices Commission are
absolutely necessary.

But the question is what must be the‘
structure and composition of the Agricul-
tura] Prices Commission.

The knowledge in the field of agricul-
ture is not merely the bockish know-
ledge. There is something like an
empirical knowledge in this country. I
have come across quite a lar8c number
of agriculturists in this country who have
not taken any Degree in Agriculture and
in spite of that, they have practical
knowledge about agriculture, the various
factors that contribute to the production,
the various factors that contribute to the
cost of agriculture and the various
factors that generally determine the prices
of agricultural commodities and they are
conversant with them. I would very
much like that such representatives who
arc involved in the fleld of agriculture by
dint of their experince and empirical
knowledge and who have gained an
expertise ia the field of agriculture should
also find some representation in Agricule
tural Prices Commission and if this is
done, probably the agriculturist will be
able to gct better justics. I am not
making a hypothetical proposition. When
the interests of organised labour are
involved, Various Committees are set up
and the Central Trade Union Organisa-
tions are given representation on such
Bodies Concerring the interests of labour,
If the Centrol Trade Union Qrganisations
find a represcntation in Budies which
determine the fate of the working class
in the country, I do not understand why
proper representation should not be
given to the representatives of farmer
and kisang in this country so that better
dcoisions can be taken on the basis of
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empirical knowledge. That is the posi-
tion,

There is one more significan: observa.
tion made by Joshi Committee, The
Committee his said :—

“Il is a gross error to treat the
imputed values of family labour rental
for own land and interest on fixed
capital as income.”

T just give an illustration, I think world
of wisdom will share the experience.
Such warnings and cautions arc to be
token note of.

I will move to another important
aspect as far as prices structure in con-
cerned and that is the parity betwsen
the prices of agicultural and industrial
goods. Having mention:d to you the
various norms that are utilised in deter=
mining the prices of industrial goods, the
next imnortant aspect is to bring about
some 8ot of a balance, of a parity, to ba
established between the agricultural
priccs and the prices of industrial goods.

PROF. N.G, RANGA : Professional
salaries and allowances also.

PROF. MADHU DANDAVATE : Of
course, that isa product of that. The
prices of industrial goods are based on
properly structuréd indices. There is a
formula for the index to be prepared
and when the working class finds that
the index machinery is mot proper, the
machinery by which the indecx system
has been built is not adequate, then
Committees are appointed and the index
systems are revised. Some changes are
made but as far as agricltural commodi-
ties are concerned, there is no proper
structure of index on the basis of which
prices can be fixed and, therefore, we
must have proper re-structuring of the
inlex both for the industrial goods and
also for the agriculturel goods and once

that cxercise s gone into, it will bo'
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- possible for wus to have a balance or a
parity between the prices of industrial
goods, Somie basis must be taken for
determining the agricultural prices and
the parity between the agricultural and
industrial prices will be able to give
berter results that will act as an incentive
to the agriculturist and, in that case,
the prodactivity will go up.

The next aspect which I would like to
touch in a very cursory manner will be
the question of fluctuations of prices. If
there is one aspect of agricultural
commodities prices that acts as a
disincentive to the agriculturist, it is the
usaul and frequent fluctuation in the
prices of agricultural commodity and,
thercforc, the agricultural commodity
does not find itself quite safe and in
equilibrium. They are  constantly
threatened by various extrancous factors,
by fluctuations in the agricultural prices
and, thercfore, the agricultaral prices
fluctnations are a great disincentive even
for agricultural production and, therefore,
the best method and the accepted modus
operandi would be that before the sowing
season begins, agricultural prices should
be announced. The agriculturist should
not feel any fear about the fluctuations
that are likely to take place once he
eaters into an experiment of agriculture
before the sowing season. He must be
assured that this is the fair price that
is there to the agriculturist, That will
act as a great incentive and once you
give incentive to the agriculturist, he
will be able to produce for the country
much better than what he is able to do
teday. Therefore, I suggest announce-
ment of prices, firm prices, of agricul-
tural commodities long before the sowing
season, 8o that fhat acts as an incentive.
Then, building up adequate buffer stocks
and a balanced import and export policy
will also help and will also go a long
way in avoiding constant and frequent
fluctuations in prices. If buffer stocks can
be built up in a very safe way, if sub-
stantial buffer stocks can be built up, in
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that case the agriculturists will gain, the
general community will gain, the consu-
mers will also gain, the Goverament will
also gain, the economy as 8 whole will
gain. Therefore, this problem of fuctuas
tion in prices must be tackled.

Then there is one positive suggestion
that I would like to make, and I hope
and trust that Government wil] respond
to this positive suggestion. I would like
to suggest that agriculture should be
treated as an industry. if you treat agri-
culture as an industry, in that case &
number of benefits that are made availe
able to induggry today for its develop-
ment will become available to agricule
ture. We are 'n!an age in which a lot
of incentives are’ given to industry. The

" industrialists demanded that the present

ceiling limit of Rs. 20 crorcs in the case
of MRTP b increased to Rs. 40 or Rs.
50 crores. Sometimes, when a blind
man asks for one eyc, God gives him
two. The great monopolists asked for
the present MRTP limit to be increased
from Rs. 20 croses to Rs. 50 crores. But
the Government, being extremely satise
fied, said, “‘Industrialista, you are asking
far one eye; we are offering you two;
the limit is raised to Rs. 100 crores’. All
right, if you have given that much con-
cession and that much latitude to the
monropolists in this country, let us try to
give somc advantage also to the kisans
in this country. If the Government
announces tonmorrow that Governmant
is going to troat agricullure as an indua-
try and that all those concessions and
facilities which are made availeble to
industry, all the imputs that are made
available at concessional rates, will be

available to  agriculturirts takings
agriculture  8s an industry, you wiil
find that it will have an elegti-

fyin cffect; the agriculturists will be able
tu give a better performance. Take, for
instance, electricity, 1 know, Railways
and indusiry are always given electrigity
and & concessional rate. We are told thgt
industry is an infrastruc turc for the
dovelopment of the country and Rajl-
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ways. are on infrastucture, tramsport
infrastructure, for the developement of
industry and therefore, they are to be
given concesstional rates as for as electri-
city charges are concerned. 1 .do not
want to have any conflict with Railways
and industry. I would not like anything
to be done with retrospective effect,
having functioned as Railway Minister.
But at the same time I must say one
thing. If Railways are an infrastructure for
the developement of industiy and industry
is an infrasturucture for the development
of the country, then the kisans who pro-
vide raw materials to industry, the kisans
who provide raw materigls to every
sector of our economy, also constitute
indircctly a great infrastructure for the
development of the country and, there.
fore, th:y must be treated as an industry
and given all facilities as far as electri-
city charges are concerincd, for example.
I think, in a State like Kerala they are
prepared to offer electricity ata very
low rate, and I am sure that all politi-
cians, no matter to which Party they
belong, fully realising that it is the
peasantry which is the backbonc of our
economy, Wwill be prepared to extend all
facilities to kisans. Therefore, treat
agriculture as an industry and give them
all the inputs at concessional rates as
they are made available to industry in
the country. This is my concrete sugges-
tion.

Then I would like the working of
NAFED to be streamlined. In this
House, in the last Lok Sabha ard in the
Fifth Lok Sabha particularly, we had a
good deal of discussion on NAFED. I
had initiated in this very House in the
Fifth Lok Sabha and again in the Sixth
Lok Sabha discussion on the working of
NAFBD. I remember, that was the time
when the problem in respect of onions
and potatoes had become extremely
difficult. Onions and potatoes were being
thrown awsy because there were no
‘warehousing facilities where they could
be accumuiated. And NAFED was not
prepared to purcthase them when the
“kivany were in. a difficult position. We
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had a very good discussion on NAFED
in this very House. I may remind you
that irrespective of political differences,
Members blonging to both sides of the
House had insisted that the NAFED
machinery must be streamlined and more
funds should be made available to
NAFED and they must be made to pur-
chuse potatoes and onions, they must
be .nabled to buld up proper ware-
houses and refrigeration fecilities and if
they are able to do that, a number of
difficultics which the people and the
agriculturists face, tc-dey as result of
inadequate functioning of thc NAFED,
1 think, can also be removcd. I must
say that not only supply of adequate
funds to NAFED musi be mude but it
must also be freed the stranglehold of
burcaucratism. In this country, itisa
tragedy—I have nothing against
bureaucrats;  burcau  burcaucratism
and bureaucrats are different. Whic~
hever be the system of government,
whether it is a Congress Government or
a Janata Government or whether it is a
Capitalist government or a Communist
government, we do need the bureaucracy
and we neced bureauciats. But bureau-
crats and bureaucray isane thing and
bureaucratism is a diffcrent tning. I
want bureaucratism to disappear. I do
not want bureaucrats to disappear be«
cause there will away be some officers
and employees who have to manage.
After all some human beings have to
be employed and some expertise is still
to be utilised. So I am not against bureau-
crats but I am against bureacratism. So
also I am against red tape, but I am not
againest the Reds, I am againest red-
tapism. That is how I will describe that
bureaucratism should be eliminated from
the functioning of the NAFED aud if it
is done, it will prove to bo one of the
effective instruments to promote the
interests of the peasants.

I would like to say a word about
technology. It is an accepted fact that
we rely solely on manual labour for our
agiculture. §» the productivity ¢an got
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improve beyond a particular stage. In
every country where some degree of
mechanisation had been utilised, we find
that the per acre or p2r hectare yield of
the agricultural land is definitely better.
If we have better sceds, better fertiliscss,
better implements, better experimenta-
tion, better research, the same piece of
land with better equipment and better
fortiliscrs, better technology -is able to
give more yield. But, unfortunately, the
land-man ratio in this country is such
that we cannot afford to have a high
degre of mchanisation through tractors,
In this country wherc wc have orly
small picces ©f Jand, how will the
tractor operatc ? For instance. I am
told that the per capila availability of
land for cultivation by the peasants in
this country is only 1.5 acres. I am talk-
ing about the average, 1.5 acres. Soina
country in which thc per capita average
is only 1.5 acres of land, we cannot
think in terms of lurge tractors operat-
ing in large sectors of our country, But,
at the same time, if we connot afford
tractors on small pieces of land I think
we cantry the Jopanese experment inwhich
power-tillers have bcen utiliised,and in
our country in diffcrent parts pcasants
have started utilising small ptower-tillcrs
If power-tillers are wuscd. they can
have bottor productivity from
the land and 1 am sure that  equipment
should be made  availablee. But
what is that difficulty ? As Ffar as the
small and intermediate peasants are con-
cerned, even they will not be able to
purchase the power-tillers on their own.
They will be rot be able to havea
greater degree of fertilisers. They will not
be able to have a sophisticated equip-
ments for them. Individually they connot
affore ed ‘t. I would, therefore, suggest
that we should encourage a network of
serviee co-operatives in the country so
that the service co-operatives will be
table to provide this equipment to the
agriculturists. In that case, productivity
will increase and the yield per acre

increases and the nation’s ccoromy
stands to gain and at the same time, in
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terms of the price structure, the kisans
will be able to benefit. This will lead
ultimatcly to incressed productivity.

A word about the zonal system. I am
glad that when we cnded the zonal
systcm, that decision has not bceen
reversed. My humble request to the
present Government is thet the ending
of the zonal system in thc country and
treating the entire country for foodgrains
movement as a single unit has served a
great purpose of t(he Kkisans and
peasanis in the couatry.

By allowing free movement of food-
crains from one part of the country to
another that has given great benefit to
the kisans. Ending of the zonal system in
foodgrains Lius given a definite advantage.
I would urge upon the government that
abolition of zonal system should be made
a permanent featurc so that it is not
allowed to revive and, I think, the pea-
sants will be extremely happy on this,

Now, I want to make a radical suggcs-
tions and I do not know h.w far
government will be able to implement
it. 1 would suggest that let
there be dispersal and dccentralisa-
tion of industries. At least wherever
new indutries are taking place and wher-
ever finished products are manufactured
these goods require certain raw mate-
rials. T would suggest to the government,
try to set up industrial units in those
particular arcas in the vicinity of which
we are able to get raw-material that is
required for that particular inustrial unit.
Not only the transport problem will get
eased but also at the same time there will
be a co-reloationship between the rawe
materlal maufacturers and those who are
aclually manufacturing the industrial
goods. In addition to that I would make
a further suggestion and rcquest the
Minister to get it examined, I give an
illustration. We have sugar cooperative
factories. Very often the kisans residingin
the vicinity of that particular factory-—



295 Discussion on Uregent Need MARCH 21, 1985  Discussion on Urgent Need 296

to Ensure Remunerative
Price For Agricultural
Produce to Farmers

[Prof, Madhu Dandavate]

within o few kilometer radius—grow
sugarcane. They are part and parcel of
the sugar coopeative factory. Here is our
friend, Hr digh who has been a successful
cooperator in our country and he will
tell you that if in the vicinity of a sugar
factory we have got a big field growing
sugarcane there can be free movement
of sugzrcane to the factory and further
if you want to give them in sense of shar-
ing, then the sugarcone growers are made
the shareholders of that Jparticular
cooperative fuctory. Not only that, in
some of the sugar cooperatives even the
industrial workcrs working in that factory
are also made the  sharc-holders
and if that atmospherc of cooperation is
built then the cooperatives will be gen-
uine cooperatives and if such industriz
units arc built up in the vicinity of those
areas where the raw—materials are
grown, I tell you, the coordinotior
between the industrial goods and the raw
material will be better. The (ransport
charges can be reduced and in  deciding
the price structurc, I think, a great
facility will be made available.

Now, Sir,a word zbout monopoly
procurement of cotton. In Maharashtra
we have made that experiment a success
to some extent. No doubt, there may be
difficultics but I would like to warn the
House that monopoly procurement
experiment of cotton cannot survive as
an isolatcd island. If in a particular
State monpoly procurement of cotton
bedomes a success and just across the
border we have got a frce market and
there is no monoply procurement then
in that case there will be destructive
competition and in that case the experi-
ment will fail. So, I suggest, first
adequate funds should be made availeble
end in addition to that if a certain
regior is  growing cotton to a greater
extent, then let us try to encouaage the
newspinning mills in that very area where
cotton is grown If cotton is grown in
fegions and in the. same regions we
start spinning mills and there is decentra-
lisation and dispersal of cottton mills,
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in that case therc will be petter link
between raw material ahd the finished
goods and, I feel, transptr tcharges
also can be minimised to great extent.

Then therc is one mor: astpect, Very
often the so called radijcals try to show
that there is a contradiction between
the interest of the pcasants ard the
interest of the landless labour. I want this
House to remove that impression fram
our minds that the interest of the

kisans ©nd the intererst of the
landless labour must always conflict.
Sometimes  they  are  likely to

corflict. Of course, I om not talking
about the old zemindars. Bul I «m
talking ubout an intermediate or small
peasant. If you look at the peasants, the
question is, shall the pcasants in this
country demand more und remuneiative
ptices. Sir, when they carried on their
agitation some psendo-radicals  said
that the landless labour must not join
peasants  in this  movement. On the
contrary I was onc among those who
joined this movemecnt, I joined the
movement for rcmuncrative prices for
peasants in my State. I went to Jandless
labour and agricultural Jabour. 1 went
1o thcir unions and to their platforms.
Ttold them : You join the battles of
the peasants for demanding better
price and if they arc able to get better
price, if their income level goes up, if
they are able to mop up belter surplus,
in that casc it will bc easizr for people
like us to demand better wages for the
agricultural labour. We told them, once
they get their remunerative price, we
will also fight for the share of that price
going to landless labour. We told them,
rest assured, we will do that And Sir, I
am happy to tell you that in our State
there was full cooperation bciween the
agricultural lubour and the peasants who
were fighting for rcmunerative price.
The agricultural labourer realised that
if the peasent on whose land he works,
does not get proper price for agri®
caltural produce, how can he expect
better wage. Therofore he joined the
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peasants. The peasants also gave an
assurance in advance that if they get a
petter price for their agricultural
prodice, be lct assured that you will
not be let down, you will g2t a better
deal. That is how the interests of the
two are to be reconciled. Let there be
no class struggle betwecen the peasant
and the land'ess labour, Their
interests can be reconciled for building
up the econemy of the country and also
the mutual interests of agricultural
labour as well as of the peasants.

Sir, while concluding, I would likc to

point out to you three things. As
far as the cconomy of the
country  is concerned,  as I have

said, just as “mcans of transport’ provide
the infrastructure for the development
of the cconomy, let us take it for
grantod, that agriculture (and the raw
material which they manufacture and
grow) will also provide the
infrastructure for development.  One
more thing. You may go through the
specch of the Finance Minister when he
pointed out certain things in this House
last time in the 1983-34 Budgel. That
budget projected a deficit of the order
Rs. 3900 crores, almost Rs. 4,000
crores, In this ycas’s budget also the
deficit financing projected is Rs. 3800
crores. What did the cxperts of the
Government apd the Finance Minister
say 7 Sir, that is very relevant and that
is very complimentary 1o the peasants.
The Finance Minister said ‘Though the
deficit finaneing is of thc order of Rs.
3800 crores, I have a coufidcnce that
if the kisans in this country give us a
better crop, in that case, the economy
will be able to absorb the shock of this
deficit financing’. Sir, it is a great tribute
which he has given to the peasaniry of
this country. Of course, I am not
confident whether deficit financing will
halt at Rs. craresat the bidding or
dircction of the Finonce Minister.
Probably it may go up still further. But
he himself has admitted that only if we
are able to absorb the shock of deficit
financing, it will strengthen the basc
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of agriculture in this conuntry. If wo
are able to build up better buffer stock
and if agricultural crop is betterin the
coming year, that itself will be 2ble to
absorb the shock to the economy. That
itself shows haw the primacy of peasants
is accepted by all concerned.

Sir, after a long time I have got this
opportunity to rajse this vital question
of remuncrative prices for agricultural
produce. T thank the Speaker for that,
He himself being a farmer, he realiscd
the significance of this subjeet, Sir, while
debating and discussiag this  problem,
forgetting all our party affiliations and
loyalties, let us all rise like one man in
this House and sec that rcmuncrative
price for egricult Wral producz 18
cnsured, a now economy is built up and
a ncw and prosperous Imdia emerges.
With these words I conclude. Thank
you.

PROF. N. G. RANGA (Guntur) : Mr.
Decduty-Speaker, Sir, I wish to congiatu-
tate mysell for having come back agiin
to this Housc after the turmail of the
General Elecitions because 1 am uble
to hear the speech mude by my Hon.
friend Prof. Madu Dundavate. I fecl as
if [ am thusty years younger while hear-
ing almost every word of the speech that
he has made. I am prepured 10 accept it
ss my own. I wish (0 thank Prof.
Madhy Dendavate and I wish to
congratulate the Opposition also for
having come forwoid with this proposi-
tion. Iam sure that the whole House
would be unarimous in agrecing with
him, in plecing befere us  his impass
sioned plea for a fair deul for our agri-
culturists including the Kkisans as well as
‘khet mazdoors’. I am very glad indeed
thut the opporlunity has been given to
our new Prime Minister to change the
very title of the Agriculture Prices
Commission, that is, from Agriculture
Prices Commission to ‘Natioaal Agrie
culture Costs and Prices Commission'.
I speak subject to correction. In that he
has alresdy anticipated Prof. Dandavate’s
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as woll as our demind, the ‘kisans®
demand, far remunerative prices. Indeed,
he has committed himsclf to this
proposiiion that agriculturists should be
paid remunerative prices. Now, how
arc these remuncrotive prices to be
fixed 7 They should be based on agri-
cullural costs, Prof. Dandavate alrerdy
spelt out various items, the most im-
portant thing beiny, of course, credit
and also the land cost. That also has got
to be taken into consideration when all
these various factors of production
including the fertilisers and other inputs
arc taken into consideration including
the whole family labour that has contri-
buted to the production by thc farmers
themselves. their wives and childeen
and cverybody and these farmers can be
nssured of remuneraticv prices. We are
all in favour of parity between agri-
cultural and industrial labour. I have
plcaded for it for the last several
decades, Yam also in favour and I am
" surc my party also would be in favour
of paying as gool wages Lo our agri
cultural labodr as are being given to the
industrial labour who are given a fair
deal. Indeed, the Iaternational Labour
officc for a very long time coatinued to
neglect th: agricultural labour. It was
on the pressurc that was brought to bear
upon it by mys:If, as well as the late
lameated labour lcaders in this couatry,
like Mr. N.M. Joshi, that that Inter-
national Labour Office began to pay
some attentioa to agricultural labour. It
was in 1923 that wec initiated the
'Kisan Movcment’ in this country. The
first thing we did was to organise agri-
cultural labour confercnces and the next
conference was of the land-owning
kisans because even at that time, we
were coavinced that agriculturists, the
‘khet mazdoors® as well as land-awning
kisans should work hand in hand
cooperate with each other and work as
two equal partners in carrying on this
great profession, this activity, this
industry of agriculture. Thersfore, both
of them should be treated as honourable
partaers and agricultural labour should
be protected and paid propetly. I have
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been pleading with the Government in
those years when I wasin the opposi-
tion, as wall as during the last fourteen
years in which I have bzen cooperating
with them again, plcading for adequate
representation on this Commission for
agricultural 1ibour. My Hon. friend, the
predecessor of our present Minister for
Agriculture, was agreeable to il. He
accepted it asa matter of principle. We
are lucky to hav: had Rao Sahib as
a kishan himscif, a landowning kisan,
and now his successor, Shri Bula Singh,
as a leader, as a spokcsman  of the land-
less kisans. These two friends have come
tous fortunately from the samc State
and they have been rupresenting ounr
kisans and the charge had been laid
upon them to look after these people.
I sincerely hop: tha: wery soon it wonld
be possible for my Hon. friend to get
the support of the Cabinct to change
the constitution, or whatever it is, of
this Commission so that it would be
possible for him (o have reprusentatives
of agricuttural libour alsy on it.

I need not go into all other details
mentioned by my tHoa. friend, Shri
Dandavate, because I have already
prefaced my spoech by saying  that
almost cverything that he has said
should be consider:d to be asif I have
myself made that speech.

There should be parity between
industry and agriculture, parity between
not only the professional classes and
agriculturc. The most extraordinary
thing is that professional classes have
come to be the most favoured class here
in our country. If there are any kind of
vested interests at all, it is the profes-
sional classes. My friend was talking
about the burcaucracy. The profes”
sional classes, official and non-official’
the private cnterprises and the public
enterprises the whole lot of them have
come to be the most powerful social
clement in our society. I want parity
between these thre: elements, the indus-
trial labour and industrialists, the proe
fossional classes as well as agricultyrists.
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And agriculturists should be treated at
par with the others, whencver thcy mike
any kind of comparison and try to'assess
their respective necds and demands. Once
that principle of parity comes’ to be
aceepted, there would be an answer to
the query, the question that was put to
me again and agein both during the
last election as well as aftcr the election
when I met my kisans again All the
kisans were asking me : “Why is it that
the price of cotton today is about the
same, if not less tham, what it was in
1975. When 1 fought for an increase of
that price by demanding that the Cotton
Corporation should come to the market.
It was the same pricc, what is known
as the basic price, the support price and
the rest ofit. While during the last
eight years, all other prices have gone
up, allowances have gone up, the agri-
euitural price was still there the same.
This is the real difficulty. This difficulty
can be overcome if the whole House is
to accept and the Government is to
implcment the new decision, or the new-
proposal, that agricultural costs should
be given first consideration in trying to
fix the support price. The support price
as well as the remunerative price, both
have got to be prescribed, and at the
level of support price Whenever the
peasants arc not able to find market or
merchants or demand, Government must
be prepared to come forward and pur-
chase it, offer neccessery price to the
farmers, either in one instalment or in a
pumber of instalments. All those details
can be worked out, but that has got to
be done. If we protect the furmers and
agricultural workers, as my Hon. friend
Shir Dandavate said, we cian ensure the
cortinucd and cotinuous progress of our
sccial economy as well as economy as
such. If peasants are neglected, as have
been neglected for a very long time, how
can you expect the country to progress
at all ? This is one of the reasons why
‘the progress in this country has been
very slow. There has bcen some progress,
—thefe is no doubt whatgoever—after we
achieved freedom. But it i8 so tortuously
slow. It could have been specded up if
‘only the peasants have been properly
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looked after and if only the agricultural
labour @s well as self-employed labour
is properly looked aficr.

The last thing that I wou'd like to say
is this. Sir, I am all in favour of this
cooperative supply of not only inputs,
but also all the sercices of the latest
machincry. traciors as well as power
tillers and various o'her smaller things,
pump sets. Now in the management of
these cooperatives also, we must see that
there is no interfercace cither from
Goveanment or from any political
parties and they shguld bs fice from any
kind of mischief, so far as politics is
concerned. I want an independent autho-
rity like the Election Commission to
ensurc that there wilt be real democracy
in the management of thesc cooperatives.
Otherwise, the kisans would come to be
exp.oited by the bosses of the cooper-
tives in the same way, even may be
worse also than is the position today
under the dispensation of merchants and
all the rest of them. Quce we have all
this organisation, machinery and cquip-
ment for farmers as well as their
workers, we have got to cosure, we have
got to sce to it that they are treated as
self-employed pcople. They should be
given the necessary privilcgos as well as
opportunties to enjoy their economic
freedom and social freedom. They should
not come to be enslaved like scme of
those peasants in some of the socialist
countries under the Kolkhoz and
Sovkhoz. Peasant proprietorship must be
the base: it must be the basic rock on
which this peasant problem as well as
tke agricultural problem las got to be
solved in our country.

Sir, with these words, I would like to
associate myscif with Prof. Dondavate
and I would also like to cxpress my
gratitude to him, and I congratulate my-
self for this, If T were to consider myself
as the third generation, Dandavate
belongs to the sccond generation ard it
was my prcud privilcge to huve had him
asone of the listners, as one of the com-
rades in one of the Citizenship Colleges
that we have had in Bombay. And there
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whenever T had any opportunity of talk-
ing about any social cconomy in our
country at all, T would always bz talking
only about kisans and their nced for
parity cconomy. I have ecmbodicd
all these thoughts .in my book
“Challenge of the Peasantry”. He has
presented our kisan’s case just as well as
I would love to. But then, as I am
situated today, I may not be able to do
it. I support him and I hope the House
will support the plea that he has pre-
sented in such an cffective, eloquent ard
\dynamic manner.

MR. DEPUTY-SPEAKER : We have
fixed two hours for this discussion and
already 45 minutes are over, T request
the Hon. members 1o restrict their time
to five minutes, I cxp:ct your cooperas
tion,

SHRI PRIYA  RANJAN DAS
MUNSHI (Howrah) : Since the time
allowed is only four and a half or five
minutes, itis as well if we lay our
scripts on the tuble instead of giving
a specch.

MR. DEPUTY-SPEAKER : You con
do that,

SHRI V. SOBHANADREESWARA
RAO (Vijayawada) : Mr. Deputy-Speaker,
Sir, first of all I would like to thank the
Hon. Specaker for allowing a discussion
regarding the necessity to fix remunerative
prices for agricultural products. I would
also like to express my gratitude for the
analytical speeches of our Hon. fricnd
Shri Madhu Dandavate and our political
itahcuShri Ranga. Right from the student
days, without seeing him, we used to
adore Prof. N.G. Ranga as the kisan
leader.

After his specch, certaialy I am left
with only a few points to make. First of
all, I would like to express my concise
and concerted opinion that merely chang-
ing the name of the Agricultural Prices
Commission to Commission oa Agricyl-
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tural Costs and Prices will not serve the
purpose. I think the main, theme, the
main objcctive should certainly change.

There is a Burcau of Industrial Costs
and Prices. It caiculates the price of
every industrial product and it makes its
recommendations to the Government of
India; and the Goverament of India will,
with all generosity and liberal view,
immediatcly allow the industrialists to
incccase the prices of their product
from a small pin to the biggest
machine or industrial goods. But,
unfortunately, on platform, though they
make el:ction promises, on paper they
will say, a kisan should get remunera-
tive prices, I am sorry to state that the
kisan is denicd rcmunerative prices, It
was mentioned just now by our two
distinguished members regarding the
support price and remunerative price.
I submit the support price should be a
remunerative pricc, because in the Indian
economy where the average landholding
is only 1.5 acres, it is the. small farmer,
it is the marginal farmer, who is com-
pelled to scll his produce immediately
after he gets his crop; whereas the
middle farmer or a farmer with sound
financial position, withholds his stock;
he will sell his stock at a later date
when he feels that the price he gets is
a good one. So, there is every necessity
to fix the remunerative price mainly to
protect the interest of small and marginal
farmers. Apart from that, actully, in
the last two years, iron and steel prices
were allowed to increase by 30 percent,
cement by 25 percent, mnon-ferrous
metals by 15 percent, aluminium by
Rs. 3000 per ton and paper by Rs, 1000
per ton. Whereas the prices a farmer
is getting are very low.

In regard to the composition of the
Agricultural Prices Commission, hitherto
two officials are there and one represens
tative of the farmers is there. Unfortuna-
tely, the voice of the representative of
the farmers was not given due coamsidera-
tion. For cxample, in 1983-84, two
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official members thought that Rs. 132
should be fixed as the minimum procure-
ment price for paddy, but the represen-
tative of the kisan recommended Rs. 152
per quinial on paddy.

In fact, he has rightly pointed out a
genuine difficulty that is being experiene~
ed by the tarmers of Andhra Pradesh,
Tamil Nadu, Karnataka and West Bengal,
where the farmer and the agricultural
produce are subject to cyclone or
pisturbances of weather, due to which
the farmers are losing very heavily and
in the absence of crop insurance the loss
is causing ruination to the farmer. So,
be recommended Rs. 157 that is, Rs. 3
more keeping in view the peculiar
circumstances of the Southern States,
those adjoining the Bay of Bengal or the
Statcs where they are bound by the
Arabian Sca and the North-Eastern
S ates, but that recommendation was
also vetoed. That was not accepted by
the Commission.

Similarly, for coarse varicties like
jawar, ragi, and maize the commission
recommended Rs. 124 and the Mcmber
representing the kisams suggested Rs.
144. But that was also not taken
into consideration,

I should like to bring to your kind
potice that injustice done to the farmer
is very very great, and it is because of
this negligence, and the indifferent
attitade towards the farmers that the
farming community in the oountry is
paying a very high price. Now they are
importing Rs. 600 crores. worth of edible
oils overy year from other countries.
I do not know whether (his
Goveroment has any vested interest
importing such huge quantity of edible
oils from adroad. Some people are think-
ing that there is something behind the
curtain and the ruling party is gaining
something through those transactions. I
would like, however, that such things
should not take place.
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Similarly, the price of sugaroane also
is pot remunerative. T will tell you.
What is the logic in fixing Rs. 14 as the
minimum price, statutory minimum
price 7 It should be at least Gfty rupees
more. From the sugarcance bagasse
comes, which is sold at a high price, and
from it mo'asses come, out of which
alcohol is prepared, and from it arrack
is produced. From arrack hundreds of
crores of income comes to the State
Governments in the form of State excise,
But the farmers is not getting the
benefit. The contractors are becoming
karorpatis the State governments are
getting  income, but th: farmer is not
benefited

In my State, the state of affalrs is
really sad. I am very happy that in
Maharashtra several co-operative sugar
factories are running and the farmer is
benefited. In our State, cooperative
sugar factories arc not functioning
properly and the Government has to bear
the losses to a great extent. Even the
Government of India is also making
available huge amounts by was of ways
and mcans advances. Remunerative prices
should be given to the sugarcane growers,

Some people say that the APC shonld
keep the consumers’ interests also in
view, as if the people are living only due
to those prices fixed by them or as if they
live only on sugar. An increase of one
rupee per kilogramme of sugar will not
be much. After all, one has to pay for
his clothing, for his daily needs, and on
other items of consumption for his daily
necessities, and they also are going on
increasing. So, I request the Hon. Minister
through you, to have a8 change in the
basic attitude towards the farmers.

I would liketo bring to your kind
notice that the farmers arc having
apprehensions about the wrong policies
of the Government. Dr. Patel, who was
Governor of Reserve Bank of India, in
his lecture in 1981-82 said :

“At the back of the minds of policy.

i
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" makers was also the fcar that hige
‘her prices readily conceded might

- what the appetite of the producers

- and something like a producers trade
unionism might develop and cause
distress  to  coasumers, stake
inflation and deny resourccs for
development.”

This is very unthinkable. While the
Government has  conceded several
bundred crores of rupees worth of
incentives and royalty to several
tycoons in this country, it is really
regrettable that the Government should
think in this way in regard to several
crores of kisans spread throughout the
length and breadth of the country. In
fact, as Prof. Ranga has statcd, Andhra
Pradesh farmers arc suffering because
they are not able to sell their paddy at
the Government anpounced prices.
The FCI is not purchasing their paddy.
While FCI  has purchased several
lakh tonnes of paddy from Punjab, it
has hardly purchased 70,000 tonnes of
paddy from Andhra Pradesh. This is our
bitter experience. This is not good.
They apply one cut, two cuts, three cuts.
Actually the farmers are selling their
paddy at lower prices to the rice millers’
because there is no other alternative.
In fact, the people think that the
representatives of the FCI are hand in
glove with the rice milters. This causes
lot of difficultics to the farmers. I request
the Minister to kindly immcdiately
check up with the FCI and sce that they
purchase paddy from the farmers.

There is a lot of gap between the
price paid to the farmerand the price
recovered from the consumer on any
item. Unfortunately, middle-men are
exploiting the situation. Near the city
the farmer is selling vegetables at throw
sway prices whereas in thc market the
consumer gets it at a heavy price.
I request the Government to at least
form, on a trial basis, produccr-consus
mers cooprative socicties in cities and
towns 8o that the farmer can get benefit

_ farmers.
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and the consumer can get thingsat a
lesser price. We can start this experience
with vegetables first. With the experience -
we get, the practice can be extended to
other crops.

I also request the Minister to sce
that prices to be paid to the farmer in a
particular seasons should always be
announced in the beginning tiself. I
request the Minister to announce such a
change immediately and implement it.

Sir, T thank you for giving me'this
opportunity.

SHRI RAJESH PILOT (Dausa) :
After listening to two learned Professors
there is hardly anything left to talk. But
there is a difference between yesterday’s
professors and today's students because of
generation gap.

I think the Government that in this
Budget they have taken very positive
steps to help the farmers in the form of
crop insurance and also in taking some
more mcasures which will help the
But as the Government is
actionoriented, expectations are always
from someone who really listens and
acts.

80 percent of the population of this
country lives in villages which mainly
depend on agricu'ture, They are cither
farmers or farm labour to help the
farmers. If we can help this category of
people and this percentage of the citizens,
the whole country will be helped. So, it
i a national cause for which the House
i sitting here to discuss this subject.

The late Prime Minister Lal Bahadur
Shastri always said ‘Jai Kisan'. Late
Pandit Nehru also showed his feelings by
declaring in his will that “After my
Goath the ashes of my body should be
spread over the lands of the farmers"”,
with thess sentiments, the whole
House feels tnat the Government
today has to take some actions
which  hitherto by some reasons have
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not come to the notice of the Govern-
ment,

19. 00 hrs.

I will quote a survey which was
carricd with 1970-71 as the base. The
survey shows that in 1979-80 the incre-
ment in the agricultural input
requirement was 116  percent whereas
the increment in the agricultural
production was 89 pcrcent. With these
figures in hand when we know that
the increment in the input is more and
the production is not going with that
high increment, the  Government
certainly should take note of that. The
opcrational cost which varied from
58.96 percent to 61.48 percent in 1971-
72 to 1973-74 became 60.90  percent
to 63.19 pereent in early 80’.
Similarly, the fertilizer cost became 22
percent, cost of human resources roughly
16 percent and the mecchanmcial cost
roughly 13 percent. Comining all these
production cost which was Rs. 109 in
1977-78  taking Punjab as a
sample because Punjub is one State which
groduc esmaximum wheat, it was Rs, 115
in1980-81 and is estimated between Rs.
130 and Rs. 135in 1983-84. When the
support price was Rs. 151. Whe the total
production cost is Rs, 130 to Rs. 135,
giving a support price of Rs. 151, [
think, is not a very. roasonble cost
for a farmer to survive and to
continue helping the nation for
the food cause. it is bad  luck
of the farmer that when the cropis
good, the price goes dawn and if the crop
is bad, the price goos up. it is the other
way round, When you work hard and
produce more foodgrains, you should be
given more incentives and more price
for the produce but it is the other way
round in the case of a farmer when we
say a support price......(Interruptions).

PROF. MADHU DANDAVATE : If
the candidate is good, the vote goes down.

SHRI RATESH PILOT : I would not
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be knowing that, Sir, beacuse I have very
little experience in that.

When the cost of wheat at fair price
shops was declared Rs. 172 per quintal
and for flour mills as Rs. 208, per
quintal, the farmer was given only Rs.
151 per quintal whereas wheat from
other countries was purchased at Rs, 203
per quintal. You cannot give that price
to your own farmer whe is producing
more wheat for you. It certainly requires
a thinking by thc Government as to what
is the reason bchind this, why there is
a rcstriction on increasing the price of
foodgrains produccd by our own farmers.
You announce a support price today but
problem is that the farmsr is for from
the media. Our efforts have not been very
hard to keep the farmer well informed.
The farmer does not know what is in
reserve for him from the Government
agencies. Therefore, what happens is
that the FCIgives a support price of
Rs 151 per quintal but the man who is
at the counter of FCI, has got power
with him to reduce the price 10 Rs. 146
or Rs. 147 if he finds that the quality
of the wheatis not up to the mark. I
must tell the Hon, Minister for his infor-
mation that the marking done by the
man at the counter is sometimes,
suspicious, A middleman comes in
between and says, “This wheat is inferior
and you cannot be given Rs. 151, you
can be given only Rs., 146", Here the
corruption breeds in. I would expect the
man at the counter to tell the farmer
“your what is not properly clcaned; so,
you will get a little less; but if you clean
it, you will get full price in future”.
After all, what is meant by the support
price ? It means that whatever the farmer
produces and brings to thc market, as
long as it is fit for use, should be accepted
at that price. First of all, why give the
discretion of a margin to tho person who
sits at the . counter 7 This is adversely
affecting the farmers. The middle man
goes to the village, ahcad of the FCI
representatives, tells the farmer “you give
me one rupee per bag, I will gee to it
that your eatire lot is take without
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checking”.: The farmer jumps at this
offer and he also commits some irregula-
rites, because he is certain that he will
get Rs. 150, instead of Rs. 151. So, this
gives scope for corruption and the
sufferer is the farmer. '

Some measurcs like surprise check
would also help. It should be carried
out, Last time when I toured certain
parts of western U,P. I came across this
practice and report.d it to the then Agri-
culture Minister. He did institute a few
surprise checks, which prodced some
good results. The officials will be afraid
of the surprise check and it will help the
farmers, .

Now fertilizer subsidy is given to the
farmers. But they are not well informed
as to what they are entitlcd to get. The
subsidy is distributed by officials at the
lower level or rank That official
tells the farmer that the subsidy
on fertilizer is so much per bigha.
He does not  give the details and
the poor farmer does not know what hs
is entitled to get. In some cases, it is not
really given; it is given only on paper...
(Interruptions) There are two types of
subsidy. One is to issuc fertilizer at a
lower rate of iaterest. It is issued on
paper it is ina particular name, it is
deposited but really the man in between
gets the money. These are the complaints
which we have received in two or three
States. That is why I have brought it to
the notice of the Minister. It is right,
should react on it. If jt is wrong, it is
oar good luck that it is the wrong infor-
mation. The farmer should know what
is the fertilizor subsidy and how it is
given to him.

Most of the farmers are not well
" 8ducated. There are cases where fertilizer
is supplied after its utility period
is over. Bvz though the dat of
manufacture and period of axpiry
are st amped on  the bags, the
farmers are not cducated enough to
check that, So, Government should take
measures to ensure that the farmers
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to enssure that the farmers really get the
benefit.

Under the Electricity Act, all the
State Electricity Boards have to allot a
fixed percentage of power 1o the rural
areas. Unfortunately, no Electricity
Board observes this condition. The
result s that the farmers get the last
priority in the maiter of supply of
electricity. Further, whether electricity
is supplied to them for 10 daysor 1§
days, whatever may be the quantity he
has actual ¥ utilized, hc has to pay a
flat rate. If you supply power to the
farmsr at the proper time and in the
required quatity, it will help him to
increase the production, which will ulti-
mat ely help the country.

As Prof. Dandavate has stated, agri-
culture should be treated on par with
industry. Unless that is done, the small
and medium farmers cannot comc up to
the level of thc big farmers and agri-
culture casnot develop in the way
industry is developing.

My second suggestion is that the
Government must moritor the system
at district level and alsn have an infor~
mation Centre at the district level so
that the monitoring and information is
side by side. What the Governmert has
given to the farmers, they should
monitor to see whether it has reached
the blocklevel or the Panchryat level;
and the information centre should be
available there itself so that the farmer
reaches the centre to know what I8
meant for him and what has reached for
him. Therefore, only the district level
monitoring can solve the problem. For
the last five years we have been raising
so many Call Attention Motions, so
many 193 discussions have taken place,
but we have not been able to achieve
the results which we really thought of
achieving.

Lastly, I hope with the Hon. Minister
hearing very crrefully to my suggestions,
he will pay attention to my suggestions.
As Prof. Dandavate has said that some-
times people who are mot connected
with farming, who do not know what
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farming is, make the maximum use of
this word. Bven thc politicians have
exploited the farmers a great deal by
using this word ‘farming’. But it is being
exploited further in cases like bank
nominations. When you nominate a
director from a farmer class, it is
‘nominated’ because the farmer sitsin the
panel and he heads as a rcpresentative
of the farmers. ButI am sorry to tcll
sometimes the farmer's nomination is
given to somcbody who does not cven
know what the spelling of faimer is. So,
these measures shonld be taken into
account sympathctically to help this
neglected class, You have done a lot,
but more is requircd.

SHRI UTTAM RATHOD (Hingoli) :
I cogratulate Prof. Madhu Dandavate
for having brought this motion.

The agriculture prices for a long time
have been agitation the minds of our
farmers. Unfortunately, even the ruling
Party also thut mercly afier distributing
lands to the tillers ers ard giving some
credil to the cooperative societiés their
work is finished. W= have to rcalise that
total economy of this country depends
on agricullure which is served by nearly
70 percent of our people. But it is the
great misfortune of our country that
planning and administration have miser-
ably failed to look into the agriculturists
problems.

Prof. Dandavate has rightly pointed
out that long ago agriculture should have
taken up as an industry, It should have
been treated as an industry. I remember
long back in the early fiftecn Mr. Tata
has written an article, wherc he had
suggested that if you want to improve
agriculture in this couatry, you must
treat it as an industry. At the same time
1 remember thot there was a movement
from the hotel owners demanding that
hoteliering should be trcated as aa
industry. We now find that hotels are
being treated as industry, while the
people who serve the whole of this
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countryare completely neglected.

I will now quote one or two examples
to show how they are treated. When they
are given credit, that is known as credit.
But is it really credit ? The agriculturist
gets a loan. He has to pledge the whole
plot of land for taking a lozn to dig a
well for his farm, while an industry is
given credit, when it only pledges the
plot and the muchinery thereon which
is likely to produce some material. Why
is this discriminatior, I ask ? The first
attachment is on the movable property
of that poor chap and the second all his
land which he has pledged with the
Bank society or, say, with the Govern®
ment, that is sold offl. I do not know
why this discrimination should be conti®
nued.

Prof. Ranga, Prof. Madhu Dandavate
and later on Mr. Rao also have spoken
about remunerative prices. I would like
to add orc more poinl. When you
thirk of cost of production you have not
only to think of the cost of the inputs,
but of the lard ard the labour tbat the
whole family puts into that plus also
the risk factor. Hardly 20 to 25 per cent
of our land is irrigatcd, thiough major,
medium and minor tanks and also
undergrourd water. Most  of the
cultivators are dry cultivators who are
complctely neglcetcd. When I'saw the
formation of th¢ APC, I found it was
not represented by even a single dry
farmer. It was represented by the only
onc representative who comes from an
area which has more ifrigation in the
whole country. I feel sorry for it. When
we know the very fact that in this
country the dry cullivators arec more
who always iake the risk, they have
to depend on the weather ard rain and
they have to face the vagaries of nature,
why don’t we take their representatives
on the APC ? Prof. Dandavate pointed
out very well the ignorarce of these
people. | remember that we had
suggested that a qualified man, a
Master's degrcec-holder in Agriculture,
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who had experience of dry cultivation
especially in the tribal areas should be
appointed as a Member of APC, pre-
ferably from South, Earlier the APC
compriscd only Members from northern
India. We fought for it and we saw that
an agro-economist from South was taken
on the APC. As the professor rightly
said, an agriculturist only knows the
difficuities of agriculturists better than
an economist with a degree. So, I
suggest that under these circumstanc.s
it will be better if the cultivators get the
credit- I do not want ‘loan’ for them,
the word ‘loan’should be removed, it
has to be ‘credit’-- as it is given to the
industrialists. How is it that agriculture
is not treated as an industry ? Is it not
a fact that the whole economy wiil go
to dogs if the rabi or kharif crop has
failed 7 It must be a fact because it was
on the strength of this that the Hon.
Finance Minister cou!d say that it would
be possible for him ta fuce inflation to
the tune of Rs. 3000 crores and odd if
the crop is better. Sir, if it is so, how
much attention are we paying toit?
Remunerative prices must coatian the
risk factor also. Secondly, credit should
be provided to thess peaple at a low
rate of interest. Today credit is provided
by the RBI to the apex banks and the
apex banks pass it on to the district
banks with their share of 2 per cont and
the district banks give it to the coopera-
tive societics who, in turn, give it to
the cultivator adding3 per cent
more, 1 do not know why
we should have such a hierarchy.
We can remove one or two of it
and reduce the rate of interest to
the farmer. Recently the Maharashtra
Government has decided to extend loan
at the rate of 6 per cent to cultivator.
(Interruptions) Sir, please allow mo a little
more time.

MR. DEPUTY-SPEAKER : There are
many occasion when you can explain all
these things.

SHRI UTTAM RATHOD : I will not
repeat the points made by others,
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SHRI RAM PYARE PANIKA
(Robertsganj) : Sir, one hour more
should be given. This is a very important
topic.

MR. DEPUTY SPEAKER : Even if
we extend it by one hour, it cannot be
finished because there are many speakers.
That is why I am asking. Let them be
precise on what they want to express,
because Lhere are so many occasions
we are going to have on this when we
con give more thought to it.

SHRI UTTAM RATHOD : The
Maharashtra  Goverament  wants  to
extend the Joan to the cuitivators at the
ratc of 6 per cent, and the RBI and the
Governmant shou'd try to help them.

Crop insurance about which the
Finance Minister has recently said, docs
not include groundnut and cotton.
Groundnut and cotton in this country are
also grown by dry farmers. So, they
should bz covered by crop insurance,

Warehousing facilitiess hould be prov-
ed in the rural areas for the benefitid
of producers. Again, when the question
of export comes, what you will sce is
that CCI is allowed to caport one lakh
bales. One lakh bales arc allowed to the
Marketing Federation of Muharashtra
and one lakh bales to Gujarat Coopera-
tive Society. When the total purchase of
Maharashtra State is to the tune of 18
lakh bales and the CCIis only4 lakh
bales, I do not know why this should be
s0. This ratio should change.

(Interruptions)

Sir, my last the request to our Minister
would be for the linking of raw produce
with the finished produce. That must be
the principle. In case of cotton, last
time, the Ministry of Agricuiture
accepted it but the Ministry of Commetce
did not accept it saylng that it wasa
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complex problem and that it would not
be possible for the Ministry to decide the
pricc. When we can corrcct any
irregularity in INSAT-1B from hcre, how
is it that we cannot decidc the price of
cotton after linking the price of raw
cotton and the price of finished goods ?

These are somc of the things which I
‘wanted to present before you. I hope,
taking the corsensus and taking the
mood of thc House into account, the
Hon. Agriculture Minister will think cn
all these points ard decide in favour of
the farmers and cultivators.

MR. DEPUTY-SPEAKEFR : I once
again want to rcmind the Hon, Members
that we are going to have :n 8-hour
discussion on thc Dcmands for Grants
for the Ministry of Agriculiure. At that
time, you can touch all the points which
you like. Now, the only concern is about
the price policy which you are
interestcd to express. But nmow lim
feelirg that most of the Mcmbers are
speaking as if thc Dcmands for Grants
for th= Ministry of Agriculture are goins
on. So, I just want to restrict the discus-
sion only to the price policy.

I am giving only threc minutes to each
Member.

[Translation]

*SHRI ZAINAL ABEDIN (Jargipur) :
Mr. Deputy-Speaker, Sir, the issue of
remunerative prices for agricultural
produce should be considercd very
serious’y not only in the interest of the
faimers but also in the context of the
eeonomy of the entire country. I will
expect the Hon. Minister of Agriculture
to ponder over this issue with due
seriousness. In the words of the first
Prime Minister of our country, Pandit
Jawaharlal Nehru, ‘‘agricnlture is the
biggest private sector™, In any industry or
factory if the owner fecls that his produc-
tion is not proving profitable, he stops
production and the factory is closed down.
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1 will congratulate our valiant farmersthat
even without getting a rsmuncraltive price
for their produce, they have kept up their
production in exchange for their blood
and sweat.

Sir, Ifeel that the very policy and
method which is followed in our country
for fixing the price of agricultural
produce, is very .rroncous. This must
be rectified. The cost of producing one
quintal of any crop cannot be the same
in all sreas. It will differ from area to
arca. The cost of cultivating onc acre or
onc hectare of land connot be the same
at all places, this also differs from place
to place. Somewhere it is more and
somcwhere it is less, I will give an
example in this respect.

In 1980-81 in Bihar, the cost of culti-
vating paddy on one hectare of land was
Rs. 2089. But in the samc year, the cost
in Tamilnadu was Rs. 4727. In Andhra
Pradesh, in 1981-82, the cost of cultiva-
tion of paddy on onc hectare was Rs
3845, In Orissa it was Rs. 2077
whereas in Madhya Prodcsh it was
Rs. 1800. So we see that somewhere
the cost is Rs. 1800 and at somewhere
else for the same (hing the cost is over
Rs. 4500. Thercfore to fix the price of
any agricultural product uniformly on
an averege basis, may be beneficial for
some areas but nen-profitable and very
harmful for some other areas. Therefore
at the time of fixing the price of any agri-
cultural produce, it is necessary to keep
this aspect also in view. And for (hat, I
feel, that it is necessary to hove represen-
tatives of various State Governments and
of various ‘Kisan Samajs’ or farmers
organisatiors in the Agricultural Prices
Commission. They must alse be associn-
ted in the process of fixing the prices of
various egricultural commcdities. I hope
the Hon. Minister will duly corsider this.
Sir, the support price or the remunera-
tive price that is annourccd by the
Goverpment from time to time is not
even acceplable to the farmers in most

“The speech was originaly delivered in Bengali,.
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cases, far from being remunerative ar
profituble The price that is given to
them as support price, fails to support
them. Sir, if the price of agriculture
produce does not increase in proportion
to the rise in cost of ths farmers inputs,
then the farmers will lose their produc-
tion capacity. I cntirely agree with Shri
Rajesh Pilot. Who said that in our
country it i3 very unfortunate that the
prices of agricultural commodities fall
with 4 rise in production and the price
rises when there is a shortfall in
production.

In this House, we had demanded many
{imes that the pricc of jute may be fixed
at Rs. 300/- a qu'ntal. But that demand
w1s not conceded. Last year we saw that
due to a poor jute crop and a huge
shortfall in production, the price of jute
" went up to Rs. 900/- or even Rs. 1000/-
a quintal. Sir, a few days back the issue
of potato prices was raised in this House
during Question hour. Government
annouced the price of potato at Rs. 50/-.
Far from being remuunerative, this cannot
be even a support price. But it is a
matter of regret that in some States the
farmers are unable to get even that price
for their potato crop. They are com-
pelled to sell their crop at Rs. 30/- or
32/-. The Government should at least
ensure that whatever support price or
remunesative price is announced by them,
may be actually availble to the small
farmers, the marginal farmers, the
bargadars, sharecroppers ete. It is indeed
a shame that even after 37 years of
independence most of our poor farmers
continue to be in the clutches and at the
mercy of the speculators, the middle-
men, ard the traders and the
industrialists, The farmers will not get
a remunecrative price for jute but
he has to purchese jute goods
at a high pricc. Farmers won't get
remunerative price for  their
sugarcane but they will have to buy
sugar at a high price. Farmers dor't get
the right price for cotton but hc has to
buycloth at a high price. The indus-
trialistsare raising the prices of their pros
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ducts  everyday but the farmers who
supply the raw materials, do notgeta
remunerative price for their produst.
Therefore, just announcing a price is not
enongh, it must be ensured that the
farmers actually get even that price. We
have scen that when a support price is
announced, the Government agencies
who are supposed to buy the crop at
that price from the farmers, just dis-
appear from the market. As a result, the
poor small aud marginal farmers, the
sharecroppers, the bargadars etc. are
compelled to sell their produce to the
middlemen, at a far [ower price. Now
these very farmers, when they go to bay
finished goods as consumers they have to
pay a very high price. If this situation
does not chbange then how can the
farmers continue with their process of
production ? This is the big Question
today. Sir, unless the farmer gets a
remunerative price, he will not be able
to buy the industrial goods which hec
requires in his everyday life. In this situa-
tion there is a possibility of the entire
economy of our country collapsing some
day.

Sir, in the end I will again request the
Hon. Minister to find out how the
farmers can be given a profitable and
remunerative price and not merely
support price for the crops produced
with their blood and sweat.

[English]

SHRI CHINTAMANI JENA
(Balasore) : Mr. Deputy-Speaker, Sir,
I congrstulate my Hoa. friend, Prof.
Madhu Dandavate, on raising such an
important discussion in the House, I also
convey my gratitude Jo the Hon.
Speaker who has permitted the House to
discuss this important issue.

With a continuous increase ia popula-
tion and improvement in the Purchasing
power of the people, the demand for
agricultural commodities is continuing to
increase. The demaud for foodgrains by
the tum of the oentury would be 200
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millon tonmes as per the National
Commission on Agriculture. Also, the
Irrigation Commission has calculated
that by 2000 AD the country will need
200 million tonnes of foodgrains.

The self-sufficiency of foodgains which
we claim is only short-lived. Drought
and adverse weather conditions force us
to go to the foreign market to import
wheat. '

1n these ciroumstances, sufficient stress
has to be laid on ensuring remunerative
prices for agricultural commodities by
which the farmers may be interested in
producing more, foodgrains and agri-
cultural products, But what we find is
that the majority of our farmers are
small and marginal farmers. 757 of our
farmers own less than 2 hectares of land
of their owa which is another important
factor why we should ensure remunera-
tine prices for agricultural produce. It is
the farmers alone who can help in
incereasing production. The basis of
fixation of such prices is the Agricuitural
Prices Commission on which the
Goveroment fully depends. APC fixes the
prices, as we are told, on the basis of
the cost of agricultural operation and
inputs etc. but it is unfortunate that the
report of the Agricultural Prices
Commission is not made public. We do
not know on what basis the fixation of
such prices is done by the Agricultural
Priccs Commission. I do not know
whether the Agricultural Prices Com-
nyission takes the above factors into
account while fixing the prices.

The services to be reformed by the
farmer are like those to be performed by
the manager of a firm. Just like the
manager of a firm, the farmer has also
to arrangement for the -supply of all
inputs, credit from banks and coopera-
tive societies, meet the revenue officers
for various purposes and perform such
other  essentinl services. Agricultural
operafions are subject to Adverse condi-
_tions like disease, cpidemics etc. The
ost of transport from the production
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point to the market is also involved.
I do not know whethor these factors
are taken into account by the Agricul
tural Prices Commission while fixing the
prices. These factors should be taken
into account by the APC.

While fixing the support or remunera-
tive prices, the APC is not taking into
account the dry land farming because we
could not provide irrigation facilities to
at least 50% of our agricultural and
oultivable land in our couatry. Most of
the farmers are producing their agri-
cultural produces from dry land. It costs
more then that of thc irrigated land,
There are many States in the North
Bastern region and also in tho Eastern
region like Orissa, Madhya Pradesh, Bilar
and West Bengal also where irrigation
facilities were not provided even to 25%
of the cultivable land. So, we should give
priority to provision of irrigation
facilities to these States while considering
about agricultural produce.

I would like to congratulate and
express my gratitude to our departed and
beloved leader Shrimati Indira Gandhi
who in her new 20-Point Programme
had stressed on the aspect of irrigat on
facilitles which has been included as ihe
first point, The Eonomic Advisory Cotm-
mittee has mentioned that the produc-
tion of rice has stagnated jn the Eastera
and North Eastern States due to the
poverty and lack of proper education of
farmers.

The cultivators in those States cannot
vse modern technology and improved
agricultural practices and, thercforo,
they cannot use the high-yicding
varietics of seeds. This shows that in
these States the farmers should be given
support for producing more agricultura)
products.

As Prof. Dandavate has very correctly
said, theie should be parity in terms of
trade botween agricultural produce and
manufactured products, in the absence
of which agriculture in our cowntry is
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losing to the industry hundreds of crores
of rupees every year.

. From expericace we have noticed that
the support oprices fixed are not
acceptable to the farmers For example,
in the case of sugarcane last year, some
States Gavernments had to come forward
to give remunerative prices to farmers.

I should convey my gratitude to our
beloved and dymanic leader Shri Rajiv
Gandhi for fringing Crop Insurxnce
Scheme in the Budget of 1985-86. As
mentioned in our election manifesto, the
Finance Minister has introduced crop
insurance scheme. But unfortunately this
will cover only wheat, paddy. oilseeds
and pulses and will not cover other
orops like betel leaves, groundnut,
cotton, etc. The Hon. Minister of Agri-
culture may kindly consider extending
the facility to the other crops as
wellioses

MR. DEPUTY-SPEAKER : Please
sit down. You can speak at the time of
discussion on Agriculturc Demands for
Grants.

SHRI CHINTAMANTI JENA : I want
to congratulate our Finance Minister for
having given subsidy to farmers in the
matter of purchaso of fertilisers......

MR. DEPUTY-SPEAKER : Please sit
down. You can write to the Agricalture
Miaister, and he will look into those
things. Tam calling the naxt speaker.
Shri Selvendran,

SHRI CHINTAMANI JENA': One
point, Sir. We notice that the purchas-
ing agencies are not coming forward to
purchase the agricultural produce in time
because of which farmers are compelled
to have distress sale of their agricuitural
produce. The purchasing agencies should
be asked to be in the market before
harvesting starts. -
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[ Translation]

*SHRI P. SELVENDRAN
(Periakulam) : Hon. Mr, Deputy-
Speaker, Sir, in order to focus the atten-
tion of the House that remunerative
prices should be given to the agricul-
turists, my esteemed friend Prof. Madhu
Dandavate has brought forward this
Resolution and I am glad participate in
this important dcbato and express my
views. Shri Madhu Dandavate has given
many worthwhile suggestions and I am
sure that the Hon. Minister would
examine them for effective implementa-
tion.

Sir, there can be two opinion on
the floor of this House for ensuring
remunerative prices to the farmers.
Agriculture is not a profession, but
livelihood for a majority of our conntry’s
population. If a business man incurs
losses in his business, he closes the shop
and takes to some other business. But an
agriculturist sticks to agriculture inspite
of losses due to drought, due to cyclone,
due to floods or due to any other
natural cause. That is because agricul-
turc is a way of life for him. He does not
mind having been born in debt, living in
debt and dying in debt. He will not for-
sake agriculture. In this background, it
becomies the bounden buty of the
Government to ensure remunerative
prices for agriculturists.

The Agricultural Prices Commission
makes recommendalions 1o the Govern-
ment in this regard. Many times the
recommendations are implemented in to
by the Government, Some time slight
modifications are made in the recom-
mendations of APC, '

I would only say that there cannot be
one price for the produce of wet land
and for the produce of dry land. The
APC should consider this issue in depth
and make recommendations suitably.

*The Speech was originally delivered in Tamil.
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In 1984-85 the statutory minimum
price for sugarcane was fixed at Rs, 14/-
per quintal. This was based on 8.5%
recovery. Sir, the recovery from
sugarcane is dependent upon the fertility
of the soil and upon the sugarcane.
It is not depended upon the toil of the
tiller. Hence it must be ensured that the
remunerative price for. sugarcane must
be higher than what it is now. As pointed
out by the Member from Telugu Desam
Party, even bagasse gets better price than
that of sugarcane.

Sir, the Food Corporation of India is
doing signal service to the agriculturists
in the country. The Corporation buys
substantial quantities of foodgr ains from
the farmers and keeps them in stock.
Unfortunately, the FCI is not buying
directly from the farmers. The foodgrains
are  procured through middlemen.
The middlemen do not hesitate
to cxploit ther ignorance of the
farmers. He gets lesser price even for
good quality grains by giving an impres-
sion to the farmers that the foodgrains
are of inferior quality. Even in weighing
the farmers are cheated by these
middlemen. It is rcally unfortunate that
the agriculturists, who feed the nation,
are treated shabbily by the officials of
FCI, by the middlemen and traders and
even by othcr sections of our society.
The ignorance of farmers has becom: a
handy tool for others to treat them with
coatempt. This is wrong. The farmers.
must be treated with dignity. The Hon.
Minister of Agriculture should ensure
that the FCI- buys directly foodgrains
from the farmers; the middlemen should
be done away with. Then only the
farmers can get remunerative prices.

* My constituency Periakulam is knowan
for the production of cardamom, which
earns foreign exchange for the Govern-
ment. In the whole world, only three
countries  including India  produce
cardamom Since the Indian cardamom
is of the highest quality, it has great
market in middle-cast courtries. Inspite
of this the cardamom cultivators are not
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getting  remunerative prices. The
Cardamom Board seems to be an exerciso
in futility, since it has not been able to
get remunerative prices for cardamom
critivators, The Minister of Agriculture
should look into this problem also and
do the needful.

In my constitueney Periakulam, Theni
is the biggest markeling centre for
cotton. M.C. 5 cotton and L.R.A, cotton
are brought to the Theni market, which
mmets twice in a week—Thursday and
Sundly. The cotton has to be sold
when it is wet. To the two-day markets
oa Thursday and Sunday, some 40,000
quintals reach Theni. The officials of
Cotton Corporation of India, who come
to Theni on these days, buy oaly 3000
to 4000 quintals of cotton. The CCI
docs not buy cotton directly from the
cultivators. The CCI officials buy cotton
through middlemen and commission
agents. The officials who come to these
markets arc ignorant about cotton and
its quality. Naturally they depend upon
middlemea and commission agents. These
commission agents are a heartless lot
and they chcat the cultivators of cotton
in open day light. It must be ensured
that cotton is purchased directly by the
CCI from the cultivators. The Hon.
Minister of Agriculture must exert his
good offices in this also and ensure
remunerative price for cotton growers,

With these words I conclude my
spcech,

[English]

SHRI D.B. PATIL (Kolaba) : I am
very thankful to you for giving me time,

- While discussing a vital issue in this
august House and as time is very
scarce.. {Interruptions)

MR. DBPUTY-SPEAKER : You want
a reply from the Minister. do you not ?
I wantto give more time to the
Minister.
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SHRI D.B. PATIL : As the time is
short, I have to skip may points, but I
will deal with the important points, So
far es the ponit of remunerative price is
corcerned, Prof, Dandavate has e labora-
ted very ubly. SoIwill not go into
detail ard repeat those points again.
The first and most important point is :
what will be the cost of prduction?
Again  here Iwould like to mention
another point. While determining the
remunerative  price ard that s the
standdrd of living of the farmers and the
agricaltural labour. while fiixing the
remunerative price, are we gaing to take
into consideration what standard of living
we are giviog to the »gricultural labour
as well as to the farmer—will it be the
siandard of living of a beggar in the
street or of 8 class IV serviceor of a
c’ass III service ?

The standrad of living which we are
going to givc the agriculturists has to be
taken into consideration while determin-
ing the remunerative prices. It i3 very
necessary to give the proper price to the
agriculturist. At present the poor
farmers has to sell their produce under
distress even when they know that if
they wait for few a days they will get,
better price for their produce The rich
farmers who have the holding capacity
are able to get moure pric:s. If monopoly
purchase are made by the Government
then this contradiction will not be there.

Some people argue that if farmers are
given higher price then the cousumers
will have to pay more price. It is not
correct. If the middleman is avoided
thon it can be guranteed that the produ-
cers can got  reasonable price
and the consumers  will also get
the things at a lesser price. So
Government should think of taking over
of purchase of agricultural commodities.

1 would like to draw the attention of
the Hon. Minister to anothet important
"point. The National Commission on
Agriculture in its final report in 1976
has recommendcd that the overall
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relation between input and output within
agriculture should be such as to
stimulate growth in rural arcas and
further recommendcd that index number
of parity between prices received and
prices paid to the farmers both for
domestic and for farm cxpenses should be
constructed so that a watch can be kept
on the behaviour of parity and correc-
tive measures taken wherever parity gets
unduly disturbed to the disadvantage of
the farmer., The Commission has sugges-
ted that parity should be maintained
and if it is not maintained then the agri-
culturist has to lose,

Today the Hon. Minister has declarcd
the support price of wheat at Rs, 157
per quintal. In 1982 the Haryana
government had requcsted the Central
Government to fix the pricz on the basis
of price index. According to the Haryana
Government at that time in 1982 the
cost of production pzr puinta) of wheat
was Rs. 186,30 and on that basis they
agked for a price of Rs. 170 per guintal
whercas it was fixed at Rs. 150. Now,
taking all these factors into consideration
the prices which have been decclared
today are much less and the principle of
parity between the agricultural prices
and what he has to pay for his main-
tenance is not therc So, thi pertinent
question. I wantto ask the Hon,
Minister is whether the government is
prepared to accept agriculture as an
industry. If the Goveroment accepls
agriculture as an industry then I think
we will be going on the right path. Iam
sure the Hon. Minister will answer to
this pertinent question.

[ Tronslation)

SHRI HARISH RAWAT (Atmora) : I
would like to submit that the Hon.
Minister should keep the interests
of the consumers also in view while
replying.

SHRI GIRDHARI LAL VYAS
(Bhilwara) : I would like the Hon.
Minister to clarify in his reply the
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position of small farmers and marginal
fatmers while defining farmer.

[ English]

THE MINISTER OF AGRICULTURE

AND RURAL DEVELOPMENT (SHRI
BUTA SINGH): Mr. Deputy-Speaker,
Sir, I am indeed grateful to all the
Hon. Members who have participatcd
in the very important discussion this
afternoon connected  with:he welfa
fre of  the farming community of our
country.

Sir, as has becen rightly pointed out
by prof. Madhu Daidavate ji, the kisan
are the backbone of our national
econumy. I would go a step further and
say that they are the very life-line of
our national economy. This was very
appropriately put by the Hon. Finance
Minister when he started his Budget
specch. This House wijll kindly recall
that the Finance Minister startcd his
Budget speech by paying  his
tributes to the kisans and the farmers
of our country by saying that Rural
Develypment and  Agriculture  will
continue to be at the centre of the
scheme of things in planping by the
Government of India. That shows how
much importance the Government

attaches to the welfare of the peasants

and farmers in this country.

Sir, I will touch upon scme of the
suggestions made by Hon Members with
regard to the pricing p olicy of agri-
cultural produce in our country. Some
of the Hon. Memwbers have made some
general observations. I will deal with
them at the time of discussion of my
Ministry's Demands.

As Hon. Members are well aware, the
main objcctives of the Government’s
price policy for agricultural produce are
aimed at ensuring remuncrative prices
to the growers for their produce with
a view to encouraging them for
higher investment and adoption of
improved technology for raising

which the Agricultural Prices
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productivity of their resources, increass
ing production and at the same tims
safeguarding the interests of the
consumers by making available snpplies
at reasonable prices. Towards this erd,
Government annouces  each season
prccurcment and suppert prices for
major agricultural commcdities ard
organises purchase opperations through
public agencies such as Food Corpora-
tion of India, Jute Corporation of India,
Cotton Corporation of India, National
Agricultural Cooperative Marketing
Federation and Tobacco Board, besides
other agencies designated by the State
Governments.

Now, Sir, a perlinent question has
been asked by almost all the Hou.
Members who nave purticipated in this
Decbate.

As we expected from Prof. Madhu
Dardavate, he has given ncw dimensions
to the dcbate tcday by highlighting
some of the very, very important sspects
Cem-
missoin must take into consideration
before deciding the support price for
agricultural commodities. This was
highlighted by Prof. Ranga ji, our
veteran freedom fighter, who has
championed the cause of the kisans all
his life.

Sir, the Government dccides on the
support price for various agricultural
commodities, taking into account the
recommerdations of the Commission
for Agricultural Cost and Prices, the
views of the State Governments and
Central Ministries as well as such other
relcvant factors which, in the opinion of
the Government, arec important for
fixation of support prices. All these are
taken into account.

Some of the Hon. Members wanted to
know a8 to that are the various elements
that the Commission for Agricultural
Costs and Prices should take into
consideration while arriving at a
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reasonable price to be declaredas a
support price. For this purpose the
Commissicn is supplied with estimates
of cost of cultivation and production
generated through thc Comprehensive
Scheme for studying the cost of
cultivation being implemeanted by the
Agricultural Uaiversities and Research
Insiitutes in various States, As of now,
a total of 9,000 holdings are studied
every year., Prof. Dandavate ji, these
costs are not arrived at only while sitting
in the Krishi Bhawan, We Muake spot
study and case study of ecach crop
and not only in one State as suggested by
some of the Hon. Members, but we take
into account the variation in each State
under different circumstances, under
most favourable circumstances, under
unfavourable circumstances, in rainfed
areas, in dry lands, etc All these things
are done eveiry year. About 9,000
holdings are studicd every year through
the Universities, The universities are wor-
king in close cooperation with the Agri-
cultural Departments in various States
and the Extension Services are also
available with them. Th: experts from
the Commission go to the various
arcas to study per-acre/hectare input
used.

Now, the Commission also takes into
consideration the changes inthe input
costs since the complction of the study
and provides for such changes before
formulating its price recommendations.
The Commission has developed the
practice of consultations with the
State Govcrnments and various other
public institutions and  concerned
interests including farmers, trade and
industry before finalising its recommen-
dations. At present the Commission for
Agricultural Costs . and  Prices
recommends to  the Government
support prices for 20 major agricultural
commodities. The Commission however
recommends about 12 major agricultoral
commodities for fixing the support
prices. One Hon. Mecmber has said that
we are fixing support prices for only one
ot two commodities and most of the
other commodities have been left out,
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For the information of the Hon.
Members, I may mention the 20 major
agricultural commodities. They are :
Paddy, wheat, jowar, bajra, maize, ragi,
barley, gram, arhar, moong, urad,
sugarcane, cotton, jute, tobacco,
groundnut, sunflower, soyabean, rapesecd
and mustard.

Now, what are the considerations that
the commission takes into account before
making the cost price as reasonable
remuncrative cost ? The Commission
takes into account not only a Compre-
hensive over-view of the entire structure
of thc cconomy ofa particular coms
‘modity bat also a number of important
faclors as indicated hereunder :

1. Cost of Production

2. Changes in input prices

3. Input/output price parity

4. Trends in market prices

5. Demand and supply

6. Inter-crop price parity

7. Effect on industrial cost structure
8. Effect bn general price level‘

9, Effect on cost‘of living

10. International market

situation

price

11. Parity between prices paid and
prices received.

These are the various factors taken
into account. I am sure the Hon,
Members, Prof. Madhu Dandavate and
Prof. N. G. Ranga will agree with me
that these are the various constituents
which any rcasonable body more so the
Agriculture Prices Commission should
thke into consideration. These are the
points which most of the Hon. Members
highlighted ia thelr speeches and I can
assure the Hon, Members that the
Government is very much alive to the
various conditions under which our
peasaat and farmers are working.
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Ths cost of cultivitioa/production
take into account includes all paid-out
costs, such a8 those incurred on
account of  hired human labour,
bullock . labour/machine labour (both
hired and owned) and rent paid for
leased land besides cash and kind expenses
on usc of material inputs, as for example,
seed fertilizers, manures, -pesticides,
and irrigation charges including cost of
diesel/electricty for  operation of
pumpsets. Besides, cost of -production
includes imputed value of family labour,
The cost also covers depreciation of farm
machinery and buildings.

20.00 hrs.

Now, these are the very principles on
which the Agriculture Prices Commis-
sion goes ‘into the details and then
arrives at aprice which they think
reasonable and remunerative for the
farmers. Much has been said about the
facilities being provided to the agricul-
turists and to the industrialists. As Prof.
Dandavate said, on the point of credit
facility, given to the farmers--if you look
at the volume of credit that has flowed
to this sector—between 1970--71 and
1983-84 it is like this. The co-operative
credit disbursement in 1970.71 was of
the order of Rs. 745 crores whereas in
1983-84, it touched the figure of Rs.
2900 crores. The rate of interest charged
from the farmers is 107 to 11.57%.
which is qnite concessional 8s compared
to the industry from 12 to 17 percent,
Similary, the share of marginal and small
farmers ont of the figures that I have
given is little over forty percent. There-
fore, the thrust is on the weaker section
of our peasants and farmets, The institu-
tional credit provided by the national
network of our banks as also the specia«
lised bank NABARD throug the coopera-
tive system in our country is helping the
farmer. I do not claim that this is ideal
but to say that we have not been
considering the plight of our farmers is
also . not correct. The Government,

specially after-the sitics; 196470, have
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been paying special attention to the
needs of the farmers. What is wrong
with the present system of cultivation in
odr country is not ' facilities. Of course,
yer, we must provide the facilities to the
farmers, but it is the basic pattern of
holding, as meationed by the Hon.
Member, Shri Dandavate. The revenue
system varies from State to State. In one
State, it is quite progressive, in the
‘other State, it is not. The nature of
landholdings in our couatry is varies
from the very primitive to the latest, the
most modern mcthods of landholding.
Insome of the States, especially those
ruled by Jagirdars and Nawabas, the
peasants and farmers weré treated as
slaves. They used to pick up the entire
produce of the farmers leaving only a
small portion with him, irrespective of
the fact whethei hc can feed his family
for the year or not. Therefore, the land-
holding itself Is the biggest problem of
our agricultural commanity. In that also,
there is further fragmentation of hold-
ings. If a farmer holds six acres of land
in one village, it would not be at one
place; one acre on onc side, two acres on
the other, and three acres still some-
where elsc. The' fragmentation of small
holdings makes it- impossible for the
cultivator to usec any kind of modern
technique. He cannat use his tractor, dig
a tubewell, because he has to carry the
water from one corner to the other and
it will include so many fields in between
and that gives rise to disputes and litiga-
tion. The secret of success of some of
the States which have been quite often
mentioned in this House, Punjab,
Haryana, Maharashtra, Western U.P.
etce..

PROF. MAHDU DANDAVATE :
You mentioned the volume of caedit
.that was given to the peasants. But
there is one lacuna ig that. If you find
out the percentage of credit that was
needed and actual credit that was given
to the peasants, you will find that that
will be a small amount.

SHRI BUTA SINGH : I qualified my
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statcment by saying that this is not ideal.
I would have welcomed that every
farmer must get what he requires, but
there is a big constrain on the resoures.
There are many agencies in some of the
States, that I was going to mention, for
example Punjab, Harayana etc. In addi-
tion to the short term cooperative credit,
the nationalised banks, these States have
evolved a very fine system of land
mortgage banks. These banks themselves
go to study the conditions of a farmer
and they themselves come to the
conclusion how much credit is needed by
a farmer. We have to have that kind of
infrastractyre all over the country, so
tha t the farmer can get what he requires
to cnable him to put with his best.
We will continue to strive to see that
these condition are madc evailable to
the farmers.

SARI SOMNATH RATH (Asks) :
The land development banks charge
penal interest from the farmers and that
interest is more than what the money
lenders charge and they do not come
under the Money Lending Act. Whea they
charge the penel interest. the culiivator
is practically ruined, Will you kindly
that this penal interest is not charged
from the farmers, and the Money Lend-
ing Act is also made applicable to
these bankers ?

[Transiation]

SHRI GIRDHAR! LAL VYAS: 1
would like to bring one matter to the
Hon. Minister’s notice. I have raised this
jssue many o time in this House. The
Punjab National Bank, recovers an
amount of Rs. 1600 against the loan of
Rs. 3000, given by it.

The Government should issue some
directives against such rccovery. There
isa provision in the Civil Procedure
Code that no one can recover more than
double the amount of loan, but Punjab
National Bank recovers five times the
amount given as Joan. [t should

be cheoked.
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[ English]

SHRT BUTA SINGH: Sir, I will
definitely note down the suggestions
by the Hon. Member, What I have been
trying to bring before the notice of the
august House is this. It js not that
Government is not alive to the various
problems that the Hon. Members have
raised concerning the plight of our
farmers. It was mentioned that tha terms
of trade, of industry and agriculture are
at a great disparity. Obviously, you can-
nat compare one with the other, because
there are so many factors. What consti-
tutes the industry sector does not consti-
tute the agriculture sector, There are
in built disparitics.

According to the data published in the
Economic Survey which was presented
before this House, the terms of trade, of
industry and agricultnre in the
recent years have moved in favour of
agricalture. The wholesale price index
numbers of agriculture and manu-
factured products do pot fully reflect the
impact of subsidy on food, which is in
the year 84-85, Rs. 850 crores. It
appears to bo a subsidy to the consumers
but ia effect it is the difference between
the higher procurement prices paid to
the farmers but not fully passed on to
the consumers through higher issue
prices.

Secondly, the subsidy in 1984-B5 was
Rs. 1080 creres. These are meant to
keep the input costs of farmers low. You
see that it is & big dose.

SHRI GIRDHARI LAL VYAS: All
these benefits are availed only by the big
land lords. '

SHRI BUTA SINGH : Ultimately it
increases the total foodgrain production
in the country. That is the total impact of
these subsidies.

Apart from the gbove, some of the
other itaportant inpyts of farmens,. such
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as clectricity for agriculbure and water

for irrigation are supplied to farmers at

spbsidized rates. As was mentioned by
Shri Rajesh Pilot (I must .say, I agree
with him) all that is mentioned is not
made available and all that is said in
our policies is not made available to the
farmers. We have to be very vigilant
about it, We cannot leave it to the
mercy of the middling agencies whether
it is bureaucracy or private agencies or
anybody. We nave to monitor and our
Prime Minister has alrcady asked the
Administrative Ministcrs to be very vigi-
lant about the monitoring of the various
schemes that we have formulated for the
welfare of the poorer sections of the
society.

Sir, in (he sector of electiicity, power
is made available to the farmers com-
paratively at a lower rate. I agree that
the misusc of flat rate which is charged
from the farmers is reported from some
of the States.

SHRI RAM PYARE PANIKA : In
some States there is the system of mini-
mum charge, which is sometimes more
than what the farmers consume.

SHRI BUTA SINGH : Sir, bccause
it is a flat rate, they have to pey, even if
cuts arc made on the electricity supply
because of some crratic system in electri-
city transmission itself. But if you com-
pare it with industry, then it definitely
works in favour of the farmers.
Especially, when it is the season when
the crop is ncar about harvest, even at
the cost of industry we supply elcctricity
to the farmers. In this connectien, this
year the Hon. Minister of Boergy and
myself have been personally in touch
with most of the Chief Ministers to see
that the fa;mers are not starved for want
of supply of power, beeause thc crop
was ata critical stage and they res-
ponded very well.

Sir, the index of prices of industrial
products exaggerates the reccipts by the
industry inasmuch as a bulk of their
prices includes various excise and other
duties levied by both Central and State
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Goveramsnts. Over time, the duties on
most of these items have been increased
wheseas  agricultural  products are
generally exempt fram such taxes. Also,
the incidence of such texes on the im-
portant inputs of agriculture is negligible
or relatively low. These are some of the
comparisons which are working in favour
of agriculture as compared to industry.
If the Hon. Members mean that the
attention which is being paid to indus-
try, the same attention should be paid
to the agriculture, I am one with them,
We w1l do all that is possiblc within our
means to sce that the agriculture do not
suffer for want of government's attention.
You know, thisisa task of national
importance -and the industries have been
getting favourable terms in term of
credit, in terms of power supply, in
terms of permits. The agriculturists have
not been gctting that favour. But with
the new thrust of our government, we
will seec we wiil make sure that so
far ncglecled sector in our agriculture is
taken care of esp.cially the Hon. Member
form Orissa mentioned that the north
eastern region feels ncglected, the
problem iu the north eastern regionis
not morc than that of the cultivation
itself; the problem of north eastern
region is the managemcnt of water.
There are Certain arcas in our country
which are suffering from want of water;
there are certain arccs in our country
which are suffering becauso water is
mote than the desired quantity. We are
paying special attention to it. I have
already directed our scientists in the
ICAR to find out the variety of paddy
and other crops which can stand well io
the water avilablc in the mnorth eastern
region; as the Hop. Prime Miniser him-
sclf bas taken up this matter a numbet
of times, we will pay special attention
to the north castern region and also
desert-prone arcas. There is a definite
scheme for improving the desert in the
various parts of our country and we will
be paying more attention to the dry farm-
ing rainfed area of the worth eastern
region with a view to increase the foods
grains in our country. Having seid all
that, I must say that much is desired to
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be done in the field of agriculture. But I
cannot agree with the Hon. members
that the prices so far we hive bcea
paying (0 the agriculturists are working
to the disadvantage of the farmers.

If I give you, in brief, thc impact >f
the pricing policy of our government,
you will realisc how far it has gonc to
help the farmers in raisiny our annual
foodgrains productioa. Thz support price
by the government has a positive impact
on the growth of agricultural sector.
Rice production, which was ciught in
the trap of 52 to 54 million tonnes,
achieved a new height of 59.8 million
tonnes in 1983-84 and is expecled to
remain high during the current year.
Wheat production has achieved a record
level in each successive year during the
last four years and i3 expected to achicve
another record during the curreat year,
Anticipated production will be much
higher than in the last year. Similarly,
we ars surpassing 6th Plan target of 44
million tonnes by a handsome uargin.
Similarly, oilsceds production which was
hovering around 100 lakh tonnes has
scaled a new level of 120 lakh tonnes
last year and is expected to do about
130 lakh tonncs this year. Pulses
production has also bcen going up
though it is still short of our require-
ment and we will pay sp:cial attention
to the production of pulses especially in
the dry farming arca. (Interruprions)
I understend what the Hon. Member has

in mind. When:ver we take irriga-
tion to the field, the pulses
disappear  because  the farmers

gwitch over to the better variety of
crops. So we will make it passible by
suitably evolving the seeds for high
yielding varicty of pulses to make it
more attractive for the farmers so that
the arcas under pulses do not shrink
sugarcane production reached a record
level of 189.5 million tonnes in 1982-83,
but weather factor was subsequently
not conductive. However, in the case of
fibre like jute and cotton, the unfavourable
weather conditions have affected the realisa
tion of our darget level. In the case of potato
and onion, 8 record level of production
was achieved in 1983-84. During the
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current year, the production of potato is
expected to be still higher and this
speaks amply that the pricing policy of
the Governmant of India has not been
working as a dsterrent, rather it hasbeen
encouraging the farmers to grow more
foodgrains, I am sorry. I have to reflect
on one of the observations mide by my
friend, Shri S. P. Sadv.

I thought he would not have come to
that level, but having said that, I must
say that he was not fair when he said
that the ruling party is mixed up with
the import of edible oils. It is easy to
say all these, but it is difficult to prove,
But I have discovered one thing in
Andhra Pradesh. That is, the programmes
which werc given under the 20-Point
Programme have bcen mis-named.
Programmes like the NREP, and the
LRGEP have been called in Andhra
Pradesh, ‘Ramaravudi® We should
believe and we should try to live in
honesty. If those programmes were given
by the Government of India as national
programme, their levels should not
have been changed in Andhra Pradesh,
just to win a few votes. That should
not be the approach and that has never
been our approach. I can assure the
Hon. Members that there is no truth
whatsoever in this and 1 repudiate the
charge made by the Hon. Member against
this Government.

With these words 1 again express my
heartfelt thanks to the Hon. Members
and especially to the Hon. Member who
initiated the debate for having highligh-
ted the problems of Indian farmers and
I can assure him that the Government
will spare no efforts to see that the
farming community in our Country is
able to play its given role in nation
building and iucreasing the food produce
tion of our country.

MR. DEPUTY-SPEAKER : The
House stands adjourned till 11.00 A M.
tomorrow.

20,17 hrs.

The Lok Sabha then adlourned till
Eleven of the Clock on Friday, March
22, 1985/Chaltra 1,1907 (Saka).
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